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. Legislative Assembly Debates 
Volumes IV to v —lst to 2106 November M44. 

NDEX TO THE — 

A : 

ALC.C. RECORDS— 
Motion for adjournment +e failure to 
make proper arrangements to prevent 
destruction of —— at Allahabad. 66. 

A.R.P. ALLOWANCE—— 
See ‘‘Allowance(s)’’ 

ee GHANI,  MAULVI- ~ MUHAM- 

Banking Companies Bill— 
Motion to circulate. 1059. = 
Motion for adjournment re sinking of 

8.8. ‘Cormorant 219. 
Motion 

Election of a Member to the Standing 
Committee for the Food. Department, 

76-२२ 

Blection of Members 10 the Central 
Advi Board of Education. 652-55. 

Food situation. 160 
Position of Indians in South Africa and 

Africa. 306. 
Public Debt (Central Government) Bill— 

Motion to Consider. 673-74. 
Consideration of clauses, 808-09. 

Question 7e— - 
Advance reali ion of Suudi dues from 

Haj pil 
Alleged bribe to Income-tax "Officer, 

Gaya. 1123. 
Appointment of — Post-War Planning 

Officey under Posts and Telegraphs 
Department. 29. 

Certain clerical vacancies filled in the 
Chief Mechanical Engineer's Office, 

, __ Bengal and Assam Railway. 47, 
Di fA: gical Depart- 

ment, - 1006. 
Directors, हैं tors, etc., 10 7: ri 

and - Civil Supplies — Department. 
1007-08: 

Economic and. Industrial. backwardness 
of Muslim Nation 17 India. 
Expansion of the — Meteor ological 

Departinent, 49-50 
Government of India Contribution to- 

-— wards acquisition of Lands for exten- 
sion of Greater Patna. 1096.» 

Inspectors of the Posts and Telegraphs 
Department. 950. 

Land officer. in Delhi Improvement 
Trust. 1005. —* Bs 

. Muslim*=quota o& Apprentice Train 
Examiners on Bengal and Assam 
Railway. . 

Muslims in various grades of Food 
Department of certain Railways. ‘950. 

‘Non-supply of Suji at Delhi Ration 
मा पल फननयम ज फ एस डटफ 7: Shops. 1006. 

— Recruitment of Inspectors ‘under : Posts 

Officers of Class I,-etc.. granted exten- 
sions of service in Posts and Tele- 
graphs and Meteorological Depart-— 
ments. 27-28. 

Panel of Apprentice Train Examiners 
= oe Bengal and Assam Raiiway. 709. 

y of Muslim Telegraph Masters 
id Wireless operators. 28-29. — 

Post. of Labour Welfare Officer 
Government of India Presses. 1005+ 

Programme for Post-War Planning ant 
Development. 201-02, 

Promotions to clerical grade, “10: in the 
Office of Chief Mechanical Engineer, 
Bengal and m Railway. 47, = 

Realisations Sale of “National 
Savings 1095-96. 

tecruitment and training of Hngineer= 
ing Supervisors and Wireless Opera. 
tors. “939-49. Z 
ecruitment’ in temporary — Gazetted 
Posts under Posts and Telegraphs and 
Meteorological Departments. 28. 

Recruitment of _ Apprentice 
Examiner: Bengal — and 

5 Railway. 710 

Assam 

and Telegraphs Department. 28 
Selection Boards on Bengal and 

Railway. _ 710. 
Stafé of and leases by Delhi Impr 

ment Trust. 1004-05. 
Standard cloth of inferior quality. 100 
Stipends to apprentices receiving train 

ing at Jamalpur, East Indian R 
way ४ 

Training. in departmental work — fo 
directly reeruited Superintendent oF 
Post Offices: 949. पु 

Vacancies filled in the lower gaz 
service on Bengal and Assam 
way. 47. 

Vacancies in 
the Stores Department 
Assam Railway. 48. - = 

Wrong entries: made "या regist 
qualifications of Linemen by Sub-Divi- — 

‘sional Officer, - Lelegraplis, Tuahore 

Sub-Division. 26-27. — ss 

Question Supplementary re— ear: 

Zixtensions of service in Government 
India Press, Aligarh. 1014. 

Pancity of Muslim Offigers in the Office 
of the, Deputy Accountant General, 

— Posts and Telegraphs, Dethi. 198 7 

Resointion 72 prot#tion of Mosques mm 
New Delhi. 221-22 

Tntermediate Grades i 
and 



2 INDEX TO THE LEGISLATIVE ASSEMBLY DEBATES. 

ABDUL GHAFFAR KHAN, KHAN— Coupon sellers in Rawalpindi Division, 

Question> re detention of ——. 644. i 

ABDUL QAIYUM, MR.— 
~ Amendment to Standing Orders— 

Motion to refer to Select Committee. 
800-01 

Indian Rice Committee Bill— 
Motions to refer to Select Committee and 

to circulate. 826-28. 

Motion 7e— 
Food situation, 491-94, 525, 532. 
Position of Indians in South Africa and 

East Africa. 306. 
Public Debt (Central Government) Bill— 

Motion to consider. 729. . 

Question 7-— 
Continued Possession of Government 

over certain Public Institutions. 
1098-99. 

Conviction of Mr. (0. Krishna Nair, 
, _ 1097-98. 

Delay in issuing instructions for Haj 
Pilgrims. 787. 

Detention of Congress Members of the 
5 Legislative Assembly of 

West Frontier Province. 643. 
pe non of Khan Abdul Ghaffar Khan. 

644. 
Forcible Search of * Doctor Sayed 

Mahmud before Release. 1097. 
Haj Pilgrims. 791-92. 
Health of Detenus E. Deshhandhu 
Gupta and L. Onkar Nath. 5099-1100. 

Tnternment of Allah Bakhsh Karam 
Nahi Zia of Peshawar. 950. 

Preparation of fresh Electoral Rells for 
Central Legislative Assembly in North- 
West Frontier Province. 1030.  — 

Released Delhi Detenus. ~ 1100. 
Restrictions on interviews with detained 

members of the Congress Working 
Committee. 643-44. - 

Question. (Supplementary) re— 
\. Methods employed in the matter of Cen- 

soring Letters in the Post. 1086. 
Restrictions of Interviews with Mem- 

bers of the Congress Working Com- 
mittee. 1089. 

Return of Bengal Haj Pilgrims from 
Karachi. 785-86. 

Resolution 7९-- 
Constitution of the Permanent Food*and 

Agriculture organization _ of the 
re United Nations. 1069, 1135-38. 

Fifteen year plan prepared by capital-|- 
ists of India. 983-84. ‘ 

ABDULLAH, MR. H. M.— 
Question. 7e— i < 

Amal tion -of Purch: and Plan- 
ning Sections in Food Department. 

3, z 

Appointment of Railway Watch and 
Ward Sub-Inspector, Delhi. 49, ~ 

Candidates for “7-57 Course in Walton 
a Training School. 916. 7 

+ Candidates for Senior Assistant Station 
Master Course. 5 

Glosing of Haj Offices on embarkation 
day. 789, ~ 

Closing of Mushm tuck shops at Walton 
= Ee ee कक 2: नस Training School. 914-15. 

Deputation’ of Officers to United King- 
dom for study of dehydration pro 
cesses. 994-95. 

Divisional and Assistant Officers in 
Delhi Division, North-Western Rail- 
way. 917. 

Enquiry office at Karachi Haj Camp. 
०189: 
Food Department Establishment ४07५ 

mittee. 993-94. s 
Food Inspectors, etc., on North-West+ 

ern Railway. 44-46. हे 
Head clerks and Sub-Heads in Divi- 

sional Office, Delhi, 917. ~ 
Indian. Radio and Cable 

tions Company contract. 912-13. 
Instructions 7é¢ employing Muslims as 

Office Superintendents and *Head 
Clerks. 699-700. 

Sera in Walton Training School. 
16. 

Muslim Assistant Controllers on North- 
Western Railway. 

Pancity of Muslim Officers in Food 
Department (III). 994 

Promotion of non-Muslims as Power 
Controller in Rawalpindi. 917. 

Rawal; lee Selection Board for recruit- 
ing Food Inspectors. 701. 

Selection for posts of Assistant Claims 
Inspectors on Novth-Western Railway. 
700-01. 

> Superintendent, Walton ‘Training 
School. ५ 

Superior staff (Rationing) in Delhi 
Division, North-Western ~ Railway. 
916-17. 

ACCIDENT(S)— 
Motion for adjournment re deaths due 

to an —— at Bakhtiarpur Junction 
Station. 145-46, 164-76. 

| ACCOMMODATION— 
Question 7e— 

—— constructed in Delhi and New- 
Delhi, 3521-22. 

Lack of Inter Class 
certain section’ of Oudh and 
Railway. , 691-92. 

ACCOUNTANT-GENERALS’” OFFICES— 

See ‘“‘Office(s)”’. x 

ACCOUNTS— 
Question 7e— 
—— of Posts and Telegraphs Store and 

Dairy at Karachhi. 254. , 
Checking and auditing of 

Shahdara (Delhi) Saharanpur 
Railway. 7 

ACCOUNTS CLERKS— 
See “Clerk(s)’”. 

ACCOUNTS SERVICE EXAMINATION— 
See ‘‘Examination(s)’’. 

ACCREDITATION— = 
Question. re applications for 

+ Newspaper Representatives. 

for ladies on 
Tirhut 

Light 

645-46, 

See “Press Correspondent(s)’’. 

. 

Communica-. 

=— of 

of 

ACCREDITED PRESS .CORRESPOND- | 
ENTS— 
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ACME, ESTABLISHMENT SECTION— 
Question re preponderance of Muslims 

in“—, North-Western Railway Head- 
quarters. Office. 

ACT(S)— 
Army— 

Question re denial of Applicability of 
and Royal Warrant Privileges to 

Indian Forces. 1079-80. 
Central Excise and Salt— 

Notifications under the - 
the table). 873-81. 

Destructive Insects and Pests Act— 
Notifications under the (laid on the 

table). 
Factories— 

Question 7e cases of infringement of 
hours of work for railway employees 
not covered by — 53-85. 

Insurance— 
Question ve penalties for contravention 

Section 20, — ——. 999. 
Indian Railways— 

Question re section 42 of — —— and 
Defence of India Rule 34. 34. 

Payment of Wages— 
Question “ve irregularities reported 

— (laid on 

under —— against East Indian 
Railway, 42-43. 

Pegging— x 
Question re — ——. 115-16. 

sBReciprocity— 
Motion for Adjournment 76, failure to 

frame and enforce Rules under — 3 
217. 

Registration of Foreigners— 
Declarations of Exemption under the 

(laid on the table). 866-73. 

ACT 35 OF 1938— 
Question re amendment of Section 8 of 

913-14, = 

“ACTIVE SERVICE— 
Question re— : 

Dismissals of Viceroy’s Conimissioned 
Officers, ete., on 080. — 

Steps for inclusion .in_ Central ‘and 
Provincial electoral rolls of names of 
persons in His Majesty’s Forces on 

123-24. 

ACTIVITY (TES)— 
Question +re— 

in India of the Watch Tower Bible 
and Tract Society, 11 

Anti-Muslim of the All-India 
Postal and Railway Mail Service 

> Union, Provincial Branch, Karachi. 
255. 

Review of —— of the U.K.C.C. 340.- 

ADJOURNMENT(S)— 
Motion fo: i 

Appointments td Superior Revenue 
Establishment of Indian State Rail- 

= ways, Stores Department. 218. 
1 Not moved. | 
Ban on publication of Panchangas. 141. 
Not moved 
Barbarous method adopted by Viram- 
gam Customs Officials for checking 
passengers luggage. 

Disallowed. 866. 

Central Provinces Government  -ser~ 
vants’ aid to conversion of Gonds to 
Christianity. 14 

Disallowed. 141 
Death of Mr. Srideo Suman, an exile 

from Tehri State. 138. 
pis loved by the Governor-Geneval. 

Deaths due to an accident at Bakhtiar- 
pur Junction Station. 145-46, 164-75, 

Adopted. 175. पु 
Discontinuance ‘on racing days of 
ie car on the Poona Express, 

Disallowed. 140. 
Dismissal of Sardar Shaukat Hayat 
oe a Minister in the Punjab. 63- 

Ruled out of order. - 65. 
Economic Sanctions against South: 

217. 
Failure to apply in time for help for 

India to the ILN.R.R.A. 65-66, 
Ruled out of order भू 
Failure to assure termination of services: 

of the U.K.C.C. with the termination 
of the war. 63. 

Ruled out of order. 63 5 
ailure to check epidemics like cholera, 
ete. 197. 

Disallowed. 137. 3 
Failure to frame and enforce Rules 

under Reciprocity Act. 217. 
Not moved. 217. 
Failure to giye Relief to Weaver's in 

Burhanpur and other places in the 
Central Provinces. 649. 

Disallowed. , 649. 
Failure to-make arrangements for carry- 

8 Haj Pilgrims to Hedjaz. 215-17. 
Ruled out. 217 
Failure to make proper arrangements to 

prevent destruction of A-I.C.C. records. 
at Allahabad. 66. 

Ruled out of Order. 66. 
Failure to provide adequate facilities for 

safe travel of civilian public. 137. 
Not-moved.. 187. 
Failure to supply adequate petrol to the 

Karchi Municipal Corporation. 62: 
Disallowed. 6: 
Forcible entry by police at the Lahore 

meeting of the general council of All- 
India Railwaymen’s Federation: 141- 
42, 

Disallowed. 142. 

Forcing the Kolhapur Durbar to aecept 
deteriorated foodgrains. 724 

“Ruled out of Order. 724. 
Frequent disallowance by the Governor- 

General of motions in the Assembly ~ 
requiring- his previous consent. 144= 
45. + हू 

Ruled out of Order. 145. 

Government communication describing 
Mr. Phillips, Personal Representative 
of President Roosevelt, as persone 
non-grata. 63. 

Disallowed by he Governor-General. 
63. 
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Humiliating search of tie person of ADJUDICATION (8) paar 
Indian 1५) 7८ into grievances of 

_. Customs Officers. 1041-42. Bombay Postmen and Inferior Ser- 
Disallowed. 1042. — - vants, 1197. = 

= Hunger strikes by Political prisoners ADJUDICATOR(S)— 
in Bhagalpur camp jail Motion for adjournment 7é unconstitu- 

Disallowed. 140. tional conduct of Government in iil-treatment meted out to Mr. Ram 
Charan Agarwal by the Delhi Police, 
345, : 

Ruled out of Order. 215. 
Tnaccurate Government reply re Govern- 

ment Contribution to Indian Labour 
Fedration. - 220-21 

~ Disallowed. 221. 
~ Inadequate. war allowance  for- ion- 

gazetted officers. 138-40. 
Note moved: 140_ 
Misuse of the War Front 

Organisation by Malik Khizar Hayat 
Khan Tiwana, Leader of the Punjab 
Branch, 66-68, 92-110. 

Negatived. - 110. 
Non-representative delegation to World 

Monetary -Couference in America 
40. 

Nat moved, 140 = 
Position of. Indians in Natal under 

Natal Ocenpation Ordinance. 137. 
Not moved. 137. 
Refusal of permission for publication 

- of correspondence between Mahatma 
_ = Gandhi.and प्र. E. the Viceroy. 63. 

~ Disallowed=" 63. 
Refusal of permission for repubheation 
* of National Herald and Forward. 

8. 
Not moved. 218. 
Removal of Archaeological “Winds” of 

Nagarjuna Kunda Postponed. 865. 
_ Running of competitive road-transport 

services by Railways for monopolising. 

143. 
2-43, 

Ruled ont of Order. 
Sind Government's Ban on Chapter 
XIV ‘of Satyarth Prakash. 264-65, 
285, - 382-95. SS 

- Negatived. 395. 
Sinking of 8.8. ‘‘Cormorant’’. ' 
Disallowed. -- 220 

Stopping the booking of. passengers. to 
Nankana Sahib on Guru Nanak? 
birthdhay anniversary. 143-44. 

Disallowed. — 144. 

Surreptitious 6pening of private letters 
by Postal Department. 574-75 

uled out of Order. 575. 

Unconstitutional conduct of Government 
in appointing Adjudicator in ‘Trade 
Dispute between Shahdara — (Dethiy 
Saharanpur. Light Railway and its 
employees, etc. 218-19. 

Disallowed.. 219. = 

Unsatisfactory character. of Railway 
Board notification regarding revised | 
yates of dearness allowance. - 136-37. 

Disallowed. 137. 

Principle explained by Mr, President as 
to when re delegations sent out by 

the Governmers of India can be ad- 
mitted. 140. - 

appointing - in Trade Dispute be- 
tween Shahdara (Delhi) Saharanpur 
Light Railway and its employees, etc. 

9 
Question ye —protedure re appointment 

of ot Trade Disputes. ~ 1040, 
ADMINISTRATION (Sj— 

Question +e— 
Tncompeten of Provincial Governments 

control over of Fede- 
rays. 35-36. 

of Bengal Assam 
ailway to American Government. 7. 

ADMINISTRATIVE OFFICE(S)— 
See ““Office(s) 

ADULT MEMBERS— 
Question 72 extension. of  frar 

in joint families. 954-55, 

ADVISORY BOARD OF ARCHAOLOGY. 
See “Archeology, Advisory Board 6 

ADVISORY COMMITTERS— 
See “‘Committee(s)’’. 

ALRODROME(S)— 
Question *e— 

Land acquired by 
tor sete. 23 

Land” acquired by military in Bengal for 
» ete. 43. 

Military in Assam 

AGAR AR 
Q ion ve shortage-of —— due to Agar 

Control Order. 568. - 

AGAR CONTROL ORDER— 
Qnestion re shortage of agar agar due to - 

568. _ 

AGARWAL, MR. RAM CHARAN 
Motion for Adjournment 76 i tment 

meted ont to by the Delhi Police 
“145, 215. 

AG 
Question 7¢ ot Superannuation for 

Tilitary Service. 646. 

AGENCY (1ES)—. 
Question 7e— 

Almora out —— 
Overseas ured hy North- 
Western yy through certain 

- 38. 3 = 

AGEN T(S)=— 
Question 7e— ‘ 

Authovised —— for 5616 of tional 
Savings Certificates in Government of 
India Offices. 1101-02. — > 

Controller of Coal acting as purchasing — - 
for industries. 49 < 

Executive Officers as —— of Military 
Estates Officers, 59: 

AGENT-GENERAL— 
Question re— oe 

Publicity Organization attached to 
India’s —— in America. ee ee 864. 
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ENT(S)— 
Question ve— 

foy menutacture of artificial 
Fertilisers in the Travancore State. 

Len dLease —— with Canada. 638, 

AGRICULTURAL LAND— 
Question +¢ allotment of ——--in Delhi 

Cantonment. 1083, 
AGRICULTURE— 

> Question re steps for pémmanent rehabi- 
tiiation of —— in India. 123, 

Resolution re Constitution 
manent Food and 
of the United Nations. 
56. 

AGRIGULTURIST(S). 
Question ve steps for floating loan to give 

Substdy to 92-94. 
AIRCRAFT (AM DMENT) BILL— 

See ‘Indian ——"’ under ‘‘Bill(s)’’. 

AJIMER— 
Question #€-- . 

Seizure of Gram Seva Mandal 
Khadi Ashram of Harmara 
1108. 

Supply of controlled woollen cloth to 
Government servants in 029. 

ALIGARH— 

of the per- 
Organisation 
1068. 1128- 

and 
—= 

financial burden on —— 
4 due to Intermediate 
310-11. 

Extensions of Service in Government of 
India Pr 1013-14. 

War Efforts of —— University. 311-12. 

ALLAH BAKHSH KARAM ILAHT, ZIA— 
Question 7 internment of f 

Peshawar: 950 

ALLAHABAD— 
Motion for adjournment ve failure to 

make proper arrangements to prevent 
destruction of A-I.C.C. records at 

Question 7e— 
xemption 

of Income-tax on Menicipal ‘Taxes 
paid, - 1092, 

Discontinuance of direct train between 
and Saharanpur. 480-8) 

Inadequate number of Postmen in ——. 

Provision of cheap grain shops for —— 
Postmen. 905. 

ALL-INDIA~ HANDLOOM WEAVERS’ 
BOARD— : 

See ‘‘Handloom Weavers’ Board’. | 

ALL-INDIA POSTAL AN RAILWAY 
MAIL SERVICE UNION— 

See *‘Union(s 

ALL-INDIA POSTMEN’S UNION— 
See ‘Union(s) - 

ALL-NDIA RADTIO— 
Question 7e— 

Additional Duty for Programme “Staff 
in ——, Delthi:—835. 

Anti-Hindi Policy of —— 
Authority for determining ——'s Policy 

towards Hindi. 1085. 

Comrounal Composition in Higher Posts 
081-82. 

Guipnient imported for the ——. 628. 
Language Policy of ——. 411, @ 
Literary Attainments of Officers on the 

Hindustani Programme Side of — 

- Omission of Mr, Jinnah’s /@ messag@ in 
— News Broadcasts 

ALLANDIA RADIO STATIONS— = z 
uestion ¥¢ preponderance of 
Broadcasts from ——. 411-1 

ALLINDIA RAILWAYMEN'S FEDERA- 
TION, GENERAL. COUNCIL OF— 

See “General Council of All-India Raik- 
waymen’s Federation 

ALL-INDIA WOMEN CONFEREN 
See ‘‘Conference(s)’ 

ALLOCATION— ee 
Quéstion 7° of expenditure on ré- 

fugees and evacuees between Govern- 
ment of India and Burma Govern- 
ment, 118. : 

ALLOWANCE(Sj— 
Motion for adjournment 7¢— 

Tnadequate wat —— for 

x 

non-ga7etted= 

haracter of “Railway 
notification regarding revised: 

tes of dearness 136-37 

—— to Postal Officials in Madras Postal 
circle. 699. 

Appointments to Posts Carrying —— 
in Circle Post Offices in GP. 1195. 

Basic Pay and —— to Indian and 
British Soldiers. 837-41 = 

3enefit of Dearneéss 10. railway 
employees in old and revised scales of 
pay. 36. 

Desirability of increasing dearness 
for Staff of Audit “and _ Account - 
Offices. 610-11, 632-83 

and Indian Emergency Commissioned 
Officers. 1083-84. 

Expenditure and Inconie on Cheap 
Supply. to Railway Servants Scheme 
and Amount of dearness paid. 

‘House Rent and Conveyance —— for « 
Government Servants debarred from 
getting Government Quarters in Delhi. 
644. Bees 

Tnadequacy of A.R.P. —— to inferior 
servants 

Tnadequacy of the Delhi Compensatory 
House Rent 200. 

Increase in. —— of Running and other 
Staff. 

Increase in Pay and —— oi British 
Troops. 835-37, 843-44. 

Tnerease in Pay and —— of Indian 
Troops. 841-42. 

Indian Evacuees employed. ‘by Govern- 
ment or given Maintenance 2 
1121-22. 

Lower 0 oe of Victoria 
and Military Cfosses of the Lust War. 
1082. 
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= . Maximum war for Poste and 
- gtaphs subordinate staff. 95! 

Memorial of Sub-Postmasters in UP. 
fer increase of ——.. 52. 

Non-payment of Extra Duty 
Bombay Circle Railway Mail Service 

= 5६97. 
Non-paxyment of Officiating —— to Cer- 

tain Special Ticket _Examiners~ on 
North-Western Railway. 1123. 

Rest and Recreation for Staff of 
Audit and Account Offices. 612. - 

Rest and Recreation and War ——. 
है 632. 
~ Sunday and other holiday paid to 

Anglo-Indian and European Guards on 
old East Indian Railway section. 53. 

Travelling —— paid to certain Ticket 
speching Staff on East ~ Indian 

way. 
Wat 

> ALMORA— 
Question re— 

o 

Land Leases executed in —— USnton- 
 meent 616-17 
Band Leases of Buneaiow-Owmers— df 
——_ Cantonment. (9-20 : 

J — Shortage of Fire-wood in =s_= 

= AMALGAM ATFION(S}— 
Question re— 
—— of Purchase -and Planning Si 

in Food Department 

-AMBALA— 
Question re prosecutions of railway staff 

under ons. 353. and 352; 1.7.6: 
by ए Patice, —— 36. 

AMBEDKAR THE HONOUR ABLE 
R= BR 

# Fattories (Second Amendment) Bill— 
og Motion to refer to Seleet Committee. 

69-91. 67, 372-76. 
Motion for adj. 2 
“tional conduct of 

2 appointing Adjoaicator in ‘F 
pute. between Shahdara_(D. 
ranpur Light Raily:y and 
ployees. ete. 23 59. 

vA of Wages {Amendmesi} Bill— 
5 ©. Introduted. 79. 

Motions io refer io Select  Cominitice 
and to circulate. 89-92, ~ 896, 
903, 902. > 

Question re 
1029. 

its em- 

*s’ speech Ellore. ag 

Summary of proceedings of=the fifth 
Tabour Conference and the fourth 
meeting of the Standing Labour Com- 
mittee (laid on the table). 1042. 

5. AMENDMENT(S}— 

जय, to certain, Motor Vehicles 
flaid-on the table), 71-74. 

—— to Insurance Rules (laid on ‘the 
table). 658. 

Election of Membexs to the Selec Com- 
mittee on the ——to Standing Orders 
804 142. 

Rules 

Question re— 
of Defence of India Rule 4. 637. ~———_9f Section 6 of Act 35 of 1933 

913-1. 

AMENDMENT TO STANDING 
ORDERS— 

to Select Commities. Moticn to refer 
797-804. 

Referred to Select 

AMERICA— 
Motion for adjourniient re non represen- 

tative delegation to. World Monetary 
Conference —in 149. 

Question 
Export trade to United States of ——_ 

Profits made “iy United Kingdom and 

Committee. 804. 

—— throngh sale of gold in India. ai 
Publicity Organisation attached to 

India’s Agent General jn —— 6594, 

Nitrogen Andusiry plants 
S67_~718 

AN(S}— 
stion 75 murders and outrages in 

Calentta on Indians -by and —— 
194-95. 1126 

FIRMS— = 
Firm{s}"*. 

‘ 
AMERIC GOLD— 

See “Gold. : 
AMERICAN GOVERNMENT— » 

*Question ve transfer of administration. 
ot Bengal-Assam Railway to ——. 7. 

AMERICAN ORDER— 
Question re for Hessian of. June- 

1943. 40-41 
AMERICAN SYSTEM— 

Question re adoption of of running 
engines for Jong distances. 12-13. 

AMONTA,.SULPHATE, OF— 
Question 7 

Manufacture of 
Stabilizing the price of ——= — 936. 

AMRITSAR—. 2 
Ra Ps Question re detention of Mr. 

. Chaddah of 409-10. 

ANDHRA UNIVERSITY— 
See “Universit 9 (९४) 7.. 

ANGLO-INDTAN(S)— 
Question 76 

(1) 1113-14. 

ANGLO-INDIAN GUARD(S}— 
See “Guaril(s) 

ANTHONY, MR. FRANK R.— 
Motion for adjournment re deaths due- 

to an accident at Bakhtiarpur Function 
Station. 166-67 

Ee AL deh 
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Question T=— = 
Anglo-Indians, eic.. in-the W.A.C, (L). 

1113-1! 
Desirability of Dearness Allowance for 

“ Peusioners. 
incqnality in Emoluments of Indien and 
European King’s Commissioned 
Officers. 1091-92. 

Insult to by a Military Officer at 
Jubbulpore Railway Station. 

) re tion to 
Railway Advisory Comnvittees by 
Central Advisory Council “for Eail- 
ways. 

- ANTI-EROSION MEASURES— 
Question re 

Provinces. 404-05. 796-97 

ANTI-HINDI POLICY— 
See “Hindi Policy”. 

ANTI-HOARDING BILL 
See *“Billis)””. 

ANTI-MALARIA MEASURES— 
See ~Measureis}” 

ANTEMUSLIM ACTIVITIES— 

ANTIQUITY #1ES}— - 
Question re— 

Proposal to remove 
‘Konds. 

of Nagariuna 
= 3093-12. 

Removal of architectural —— of Budhist 
era from Nagarjuna Hills: Museam- 
066 

APPELLATE POWERS— 
Question re extension of —— 7 the 

Federal Court. 52-53. 

APPLICANT(S)— 
Question re’ Muslin 

Railway. 

APPLICATIOAN(S)— 

Question re— 

for Sind and other 

APPRENTICE(S)— 

training at Sanat) East 
Railway. - 925. 

APPRENTICE MECHANIC(S)— 
See ‘‘Mechanic{s)’ 

APPRENTICE TRAIN EXAMINER(S}— 
See “Train Examiner(a)’”’. 3 

APPROPRIATION ACCOUNTS— © 5 
——, Andit Reports, etc. (laid on the 

table). 70. 

ARAFAT. 
Question re levy of transport charges on 

Haj Pilgrims for visit to Mecca, ——; 
etc. 786-87 

ARCH £ZOLOGICAL DEPARTMENT— 
Question re— 
Development of ——. 1606. 
Post-war planning for ——. 566. 

ARCHZOLOGICAL EXCAVATIONS— 
Question Ss ve Nagaryana Konda —— 

ARCH ZOLOGICAL EXCAVATION 
SCHEMES— 

See" Sehemets}". 

ARCH ZOLOGICAL “FINDS — 
tament rz remotal of 

na Kunda. . +s a 

ARCH EOLOGY ADVISORY BOARD 
Or— 

Election of Membera to the —— 74—- 

ARCHITECTURAL ANTIQUITIES— 
See “Antiquities”. 

ARECA NUT— 
Question rc dissatisfaction over proce- 

Representatives. 645-46. 

for posts in the dure for assessing —— cess. ‘1009. 
Stores Department, Bengal and Assam T1L47. : 

ARMY({TES)— 
Question, 7९-- . 

5 Gomnmnal Proportions in -the ——, 
- 1 ea 

-- for Accreditation of . Newspape- Infl of —— has: on food 
Ba oe = situation in Bengal. 795-96. ‘ 

for Haj Pilgrimage. 1009-10. Policy as regards recruiting —Person- 
—— for Newspaper Permits. 996. 
—— for Schedule VIT Leases under 

Cantonment . Land ~~ Administration 
: Rules. " 181-82, 1125-26. 

APPOIN TMENT(S)— 
Motion. for adjournment re “to 

Superior Revenue © Establishrnent of 
Indian State Railways. Stores Depart- 
ment, 218: 

Question 7¢- 

in the Planning and Development 
Department. 609-10. 

—— made in the Stores Department. 
Bengal and Assam Railway 

- bi District 
~-as postal_clerks in Mysore Division. 

931-3: 
Proposal for —— of Indian Consul at 
Moscow and Russian Consul at Delhi 

Services from the nel for Civilian 
187. 

ARMY ACT— 
Ser “Act(s}", 

ARMY OFFICER(S}— 
Question 1¢— 

Eligibility for ~ 
missed ——. 

Travel in First Class Ladies’ compart- 
ment on Grand Trank Express by two 
European ——. 9-11 

-ARMY RESERVES— 
_ Question 7é stocks released from ——. 

for Civilians in Bengal. 

ARRANGEMENT (S)— 
Question re— 

- —— for supply of rice to colliery labour 
in Bihar. 1021, 

Civil aS of Gis- 
845. = 

Terms of —— of the Coal Commissioner. Embarkation for Haj Pilgrims at 
15-16. Karachi. 784-85. = 
a BT "लत प्तचत पत्ता डा ६ 

= s GS 
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~ARBEST(S)— 
>= Question ve —-— of Congress Committes 

Members in Delhi in “Acgust, 1942, 
1130. : 

ART TREASURES— 
Question ve India’s 

Kingdom. 789-90. 

ARTICLE(S)}— 
Question re— 
—— received from Middle East for dis 

posal in India, 8-9. 

in the United 

801. 
Communal trend 0: Postal 

Sentinel,’ Kayachi. 255 
Higher Prices of Rationed —— in Delhi 

1094. 

_ ARTIFICIAL FERTILISERS— 
See “Fertiliser(s)”’. 

ASSAM— - 
Question 7€-- 

Land acquired by Military in ——~ for 
Aerodromes, etc. : 

Line system introduced in —— 770-71. 

ASSAM GOVERNMENT— 
Question 7e controversy ze line system 

introduced by ——. 766-67. 

see BLY (IES)— 
Motion for adjournment re frequent dis- 

- allowance by the Governor-General of 
motions in the —— requiring his 
previous consent. 144: 

ASSEMBLY, CENTRAL— 
Question ve instructions re reservation 

of berths for Members of 69' 

ASSESSEE(S)— ma 
Question ve Income-tax refunds to 

certain —— in the Punjab. 422. 

ASSISTANT CLAIMS INSPECTOR(S)— 
Question re selection for posts of —— 

on North-Western Railway. 700-07. 

ASSISTANT COAL SUPERINTEN, 

See “Coal Superintendent’’. 

ASSISTANT . COMMISSIONER 
INCOME-TAX— 

Question re confirmation of a Matriculate 
: — in the Punjab. 422. 

ASSISTANT CONTROLLER(S)— 
Question ve Muslim —— on North- 

Western Railway. 700. 

Ase sae CONTROLLERS -OF FOOD 
2: 

Question 78-- 
Paucity of Muslim ,—, 
Assam Railway. 923-2 

Reversions: of Muslim ——, Bengal and 
— Assam, Railway. 924. 

OF 

Ss— 

Bengal and 

~ ASSISTANT INSPECTOR(S)— 
‘Question ve proposal for allowing 

Second Class Passes to Inspectors and é 

— on State Railways. 260-61 
ASSISTANT OFFICER{(S)— % 

Question 7९ Divisional - and in 
Delhi Division, North-Western Rail- 

रे way. 

Question rs —>- to General Manager, 
AD Western Railway, Lahore 

gaye ae BRST AN STATE STATION MASTER(S)—- 
Question re— 

Candidates for Senior —— Couse. 703. 
Probationary: —— and  Signallers - 

appointed on Bengal -and Assam 
aalway: 

Prosecution of of Rajpura Station. 
723-24. : 

ASSOCIATED PRESS— 
Question ve report of —— of Amerita~ 

ve Bombay Plan. 859. 

ASSOCIATION (S)— 
Question ze— 
Government contribution to —— other 

than Indian Labour Federation. 
134. & हे 

Invitation to the Press ——_ for 
appointing Touring Parties 645. 

Memorial submitted by the Gujarat 
Tobacco ‘Merchants’ ——, Nadiad. 
1122 

“ASSOCIATION 
uestion #6-- : 
—— proposed in the United Kingdom. 

TRADING’ — 

ATROCITY (IES)— 
Question 7e —— by Soldiers in Chitta- 

gong District. 638. 

PPACK(S) 
| Question re —— by War Technicians - 

on Citizens of Rajampet. 208-09. 

AUCTION— 
Question -re —— of Excise Contracts 

in. Delhi. — 61. 

AUDIT AND ACCOUNT OFFICES— 
Question ##-- 

Desirability of increasing Dearnesa 
Allowances for Staff of ——. 610-11, 

632-33. = : 
Refusals of Leave in ——. 611-12, 

Rest and Recreation Allowance for 
Staff o 61 

Unified. scale of pay for 
staff in 612-13. 

AUDIT REPORT(S)— 
Appropfiation Accounts, ——, 

(laid on the table). 70. 

AUDITING— : : 
Question re checking and —— of 

accounts of Shahdara (Delhi) Saharan-+ 
pur Light Railway. 

AUDITOR-GENERAL— 
Question-7e desirability of 

Postal Audit Offices under 
11. 

temporary 

etc., 

placing~ 
direct 

Control) of —— 

AUTHORITY (IES)— 
Question re— 

for determining All-India Radio’s 
Policy towards Hindi, « 

—— for scrutinizing qualifications for 
conferment of Knighthood. -554 

AUTOMIBILES | MANUFACTURING 
COMPANIES——— 

See ‘“Company(ies)’’ 

AVIATION COMPANY (IES)|— 
See “6; 2 
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AVIATION SHARE— 

Objects on which the ‘of the 
Tax Fund was expended. Statement 
laid on the table. 70-71. 

AWAZ— Ze 
Question 76 names. of Week Days 
changed by . 635-04. 

-AZHAR ALI, MR. MUHAMMAD— - 
Indian Rice Committee Bill— 

Motions to refer to Select Committee 
and to circulate. 829-32. 3 

Motion for adjournment re deaths due 
to an accident at — Bakhtiarpur 
Junction Station. 168-69. 

Motion’ re Food situation. 466-68, 
Public Debt (Central Government) Bill— 

Motion to pass. 81213. - 
~Question *e— 

Appointments to posts carrying Allow- 
ances in Cirele Post Offices in U.P. 

Benefit of dearness allowance to rail- 
way eniployees in old and revised 
scales of pay. 

s of infringement of hours of work 
for railway employees not covered 
by Factories, Act. 53-58. 

C 

Commodities notified under Defence of 
India Rules as: essential for “life. 
36. 

restricted by Controllers 
nities for movement by Rail- 

Communication of Orders  vegarding 
movements of commodities to railway 
staff. 34, 3 

Desirability of increasing elected ele- 
ment in Shahdara-Delhi Municipality. 
Ole 

Detention under Defence of India Rules 
ss of Staff on Shahdara (Delhi) Saharan- 

pur Light Railway. 213. 

Export of cotton ‘cloth and yarn from 
Delhi- 569: Sie 

* House Rent and Conveyance Allow- 
ances for Government Servants de- 
barred from getting Government 
Quarters in Delhi. 644. 

Income and expenditure of Shahdara- 
Delhi Municipality. 81. - 

Incompetency of Provincial Govern- 
ments to exercise control over admin- 
istration of Federal Railways. 35- 
36. क 

Muslims as Camp Clerks in the Office 
of Postmaster-General, U.P. 1125. 

Non-payment of rank-pay to certain 
personnel at Transportation  Train- 
ing Centre, Jullundur Cantonment. 
125. 

" Prohibition against Provincial Govern- 
ment’s priority over public, 35. 

Prosecution of officers of Shri Gopal 
Chamber of Commerce, Delhi, 53. 

Prosecutions of railway staff under 
ections 355 and 332, I.P.C., by 

Railway Police, Ambala. 36. 

= “3 = 
Quantity of wheat, etc., transported 

over certain sections of > Railways. - 
34. ‘ ५ 

Recruitment of lowest grade readers in 
Government of India Presses: 42. _, 

Restriction on movement of soda ash 
" and sajji imposed by Regional Con- 

troller of Priorities, Lahore. 34-35. 

Rolling Stock of Railways. 35. 

Rules for occupation of Railway quar- 
ters and bungalows by ‘subordinate 
staff on Ondh and Tirhut Railway. 
37. 

Detence of India Rule 34, 

Shortage of -spectacles goods. 996-97. 

Unified Scale of Pay for Ministerial 
Staff. 639. 

Question supplementary re— 
Deputation of officers to. United King- 
dom for study of dehydration Pro- 
cesses. 995. 3 

Nagpur plan of Roads. 687. 
Paucity of Muslim Officers” in 
Department (111). 994. 

Programme of Post-War 
n. 19; e 

Projects jp ble only under - National 
Government. — 404. 

Spread of Cholera, Influenza — and 
Malaria in Bengal, Bihar, ete. 556. 

AZIZUL HUQUE, THE HONQURABLE 
817 M— 

Section 42 of Indian Raijways Act and 
34. 

Food 

Reconstrue- 

Amendments to Insurance Rules (laid 
on the table). 68. 

Coffee Market Expansion: (Second Amend- - 
ment) Bill— 
Introduced. 79. 

Motion to Consider, 

Motion to pass. 662. 
Indian Patents and Designs {Temporary 
Amendment) Bill— 5 

Motion for leave to introduce. 78: 

Motion to consider. — 660. 

,Motion to pass. 660, . 

Insurance (Second Amendment): Bil— 
Introduced. 79. 22222 ध 
Motions ‘to refer to Select Committee 

and to circulate. 780-33, 747, — 749- 
52. Se 

Motion for adjournment re failure to 
apply in time \for help for India to 
the 0.7४, :8.3. 66, 

Motion #6 election of: Members to the 
Standing Committee for “the Indus- 
tries and Civil Supplies Depariment. 
656, 659. 

Resolution re constitution of the 
Permanent “Food and - Agriculture 
organisation of the United Nations 
1150, s x 

Statement(s) laid gf the table १८ cases 
in which the lowest tenders have not 
been accepted by the High Commis- 

sioner for India. 341-57. हे 

661-62. 2 

eS = 

. 
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BADGE(S)— 
Question 76. है 

officers within fighting area. 

-- BAJORIA, BABU BATINATH— 

distinguishing military 
406-07. 

Hindu Marriage Disabilities _ Removal 
Bill—Motion to refer to Select Com- 

mittee. 600, 601, 602, 
Indian Rice Committee Bul— —~ 

Motions to refer- to Select Committee 
and to circulate. ~ 832. 

Insurance (Second Amendment) Bill— 
Motions to vefer to Select Committee and 

to circulate: 7. 
Public Debt (Central Government) Bill— 

_ Motion to consider. 679-8 
Question 7e— 

Hindu Code published by the Hindu 
Law Committee. - 955-56 

* Question (Supplementary) ze— 
Cotton textiles. 784. = 
Relationship * betwten ~_ Central and 

Provincial Planning and Development 
Departments. 626. 

Resolution re— 
Constitution of the Permanent Food and 

Agriculture organisation of the United 
Nations, 1148. 

= Fifteen-yeat plan prepared. ४७७ capitalists 
~af India. 985. 

BAKATIARPUR 
8 Motion for adjonmment 7e deaths due 

10 an accident at Junction Station. 

7e omission of information 
in gold: and silver from the 

=~ Reserve Bank Report. 423-24. 

LANCE, STERLING— 
See “Sterling Balance(s)”’. 

BALANCE(S), UNCLAIMED— 
Question re from Post Office 

Savings Bank, ete. 928-99 : 

BALE(S)— 
Question - 7 Cotton — -Piece- 
Goods réveived ‘at’ Pilkhwa Railway 
Station for: transport. 715 

= PALABRA ASE -S HOW ACR D A'S. 
ATES: 

BS © of price of tea cup on Hast 
= Indian Railway by ARS. + 

a Reducing the capacity of tea cup on 
2 st Indian Railway by 123. 

BALUCHISTAN— 
~ Question «re “extensions of Service. in 

S Sind and —— Postal’ Circle, 255, 

BAN(S)— 
n for adjournment ¢e—_ 

=. on publication“of Panchangaz. 141 
Sind_ Government’s on Chapter 

= “XIV of Satyarth Prakasha 264-65, 
285; 382:8; cA 

=Question re— - 
- on certain Hindi ~ words -frony 

| Hindustani Mulletins Broadcast. 1086, 
on _encry into- India of Jndian 

Opinion of Durban. 1103-04 

— on movement of groundnut cake 
from Vizagapatani District. 1028. 

<— on Watch Tower Bible and Tract 
* Society Publications. 1079. 
Resicration of —— on women. working: 

underground in coal mines. 1004. 

BANERJBA, DR. 1. N.— 
Amendment to Standing’ Orders— 

Motion to refer to Select Committee. 
1798, 

Banking Companies Bill— 
«5 Motion=to circulate. 1043, 

Election of to the Advisory Board 
of Archaeology. 341: 

Election of -—— to the Select Com- 
mittee on the Amendment to Stand- 
ing. Orders. 1042 

Factories (Second Amendment)» Bill— 
‘Motion to refer to Select Committees — 

371, 
Indian Rice Committee Bill— 

Motions to refer to -Select Committee 
and to: circulate- 378 

Insurance (Second Amendment) Bill— 
Motions to refer. to Select Committee 

and 16 circulate 736, 744 

Motion xe¢— 
Election of Members to the. Advisory- 

Board of Archaeology. 76- 

Election ef memb. to. the- Central 
Advisory Board of: Education. —653. 

Elections of . Members to the Indian 
Coconut Committee. 655. 

Election of Members to the Standing 
Comm the Industries and 
Ciyil Department, 659 

_ Motion -re— 
Food situation... 149, -155, 188,-- 450; 

498, 512-15, 628, 530, 532. : 
Position’ -of Indians. in Senth Africa 

and -“Rast-“ 2228:99 2 

Question (Supplementary) re— 

Aahabad High Conrt Judgment re 
Exemption tncome-Tax - on 
iunicipal Taxes paid. 1092. 

Corruption in connection with berth 
reservations. - 91: न 

Health of Detenus I. Deshbandhe - 
Gupta and -L. Onkar Nath~ 1100: 

Imports of ‘consumer “goods. 995: 

Statenient on Bretton Woods Monetary 
_ Conference. 198. 

Steps for float: 
$0 sAgriculiu 

Loan to give subsidy 
194, 

Unelaimed Balances 
Savings Bank, ete. 

Payment. et Wages (Amendment) Bill— 
Motions to refer to Select Committee 

and to circulate. 893, 894. 
Resolution 7e— 

Constitution of the Permanent Food 
and Agriculture organisation of the 
United Nations. ~ 1150-52. 

Fifteen-year plan ‘prepared 
i f India 963. 

from Post Office 
929: 

BESS 

SS 



4 

INDEX TO THE LEGISLATIVE ASSEMBLY DEBATES. है YL 3328 

ANK(S}: as : = ee ag a i eR अर Utilization for indusirial purposes of 
Question re— -_ : = 8916 manufactured in Coastal 

Omission “of information re balance of Calenita  Birms. eS, 
trade in Gold and Silver fromi the 
teserve Repsit, 42:24. 

J med balances from Post Office 
‘ings ——,~etc. 928-29. S 

BANKING COMPANIES BILIL— 
See ‘“Bill(s) 

BARBAROUS METHOD— 
Motion: for 

8 

re >-+ 
Customs 

passengers” for checking 
: 6. 

BASIC PA = 
see P. 

BASIC QUOTA— 
See Quotas)’, 

BEGGAR NUISANCE— 
Question ve at’ Railway Stations. 

255-56. = 

BENGAL— 

Deaths in = 
Highest proportion of cattle 

eved in 025. 
e rent and compensatory allowances 

osts 880: Telegvaphs staff in 
ain — distr ot = 952. 

y purchases on food 
Situation in 795-96. 

Land- acquired by military—in ——_ for 
aerodromes;: etc. 

Lossiof fcodgrains due to deterioration 

at-which wheat 18 purchased in 
Punjab and sold in—— 38--40 

2urchase i Vegetables, <Dairy 
Produéts, cte., for Fighting Ferees 
stationed ins ——=. — 211-12. 

Reconditioning of boats tanoved from 
coastal areas _of under Denial 
Policy. = 525-23. - 

Retumn: cof ——- Haj 
Karachi. 5-86, 

अ्छप्रापरा- to previous, 9७97078-:01 boats 
10ए९त from coastal areas of 

Pilgrims 

=I
 2) 

under ‘Denial Policy. 1024-28. 
Salt in and Eastern 

Provinces. - -855—88. 
~—Selting up of Co-operative Stores— in 

795 
Influenza. छापे 

35-37. 
ation-deaths in.——. 37-38. 

Statement of supplies of 
= qilk, ete.,<i1 —— 126—2 

Statement on famine conditions in 
124—26. 

Statement on 
29-30. 

food position- ins —— 

Stocks released. from Army Reserves 
for Civilians in. ——. 38. 

Supply of fodgrains to employees of 
the Department of _Commerce> and 
Industries and Civil-Supplies in 

o> at concession rates. 37s 4 

from 

vegetables, ¢ 

a BHAGALPUR— - 

Areas” by certain 
58. 

Waste of Boats seized under Denial 
Policy in 

Statement (laid “on the table) rye latest . 
rice prices in districts of 0. 

BENGAL AND ASSAM RAILWAY. a 
ee “Railway (8) x See 

BENGAL NAGPUR RATLWAY— E 
See ailway(s} 

BEN THALL,-THE HONOURABLE STR = 
EDWARD— 

Amendments to certain Motor Vehicles= 
Rules (laid on the table). 71:74. 

Motion for -adjoumment re— ~ 
Deaths —due~ “to” “an 

Bakhtiarpur Junction 
46,166) 

Failure to provide adequate ~facilities 
ate travel of civihan - public: 

accident at= 
Station. 145- 

* Failure. to supply adequate petrol to =~ 
the Karachi Municipal - Corporation. 

ing of conipetitivé road transport 
hy Railways for monopolis- 
५ 148. = 

of 8.8. “*Cormorant’’?..~ 219, 

Unsatisfactory character of Railway. 
Board notification vegarding> revised 
ratés of dearness allowance, 136 ८ जनपद 

Motion #e- Foo. 458, 4910 *% 
prepared 

i by capita = 
Statenient (laid 91 the table) -#८ Net 

earnings of New Railway nes. 70. 

BERAR— Ze 

Question 77 paper permits to news- ~— =— 
papers in Central Provinces and ——. 
182, E = 

BERTH(S)— 

vation af —— for 
ral Assembly. — 697. 

= North Westem Railway. 
Refusal of reservation ~ 

Lehore Station for 
_ Central Legislature. 721: aoe ee 

BERTH RESERVATTON(S)- = < 
Question fe. corruption in. connection 

with ——. $1041 कु z. 

Motion for adjournment ve hunger कु 
strike by Political prisoners पी -+- 
Camp, Jail. 140 = 

BHAT] PARMANAND— as 
“Motion adjonrnment re Sind ees or 

overnment’s. an on Chapier XEV 
of Satyarth Prakash.- 264, 382-84 

5. 
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“> Question-re— , | BILL(S)— : 
eee of. seeculeuel Land in Banking Companies 254: 

elhi Cantonment. is Tittrodiced# 862 
Bufialoes and cows purchased ~ for Motion to circulate.” 1043-67. _ 

Military Farms. 010-1 Gihonlsted: 6 

Confirmation of a Matriculate Assist 
ant Commissioner of Income-tax in 
the Punjab. 422. 

Diyision of fruit yending contracts at 
certain Stations on North-Western 
Railway. 262, 

Expenditure and Income on cheap 
“supply fo Railway Servants Scheme 

= and amount of Dearness Allowance 
paid. 264. 

Income-tax refunds to certain assessees 
3 in the Punjab. 422. 

» Tnerease in allowances of running and 
other Staff 

Papers annually supplied to Bureau of 
Public Informatio: Cc 1 

notes on cony ay 
servants for corruption and bribery 
262 

Restrictions jon slaughter of cattle. 

Travelling allowance, paid to certain 
Ticket Inspecting Staff on East 
Indian Railway. 263. = 

Vacation to Train Examiners’ Training 
. School at Jamalpur. 262. 

BHUTTO, MR. NABI BAKSH ILLAHI 
BAKSH— 

eee Question 72 
land by 
52. 

BIAS— 
era Question re 

dates for posts of Office Superin- 
> tendents,< Howrah Division, East 

Indian Railway. ५ 

BICHROMATE OF SODA— 

Question ve import licences for 
= 997-98. 

BICYCLE(S)— 
Question 7¢-— 
—— imported into India. 1122. 
—— manufacturing industry. 556-57. 

BIHAR— 
Question re— 

Appointment of Committee of Enquiry 
re mica industry in 041 

= Arrangement for supply of 
colliery labour in ——-. 102 

= Havoc by cholera and malaria या North 
102: 

suying and 
Delhi Improvement 

Selling of 
‘Trust. 

- to rice 
L 

Spread of Cholera, Influenza and 
é « Malaria in Bengal, ——, etc. 335-37. 

[oes aaa Wastage and deterioration of foodstuffs 
: in ——. 180-31 X 

BIHAR AND ORISSA— 
Question re Postal and Telegraphs 

Superintendents in —— 925. 
BIHARI(S)— 

Question 7e— 
——_as Assistarfi. Geologists. 

in the 
50. 

Income-tax Department. 

Cantonments (Amendment) 
Assent of Governor-General. 68. 
Central Excises; and Salt —— Asseat 

of Govern eneral, 63. ~ 
oal Mines’ Safety (Stowing) Amend- 
nent 

Assent of GoyernomGeneral. 68. 
Code of Civil Procedure (Amendment) 

(Amendment cf -Section 60)-- 
Contifited, 575. 

' Code of Criminal Procedure (Amend- 
ment} . (Amendment of Sections 

162, 488 and 496). 
Motion to consider} 576-78. 
—— /passed.: 57. 

Code of Criminal Procedure (Amend- 
ment) (Amendment® of Sections 
386 and 539-B.)— 
Continued. 575. 

Coffee Market Expansion (Amendment) 
at न 
Assent of Governor-General. 68. 

Coffee Market Expansion (Second Amend- 
ment) 

Introduced. 79, 
Motion to consider. 
Passed. 662. 
assed by the Council of State. 

Delhi Joint Water and Sewage 
(Amendment) 
Introduced. 79. 
Motion to consider. 662-64. 
Passed 4s amended. 664. 

od by the Council of State. 
luslim Wakfs (Amendment), ——— 

Assent by Governor-General. 68. 
Factories (Amendment) ——.— 

Assent. by Governor-General. 68. 
Factories (Second Amendment) ——, —+ 
Motion to refer to Select Committee. 

89-92, 358-75, 
Referred to Select” Committee. 

/ Hindu Code 
sion) 
Petitions laid on the table. 
Presentation of the ~Report 
Committee on Petitions. 

Hindu’ Marriage — Disabilities 

661-62. 

1128. 
Board 

1128. 

375. 
Part I (intestate Sueces- 

265-67 
of 

1042. 
Removal 

the 

Motion to refer to» Select Committee. 
578-6! 

Indian Aireraft. (Amendment ——. को 
Assent of Governor-General. 68. 
Indian Companies (Amendment) ——. — 

Assent of Governor-General. 68... _ 
Indian Coconut Committee Assent 

of Governor-General. 68, 
Tndian Income-tax (Amendment) ——. — 
Assent of Governor-General. 68. z 

Indian Merchant Shipping (Amendment) 

Assent, of Governor-General. _ 68. 
Indian Patents and Designs (‘Temporary 
Amendment) ——— 
Introduced. 78-79. 

. Motion 10" consider. _ 660. 
Passed 6 : 
Passed by the Council of State. 1128. 
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dIndiav Penal Code (Amendment) ——— 
(Insertion of new Section —93-A). 
Continued. — 575. 3 

Indian Rice Committee ——— _ 
78. Introduced. 

Motions to refer to- Select Committee 
and to dirculate. 375-82, 753-61, 813- 
33. 882-88. 

Cireulated. 835. 
Indian Trade Unions  (Aniendment) 

Motion to refer to Joint Committee 
—— ‘not moved, 730. 

Insurance (Amendnient) ——.— ~ 
५ Assent of Governor-Geneéral, ~ 68. 
Insurance (Second Amendment) ——.— 

Introduced. 79. 
Motions to refer to Select Committee 

aud to cirenlate. 730-53. 
Referred to Select Committee. 753. 

Muslim Personal Law’ (Shariat) Applica- 
tion (Second Amendment) ———— 
Continued, 576. 

Paynient of Wages (Amendment) ——— 
Introduced. 79. हर 
Motions. to refer to Select Committee 

nd to ¢irculate,~ 889-902" 
Circulated. 902. __ 

Protective Duties Continiation ——-.— 
Assent of Governor-General. 68 

Public Debt (Central Gofernment). 
Continued. 79. 
Motion to refer to Select Committee. 

79-69. मं 
Referred to Select Committee. 89. 
Presentation of the Report of the 

Select. Committee. 341, 
Motion to consider. 664-85, 724-30. 
Consideration of clauses. 804-12. 
Motion to pass. 812-13. 
Passed as amerided, 813. 
Passed by the Council of State. 1128. 
Question re Anti-hoarding ——. 118. 

Transfer of Property (Amendment) 

= Assent of Governor-General. 68, 
BINDER(S)— 

Question re .time-scale of pay for —— 
and warehousemen of Government of 
India: Press. New Delhi. 1014-15. 

BLACKOUT— 
Question *¢ —— on principal thorough 

x fares of New Delhi. 765. 

BOAT(S8)— हि 
Question #€-- 

‘oats: confiscated in Bengal and other 
Coastal “Areas. 40. 

Private —— commandeered in certain 
provinces. 55. 

Reconditioning of removed from, 
coastal areas of Bengal under Denial 
Poliey. 322-25. 
eturn to ~previous owners 0०1: 
removed from coastal areas of Bengal 
under Denial Policy, 1024-25. 

“Waste “of seized under Denial 
Policy in Bengal. 1102. 

BOMBAY— 
Question re— 

Adjudication into grievances of 
Postmen and Tuferior Servants. 
1127. 

| BONDS 

_=— Explosion. 249-50, 257-58: 478- 
१: 483: > Kees ; 

Income-tax deductions ve interest on et 
Port Trusi Bonds of Holders in _ 

United Kingdom. 647-46. 
Report of Associated Press of Amé¥ica 

ve —— Pian. = 859. = 

BOMBAY CIRCLE— : ee 
Question re Non-payuent of Extra 
Duty Allowance to Railway Mail 
Service. Staff. 2 2: 

Question re Income-tax deductions re 
interest on Bombay Port ‘Trust = 
of holders in United Kingdom.  647- 
48. : 

a: ING== = 
uestion re procedure re ~—— of Goods 
traffic. 721 

BOTANICAL 
Question 7: 

stocked in Shibpore ———. 793+! : 

BRANCH POST OFFICE— ~ ee 
£ “Post. Office(s) f ees 

BRETTON WOODS CONFERENCE— 
» “Conferenc(s) है 

WOODS. MONETARY CON- 

— 418-19 
Jonsidera of India’s Sterling 

the 2-03. Se 
Conterence(s)”’. 

BRIBE(S)— 2 = 
Question re alleged —— to Income-tax 

Officer, Gaya. 1123. * 

BRIBERY— 5 
Quegtior re Press notes on Conviction x 

ot railway servants: for corruption - 
and =—. i *. : zs 

: BP =. 
BRIDGE(S)— e 

Question re— = 
Authority responsible for sanitation of 

Jand between railway ——-, Shahdara 
and Grand Trunk Road. 42. 

Sanitation of land between railway —— 
Shahdara-Delhi “and Grand Trunk 
Road. 57. 5 = z 

BRITAT 
Que: re Industrialists mission to 

7718-79, है 

BRITISH COLUMBIA— 
Question re franchise of Indians: 
a 

BRITIS OMPANY SHTP(S)— x 
See “Ship(s) : 

BRITISH EMERG 
ED OFFICER: 

See “Commissioned Officer(s' 

BRITISH FIRMS— + 
See “Firm{s)’”, #2 FESS 

BRITISH GGIANA— 
uestion re denial pf Hindus’ 
cremating theiredead in” Britis 
Indies and ——- 1627. 

NCY COMMISSION- 

1६ for: 
West 
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Ag = ke ee 1 Cee CENTRAL PROVINCES— e 
Question re— oo Motion for Adjournment re failure te- 
—— und riminal Law Amendment Ordi faittated. 

ler © 
ing) 

) 
‘a A by 

ie Special Police Establishment. 
425. 5 

Legal aid for 
their, ——. 

CASUAL LEAVE— 

detenus at the reviews of 
862, 

See “Leave”. ७ 

CATEGORY (1108) --- : 
Question 76 —— of titles for Indian 

ks Nationals. 1015-16. x 

CATTLE— 

Question re— 
Highest proportion of slaughtered 

: in Bengal. 1025, = 

Keeping of milch —— jn Orthodox 
; quarters. §2. 

oe Restrictions on_ slaughter. of ——. 
1008-08. 

Rise in prices of milch and farm ——. 
S25 ; 

Rise in price of milk, meat and —— 
 §58-59. 3 
Slaughter of bovine —— 557-58. 
Steps . 101 reducing slaughter 

= /23- ~ a + 
oO 

CENTRAL ADVISORY - BOARD OF 
EDUCATION—- 

Election of Memhers to the - 
649-54, 

CENTRAL ADVISORY COUNCIL FOR 
RATLWAYS— 

Motion +e élection of Members to the 
Advisory Board o Archeology. 77. 

Oath of Office. 1. 

Question Ye nomination to Railway 
Advisory Committees by ——. a i 

9575 

CENTRAL ASSEMBLY— 
__ Ste “Assembly, Central’’, 

CENTRAL ELECTORAL ROLLS— 
See’ “Blectoral Roll{s)’’. 

CENTRAL EXCISES AND SALT- ACT— 
2966 ‘‘Act(s)”. 3 

give relief to weavers in Burhanpur- 
and other places in the ——. 649. 

Question ve paper permits to News- 
papers in and Berar. 792. 

JEXTRAL - PROVINCES GOVERN- 
MENT— 
Motion for adjournment re —— servants? 

aid to conversion of Gonds — to-. 
Christianity. 141, 

CENTRAL PUBLIC WORKS DEPART- 
MENT— : 

See “Publics Works Depariment”’. 

CENTRAL ROAD BOARD— 
See ‘‘Road Board”. 

CENTRAL TECHNICAL POWER .. 
BOARD— 

See “Power Board’, 

CESS(ES)— 
Question *e— 2 

Dissatisfaction over procedure — for - 
assessing Areca nut ——. 1009, 1117 
roducti on ithes of coal’ 
481-83. 

CHADDAH, MR.“ R. P.— 
uestion re— 

Detention of * of Amritsar. 409-10. 

CHAIRMAN(MEN)— 
_ Noinination of the ~Panel of ——, 146. 
CHAKRATA— 

Question 7e— 3 
Annual Income and- Expenditure and 

Staff of Cantonment Board. 

Certain Expenditure 
tonment-Fund. 11. 

CHALIHA, MR. KULADHAR— पे 
Resolution ve constitution of the perma- 
nent food and Agriculture Organisa- 
tion of the United Nations. 1072-75. 

CHAMBER(S) OF COMMERCE— 
Question re prosecution of officers of* 

Shri Gopal ——, Deihi. 53. 

CHANDAVARKAR, SIR VITHAL, N.— 
~ Factories (Second Amendment) Bill— 

Motion to refer to Select Committee. 
560-64, 365, 373. 

Insurance (Second Amendment) Bili— 
Motions to refer to Select Committee - 

from’ —— Gan: 
0. : 

CENTRAL EXCISES AND SALT BILL— 
See: ‘'Bill(s)’?. 

CENTRAL GOVERNMENT— ¥ Question 72 Muslim Gazetted Officers in _ the 4102:03. = t 
See also “Government of India’. 
NTRAL LEGISLATIVE ASSEMBLY — See “Legislative Assembly (ies). 

CENTRAL LEGISLATURE— 
Question ye measures for holding 

General Election of ——. 1037-38. 
= CENTRAL PLANNING AN a DEVE- LOPMENT DEPARTMENT— डर Question re relationship between —— 

and Provincial 6: धर 

and to circulate. 734. 
Motion for adjoumment re Sind Goy- 
-ernment’s Ban on Chapier XIV of 
Satyarath Pfakash, 388. 

\ Question (Supplementary) re— 
Cotton textiles. 784. 
Fixation of yarn prices. 774. 
Projects possible only under National 

Government. 404. ~~ 

Z 

Reservation of Kenya Highlands for. 
Europeans, 116. 

Steps for making up the loss of Burma 
Tice, 551: 

The United Kingdom — Commercial 
Corporation. 636, 

Resolution re Fifteen-year plan pre- 
dia, -241— 

pared ७ Capitalists of Tu 
SS ee ee ee 247. a 

eS 
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CHAPMAN-MORTINER, MR. 
Banking Companies Bill— 

Motion to -circulate. 1062-63. 
ne Mamfage Disabiities Removal 

Pe 

Motion to refey 10 Select Committee. 
59252 45% 5 

Insurance (Second Amendment) Bill— 
Motions to refer to Select Committee 

and to civenlate. 7382, 745-48; 
Motion re Food situation. 468 

Pubic Debt (Centra? Government) Bill— 
630-85. Motion to “cons 

Consideration of clauses. 805. 
Question ve penalties for contravention 

f Section 20, Insurance Act. 

served ona 

sition 7e International Seafarers 
and Indian’ Seamen. 338-39. 3 

CHATTERJEE, -LIEUT.-COLONEL DR, 

ion of —— to the Standing Finance 
¢ Committee. — 265. 
Motion for adjournment re deaths due 

at to an’: accident 
Junction Station 

Motion ze election of 

Bakhtiarpur 

embers to the 
Advisory Board of Archwology. — 77. 

Z Oath of Office = 
q CHATPTOPADHYAYA MR. AMAR- 

ENDRA NAPH— 

Motion re Food situation. 442. 

Question re 
Bad quality of vice distwibuted through 

Ration Shops in Caleutta. 794. 
Controller of Coal acting as purchasing 

agent for industries. 49, 
Dealeys, Sur Contre 

Deience of India Rules. 1094-95 
Deterioration of foodgrains stocked in 

Shibpore Botanical Garden. 793-94. 
Government information” 76 © Gandhi- 

Jinnah Talks. 1109. x 
Negotiations by Non-Official_ Members 

of the Delegai ion to World. Mone- 
tary Conference. 859. = 

Report of Associated Press of America 
ge Bombay Plan. 889. 

Setting up of Co-operative Stores “in 
* Bengal. 796. 

= Supply of defective Standard Cloth by 
certain Mills. 109 

Resolution re Fifteen ‘year plan prepared 
by capitalists of India. 957-58: 3 

CHEAR RATE(S)— nome 
5 See “*Rate(s)” 

5. CHEAP SUPPLY: : 
Question re expenditure and Tucome on 

to Railway Servants Scheme and 
Amount of Deainess* Allowance paid. 
VA x ; 

CHEATING— > 
Question “ve prosecujion of certain em- 

ployees of Kavachi- Port Trust. -for 
criminal conspiracy and ——.. 6-7. 

CHECKING— 
Question re and. auditing 

accomits of Shehdara (Delhi) Saha- 
ranpur Light Railway.-722. = ७ - 

CHEMICAL FERTILIZER INDUSTRY— 
See “Fertilizer, Industry” 

CHEMICAL TNDUSTRY— 
See ‘“Tndustry(ies)’””. 

CHETTIAR,- MRe T. 8. 
Ge 

AVINASHILIN- 

Amendment to‘ Standing Orders— ES 
Motion to Yefer to Select Conimittee, 

789-800. ; 
Banking Companies Bill— 

Motion to: circulate. 1049-51 
ee Market Expansion (Second Amend- 

Motion to consider. 661, = 
Factor#s (Second Amendment) Bil— 

Motion. to refer to. Select Committee, 
368-69. 

Tusurance (Second Amendment) Bill— 
Motions to refer to Select Committee - 

and to-cireulate. 737-39. 
Motion for adjournment 7e_Sind Gov- 
ermnent’s Ban on Chapter“ XYV of _ 
Satyarth Piakasha. 265. _ 

Motion ve Food sitwation. “441-42, 536. 
Public Debt (Central Goyernment) Bill— 

Motion to vefer to Select Committee. - 

671-73, 729. 
806, 807, 812. 

ion to consider. 
deration of clauses. 

ption Measures. 
Anti-Inflation measures. 
Appointment of Coimbatore District 

andidates as postal clerks in Mysore — 
श्र Division. 931-5! 

Appointment of My. Janmadas.Mehta- 
India’s High Commissioner with 

uma Government. 793. 
AMvticles under price control. S71. 
Automobiles Manufacturing Com- 

panies, 996. 
Ban on Watch ower Bible and Tract 

ociety Publications. 
Conclusions of Breiton Woods: Confer- 

ence. 1118. 
Cost- of War on 11818. 648-49. 

= Detention’ of Pandit Jawaharlal Nehra 
and other Working Committee- Mem- 
bers 647, 

Fixation of pues of foodgrains. 19. 
Import and Sale of Gold AIT 
Imports of eonsumér’ goods. Bes s 
Indian Trade Profits of & 03. 
India's Sterling Balane 
Issues of Paper Cuvrency. 
Legal aid for detenus at the reviews of | 

their cases 

«. Major Industries 
~~ “ished after the War. 849-50. ie 

Pay of Indian—--seamen ‘serving om 
British Company ships. 571- 

“Propagaiidists employed by 
“nent, 1078-79.» : 
Rules for procurement .of foodstuffs for 2 

citil igquirements, 796. ea 

Shipping’ available. for civilian good: 
"S707 Sais हर ae 

gpur High Court. 
862. 

voposed to be estab- = 
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ernment godowns at Hajiganj, etc 
1060. 

Empire Dollar Pool. 630. 
Fixation of yarn prices, 774, 

., Government contribution to —Indian 
Labour Federation. 112, 

Grievane of ‘ostal employees of 

ssment of civilian passengers by 

ae 

“Question (supplementary) re— 
Allahabad High Court Judgment re 

Exemption of Income-tax on Municipal 
Taxes paid. 1092, 

Applications for Newspaper Permits. 
996. 

Cabin rent paid by Royal Indian Navy 
Officers: w eh serving afloat. 195. 

२८ of 
rtain Public Institutions. 
ted 

over 
Deterioi 

1099, 
foodgrains lying in ‘Gov 

४ men at railway, stations and 
in trains. 930, 931. ‘ 

Import licences for bichromate of soda 
998. 

Increase in Pay and allowance of British 

ists mission i 779. 
Mamifatture . of 

954. 
fertilizers. 

to Britain. 
artificial 

Materials enjoying 
Rates. 706, 

Methods employed in the matter of 
*“Censoring Letters -in the Post. 
oliey re selection of ~ Control 
Shops. 314 ४ 

Postal employees’ representation re“ in 
adequacy of pay, etc. 685 

Post-war shipping policy 
Post-war trade 

548. 

concessional Tariff 

Goods 

547.0 
and Industrial policy 

Profits made by United Kingdom and 
America through sale of gold in India 
419. 

Protection to War Tndusir 8: » 332, 
Purchases by the UK.C@iCy in Tndia, 

335, ; 
Radio Licenees and Radios imported 

under Lend-Lease. 628 
Refusal ‘of facilities to All-India 

Wonién’s Conference for studying the 
condition of women in coal mines. 
1001 f 

Report of the Fertilizers Mission. 695. 
Restrictions of .Interviews with Mem- 

hers of the Congress Working Com- 
ittee. - 1089 

Retired Military. Officers appointed in 
Food Department. 328. 

Sale*of South African Gold in India 
614 

Security and Civil Disobedience Prison; 
1107. ers. 

Stabiljzation of Prices. 608, 609 
Statement on Finance® Member’s work 
“re Binaneial Safeguard of India, 185: 
Subsidies to Vanguaré and Peoplets 

851. i 
Subsidized Newspapers. 847. 
Unelaimed Balances ‘from- Post Office 

Savings Bank, 22. 
200 शीजिड of Aligarh University. 312 

astage “and deterjoration — of 
~ staffs in “Bihar. 131. - 

= 

‘ood-| 

Report of the Public Accounts Com+ 
mittee— 
Motion to consider. 1157-60. 

Resolution re— 
Fifteen-year Plan prepared by Capital- 

ists of India. 
National War Front. * 988, 989, 990. 

+} CHETTY; “MR: SAMT = VENGCATA- 
CHELAM— 
Banking Companies Biji— 

Motion to circulate. 1059-60, 
Election of to the Standin, 

mittee “for the *Indtstries el 
Supplies Department. 1042. 

Indian Rice Committee Bill— 
Motaons to refer to Select Committee and 

fo circulate. 816-1 
Question 70-- 

Certain deductions for Discharge from 
Service in the case Of Indian Person- 
nel of Indian Forces, 1080-8 

Certaiii unauthorised Deductions 

Com- 
Civil + 

from 
6 Pensions of Indian Personnel of Indian * 

Forces, 1080. 
Denial of applicability of Army Act and 

Warrant Privileges to Indian 

a Commissioned 
ctive Service. . 1080. Officers, etc. , 

Refusal of Non-effectiye P. 
on 

during 
War to certain Personnel of 

~ © Indian: For 
esolution 7¢ Fifteen-year plan prepared 
by capitalists of India. 962. 

CHIEF MECHANICAL ENGINEER— 
Question #6€-> 

Indian 
081. 

tertain clerical vacancies filled in the 
s Office, Bengal and Assam Rail 

47. 
Promotions to clerical grade ‘‘D* in the 

Office of ——, Bengul ail Assam 
‘Railway. 47. 

Technical qualifications for senior posts 
of draftsmen in the Of li- 
12. 

CHILD(REN)— 
Question-ve cases of employment of ——. 

on undergrownd work in mites. 1002 
03, 

CHITTAGONG— a 
Question ‘re— = = 

Release of raw building materials for 
civilian use at - - 780. 950-51. 

Supply of fooflstuffs to. labourers on 
military works at be 

OHTTTAGONG DISTRICT. na 
Question 7¢ atrocities by Soldiers in ——~ 

CHITTAGONG DIVISION— 
Question re_purchase of Meat, Fish, 

etc., forvthe Military in ——, 861-62. 

CHOLERA— 
Motion. for adjournment 

check epidemics. like 
Question #e— 

Havoc by 

76 failure to 
ete, 187. 

and malaria’ in ‘North 
Bihar, 1022. 

Spread of ——, Influenza and Malaria 
_in Bengal, Bihar, ete. 335-37. 

a hae aa Se अमन 1017: ::-::2:+०६०--०- है 2 

Py 

o
e
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CHOUDHURY, MR. 
RASHEED— 

Expressions of ‘regret on the death 
61-62. 

ABDUR 

IAD CHOUDHURY, MR. MUHA 
HUSSAIN— 

Question 72— 
Bias against Muslim candidates for posts 

of Office Superintendents, Howrah 
Division, East Indian Railway. 48. 

Depot Stafi of Stores Department of 
Bengal and Assam Railway. 715. 

-Ignoring claims of Muslims by Traffic 
e Selection Committees, engal and 

x Assam Railway.. 922. 
Non-emptoyigent Of Muslims in: certais 

posts in Ne Establishment Office of 
Howrah Division, Bast Indian Rail- 
way. 

Non-selection of Muslims in Stores 
Department of Bengal and Assam 
Railway. for Lower Gazetted Service. 

Promotion of non-Muslim Tally Clerks 
of Caléutta District, Bengal and 
Assam Railway. 92: 

Promotions in Head Office of Stores 
Department of Bengal and Assam 
Railway. _714-15. 

Promotions to certain Grades in Head 
Office, etc, of Bengal and Assam 
Railway. — 714. के 

Stagnation in promotion of Muslim Tally 
Clerks, Bengal*and Assam Railway. 
922 

Subordinates absorbed in Lower Gazet- 
ted Service in Stores Department of 
Bengal and Assam Railway. 714. 

‘CHRISTIANITY— : 
Motion. for adjournment re Central Pro- 

vinces Government Servants” aid to 
conversion 6f Gonds to 141. 

CHUNDER, MR. 20. 6.— 
Motion re Food situation. 505. 

~ Payment of Wages (Amendment) Bill— 
Motions to refer to Select Committee 

and to cireul 895. 
Public Debt (Central Government) Bill— 

Motion to consider. 725-27, 7: 

CIRCLE POST OFFICES— 
# “Post Office(s) 

N(S)—' ca 
Question 7९ attack by War Technicians 

on of Rajampet, 208-09. 
CITIZENSHIP— = 

Question 2९ in United States of 
3. Ameri¢a of Sindwork merchants. . ४. 

CITY (IES)\— = 
Quéstion *e— 

High Prices of potatoes, fish 
Delhi and other 9. - 

Increase in” cost’ of\living in certain 
5 1038. 

CIT 

ete, in 

5 Pilgriins Tax collectédsat certain —— 
of United Provinces. 691, 

GIVI. AVIATION COMPANY(IES 
Question 7९ requesting Government of 
United States of America and United 
Kingdom to release transport machines 
to —— in India. 25-26. 

CIVIL DISOBEDIENCE— -..: 
Question re Mahatma Gandhi’s State- 

» ment ye Mass ——. 1114-15, 

CIVIL DISOBEDIENCE PRISONERS— 
See **Prisoner(s)’’. 

CIVIL PROCEDURE 
T 

(AMENDMENT) 

See “Code of —— under “Bill(s)”. 

CIVIL REQUIREMEN TS— 
Question re rules for procurement of 

foodstuffs for civil requirements. 796! 
CIVIL SERVIGES— : 

See’ “Service(s)"”. 

CIVILTAN(S)— : 
Question +e stocks released from Army 

Reserves for in Bengal. 38. 
CIVILIAN GAZETTED OFFICERS— 

See “Officer(s)’”. दि 

CIVILIAN GOODS—. * iS 
Question re shipping available for —— 

71. 2 

CIVILIAN PASSENGERS— ~ 
Sev ‘Passenger(s)"*. 

CIVILIAN PUBLIC— 
See “Public”. 

CIVILIAN SERVICES— 
Question’ 7e policy as regards 7 

personnel for —— 1709 the 
187-89. के 

GLVILIAN USE o=, 
Question re release of 

materials for 
780, -950-51. 

CLEATS) = o> | Bee. 
Question 7e— 3 

raw. building 
at Ghittagong. 

— Ignoring of Muslims by Traffic 
Selection Committees, Bengal — and 
Assam ‘Railway. 922. 

Ignoring —— of Muslims for certain 
posts on Bengal and Assam Railway. 
714: 

Ignoring git Muslims for selection 
posts on Bengal and Assam Railway. 
921-22. 

CLAIMS INSPECTORS, ASSISTANT— 
See “Assistant Claims Inspector(s)”’. 

CLERICAL, GRADE(S)= 
+. “See -“Grade(s)” 

CLERICAL SCALE OF PAY 
Question 76 —— in Mymensingh Head 

Office: 952. 

CLERICAL STAFF— 
See “Staff(s)? S 

CLERICAL VACANCY (IES)— 
ce“ Vacaney(ies) & 

CLERK(S)— = 
~ Question १९-- 

Appointment of Coimbatore 
candidates as postal —— in Mysore 
Division. 931-32. = 

—— in District Establishment Offices of 
Engineering Department _ of Bengal 
and Assam Railway. 920. 

selected for's certain higher posts 
sanctioned by the General Manager, 
Kast Indian Railway. 48 

District 
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—— transferred to Personnel Branch 
Head Office of Bengal and Assam 
Railway. 712 

Discontinuance of direct recruitment of 
Special Inspectors and Special 
on Bengal and Assam Railway. 713. 

19 to super ted Post 
Masters and in the Sind Postal 
Circle. 5-6. . 

= Timportation of Madrasi - in the 
a Office of the Deputy — Accountant- 

General, Posts and Telegraphs, Delhi. 

Pancity of Muslim higher grade —— in 
* ‘ood Supply Department, Bengal and 

व Assani Railway 3. 
Poorly paid of Railway Clearing 

Accounts Office. 696; 
ma Reduction in pay of certain —— of 

Mymensingh Head Office. 951-52: 
Strike by Accounts on North- 

Western Railway. 250-51. 2 

CLOTH— 
Question re— 

- Export. of. cotton 
Delhi. 569. 

Measures against Profiteering by 

and yarn from 

hawkers in Delhi. 1036. | 
Standard ——. 769-7 < a: 
Standard of inferior quality. 1007. 
Supply of controlled woollen —— _ to 

Government servants in Ajmer. 1029 
Supply of defective standard —— ४ 

certain Mills. 1094. हु 

COAL— 
Question 7e— 

Controller of ting as purchasing 
agent for “industrie: 9. 

See Production cess on despatches, of ——. 
481-85. é e 

Shortage of + BOT. 
Shortage-of labour in —— mines, 561- 

63. = = 
Statement. in House of Commons ve 

in Shortage in the svaising of 
India. 716-17. 

System of distribution of —— under 
Contre] Scheme. 20-25. 

COAL COMMISSIONER— 
Question 

See Higher de officers employed in’ the 
= 5 ता 0) 16. 

Review of the 
16-20, 

Terms of appointinent ‘of the —— 
16. 

s Administration. 

13- 

COAL CONTROL BOARD—= 
@ Question re review of Work 

pone का, 

E COAL CONTROL SCHEME— 
= Question 77#—= 

Steps to control mining operations as 

Ole — 

3 regards a colliery under Defence of 
“®. — India Rules ov 25. 

कर _..- 59516॥1 of distribution of coal under) 5 S 
‘ 

> OAT DEPARTME 
कर Question 7é@ selection for post of Assis= 

tant Coal Superintendent in State 
9198४ ——. “52: of 

COAL MINE(S) 

COAL, EXPORT(S)— 
Question re— 
—. 907-08: 2 
+— for conduct of war. 

COAL EIELD(S) 
uestion 76 notification fixing maximum 
prices for foodgrains in Jharia —— 
markets. 775-71 

908. 

Question re— 
= acquired for wor king. 718. 
New opened. 717-18. 
Refusal of facilities to ~ All-India 
Wonien’s Conference for studying thet 
condition of wonien in ——, 1000-01 

Restoration of Ban’ om, women working — 
underground in-——. 1004. 

Shortage of labour in —— due to 
malaria. 1001-02. 

bs ANE SAFETY (STOWING) 

COAL POSITION— 
Question *¢ ——. 258-59» 335. 

COAL SUPERINTENDE 
Question ve selection-for post of Assist- 

ant in State Railway Coal 
Department. 52: 5 

COASTAL AREAS— 
Question re— 
Boats Confiscated in Bengal and other 

nr 

Reconditioning of boats removed from 
ot Bengal under Denial Policy, 

522-25 
Return to previous owners of ४0858 

removed from of Bengal under 
Denial Policy, 1024-26. 

Utilisation for Industrial purposes of 
salt manufactured in Bengal by 
certain Caleutta: Firms. 858 

COASTAL GELT— 
Question re fallow Jand in —— of | 

Contai Sub-Division (Midnapur). 1009. 

COCONUT COMMITTEE 
Hlection of Members to the Tadian —-— 

655-56; 957 

COCONUT COMMITTER BILL— 
See “Indian ander “Biil(s)*. 

CODE OF me IVIL PROCEDURE (AMEND- 
ii 

See. “Bill(s) 

CODE OF CRIMINAL sPROCEDURE 
(AMENDMENT) BILL— es 

_ See “Bill(s)”’. 

COFFEE - MARKET EXPANSION 
(AMEN T) BIEL— : 
© See as 

COFFEE MARKET. EXPANSION 
(SECOND AMENDMENT) BILL— 

See (BHll(s)”” 

COIMBATORE DISTRICT—- 
Question ve appointment of —— candi- _ 

dates as.postal clerks in Mysore Divi- — 
sion. 931-32. ere 



COLLECTION(S)— ७ 
Question 76 

‘ailway servants by Delhi Railway 
Police. 1119 ४: 

COLLEGE(S)— 3 . 
Question re— i 

ts) al permission tor joining _or 
Schools for Students convicced 07 
detained. 642-45, 

Suicide: by-a student of the ~ Lady 
Hardiuge Delhi. 320-21. 

Use hy soldiers of swimming 0801 at 
Lady: Hardinge Medical ——, Delhi 

=1026. 

COLLIERY (1 88)-- 
Question 76--- 

- Arrangements for supply of ree to -—— 
labour in Bihar 021 

Steps to conizol mining operations: as 
yepards a —z ~under Defence of 

$ India Rules or Coal Control Scheme. 
25. 

3 COLUMBIA— 
है + Question, re franchise of वकेवएड _ शा 
3 901 1181 = 51220 > ie 

: COMMERCE’ AND IND AND 
aa CIVIL SUPPLIES DEPA Ss: 

~ Question 7& supply: of foodgrains to 
employees of the in: Bengal at 

F 4 concession rates. $7. हू 
COMATERC DEPARTMEN T— 

Question 74 
Communal “composition in higher posts 

of offices under the =—— 640-42. 
Work ४७1 1 War Reconstruction Com: 

appointed hy 797. 

SECRETARY— 
re-visit to England of the ——; 

132233. ~ 

mite 

COMMERCE 
* Questic 

10, No Re Pillai 

COMMERGIAL COERSE— छह: 
है Question 76 eligibility of goods markers 

and fudian® Emergency 

, etc.,~on Viceroy’s 
10! 

Indian Kings —=— enlisted trom Intha 
398-99. 

Inequality in Emoluments of Indian and 
ropean King 

4 See also 2 (010९ 

COMMITTER(S)— z 
Election of Members to the Indian. 

Caconut ——. - 957. 
Presentation of the eport= of — the 

i Public Accounts 147. 
Question 7Te— 

Appointment=oF 
७ - industry in Bihar 

Food Department 

of Enquiry re mica 
1041. 

Exstablishment- ——. 

of War Fund from] 

* on North Western Railway for train 
ing in —— at Walton” Scheol. 30-31. | 

COMMISSIONED OFFICER(S)}—~ = 
Question r¢— 5 हट 

का Dif © ia “piy “and Allowances of 

e-Non-nomination of Muslims’ on 
€o-operative Societies on Bengal 
Assam Railway. 7. 3. 

Re€onstruction 606-07, 621-25. 
Reconstruction —— for Burma and —— 

oe restoration of property of Indians. 
6-1 

१९४४४ —— for Tata Researcli Tnsti- 
tute. 991-93. 

Report of the Public Accounts— 
Motion to consider, - 1156-60. 
Statement(s) (laid en the table) re 2 
summary of progress on recommenda-_— 
tions of the Foodgrains Poliey-——. 
428-3 

f he ae Siunmary of proceedings of the 4 
Labour Conference and the — Pot é 
“Meeting of the Senge Labour —— —~ 
@aid on the table pie 2 

COMMITTEE ON PETITIONS— Pet 
Appointment of the 146-47... oe 

COMMITTEE ON PUBLIC ACCOUNTS— 
Sev “Public “Accounts Committee = 

COMMODITY (LES) — 
Question 76-- 2 अल 

notified under Defence of India * 
as essential for lite. -136. 

tal by Controllers of Prio- 
i movement by Railway. 35- 

Cominunication af Orders regarding 
movements of —— to railway Staff. 

” directions to. cer- 
tain Station Staff in United 
Provinces “7e movement by Rail of 

Vel 
Exports of essential —— from Delhi. 

1036-37. 
Measures, for bringing down prices of 

essential 1037 

COMMONS,“ HOUSE OF— 
* See “House of - Commons’ 

COMMUNAL COMPOSITION 
Que, 

in Higher Posts of All-India Radio. 
1081-8: 

in Higher Posts of certam Offices 
wider Posts and- Air Department. 
252-53: 

in higher posts of certain offices 
wider the Finance Department. — 402- 

—— in higher posts of certain Offices 
under the Labour Departinent. 31446. 

in higher posts of offices under 
Department of- Education. Health and —, 
Lands. ~ 765-65. 3 

in higher posts of —offices under 
Tndusties and Civil Supplies Depart- 
ment. 542-44. 

—— in higher posts Of offices under te 
Commerce Department. 

-—— in’ higher posts. of the ‘offices under 
the Vand Pepartitient.- 545-46. ~ 

-—— in higher posts of offices under the 
Tnformation and Broadcasting: Depart 4 

Handloom weaying industry Fact. Find- ment. — 605-06 

ing 1031. —— in higher posts-of offices under the 

Nomination to Railway Advisor War ‘Transport Wepartment. 475: 

by Central Advisory Council _ for ~— in higher poets of the “External 

Railways. 932-33. Affairs Department. 475. 
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—— in higher posts of the Hone) Bretton Woods Monetary ~ 418-19. 
5 Department. . Conclusions of Bretton’ Woods -—— 

: in higher posts of the Legislative 
= Department* 539 for equitable price fixation. 337. 

in higher posts of the Railway 3 a Be हल कह Press Correspon: 
Board. हे रु ents. 1111 

of certain posts in Health Depart- vonsideration of India’s Sterling 
: ment of New Delhi Municipal Com- Balances at the Bretton Woods Mone- 2+ @-.. mittee. “326-27. ces i tgs Nin ON Gai Maca COMMUNAL PER GRIS)— Negotiations: by ‘On cial Members = Questa rs ae Soe Ste of the ay oe to World Monetary pect See हे कप Sa. 

Ae 12 ERE SUE GIGI refusal of facilities to All-India 
| Women’s for studying the condi- COMMUNAL PROPORTIONS— tion of women in coal mines. 1000-01. Question re in the Army. 1115-16. telegated position of Indian Represen- COMMUNAL TREND— atives in the Photograph of the 

Question re of articles in’ Postat timperial War 17, Sentinel, Karachi. 255 ee eee Woods Monetary 

५ Sines गे Summary of proceedings of the Fifth Monon oe SUS amet ue bane Labour —— and the Fourth Meeting > describing Mr. Phillips, Personal of the Standing Labour Committee Representative of ~ Président Roose- 
(laid on the table). 1042 yelt, as persona non-g*ata. 62, के = 

= COMPANY (IES)— CONGRESS COMMITTER MEMBERS— : 3 ( ) Question 72 arrests*of —— in Delhi in Question re August 1942, 11140. _, ~ ७-० Automobiles —Manufactyri m5 : 
Sty vee z Jectvie Supply है tt CONGRESS MEMBERS— 

180-1 Questi re” detention of i tk Indian 1 ace andl ae Comminnic Legislative : ‘4 कल of Nort Weet 
contrac S Frontier Province. 643. 

COMPANIES (AMENDMENT) PILI पंत See “Tndian ——" under “Bill(s)° CONGRESS RESOLUTION— + 
Ppp T Question ré detentions in connection with COMPARTMENT (S)— the —— of August, 1942. 186 uestion ré forcible evacuation ef civil 

Ez passengers from by Naval ‘peofile | CONGRESS WORKING COMMITTER— : if r 
at Samal Kot Station. 708. Question 

= COMPENSATORY ALLOWANGEIS) 
Question 7” house vent and —— for 

: Posts and ‘Telegraphs staff in’ certain | . i 9. > ही 2: Gon ns Bengal. 952. So i Ste also’ “*‘Committee(s)”’, 

Bg “=~ Question re | CONGRESS WORKING COMMITTER es against “Hindu Refreshment Room | MEMBERS— : 
zy z at Delhi Railway Station. 722: Question re— 

= ve manner sof Postal Inspectors’ Detention of Pandit Jawaharlal Nehra 
sélection. 253-54. and other 7, 5 CONCESSION(S)— Restrictions on interviews-of ——. 423. 

Question re reposting to Officials | CONSPTRACY(EES) 
: returning from Field Service.’ 709 ‘Question. re prosecution of certain 5 CON SION RATE(S)— employees of Karachi Port Trust for 3 See: *Raie(s) eriminal and cheating. .6-7. 

CONC LUSION(S)— CONSTITUTION(S)=— 
* Qirestion +2. of Bretton Woeds Con- Question” xe oi Special Police < Ference 1118 , * Hstabhi ee and the Special Tribu- ue Nana nal by War Department. 1119 CON DIT N(S)— ‘ Resolution - 72 of the permanent : = Question re— he Food and Agriculture Organisation of : "| =e grant of old Scale of the United Nations. 1068-75, 1128- 

पट ae 6 
a} S Wefusal of- facilities to All-India 

Women’s Conference for studying the 
—— ol wonien in coal mines. 1000- 

CONPERENCE(S)\—- ~ 5 
~ Motion for adjourninent re non-tepresen- 

tative delegation to World Monetary 

Question 76 staff engaged 
and Assam Railway: 

GONSUL(S)— 
Question 72 proposal for appointment of 

3 Stet >. Indian ——— at Moscow and Russian 
Question oe a at Delhi. . 260. 

5 Action on discussions at the Tobacco —— CONSUMERS’ COUN 1928 2S = 
held at Calcutta, 209. ss See “Council(s) : 

OS Ve ra ~~ - 



cas 

सर to Indian Labour Federation. 
220-21. 

Question 7e—= 
Government to sociations other 

than Indian Labour Federation. 134. 
Goyernment- —— to Tndian Labour 

111-14 2 
Government of India/ ——_~ towards 

‘ 
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MERS GOODS— 
Goods’ 

CONTAL SUB-DIVISION— 
Question ve fallow Jaud in coastal belt 

ot (Midnapux). 1000. z 

CONTRACT (S)\— é : 
Question ०८-- ७ न! 

Auction ‘of e in Dethi. 61. 
for construction of clerks’ quarters 

* at Lodi Road, Delhi: 1021-22. 
Determination of of Bengal Nagpur 

nilway,. 7: 
Division of Fruit Vending at cer: 

tain Stations on North Western Rail- 
way. 262. 

Government’ =— placed with Imperial 
Chemiéal Tndustries. 563-64. 

Tndian Radio’ and Cable Communications. 
Company ——. 912-13. * 

CON TPRACTOR(S) 
Question 7e @non-payment of wages to 

. workers by loading at Delhi- 
Shahdara’ Railway ‘Station. 43. 

CONTRAVENTION (S)— 
stion 7e penalties for 

Insurance Act 

CONTRIBU BION (S)— 
Motion for adjournment 1 
Government Reply 7 

of Section 

inaccurate 
Government 

acquisition of Lands for extension of 
jveater Patna 1096. : 

Tadian to “the United. Nations 
Relief and Rehabilitation Administra- 
tion’ Bund. 567-6 

Provincial Goyernment’s to Radi¢al 
Democratic party and Indian Labour 
Federation. ~ 568. 

CONTROL (8)— ८ 

Question 7e— * 2 दे 7 bt f 
Anon nicer price 571 1 ie ee ication 0 

muted on mecceneere’ lisgane. ae peveeey al ae tandhi and HE 

81501: 096 to expor RES | Quenonee iction on size of note 
of imports and exports. haver for private 1017-18 कह 

Goyernment: = ve? CORRUPTION — 
Question re— x 

Anti - Measures. 646. 
Steps to Mining operations: as —— in connectign with berth reserva- 

regards a. colliery ander Defence of tions. 910-11. 
pee Rules or Coal. ~— “Scheme. —— in connection with wagon priority. 

= Seen aes 9114 
Unsatisfactory Working of the on Press “Notes on conviction of railway 

Capital Issue. { 207-08: Servants. for. and bribery. — 262. 
CONTROL BOARD(S) Steps for public ¢o-operation against 

Question 7९ Textile ——. 9772-73. among Railway employees. 

, CONTROL BOARD, COAL— co ee 
See “Coal Control’ Board’. CosT— a « 

CONTROL GOODS SHOPS— Ses on न of War on ‘Tudia. 
See“ Shop(s) 48-49. * Nie 

CONTROL ORDER(S) x COST OF LIVING. ° =~ Sos 
Question 7e permissions to -Newspapers uestion ३6 increi east tai 

हर under Newspaper 089-90 Se 1038 eee z See 
7 > 

| CONTROLLER OF COAL— 
Question 7९ acting as purchasing 

agent for industries. 
CONTROLLER(S) OF PRIORITY (LES)— 

Question re commodities restricted by 
—— for movement’ by Railway. 36. 

CONVERSATION (S)— 
Question # —— with Tis / Majesty's 

: Goverufent re Sterling Balances 
403. % i 

CONVERSION— 
Motion for adjournment ré Central 

Provinces’ Government 5 nts’ ait 
to of Gonds to Christianity. 141 

ALLOWANCE— 

CONVICTION (S) 
Question re— 2 

of Mr. -©. Kuishna Nair. 1097-98: 
=— of Mr. Partap. Singh, Market 
कर aN Dell 6. 

Press notes: on of railway servants 
= for corruption and bribery, 262. 

CONVICT (S)— 
Question ry Political Detenns: and —— 

__ 637-38. 

CO-OPERATIVE SOCTETY(TES}— 
Question 7e non-Nomination of Muslinis 

छा Committee of on Bengal and 
tailway. Assam 715. 

CO-OPERATIEV STORE(S)— ze 
Question re setting ~ up in 

Bengal, 795. : 

CO-ORDINATION — sane 
Question re of Grades of * certain + 

Time Checkers and Material 

ol 

es on Ed8t Tndian Railway. * = 

CORMORANT(S)"— Sears mao 
Question re sinking of the —— 219- 

20, 477-78, 483-84 
CORRESPONDEN CE— 2 

Motion fr adjournment +९ refusal of 

£ Dd 



TSEMRINGES ASSEMBUY DEBATES: 

© Question 76- — 
Insufficient. supplies of superior =— 

fe. Sndign textile mills. 133. : 
> Rise in price of in= Tadia © and 

* America. 217-18, : 

GOTTON CLOTH 
> See “Cloth”. 

COTTON PIECH GOOD(S)-« 
< Ser “Piece Good 

eae 

MILLS 

: i 
Question re Consumers” ——=— 790, 

गा Rawalpindi Division. 
‘701202: 

P3= : 
i ne Candidates “for == jn 

—- Wakon~ Training School. 916, = 
COURT (S\— 2 

Questton- 7 travelling —— on Railways 
494 
COURTIS) AFAR ETAT = 

2 Question ve Government — Counsel at न 2 sey * 
= COW ५ नकल = 

Qiestion + — = नर 
Bulialoes वध <———pyrchased. for 

के Military Tams. Bee 

Slaughter ~ and of sete. 
ot 

ER (Ss) 

JERE (AMEND: 

2 under” “Bill(s)**. 
ES 
18 Of the 

“<CREPPS PROP 
Question -#6 rev 

5a. 555- 
—— : 

21 “agains|- encouraging: 
ion — of s goods. 

ssies of Paper —— 863, 

STOMS OFFICER(S)=——- 
tion for adjourntuent rz huaniliating 

e hot the .person ofan Tndian 
passenge® hy Dhanushkodi  ---- 
1041-4 

CUSTOMS OFFICTATLS— = 
Motion for _adjoumiment re harbarous 
method adopted by  Viramgam 
for - checking passengers’ luggage. * 
86 

CY CEE INDUSTRY — 
Ste “Ind 

. 

s D 
DAETRY(1E8)— 

Question 76 pension of —— in the Office 
01 3 i the BD. Posts=and* “3 

. 
© Congress 
Delhi in Committee 

Auguet 1942. 
DAIRW TES 3 

Question 76 accounts of Posts and ‘Tele- 
graphs Store and at Karachi. 3 
254. 2 

1110: 

DATRY PRODUCT(S)— 
née purchase of verotables, —— 
for Fighting Forces stationed का 

Ber 211 : 

DALAT, THE “HONOURABLE SIR 
ARDESITR— 

Oath 0# Offices 1: a 

DAEPAT SINGH, SARDAR BAHADUR 
CAPTEAT 

Motion ninent-7e misuse of 
the* Front -Organisa- 

it Hayat. Khany 
the-— Pimjab 

Resolition ational Wat Front. 987. 

DAM, AIR= NGA MOHAN— 
Motion fer ment = 7¢— है 

1417 67 publi Lot -Panchanqas. 141. 
a delegation to दि 

‘onterence “in “America. 

vent's Ban तो - Chapter. = 
erth— Prakash.. 388.90. 

Unconstitutional conduct of ~ Govern- 
ment in appointing Adjudicator in 
Trade. Dispiie hetween — Shahdara 
(ला) Sa pur Light ~ Railway 
and its employees, etc. 218: == Dl étion Pood situatitn, 505-05 

. Tncotite and —Hixpenditure and ? Stal 61 Chakvata Cantonment ‘Board ’ 

mechanics recruited ~~ é है eur Bengal and Assam 
Railway. 44, = 

Contracts in Delhi. ~~ Auction of Excise 
61. 

Authority vespdnsible For saiitation oF land’ ®hetween vailiva bridge, Shahdara and Giayd- Trunk Road. 4 : 

Tndia’s 
South 

able io" Mahatma Gandhi 2७ 
retaliatory measui against 

Ati 864: 
Certain Expenditure fron भा 

SS ee ae rast ntohinent Fund. 
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25 
Fixing of rates of fares fo} 
7 Delhi and Shahdara-Delhi. 
57. = 

Irregularities reported under Payment 
of Wages Act against Bast Indian 
Railway. — 42-45 ० 

Land acquired by Military in Assam 
for Aerodromes, etc. 43, 

Land acquired by Military in Bengal 
for Aerodromes, etc. 45. 5 

Nomination to Railway Advisory Com- 
mittees by Central Advisory Council 
for Railways. 952-33. 

Non-payment- of wages to workers by 
loading contractor at Delhi-Shahdara 
Railway Station. 43 

Option ve scale of pay for ticket checl- 
. . Ing staff on East Indian Railway. 

954. 
Performances by singing girls in’ Raii- 

way Colony : 
Postponement of elections to Shahdava: 

Notified Area Committee. 
Procedure ye promotion of Engineer- 

ing staff on North-Western Railway. 
95: 

शा of downward journeys in Prohit 
electric lifts of the Council “House. 

ncial Governments’ control over 
ain working of the Federal TRail- 

9535-54. 
for resettlement of persons: 

cted from homes under ‘Defence of 
India Rule 15 (a) (1). 422-25. 

Resolution 7¢ — Constitution of the 
permanent Food —and Agriculture 
Orga ion of the United Nations. 
1075;- 1128-29 

DAMAGE(S} 
Question 72 

parasite. 1019. 
DAS, MR. B.— 

Question (Supplementary) ve continued 
Possession of Government over certain 
Public Tnstitutions 

to tobacco crop by a 

esolution ye constitution of the Per 
manent Food and Agriculture orga- 
nisatoin of the United — Nations 
1130—32 

DAS, PANDIT NILKANTHA—® 
Motion for adjourninent +e Sind 
Government’s-Ban on Chapter XIV 

7 of Satyarth Prakash. 396. 
Question re. interviews of My 

nathan and others with Mr 
gopalachariar in Trichnopoly 
079. 

Ramia- 
Raja- 
Jail. 

Resolit: 
lon 72 Co) of the 

Permanent Food and Agriculture 
organisation of the United - Nations. 
138-40, 

DATTA, MR. AKHIL.CHANDRA— 
Banking Companies Bill— 

Motion to circulate, 1046-48 
Indian Rice Committee Bill— 

Motions to refer to Select 
and to circulate. 832-33 

Motion for adjournment re— 4 
Inadequate war allowance for non- 

Committee 
882-84, 

gazetted officers. 138, 139, 140. 

efusal of permission for «publication 
of correspondence between Mahatma 
Gandhi and H.E. the Viceroy. 63. 

Motion re Food situation. 442-45, 450. 
Public Debt (Central Government) Bill— 

Consideration of clauses. 805, 
Question 7e— eRe 

action. on discussions at the Tobacco 
Conference held at Caleutta., 209. 

~ Coal export for conduct of war. 908. 
Coal exports, 907-08. 
Detention of Dr. Lohia. 860-61 
Deteriorated foodgrains lying in Govern- 

iment godowns at Hajigunj. etc 
999-1000. 

Hallow jand in coastal belt of Contai 
Sub-Division (Midnapur). 1000. 

Influence of army purchases on~ food 
situation in Bengal. 795-96; 
shurdi-Pabna-Sadhuganj 
Project. 255, 

7 Loss of foodgrains due to deterioration 
111 Bengal 5. 

Quinine position. 37. 
Shortage of cosl._ 907. 

allway 

Statement on food position in Bengal. 
129-30, 

W astage and déterioration of foodstuffs 
18 in Bihay. 150-5 

Waste cf Boats seized. under Denial 
Poligy in Bengal. 1102. 

on (Supplementary) re— 
Statement of supplies of vegetables, 

milk, et¢.,-in Bengal, 127, : 
Statement on famine * conditions in 

Bengal, 126: ८ 
Resolution ve  Wifteen — Year Plan 
prepared by capitalists of India. 983. 

DEAD LETTERS OFFICE— 
Question. 72 expenditure on shifting 
ol trom Calcutta: to-Patna. 
26. 2 

DEALER(S) 
Question ७४ —— Suppliers, ete, 

travening Defence of India’ Ral 
9 

DEARNESS ALLOWANCE— 
Question re— 

Benefit of to railway employees 
in old and-revised scales of pay. — 36. 
Dee of for Pensioners. 

59-61 
See also “Allowance( eee 

DEARNESS RELIEP. 
Question vé unsatisfactory operation of 

3 in-kind on Railways. 4-5 
DEATH (S)— = 

ve sions of regret on the of 

Motion for adjournment. #-- 
—— due to an accident at Bakhtiarpur Junction Station. 145-46, 164-75. 
—=— of Mr, Srideo Suman, an 

trom Tehri State. 138, 
Question xe— 
—— in Bengal: 37 
Starvation —— jn Bengal. “37-38, 

DEATH CERTIFICATE 8)-- 
Question १6 fees charged for —— for persons dying in Irwin Hospital. 124 

exile 

(005. 

Abdur Rasheed Choudhury. 61- — 

© 

925. 
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DECLARATION(S) OF EXEMPTION— 

=— under fhe Registration _ of 
Foreigners Act (laid on table), 866- 
bad 3 

DECORTICATOR(S)— 
Question re vice mills and ground-iut 

787-88. 

DEDUCTION (8)-- 

Question re 

Cértain —— for Discharge from Service 
in the case of Indian Personnelof 
Indian Forces: 1080-81, 

Certain unauthorised —— from Pensions 
of Indian Personnel of Indian Forces. 

3 

76 Interest on Bombay 
ust Bonds of Holders in 

‘nited Kingdom. 647-48. 

DEFENCE DEPARTMENT. 
Question re re-organisation of Officers 

Cadre of Cantonments and Lands 
Section of ——. 5. 

DEFENCE OF INDIA RULES— 
~ Question 7¢-— > 

Detention under —— of _ Staff on 
Shahdara (Delhi) Sahgranpur Light 
Railway. 213. 

Persons in Detention under.——. 184- 

Scheme for resettlement of persons 
evicted from homes under 5 
(a) (1). 422-28. 

Section 42 of Indian Railways Act 
and 34, 34. 

Steps to control mining operations as 
.  vegards a colliery under or Coal 

Control Scheme. 25. 
See also ‘Rule(s)’’. 

DEHYDRATION PROCESSES— 
uestion 76 deputation of Officers to 
United Kingdom for study of ——. 
994-95, 

“DELAY (S)— 
Question -7¢— 

in issuing instructions for Haj 
Pilgrims. 787. 

Telegraphic ——. 478-79. 

DELEGATION (S)— 
Motion for adjournment 7e non 

representative to, World Monetary 
Conference in America. 140. 

Question re— 
Negotiations by Non-Official Members 
“of the ——to World Monetary Con- 
ference. 859. 

Selection of personnel. of Industvialists 
—— to United Kingdom . 

Principle explained by Myr. President 
as to when motions for adjournment 
76 sent out by the Government. 
of India can be admitted. 140-41 

DELHI— 

"Motion for’ adjournntent re ill-treat- 
Ment meted out to Mr- Ram Charan 

t Agarwal by the —— Police. 215, 
Question re— 
Accommodation constructed in —— and 

Delhi. 321-22. 

Additional Duty for Programme Staft. 
in All-India Radio, ——. 935. 

Allotment of Agricultural Land in —— 
Cantonment, 1085. 

Anti-malaria measures 
(——) Town. 1034-35. 

Appointment of Railway Watch and 
Ward Sub-Inspector, ——. 49. 

for Shahdara 

Arrests of — Congress Committee 
Membesrs in —— in August, 1942. 
1110, 

Auction of Excise Conttacts in ——. 
1. 

Collection of War Fund from Railway 
servants by Railway Police. 
1119. 

Complaints against Hindu Refreshment 
oon at Railway Station. 722. 

Contract for ‘ construction of clerks 
-quarters at Lodi Road, 1021- 

22, 
— Electric Supply and ‘Traction- 

Company. 780-82. 
Desirability of transferring 

to Dist Jail. 210. 
Dismissals, etc., in Lahore, Rawalpindi 

and Divisions of North-Western 
Railway. 31. 

Blection of New Shahdara (——}) 
Municipality. 1034, 1038. 

Expenditure on biuldings in ——. 319. 
Expout of cotton cloth and yarn from 

56} 

Detenus 

Exports of essential commodities from 
Delhi. 1036-37. = 

Extension of certain Relief to Railway 
Servants and Staff of ——~ Munici- 
pality. 1120. 

Extension of term to nominated 
1 f old Shahdara  ( 

Area Committee. 1034. 
Fixing of rates of fares for vehicles 
शक —— and Shahdara- ——. 

iF. 
Grievances of Detenus. 209-10. 
Grievances of Government of India 

stafi deputed to Rationing Office; 
1035-36. |! 

Head clerks and Sub-Heads in Divi- 
sional (Office. 9 न 

High prices of potatoes, fish, -ete., in 
=— and other. cities 

Higher Prices of Rationed Articles in 
1094. 

Higher proportion of nominated 
members- in Shahdara (——} Munici- 
pality. 103: 

--High-handedness of landlords in. —, 

House Rent and Conveyance Allowances 
for Government Servants debarred 
from getting Government Quarters 
in —. 

Tmportation of Madrasi Clerks in the 
Office of the Deputy  Accountant- 
ae Posts and Telegraphs, 

Internment of Shrimati Satyayati Devi 
रब oe ‘a 1107. 

sand officer in —— Improvement Trust se p ent Trus' 

M: e treatment of Inferior Railway 
rvants “by. —— Rail Breve ailway Police, 
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Measures against Profiteering by woollen 

cloth hawkers in 1086. = 
Measures for reducing electric charges 

in Shahdara (——) Town. 1038 
Meeting of Regional Food Controller, 

Meerut, Price Control Officers, 
Muzaffarnagar, etc., at ——. 721-22 

Murders on Garstin Bastion Road, 
1108. i 5 

Nomination of Sanitary Inspector “to 
Shahdara (—*) Municipality. 1034. 

Non-supply of Newspapers to —— 
Detenus at Kerozepur. 210. 

Non-supply of Suji at —— 
Shops. .1006. 

Paucity of Muslim Officers in the Office 
of the Deputy Accountant-General 
Posts and Telegraphs,- 198, 
632. 

Ration 

Paucity of Mustims in —— Rationing 
Department. 1093-94. 

Prohibition of burials in certain, Muslim 
graveyards of 10. 

Proposal for appointment of - Indian 
- Cofsul at Moscow and Russian Consul 

at 260. 
Prosecution of officers of Shri 

Chamber of Commerce. y 
Provision of Qlarters for Staff of the 

Deputy- Accountant-General, Posts 
and ‘Telegraphs 199-200. 

Raid on Gambling Den in —— 1106. 
ng of Shahdara (——) Middle 

School to a High School. 1038 
ecent restrictions on letters of 
Detenus in the Punjab. 210 

Re'cased ——*Detenus. 1100 
Remoyal of Prostitutes from 

Bastion Road, —— 1106. 
Retransfer of Hindi Section of Bureau 

Gopat 
53. 

Garstin 

of Public Information to ——. 1082- 
83. 

Stafi of and leases by —— Tmprovement. 
Trust. 1004-05. 

Suicide’ by ea student. of the TLady 

520-21, 1025- Hardinge College, ——. 
26: 

Telephonic message to Special Police 
Establishment re harassment 
of military. officers by Railway staff 
427. 

Use by slodiers of swimming bath at 
Lady Hardinge Medical College. 
O26 

DELHI COMPENSATORY HOUSE 
RENT ALLOWANCE= 

See “Allowance(s)’?. 

DELHI DIVISION— 
Question re— 

Divisional and Assistant Officers in 
» North-Western Railway, 97. 

Superior _ staff (Rationing) in 
North-Western Railway. 916-17. 

DELHI IMPROVEMENT TRUST— 
Question 7e haying and selling of land 

हा by. 52. 

DELHI JOINT WATER AND SEWAGE 
BOARD (AMENDMENT) BILL— 

See, “Bill(s)”? 

DELHI MUSLIM WAKFS (AMEND- 
MENT) BELL - ~~ : : 

See “Bill(sy”. = 
DELHI POLIGE— 

See “Police 

DELHI RENT 
ORDINANCE— 

See “Ordinance(s)””. 

DELHI-SHAHDARA— 
Question *e— 

Bad sanitation 
1012-13. 

Price of Voters List Published by —— - 
Municipal Committee. 1090. 

G0 N eR. 035 

Riek Municipality. 

Representation by Vidya Ratan, @ 
Detenu of ——, 1090. 

Sugar and Gur imports and exports 
a yqot : 13. 
See also “‘Shahdara-Dethi™. 

DEMOBILISED WAR SERVICE MEN— 
See “War Service Men 

DEMOLITION(S)— 
Question re of temporary build- 

ings. "519-20. 

DENTAL POLICY— 
‘Question re reconditioning of boats 

removed from costal areas of Bengal 
under 322-25, 

See also ‘‘Policy(ies)’’, 

DEPARTMENT OF EDUCATION 
HEALTH AND ANDS— 

Question ye communal composition in’ 
higher posts of offices under —=. 
763-65 

OF — EXTERNAL DEPARTMENT. - 
~AFFAIRS— 

See “External Affairs Department’’. 
| DEPARTMENT OF INDUSTRIES AND 

CIVIL SUPPLIES— 

See “Industries and 
Department’. 

DEPARTMENTAL WORK— 

Question 7e training in 

Civil Supplies 

“for directly 
recruited Superintendent of Post 

+ * Offices. 

DEPOT STAFF— = 

See “Stafi(s)’: 
DEPUTATION 

Question 7+ of Officers to United 
Kingdom for study of dehydration 
processes. 994-96. 

DEPUTY’  ACCOUNTANT.GENERAL: 
POSTS AND TELEGRAPHS— 

Question re— 
In sae a ot 

ffice of the 
Madrasi Clerks in the 

५ Delhi. 198-99. 
Paucity of Muslim Officers~ in the 

Office of the Delhi. 198, 632. 
Provision of Quarters for Staff of the 

, Delhi. 499-200, 

DEPUTY PRESIDENT 
CHANDRA DATTA)— 

Hindu Code, Part 
sion)— 
Presentation of the Report of the Com- 

mittee on Petitions. 1049. 

(MR. AKHIL 

i (Intestate Succes- 
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काल Po oe eie Re eee 

Observation by: —— that if an Honour- 1 

able Member desires to speak he 

should catch the eye of the Chair 

in a silent manner. 973. 

—DESAT,-MR> BHULABHAL J.— 5 

Plaction. of —— to the Select Com- 

mittee on the Amendment to Stand- 

ing Orders. 1042. मर 

Expressions of regret ०1 the death of 
Mr. Abdur Rasheed Choudhury: 61. 

Motion for adgournment ve position -of 

Indians in Natal under Natal 
Occupation Ordinances 137. 

Motion 7¢ Food situation, 519-25. 
526. 529. 

Position of Indiais in South Africa and 
East. Africa, 301-05. > 

Resolution ve —_ Fifteen-Year 
prepared by Capitalists — of 
2435. 976-82. _ 

DESHBANDHU GUPTA, L.— 

Question 7९ health of Detenus —— and 
1. Onkar Nath. ~ 1099-1100. 

DESHMUKH, DR. ७. V- 

Amendinent 10 nding Orders— — 
Motion to refer to Select Committee. 

Plan 
andia. 

— - 7 Hindu : Marriage — Disabilities : 

= Bil— i = 
Motion to refer to Select Committee. 

a Food situation. 445, 498, 502, 503. 
x Position of Indians in >South Africa 

and East Africa: 276-77, 278-82, 
292, 305. “ 

Question (Supplementary) re— 
* Employment of women underground in 

Mines. 561. + 
Registration’ of Post-War: Capital goods 

requirements. 177. 
DESHMUKH, MR. -GQVIND, V.— 

_ Hindu Marriage Disabilities Removal 
Bill यु 
Motion 

578-82. 
Indian Rice Commitee Bill— 

Motions to refer to Select Commiitee 
= and to circulate. 828-29. 
Motion for adjournment_xe— 

Forcing the Kolhapur Durbar to | 
deteriorated foodgrains. 724. 

~. Humiliating research of the person of 
an Indian passenger by Dhanushkodi 

. : Customs Officers.- 1041, 1042. 

Motion #€-- 
८: Blection of Members to tie Central 

= Advisory Board of Education. ' 653. 

io refer to Select Committee. 
2 586. ~ 

Es Conimittee for the Industries 
~ Civil Supplies: Department: 656. 
Food situation. 163-64, 439-40, 441. 
Position of Indians in South _ Africa 

and East Africa. 277, 293-96; 306 

— Question re— 

a Policy of All-India Radio. 

and 

~ Arrangement regarding Ifquidati f Tndia’s tai Balances, “19081. © 
Badges - distinguishing military officers 

—_within\ fighting area. 406-07. 

Ss eee Pa 

= Election of Members to the Standing | 

* 
Madho Shripad Detention of Mr. 

“Gokhale. 843. Be ae: 
Efforts’ for removal of disabilities ~ 

affecting Indians in United States of 
America, 11. 

*Facility to Dr. Lohia, a Detenu.  843- 
=. 49: 
Franchise of ‘Indians 

Columbia.” 122. | 
Tnerease in Pay and ~ Allowances 

‘Troops. 843-44. 
Police 

in British 

cep 

firing. in 
itius. 318. 

1 of Broadcasting Station at 
607-08. : 

ete, of Indian sea-men: 
British:owned — ships. 

Nagpur. 
- Lower wages, 

employed on 
122 

shipping policy. 547. 
Post-war Trade and Industrial policy. 

547-48. ress 
Ewe ramme for provision-of demobilised 

War Service men: 
Programme of, Post-War Retonstrue- 

tion. 191-92. ES 
Reconstruction Committees: 606-07. 

~ Research Work for Government at— 
Tata Research Institute. 1077. 
view Committee for Tati Research 

itete. 991-93. 
Rise in price of cotton’ it India and 

America. 317-18; 
Schemes submitted by Laxaminarayan 

Institute of | Technology, Nagpur. 
846-47 

tics regarding tinemployed labour. 4 = 
Yes 

Steps for floating Loan to give Subsidy 
10 Agriculturists. 192-94. 

Steps: for permanent rehabilitation of 
agriculture in Indi 123; 

Travel in First Class Ladies’ compart 
5 ment on=Grand> Trunk press by 

9 two Buropean Army Offic 
Trial of Mr. Jaiprakash N 

Question (Supplementary 
Cabin rent paid by Royal Indian Navy 

Officers when ving afloat. 195. 
Candidate examined by General Head- 

quarters Selection Boards. 401. 

rayan, 848. 

Detention” of - Mr. »Madho  Shripad 
Gokhale: 693. = 

Extension of franchise to adult 
imember's in joint families. 955. 

Government contribution to — Indian 
Labour . Federatio 112. 

Harassment of civilian. passengers by 
military mén at railway stations and 
in trains. - 950. 
अप of Karachi -Radio Station: 

397 
insufficient supplies. of su; 

to_ Indian textile mills. 
Tosult to Mr, Frank R: Anthony by & 

Military Officer at Jubbulpore Rail- 
way Station. 181. < 

in Licences -0f production of full Jengtis 
So een films:* 114, 115. ५ 
Nagpur plan _of Roads, 687. : 
Policy as regards recruiting Personnel 
er Civilian Services from. the Army. 

perior cotton 
ces 

ment. 1078. s 
Propagandists employed by — Govern 

= 



= a पा 
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éstoration of bau 6n women working Loss of foodgrains due to —— in 
underground in caol mines. 100 

Suicide wy a student of fhe द 
Hardinge College, Delhi. 321. 

Titles, etc., cartying Financial benefit. 
1017. : 

* Resolution ॥(-- 
Constitution of the Permanent Hood 

and Agriculture organisation of the 
United Nations. ~ 1149-50. = 

DESTRUCTION— 
* Motion for adjournment re failure to 

make proper arrangements to prevent 
of 1.C.C, “records at 

Allahabad. 66. 
DESTRUCTIVE INSECTS AND PESTS | 

ACT: 

See “Nets 
DETENTION(S)— 

Question re— 
in coy inection with the Congress 

Resolution of August. 1942 186 
—— of Dr, Lohia. 854-55, 860-61. 1108. 
—— आ Khan Abdul~ Ghaffar Khan. 

—— of Maulana Munirnzzaman. 1093. 
of Mr. Jai Prakash ~ Narayan. 

Madlio Shripad Gokhale. 

Mr. t. =P. Chaddah of 

- Suraj Prosad Upadhaya of 
Nepal State. 906 
——.of Pandit Jawaharlal Nehru and 
other Working Committee Members, 
647 

of India Rules of 
(Delhi) Saharan- 

3. 

under Detence 
Statf on Shahdax 
pur Light Raily 

of — Central 
bly under * 7 E 

ns in —— under Defence of India 
184-86. : 

Legislative 
0. 

sivability of transferring Delhi: —— 
to “Delhi District Jail: 210 

—— released, ete. 206-07 
Facility to-Dr. ohia, a —+*.— 848-49: 
Form of Charge ‘served on a , 186- 

87 
Grievances of Delhi 209-10. 
Health of 1/ Deshbandhu “Gupta 

and L. Onkay Nath. 1099-110( 
Healths of Dr, Ghosh and \certaim other 
—— 87-88. 

Legal aid -for ——= at the reviews of 
their cases. -862. 

Non-supply «०1 Dethi Newspapers —_ to 
Delhi —— at Ferozepu 210, 

cal ——= and Convicts. 637-38. 
a 1 Prisoners and >— jn Jails 

outside their provinge. . 4116 
Recent restrictions on letters of : Delhi 

in the “Punjab: 210. 
eleased Delhi ——. 1100 
tepresentation by Vidya’ Ratan, a 
of Delhi Shahdara. = 1090. 

DETERIORATION — 
Question” re 

of foodgrains stocked in Shibpore 
> Botanical Garden. 793-94 

Bengal. 79! 
Wastage and 

Bihar. 130-31, 

DEVELOPMENT 

Question re— 
of — Archaelogical Department. 

of foodstuffs in 

H= oh Maliaivadi Sproietts ins पी ponies: 

> PLANNING=AND= 

Plamiing and Development 
ER= Ri N 

from Indian 
844-45, <: Civil Service 

DHANUSHKODI— 
Motion for adjournment ~ re 

ing -seatch of the 
humiliag- 

person of an 
indian, Passenger by —— Customs 
Officers. 1041-42. z 

DIRECTOR(S). 
Question ——. Inspectors, etc... in 

Industries and Civil Supplies Depart- 
ment. _ 1007-08. 

DIRECTOR-GENERAL, POSTS 
TELEGRAPHS— 
Question rr+— 

Pension of Daftries ‘in the Office of 
= 2066 114. 

8089 2 

Sof Superintendent. in the 
of the 926-27. 

DISABILITY (TES)— 
Question re iéHorts for removal of 

affecting Indians in United Statés of 
America. 11, 

DISALLOWANCE—_ Ne 
Motion for adjournment re frequent 

by the Governor-General of 
Motions in the: Assembly requives his - 
ptevious consent, 144-45 

DISCHARGE(S)— = 
Question certain deductions. for. —— 

from Service im the case: of Tidian 
Personnel of Indian Forces.  1080-* 

DISCTPLINE— 
Question 76 certain méasures for maifi- 

tenance of on vailways: 31-32. 

DISCUSSION (017 
Question re action-on —— the 

Tohateo Conference held at Caleutta. 

DISMISSAL (S)— 

Motion for adjournment fe 
1 Hayat 

Sie 
im ES »Sardar — Shaukat 

Minister in the Punjab, 63-6 4; 
*——, etc. in Lahore, Rawalpindi and 

Delh{ Divisions ef North “Western 
Railway. 31 

> ete, an*certain Divisions of North 
Western Railway.” -7 

a OF Viceroy Commissioned 
Officers ete. on Active: Servicer 
1080. ०:०४ 

DISMISSED : 3131 ५ “OF EICERS— 
See ry Officer(s)* ee 
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DISMISSED 1.0.85. OFFICERS— 

Seo “1.0.8. officer(s)"”. = 

_ DISPUTE(S)}— 

Question re— es 

} Procedure ie appointment of Adjudi- 

: cator of Trade ——. 1040 i 
for adjudication of Railway 

038-39: 

— DISTRIBUTION— z - 

Question re 

Sox » under Coal Control © Scheme. 

DISTRICT(S\— 

uestion “¢ Grow More Food Campaign 
in Malabar and South Kanara 

1025. 

DISTRICT(S),- DEFICIT— - 
& Question. re Madras Government Order 

procurement of foodgrains — in 
1024. ३ 

gystem of >न्- एाँ. coal 
20-25. 

DISTRICT ABLISHMENT 
_OFFICE(S)\— 

Question ve clerks in of Engineer 
7 ing Department of Bengal and Assam 

Railway. 920. 

DISTRICT MAGISTRATE (S)— = 

Question rm ——'s dir ons to certain 
ae Railway Station Staffi= in United 

We eee Provinces re movement by Rail of 
commodities, ~721. 

DIVISION (Sj— 
Motion(s) for adjournment— 

on the re deaths due to an 
= accident at akhtiarpur Junction 

Station. — 175. 

——-on the —— # Sind 
= 3an on Chapter XIV of Satyarth 

जे Prakash. 

onthe Closure motion on the 
o + ve misuse of the National War Front 
ante 0 *। Malik Khizar Hayat 

"Motion re Food situation— 
2. on Mr, H. A... Suthat की. k 

it’s amendment to the ——. 534- 

—— on Prof; “XN. (५३ Ranga’s. amend- 
ment. to =the ——._ §35-56. 

tution (s}— 
— on the ——~ re Protection - of 
mosques in New Delhi.— 233. 

-on closure motion on —— fe cbn- 
stitution of the Permanent Food and 
Agriculture organisation रण the 
United Nations. 1148. 

—— on Mr. K. C. Neogy’s amendment 
to —— r¢ constitution of ihe Perma- 
nent Food and Agriculture organisa 
tion-of the United Nations. 1155-56, 

ae: —— on 
fifteen-year plan prepared by Capital 

s of India. — 982-853. 

DIVISION AT: OF BICE(S)— 

Leader of the Punjab [> 

DIVISIONAL OFFICER(S) 
Question re = and A: 

in Delhi Division, 
Railway. -2!7, 

DOCK(S) 
Question 76 Haj Pilgrims not permitted 

to come ont of —— Area fo meet 
friends. “ete. 1035. 

DOLLAR(S)— 
Question re— 

ssistant Officers 
North-Westera 

Poot available in the Empire 
212. 

Position regarding and 
ties 2. 

Utilisation of 
Pool 212-1 

DOLLAR CREDIT(S 

Q 

—— in the Empire 

stion re India’s ——, 424: 
DOLLAR POOL— 

Question re Empire ——, 629-31, 648. 
DOLLAR POSETION ’ 

Tndia’s 413-15. Question - 76 

ian ve technical qualifications for 
nior posts of —— in the — Chief 

Mechanical Engineers’ Office. ~11-12. 

100 8(8)-- 
Question 16 advance 
SS sroin: Has 

DURBAN— , 

isation of Saudi 
Pilgrims. 997. 

_ Question ** ban on Entry into India 
50330 दा 6077015 01: 103-04. 

DUTIES CONTINCATION BILL— 
See ‘Protective —— under ‘Bill(s)’”. 

DUTY (TES)=— 
Question re additional —— for Pro- 
gramme Staff in 
Dethi. 835. 

DUTY ALLOWANCE— 
See “\Nowance(s) 

E 

Ail-India Radio, 

ARNING(S)— 
Net of New Railway lines (siate- 

ment laid on the table). 70. 

EAST— 
Question re financial burden on India 

due “to increase in emoluments for 
British troops in the 204-06. 

EAST AFRICA— 
Motion re position of Indians in South 

Africa and ~ 267-308. 

EAST INDIAN RATLWAY- 
See ‘“Railway( 

EASTERN PROVINCES 
Question. re salt ppsition in Bengal and 

« (855-58. 

EASTERN ZON 
Question. re pac y of Muslims in the 

tent, 339. 

ECONOMIC BACKWARDNESS— 

Question xe —— and Industrial back- 

of Central Public Works Depart-__ 

Question re Heal -clerks - and Sub- wardness of Muslim Nation in India. 

a ge Heads in ——. Delhi. «917. 202. 

ह 

2
0
0
0
 fo

l 
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ECONOMIC SANCTION(S)— 
Motion for adjournment 7९ —— against 

South Africa. 217. 

ECONOMIC MEASURES— 
Question re paper stock and paper ——. 

328. >> 
EDITION— 

Question. re —— 
Victory”. 410-11. 

EDITOR(S)— 
Q on re 

of film “Tunisian 

of Sarang. 1085-86, 
EI ION, CENTRAL ADVISORY 
BOARD OF 

See “Central Advisory Board of Eduea- 
tion . 

EDUCATION, HEALTH 
DEPARTMENT OF— 

See “Department of Education, Health 
and Lands”. 

ELECTION 
of a Member to the Standing Com- 

mittee for the Food Department, 
1043. 1127. 

—— of a member the Standing 
Finance Committee. 74, 265. 

of Members to the Advisory Board 
of Archeology. 74-78 

of members to the Central Advisory 
Soard of Education. 649-54, 957. 

of Members to the Indian Coconut 
Committee, 655-56, 957. 

of Members to the Select Com- 
mittee on tlie Amendment to Stand- 
ing Orders. 804, 1042. 

of Members to the Standing Com- 
mittee for the Industries and Civil 
Supplies Department. 656—59, 1042. 

Question re— 
of-new Shahdara (Delhi) Munici- 

038. 

AND LANDS, 

to 

pality. 103: 
easures for holding General of 
Central Legislature. 1057-58. 

Postponement of —— to Shahdara Noti- 
fied Area Committee. 42. 

ELECTORAL ROLIAS)— 
Question #९--- 5 

Preparation of ~——-of the -Central 
Legislatvie Assembly. 10902 

Preparation of fresh —— for Central 
ative Assembly in North-West 

Fronteir Province, 1030. 
Steps for inclusion in Central and Pro- 

of names Gf persons in His 
Forces on active service. 

ELECTRIC CH ARGES— z 

Question 76 measures for reducing —— 
it Sahadara’ (Delhi) Town. 1038. 

ELECTRIC LIFTS— me 

on Ye prohibition of downward 
jourr in of the Council 
House. 795. 

ELECTRIG SUPPLY AND ‘TRACTION 
-COMPANY— 

See “Company(ies)”*. 

ELLORE— sa 

Question *e the Honourable Dr. 8. R. 
Ambedkar’s speech at ——. 1029. 

EMBARKATION 

EMBARGO— 
Question ze 

from Madras §51-52. 

ARRANGEMEN TS— 
Question ré for Haj Pilgrims at 

Karachi, 784-85, 

EMBARKATION DAY— 
Question reclosing of Haj Offices on™ 
Sears 5 

EMERGENCY COMMISSION (S)— 
Question re persons selected for —— 

2-43, 

EMERGENCY 
OFFICERS— 

See “Comimissioned Officer(s)’*. 

EMOLUMENT(S)— 
Question +e— 

Financial burden on 
increase in  —— for 
serving in the East. 204-06. 

Tnequality in of Indian and Euro- 

COMMISSION ED 

India due to 

pean Knig’s Commissioned Officers. ~ 
091-92. E 

aising of —— of subordinate postal 
stalt. 479 हि 

EMPIRE— 

Question re— 

available in the Dollar 

on of Dollars in the —— Dollar 
15. 

EMPIRE DOLLAR POOL— - 

See also “Dollar Pool’? and “‘Pool” 

EMPLOY BE(S)— 

Motion for adjournment re-unconstitn- 
tional conduct of Government in 

है appointing Adjudicator in Trade Dis- 
pute between Shahdara (Delhi) =Saha- 
vanpur Light ailway and its 
employees, éte. 218-19. 

Question re— 
Benefit of dearneés allowance to railway 
—— in old and revised scales of pay- 
36. 

Cases of infringement of hours of work 
tor 5 railway. not” covered by. 
Factories Act. — 53-55. 

Grievances of Postal —— of Madras 
Postal Circle, 688: : 

Hindu’ and Muslim Radio 
Stations. 412- g 

Introduction. of low scales of pay for 
of certain cantonment “boards; 

in 

58. 
“North Western Railway —— memorial 

regarding Revised State Railway Leave 
Rules. 2 : 

Postal 8 representation re —inade- 
quacy of pay, ete. 

Prosecution of certain —— of Karachi 
Port ‘Trust for criminal conspiracy and 
cheating. 6-7. - 

Ration Vans for Railway 692-95. 
Statistics re private newspaper owners 

and thgir 
Steps for public 
corruption among Railway —— 
38. 

co-operation against 
937- 

पु 

on export of lungis— 

British Troops 4 

Bl 

it
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Supply of foodgrains to —— of the 
Department of Commerce “and 
Industries and Civil Supplies in Bengal 
at concession: rates. 5 

Supply of onions and potatoes at cheap 
rates to North Western Railway ——. 
33. 

Supply of ration at. concession rates to 
family members of Railway 
residing elsewhere. 33. = 

EMPLOY MEN T— 
Question re— 

Cases of of*childven ‘on _under- 
ground work in mines. 1 

—— of-women underground in. Mines. 
559-61 

Non-—— of Muslim in certain posts in 
the Establishment Office of Howvah 
Division, East Indian Railway. 48. 

ENDOWMENT(S)— 
Question ve desirability of Burmah 
Government grant for Schools formerly 

i maintained by in Rangoon. —117- 
18. 

ENGINE(S)— 
Question ve adoption of American system 

of running —— for long distances 
12-13. 

ENGINEER(S)— - 
Question ve technical qualifications for 

senior posts. oi draftsmen in, the 
Chief, Mechanical 18 Office, 11-12. 

ENGINEERING DEPARTMENT— 
Question re— 

Clerks in District Establishment offices 
ot —— of Bengal and Assam Railway 
920. 

Recruitment of inferior staff in and 
y Mechanical Department ~of Hast 

Indian Railway. 56. 

ENGINEERING STAFF. 
Ss की 

ENGINEERING SUPERVISORS— 
~ Question re recruitment and training of 

939-49. and. Wireless Operators. 

ENGLAND— 
Question 7e— 5 

Tndian students stranded in —— owing 
to non-availability of -passage  faci- 
lities. 795, 1116-17. 

Visit to of the Commerce Secretary 
Mr. N.-R. Pillai,” 132-33. 

ENQUIRY(IES)}= =| 
Question re— 
Apponitment of Committee of —— 7% 
‘nica industry in Bihar. 1041. : 

‘ Evidence. given by vepresentatives. of 
All-India Postmen’s Unoin at Mittra: 
Marke 689 

ENQUIRY OFFICK— 

ENTRY (1ES)— 
Question ve wrong —— made in register 

of qualification of Linemen by Sub- 
Divisional Officer, Telegraplis. Lahore 
Sub-Divisoin, 26-27. 

EPIDEMIC(S)— 
Motion for adjournment re failure io 

check —— like cholera, etc. 137. 

EQUIPMEN'T(S)— 
Question re imported for the All- 

India Radio. 629: 

EQUITABLE PRICE— 
See “Price(s)?*. 

EROSIO = 
Question re anti- 

and other 

ESHWARDAS. 
AS 
See “Ballabhdas Eshwardas, Messr. 

ESSAK SAIT, MR. H. A. SATHAR H.— 
Amendment to Standing Orders— 

measures for Sind 
Provinces. 404-05, “7965-97. 

MESSRS BALLABH- 

Motion to refer to Select Committee, 
98-99. 

Delhi Joint Water aud Sewage Board 
(Amendment) Bill— 
Motion to consider. 662-63. 
Cousideration of clauses. 663-64. 
Hlettion of —— to the Indian Coconut 

Committee. — 957. 
Hlection of —— to the Select; «५ Gom- 

mittee on the Amendment to Standing 
Orders. 1042 

Indian Rice Committee Bill— 
Motions to refer to Select Committee and 

to circulate. 378, 760-61 14 
Indian Patents and Designs (Temporary 
Amendment) Bill— 
Motion to consider 

Motion re— 
Election of 

Advisory 
50. 

660. 

to the — Central 
of Education. 649- 

Members 
Board 

etion of Members to the Standing 
Committee. for the Industries and 
Civil Supplies Department. 657. * 

Food situation, 158, 485-87, 529. 
Position of Indians in South Africa and’ 

31710 296. 
Publi@ pent (Central Governnient) Bill— 
Motion to consider. ~ 664, = 

Question 7e— 
Appheations for Schedule 

under Canfonment 
tion, Rules, 

Haj “Pilgrims 
Importation: of Madr 

Office: of- “fhe 
General 

VII Leases 

asi Clerks in the 
Deputy Accountant- 

Posts and Telegraphs, Delhi 

Omission: of Mr. Jinnah’s 7d message in 
\il-Tudia Radio News Broadcasts. 

4 
Pauéity of Muslim Officers in the Office 

Question re —— at Karachi Haj Camp of the Deputy - Accountant-General 
789, 1035. ~ ‘ Posts and Ge es 198. 

PERTAINMENT “MS— Provision of Quarters for Staff of the © EN cE रा ones DON as Deputy Accountant-General, Posts and 
ENTRANT 2 Telegraphs, Delhi, 199-200. 
EN RAN'T(S) a Selection for posts of Assistant (208७ 

tion ‘re scale of pay to new —— of Superintendent in State Railway Coal 
stal Deparinient. 69 Department. 52, 

is = : are ms a See 
\ 3 is N \ iS 

‘ 

. 
7 

ह
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Question (supplementary) 7e— 
Embarkation arrangement for ~ Haj 

Pilgrims at Karachi. 785. is 
0४: 6 of India © bution to- 
wards acquisition of Lands for exten- 
sion of Greater Patna. 1 

Levy of transport charges on Haj 
Pilgrims for visit to Mecca, Arafat, 
etc. 786, 

Projects possible only under National 
Government. 404, 

Realisation from Sale of National 
Savings Certificates. 1095, s 

Reconstruction Committees. 607. 

Return of Bengal Haj Pilgrims from 
Karachi. 785. 

Statement on Bretton Woods Monetary 
Conference. 198. 

Statement on food position in Bengai 
130. 

Steps for making up the loss of Burma 
rice. 5851 

“Strike by Accounts Clerks 
Western Railway. 

Resolution ve consttiution of the 
manent Food and Agriculture organi 
zation of the United,Nations. 1145. 

ESSENTIAL COMMODITY (IES)— 
* Question re— 

Commodities notified under Defence of 
India Rules as essential for life, 136. 

Exports of —— from Delhi. 1036-37. 

Measures fro binging down prices of 
1037. 

on North, 

ESTABLISHMENT COMMITTER(S)— 
See “‘Committee(s)’’. 

- ESTABLISHMENT OFFICE— 
Question re non-employment of Muslims 

in certain posts in the —— of Howrah 
Division, East Indian Railway. 

ESTABLISHMENT SECTION(S)— 
» Question ve recruitment of Clerical 

Staff in —— of Bengal and Assam 
Railway. 711-12. 

ESTATE OFFICER(S)— 
Question re Executive 

agents of Military 
EUROPEAN (S)— 

Question re reservation of Kenya High- 
lands for ——. 116 

“EUROPEAN ARMY OFFICERS— 

~See ‘‘Army Officer(s)’’. : 
EUROPEAN GUARD(S)— 

See ‘Guard(s)”’ 

EUROPEAN KING’S COMMISSIONED 
OFFICERS— 

Officers as. 

See ‘Commissioned Officer(s)”’. 

EVACUATION— 
Question ve forcible —— of civil 

passengers from compartment, by 
है Blain people at Samal Kot Station, 

EVACUEE(S)— 
Question re— 

Allocation, of expenditure of refugees 
and —— between | Government of 
India and Burma Government. 

Indian employed by Government 
or given Maintenance Allowance. 

Se SE eee 1 
EVIDEN CE(S)— 

Question 76 
tives of All-India Postmen’s Union 
at Mittra-Clarke enquiry. 689. 

EXAMINATION (S)— = ie 
Question re— 

Benefit of passing Subordinate 
Accounts Service. —— earlier than 
Seniors in Railway Accounts Depart- 
ment. 720. 

of Head Mates for promotion as 
Sub-Permanent Way Inspectors, 
Bengal and Assam Railway. 919. 

—— of Ni 
due to export control. 352-33. 

EXCAVATION(S)— 
Question re Nagarjuna-Konda archwo- 

564-65. logical 

EXCAVATION SCHEMES— 
See “‘Schente(s) 

EXGISE(S) AND SALT BILI: 
Central ——” under “Bill(s) 

EXCISE CONTRACT(S)— 
See. ‘*Contract(s)””. F 

EXECUTIVE, THE— aff 
Questign 72 strictures passed by Nagpur 

High Court on 862-65. 

EXECUTIVE ENGINEER(S)— 
~ Question ve “107 Grade Posts of “Office 

of Paksey, Bengal and Assam 
Railway. 712-13. : हि 

EXECUTIVE OFFICER(8)— - 
Question 7e— 

as agents of Military Estates 
Officers. 59. 

Transfers of Cantonment ——. 58. 

EXILE(S)— ¥ = 
Motion for Adjournment re death of 

Mr. Saides Samen, an from 
Tehri State. 

EXPENDITURE— 
Question re— 

Allocation of of refugees and 
evacuees between Government of 
India and Burma -Government. 118. 

Annual Income and —=+ and Staff of 
Chakrata Cantonment Board. 1120. 

= Certain. —— from Chakrata Canton* 
ment Fund.~ 1120. 

—— and income on cheap supply to 
Railway Servants Scheme and amount 
of Dearness Allowance paid. 264. 

—— on buildings in Delhi. 319. 

—— on Grow More Food Campaign. 
1031-32. 

—— onsreligious programmes of Broati- 
casting Stations> 

a on sanitation in Shahdara-Delhi, 
Pe 

118. - 

given by xepresenta~ < 

o,
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—— on Special Police Establishment, 
etc. 426-27 

—— on shifting of Dead Letters Office 
है Se from Caletitta to Patna. 925- 

Income and —— -of — Shahdara-Delhi 
Municipality. 5. 

= EXPLORATORY LICENCE 
: See “Licence(s) 

EXPLOSION (S8)— 
Question -Boitibay —§ ——. 249-50, 

> 257-58, 478-80. > = 

EXPORT(S)—- 
Question re— 

थे Coal ----* 907-08. 
६) Embargo on of —lungis from 

Madras. - 551-52, 
z and manufacture of gunnies and 

Ss s hessian. 134 
FS of cotton cloth and yarn — from 

< = Delhi. — 569. 
ae —— of “essential commolities from 
z Delhi, 1036-37. S 
Se -of ‘leather, efc., to the United, 

Kinrigdom. - 552. 
Imports and —— of Meat. 135-36. 
Import. auc} quota for Muslim 

581. tradesnien, 
Post-war trade of imports -aud ——. 

as * 
Restrictions on ——, et¢., on cardamois 

= and pepper. 791 
Slaughter and —— of Cows: ete. 154- 

: Dis E 
= Sugar and Gur imports and-——~ of 

: Dellii-Shahdara,~ 1013. . 
EXPORT CONTROL— . ft 

= See “Control’* 

_EXPORT TRADE— - 
See “Trad 

the “House. 222-23. 

NSION(S)\— 
Question re— 

of appellate powers of the Federal 
2-53, Court. 

of service in Government of India 
सु ~Press, 14, 

of S 
2 Postal Circle. 

to-supefannuated Post~ Masters 
and clerks in’the Sind Postal Circle 
5-6 

Officers of “Class. I, ete... granted —— 
of service in Posts and Telegraplis 

- und Meteorological _ ‘Departments. 
=27-285 

« “EXTENSION (8) OF TERM— 
Question r¢ —— to nominated inembers 

of old Shahdara © (Delhi) Notified 
Aréa Committee. - 1034. 

EXTERNAL AFFATRS DEPART. 
= MEN T= 
= Questiow re congnunal composition in 

= higher posts of —. 5, £: 
“EXTRA DEPARTMENTAL —SUB-POST 

OFFTCEH(S)— 
See “Post Office (३ 
EXTRA DUTY ALLOWANC 

Sve “Allowance(s) 

Kailash Bihari Tall frony}- 
234-38. 

= on Special Police Establishment, p= | 
FACILITY (1ES)—* : 

Motion for adjournment re-failure to 
provide adequate —— for safe travel 

137. of civilian’ pubhie. 

Question re— 

Implementing of travel ——. 937. 

Indian students stranded in England 
owing to non-availability of passage 

795, 1116-1 ; 

Refusal of to All-India Women’s 
Conference, studying the condi- for 
tion of women in coal mines. 1000- 

— to Dr. Lohia, a Detenu. 848-49. : 

FACT FINDING: COMMITTEE— ~ जे 
See .““Committee(s)””. = 

FACTORIES ACT— 
See “Ac! कु 

FACTORIES (AMENDMENT) BILL— 
See “Bill( 

FACTORIES: (SECOND AMENDMENT) 
BILL— ह 

See “‘Bill(s)*’. 3 

FATLURE— ~, 

Motion for adjournment re— 
to check epidemics ‘like cholera, 

ete, 137: = 

— to provide adequate favilities for - 
safe travel of civilian public. 137. 

‘}RALLOW: LAND— oe 
See’ “Land(s)”.— हर 

FAMILY (1178)-- 
Question r2— हु 

Repatraition of 11. 1... N. Khanta’s 
—— from Germany. - 692. 3 

Supply of rations at concession rates to 
—— members of Railway employees 
residing elsewhere. 33: ४ 

FAMINE CONDITION(S)— 

Question re statement of -— in 
Bengal. 124-26. 

PARE(S): 

Question re fixing of rates of —— for है 
vehicles between Delhi and Shahdara- 
Delhi. — 5%. 

FARM(S)— > 2 

Question ze bufialoes and cows | pur- : 
chased. for~ Military 10-11. 

FARM CATPLE— 

See “‘Cattie’’. दर : 

FAZL-LHAQ PIRACHA, KHAN- 
/ BAHADUR SHEEKE. 

Motion for adjournment, re— कई 
Failure to make — arrangements for 

carrying Haj Pilgrims to Hedjaz. 
15-16: ae 7 : 

Sind Government's Ban on. — Chapter 
XIV «of Satyarth Prakash: 
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Question re— © 5 

Change in, timings of trains on Malak- 
wal Bhexva Branch line. 938-39 

Glosing of Hazurpur~ Railway station 
on Malakwal Bheva. Line. « 

Paycity of Mustims in the Eastern Zone 
of Central Public Workss Department 

339. 
Stopping ०. First 

tickets on Malakwal Bhera line 

Question (Sup ‘y) 
of Superintendent. in the Office of 
Divector-Generat Posts and Tele- 
graphs. 926. 

uéion re fifteen year plan prepared 
by -capitalists of India, 965-68 

FEDERAL COURT— - 

Question ॥९- extension of 
powers of the 652-5. 

FEDERAL RATLWAYS— 
See ailwayas) 

FEDERATION 
Question re— 

Govermmuent contribution toe 
tions other than Indian’ Labour 

and — Intgr-Class 
955. 

appellate 

a 2134 ae ; 
Government contribution to — Indian 

Fahour. —— 5117-14: 5 

EEE(S)|— z 

Questios 4 —— charged tor - death 
for dying in 

Hospital. 

FEROZEPUR 
Question re non-supply of - Delhi News: 

papers to Delhi ~Detenus at ——-— 
210. 

FERTILISER(S) 
Question r¢— 

Agreement for~ Manufacture of arti- 
ficial —— in the Travancore State. 9 

Manufacture of artificial ——. 83435. 

FERTILIZER INDUSTRY— 
mestion 7¢— 2 
Arrangements for starting ~* 

= 936-37. - 
of sites for” chemical ——. Selection: 

5-36. 
FERTILIZERS: “MISSION— 

Question re ——. 567, 718. 
Report:-of the ——. 694-95.) oo = 

FIELD SERVICE(S)— 
Question 7९ concessiin 76 pisting — to 

709, 

4) FILM(S)— : 2 मल 
Question -7९--_ j a 
—— showing Malatma  Gandhi’s _ 

velease. 411. © = 
Licences for production of full length 
entertainment: 114: 

, Licences for raw ——. 1026-27. 
re-edition of —= “Tunisian Victory’, « 

410-11 2 पट 27 or 
FINAN ‘DEPARTMENT - 4 

Question re Communal composition गफ-7 
higher posts of certain offices under 
the ——. 402-03. = s 

FINANCE MEMBER— 
Question re statement on —— work ‘re 

Binancial Safeguard of India. 182- 
85. कर 

FINANCIAL 
Question 76 

ARRANGEMENT(S 
dnring and after war 

FINANCIAL BURDEN 
Question 7¢— - = 

Additional on. Aligarh University 
due to Intermediate Classes. 310-11. 

on India inerease- in 
emoluments Troops: sérv-~ = 

* ing in the s 

FINANCIAL SAFEGUARD: OF INDIA—— 
» Question 7¢ statement on Finance Mem—~ 

her's work re ——. 182-83. - 
FINANCIAL “SETTLEMENT— 

Question re— 

Modification 6 Indo-British ——. 
35, 

due “to ~ 

634- 

Representation - 76 
631-52. 

NES FPUND— 
Sees *Bund(s)*, 

FIREAWOOD— ae a 

कप कट re shortage of —— in Alora. 

Indo-British 

FIRING—= 

>in’ Mauritius, 

FIRM(S)— 
_ Question ?€-- 

518. - 

Exploratory “and prospecting licences — 
to British and American 
ing potential oil resources. 

Utilization for Industrial purposes of 
Sei oH ans returning from ——. salt mf&nufactured in Bengal Coastal .- 

ETEEN, YEAR: PLAN— * Areas ‘by. certain Calcutta aa 858. 

Resolution re —— prepared by Capital- | FIRST CLASS PICKETS— 
५ ists of India, 233-47, 957-85. Soe “Pieketts) ae: 

FIGHTING ARWA— FISH— Se 
Question ve Badges _—_ distinguishing’ Se 

= — thilitary officers within —= 406-07. ee = et ‘ : 
a Ne-F 110 दब: मर igh prwces of potatoes; ——, ete., in 

IGHTING FORCE(S)— 5: Delhi and other wities 560, 
Question [76 purchase of — vegetables, - Purchase of mest, ——, ete.. for the 

Dai roducts, etc. for station- Military in Chittagong Division, 
odin Bengal. 5211-12. » 5 8616250 > 

7 

between Tndia and other countries: 
407. ; te Ses 

FINANCIAL BENEFIT— Site z 
Question 76 titles, etc, carrying —— - 

1016-17. e a 2524-42 

Question ve Indians हा) Police ——— 
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FOOD DEPARTMENT— 
Election of a Member to the Standing 

_ Committee for the 1043, 1187. 
Question 72— 

Amalgamation of Purchase and Plan- 
ning Sections in ——; 993 

Communal composition in higlier posts 
of offices under the . 545-46. 

—— Establishment Committee.  993- 
94. 

Muslims in various grades of —— of 
certain Railw 950. 

Retired Mili Officers appointed in 

FOOD DEPARTMENT (IIt)— 
Question 7९ paucity of Muslim Officers 

in 994. 

FOOD: INSPECTOR(S)— 

See ‘‘Tnspector(s)’’. 

FOOD BOSITION— 
Question 7e statement on’ —— »in 

2 Bengal. - 129-30- 
FOOD SITGATION— 

M otion re? ——. 
74. 

Question ré influence of army purchases 
on in Bengal. 795-96. 

FOOD SUPPLIES, ASSISTANT: CON- 
TROLLERS OF— हा 
Question re— * 

* Paucity of Muslim. ——, Bengal and 
Assam Railway. 923-24. 

Reversions of Muslim —, Bengal 
and Assam Railway. 924. 

FOOD SUPPLY DEPARTMENT— 
Question re— 
Muslim officers shunted out from —— 

Bengal and Assam Railway. 918-19. 
, Paucity of- Muslim higher grade clerks 

in —— Bengal and Assam Railway 
923, 

Personnel of ——, Béngal and Assam 
Railway. 918. 

® Preponderance of non-Muslim in —— 
Bengal and Assam Railway. 918 

Promotion of non-Muslim inferior staff 
to subordinate rank in ——, Bengal 
and Assam Railway. 924 

Recruitment of Canteen 
ie Bengal and Assam 

Inspectors, 
Railway. 

147-64, 485-537, 439-4 

e = ' 
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FOOoDp— दे = हक 2 Bengal and Assam 

Question ve insufficient orders for tinned हल पता “ate Ok ; Bengal 
— to Indian manufacturers. 133. चला कक 924. 

~~ Resolution 76 constitution of the perma-} .. Oy =: 
nent —— and Agriculture Organisa- FOODGRALN (७5)-- nae 
tion of the United Nations. 1068-76, eta acount अर 62807 detent: 

Hoon coun GioNER— : é भी Ves हु / JOM) eee Question 7e— 9 
ion 7e for United Provinces. Denciency of —— in South Kanara Questi ie ee 

1029. s Districts. 
CONT s Deteriovated —— iying in Governinen’ 

B00 NE CONT ROU EE godowns at Hajiguny, etc. 999-1000. 
Question ve meeting of Regional > Decerioration of —— stocked in Shib- 

Meerut Price Control Officers, pore Botanical Garden. 793.94. 
Muzafiarnagar, etc., ab Delhi. 721- Fixation of prices of . 196. 
22. supplieu to Madras Presidency. 

3022-2७. 
Import of ——. 31839 
11058 of —— due to deterioration in 

Bengal. 795. 
Madras Government Order for procure- 

ment of in déficit districts, 

Measures for bringifig downy prices of 

Wxing Maximum prices of 
in Jharia Coal field markets. 

Plan for building up of —— reserve. 
340-41. 

_ Policy ve purchase of by Indian 
States from British Indian Provinces. 

oo 564. ‘ 
Production and consumption of ——. 

118-21. 
Rules tor procurement of —— for civil 

requirements. 796. 
Supply of —— to employees of the 
Department of Commerce and Indus- 
tries and Civil Supplies in gBengal 
at concession rates. 37. 

FOODGRAIN DEPARTMENT— 
Question re ot Oudh and Tirhut 

Railway. 30. ~ 

FOODGRAINS POLICY COMMITTER— 
See “‘Committee(s) 

FOODSTUFE(S)— 
Question re— 

Supply of —— to labour on Military 
- Works at Chittagong. 779 
Wastage @hd deterioration of —— in 

Bihar. 130-3. 

FORCE(S)— 

Question *e— 
“Certain deductions for discharge from 

Service in the case of Tndian personnel 
of Indian 080-8. 

Certain unauthorised deductions from 
Pensions of Indian Personnel of 
Indian 1080 

Denial of applicability of JArmy Act 
and Royal Warrant Privileges ~ to 

5 = 1079-1 
Refusal of Non-effective pay durin; 

war to certain Indian Personnel o8 
Indian 108: 

Steps for inclusion in Central and 
Provincial electoral rolls of names of 
persons in His Majesty’s —— on 
active service. 123-2 

~ S : 6
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FORWARD— See also ‘Mahatma Gandhi” 
Motion for adjournment 7e refusal of }]G@ARSTIN BASTION ROAD— 

permission for 1 ० ॥ Question re— 
National Herald and —— 218. Murders on ——, Delhi. 110. 

BPRANCE— Removal of Prostitutes from 3 
Question ve desirability of relaxing Delhi. 1106. 3 

restrictions on remittances tg, British | GAYA— f 
Subjects and others in 644. _ Question re alleged bribe to Income-tax 

FRANCHISE— officer 123. 

Question re— _ | GAZEL(S)\— $a 
Extension of | to adult members in Question re “poets whose end 

polnbreramilies. 210 ; 5 Geets have been sung on Radio. of Indians in British Columbia. 1085, iss 
122, + Es 

rR GAZETTED OFTFICER(S)— FRAUD— 
1 

हे See “‘Officer(s)’’. 
Question re cases of . etc., against 

East Indian Railway servants. 53 

FRUIT GROWER(S)— 

Question ve transport difficulty felt. by 
Simla +— and potato growers. 
922-25 

FRUIT VENDING CONTRACT(S)— 
See “‘Contract(s) 

FULLER’S EARTH— 

Question 7९ prohibition of movement of 
Soda Ash and —— on certain Stations 
of Railways. 720, 426. 

FUND(S)\— 
Question *¢— 

Disbursement of Fines on Oudh 
and Tirhut Railway. 60-51. 

Income of certain Cantonment 
and King’s. Commissioned Officers in 
Cantonments Department. 60-61. 

Indian contribution to the United 
Nations Relief and Rehabilitation 
Administaation: |; 

Steps for proper utilisation of —— for 
Grow More Food Campaign. 1018- 

Statement’ laid on the table 7 objects 
on which the Aviation share of the 
Petrol Tax was expended. 70- 
vale 

G 

DEN— 
raid 

GAMBLING 

Question 7९ on —— in Delhi. 
1106, के 

GANDHI-JINNAH TALKS— 

Question 7९ Government information 75 
1109. 

GANDHI. MAHATMA— 

Motion for adjournment 76 refusal of 
permission for publication of corres- 
pondence hetween 
the Viceroy. 63. , 

Question *e— 
Cable to re India’s 

measures against South Africa. 
6 

retaliatory 
864- 

——'s statement re Mass Civil, 
obedience. 1114-15. 

Release of ——, 177, 

and H. E. 

Dis- 

GAZETTED POST(S)— 

See “12080 (8)!!. 

GAZETTED SERVICH(S)— 

Question re— 
Lower Selection Boards on Bengal 

and Assam Railway 1 
Non-Selection of Muslims in Stores 

= Department of Bengal and Assam 
Railway for Lower 714. 

Officiating officers in lower senior 
scale on Bengal and Assam Railway. 
THM 

Promotions to Lower —— on North > 
Western Railway. 2-4; 

Subordinates absorbed in Lower —— 
in Stores Department of Bengal and 
Assam -Railway. 714. 

Vacancies filled in the lower —— on 
Bengal and Assam Railway. 47. 

GEBT(S) 
Question re poets whose Gazels and —— 

have been sung on Radio, 1085. 
GENERAL COUNCIL OF ALL-INDIA 
RAILWAYMEN’S FEDERATLION— 

Motion -for adjournment re forcible 
entry by police at the Lahore meeting 
of the —— 141-42. 

GENERAL ELECTION— 

Seer “Hlection(s)?’. 

GENERAL HEADQUARTERS— » 

Question 7¢ candidates examined by 
Selection Boards. -02. 

GENERAL MANAGER(S)— 

ry to North- 
te ay, Lahore. 993-94 

Certain letter issued by . Bengal 
and Assam Railway. 920 

Clerks selected fox certain higher posts 
sanctioned by the , East Indian 
Railway. 48. हु 

GENERAL MEDICAL COUNCIL— 
See ““Medieal Council, General”. 

GENERAL SERVICE— 

Question re absorption - of — Station 
Service Teélegraphmasters into —— 
261-62. 

GEOLOGIST(S): 

Question 7e Biharis jas Assistant ——- 
50. 

< } kas 

Ps 
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GERMANY— 

ae Question 76 repatriation of Mr. L. N 
es - Khanna’s family from ——. 692. 

. GHIASUDDIN, MR. M.— 
Hindu Marriage Disabilities . Removal 

1 Bill— 
Motion to refer to Select Committee. 

04. 
Motion for ‘adjournment re misuse of 

the National War Hund> Organisation 
by Malik Khizar Hayat | Khan 

६०... ‘Tiwana, -Leader. of the Punjab 
- . Branch. 95-96, 109. ६ 

3 Motion re position of Indians in South 
हक Africa and East Africa. « 305. 

Resolution *e National War Front, 
989. 

>, ~ GHOSH;, DR— 
: Question 7९ ‘healths of ——.and certain 

ह g other Detenus. - 1087-88. 

ae GHUZNAVI, SIR ABDUL HALIM— 
‘Motion re- 
Food situation, | 453-55. 
“Position of Indians in South Africa, 

and Bast Africa. 287, 296. 
=*_ Question re— 

1009- Appheations for Haj Pilgrimage 
3! 

Capacity, ete.. of Haj Pilgrim Ships. 
84. 

hea Communal composition of certain posts 
ee in Health Department of New Delhi 

के Municipal}. Commitfee.. 55-27. 
is ‘ Conviction of Mr, Partap Singh, Market 

New Delhi.- 326: 
rangements - for. Haj 

5. Karachi. 784-8! ms at 
Léhd-Lease Agreement with Canada 

levy of transport charges on Haj 
Pilgrims: for visit to Mecca, Arafat, 
ete. 786-87. 

Muslim Gazetted Officers in the Central 
~~ Government. 1102-03. 
Poorly paid clerks of Railway Clearing 

Accounts Office. 

Posts of Head Clerk in New 
Municipal Committee. 327 

Dethi 

Provincial Government's contributions 
to Radical Democratic party “and 
Indian Labour Federation. 568. ~ 

=n Return of Bengal Haj Pilgrims from 
ARSE Karachi, 785-86 

x “Shortage of agar agar due to | Agar 
= ‘rs Control Order: — 568: 

Steps for preventing —_ passengers 
aelng on the top of trains. 695- 

Resolution ve protection of M. sques in 
५ Dejhi. 229-50. 

~ GODOWN(S} 
Question 76 deteriorated foodgrains lying 

5 in Government —— at Hajigunj, 
sete, 999-1000. : 

GOKHALE, MR. MADHAO SHRIPAD— 
~ Question re detention of- —— 655, 

845: 

‘GOLD— 
Question re— 

Import: and- Sale of —— 3117. 
Ouission of information re balance of 

trade in —— and silver from the 
Reserve Bank Report. 423-24. 

Profits made by United Kingdom and 
Afferi¢a through sale of —— in 
India. 419. 

Sale of American —— in India. 637. 
Sale of South African —— in India, 

613-15, 620-21, 636. 

GONDS— 
Motion for adjournment ‘re Central 

Provinces Government servants’ aid 
to conversion of —— to Christianity. 
141. > Ea 

GOOD(S)— 
Question +e— 

Criticisms aguinst encouraging import- 
ation of consumer's 5: 

Imports of consumer ——. 9965. 
Registration of Post-War Capital 

requirements, 776-77. 
Shipping available fox civilian 

256, 570-71. " 
Shortage of spectacles 996-97. 

GOODS MARKERS— 

Question re eligibility of 
Western 

on North 
in” Railway for trafning 

Commercial Course at’ Walton 
School. - 30-31 

60018 ‘TRAFFIC— 
booking of 

« 
Question ve procedure re 

3० 11215 

GOVERNMENT(S)— 
Motion for adjournment re unconstitu- 

tiorial “conduct of in appointing 
adjudicator in Trade Dispute between 
Shahdara (Delhi) Saharanpur Light 
Railway and its employers, ete. 218- 
19. 7 

Question re— 
Continued Possession- of over 

certain’ Publie Dnistitutions. ~1098-99. 
Controversy re line system introduced 

by Assam ——. 766-67. 
en textile mills taken over by ——. 

7. 
Delays in fixing -prices of materials 

taken by (04-05. 
Deteriorated foodgrains lying. in ——- 
godowns at Hajigunj, ete. 999-1000. 

information - ¥e — Gandhi-Jinnah 
Talks. — 1109. 

+— support for Cycle Industry. 1022. 
Indian Eyacuees employed by —— or 

seven Maintenance Allowance. 1121- — 

Land requisitioned by —— near Shah- 
dara Railway Station. 44. 

Machinery and principle for fixing® 
prices of materials taken by -——. 
103-04. 

Madras Order for procurement of 
foodgrains in deficit districts. 1024. 

me 27200 205 employed by -----.. 1078- 

Research ‘work: for 
_ Search Tnstitute. 

ame 15 
1077. 

Tata Re- 

@ 
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See 

GOVER 
See 

*“Contract(s) 

GOVERNMENT CO 
6 **Counsel(s)". « 

GOVERNMENT HANDWRITING 
EXPERT (S)j— z 

See “Handwriting Expert(s)”. 

GOVERNMENT OF INDIA— se 
Principle explained by Mr. President 

as’ to when thotions for adjotriment 
ye, delegations sent out by the 
can be admitted. 140-41 

Question re— 

Allocation of expenditure on refugees 
and evacuees between and 
Burma “Government: 118. 

Contiibution towards acquisition 
of Lands for extension of Greater 
Patna. 1096. हू अं 

“Grants to Universities under control of 

९७७ also “Central. Government’. 

GOVERNMENT OF INDIA OFFICES— 
Question 76 authorised agents for sale 

National Savings Certificates in 
4107-02. = 

MENT OF INDIA PRESSES— 
3) कं; 

OF INDIA STAFF— 

QUARTERS= 

GOVERNME (8)-- 
Central Motion” for adjournment “re 

Provinces aid to conversion of 
Gonds to Christianity. 141. 

Question 76-- 
House Rent and Conveyance Allowances 

for —— debarred from getting Gov- 
emment Quarters in Delhis 644. 

Supply of controlled woollen cloth to 
in Ajmer- 1029. 

GOVERNOR-G 
Motion for adjournment re frequent 

disallowance by the of motions 
in the Assembly requiring his previous 
consent, 144-45. 

GOVERNOR-GENERAL, H. ४. ‘THE— 
—'s oe * to Bill(s)?. 68. है 

GRADE(S)— 
Question +4 के 

Co-ordination of f certain Time 
Checkers and Me 
Ki Indian Rail 

Muslins’ in various 

Checkers on 

of Food De- 
partment of certain Railways. 950. 

Promotions to certain “in Head 
Office, ete., of Bengal and Assam 
Railway, 714, ८ 

Promotions $0- 0|९॥ “D" in ile 
Office of Chief Mechanical क् 
Bengal and Assain Railway. 47. 

Reeruitinent on Oudh and -Tirhut Rail-- 
Pewayo in Onicer 8) ———= 
Vieancies in Intermediate ——-in the 

Siores Department, Bengal and Assam 
ailway 
PURCH NG OFFICERS— 
Officer(s: 2 - 
SHOP(S x 

Question 76 provision of cheap —— tor 
Allahabad Postinen. 905. 

SUPPLY SCHEME— 
estion re amount per head paid im 
kind in the Railway ——. 722. 

Ss. A ANDAL ‘ 
e of —— and Khadi 

1108. hiram of Harmara (Ajmer). 
GRAND TRUNK EXPRESS— 

Question 7€ travel in I 
compartment on 

European Army Officers. 
GRAND TRUNK ROAD— 

on re— 

ithority responsible for. sanitation of 
laud between Railway Bridge, Shah- 

and ——, 
7 Sanitation of land’ between. railway 

#: bridge. Shahdara-Delhi and = ——. 
5 g 

GRAN T(S)— 
Question re 

Conditions governing —— of old scales 
ot pay. 1119-20 

Des ty of Burma Government. 
for Sch formerly majntained 

= byt endowinents in. Rimgoon.<- 17-118" 
—— to Universities under; control of 

tovernment. of India. 309. ‘ 
GRAVEY ARD(S)\— : 

Questior re prohibition of burials in 
cer n Muslim of Delhi, 1015. 

CE(S)— 

Adjudication into - of - Bombay 
Postinen and Inferior — Servants. 
1127. Ss 

of Delhi Detenns. 209-10. 
of Government of India staff 

lepnted io Dethi Rationing Office. 
‘] 

—— of Postal employees of Madras 
Postal Cirele. 

re fixation of pay of Madras 
Postal Cirele postmen. 689. 

GRIFFITHS, MR. 7. 
tion. 

Question (Supplementary) re— 
- 1. © Paper -stock and paper ecbnomy mea- 

3 Ssares 
Visit to England of the Commerce 
Secretary Mr. N. 1. Pillai. 132. 

GROUND (8)-- 
Question +@ rice anills and —— decor- 

ticators. 787-88. 

GROUNDNUT CAKE(S)— 
Question re ban on movyement- of 

+ from Vizagapatam District. 1028: 
GROW 

Question re— 
for promotion to the |j Expenditure on ——.~ 1031-32. ; 

of Superintendent of Post | in Malabar and South Kanara 
Offices. 953. Districts. 1023. 

न z 

445-51, 523, 

MORE FOOD CAMPATGN— = 

= 
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Operations of the 37. Proposal to remove antiquities of 
| Steps for proper utilisation of fund Nagajuna Konda. 1011-12. = 

—_. 8 Pur of jute products by South 
is ३ & 109. a 
gee Seen pee Representation 5. 7६ ह Indo-British 

é Memorial of “B® Class ही पता Financial Settlement. 65-52. 
; गाता लत tion of tpay, etc, 56 Restoration of Old Standard ‘Time. 

5 81 41061 rele ‘ i 
5 Scns ae cin ies cme mic: 

32.5; ५८ 540. + 32-55. ५ ५ ee ~ हे 5 
Posting of un-paid probationers a or South African Gold in India. 

etc.. on Oudh and Tirhut Bes : i 
2 Scarcity of -kerosene in rural areas. 

i é अल दर 792 
= oe eee Securing Silver from America. 615-16. 

Ba Te HOw i to Vanguard and People’s 

i Tndian Railway. 46. 
a Sunday and other holiday allowances | by. Rail 

>> paid to Anglo-Indian and Buropean outa bes ate के 
२ on old Bast Indian tailway Expo ene rn SeaBONS: = : 

Reaction Lbs: Exports and mantifacture, of gunnies 
a 5 and hessian. 134. 
GUIRAT— Foodgrain Department of Ondh and 

Question १6 memorial submitted Tirhut Railw 

Merchants Hindu and Muslim employees in Radio 
; tion, 1122. Stations. 2: 

GOUNNY(TES)— Importing of staff from other -vailways 
Question re exports and manufacture of to superior posts on Oudh and Tirhut 

and he: 134. = He 29-30. 
INTU ade: ४ wages and — salaries on GUNTUR DISTRICT. CRG REGEN Danae 
Question re wological Excgyation ae ae Bue BE 

Schemes in Kistna and 565-66. eae Ben व S i usufficient ord for tinned food. to 
GUPTA MR! Kes Indian manufactu 3 

Motion for adjourninent re— language Policy of All-India Radio. 
Failure to apply in time for help for sre plese ee 

India to the U.N G66 Preponderance of Urdu broadcasts 
= Failure io provide adequate facilities OH All-India Radio Stations. 411- 

5 for safe travel of है ‘i econ . 37 : choc iiad "पा Radio. News Bulletins 1h Hindastani. 
* Motion re food situation. 460-63. pies a 
Question re— Reconsideration of Langnage Policy re 

Aid to Handioom industry. 566-67 . Hindi. 412: 
Rie es Geis Standard cloth. ~~ 770 

Gitizens of Rajampet. 208.09) ipped from India. 133-34, 
Boats confiscated in Bengal and other tory Working of the Contral 

= Coastal Areas. 639-40, on Capital Issue, 207-08. i 
: Bombay explosion. 479:80. Question . (Supplementary) xe Delhi 

aS Communal Proportions in the Army. Blectric Supply and "Traction = 1115-16. Company 782 
aig Conditions governing grant of old Resolution Constitution of the 

cale of Pay. 1119-20 >> Food and Agri re 
2 tisfaction’ of Telegu populatipn of the- United” 

nded in Orissa P. ce. 569-70. 
Empire Dollar Pool. 629-31. 
Forcible ey: of ¢ivil pass | he Te Soe od imports 

from Compartment by Naval. pean) 4 ae % of DethitShahdara, 1013. at Sanat Rol Station, लत DOP’ | GURU NANAIOS’ BIRTHDAY. 
Tnternational Seafarers Charter and Motion for adjournment re stopping the 

Indian Seamen. 338. : पक of passengers to. Nankana Meals of. Indian Troops, 844. cae eahib on i anniversary. 143-44. 
Non-recognition of Medical Degrees of va aS Se 27 i Andhra Uh eae a Gace मा (Second Amendment) Bill—~* 

Medical Council “of ihe United Monigns. to refer fo Select Committee oJ Kingdom. 790-91, and to circulate, 750. * 
Ordinatice of the — Natal आज] ता re Food situation. 488. 

Council. 339- 4 aod PROS 22122 0 के 
- Pamphlet “Our Tifdian Empire’, 43.1 © eine! ponies involved in printing ~* Private boats commandeered in certain eon of Indian Information 

5 rovinces. 55. SI 00-01, 
‘ Propaganda ~ hy Members. of the Short andslong-term policy for improve- : 5017 आन 208. 570. et of milk and meat supply. 1040. 

Proposal -for main ining a 
ed Newspapers. 850. 

chain of Question (Supplementary) re revision - 
[eres 

ee the Thcome-Tax manual 1093. 
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ABIBUR RAHMAN, DR.— : : 
ig Question re— 

of Muslim Assistant Controllers 
Food supplies, Bengal and Assam 

=: Railway. 925-24. : 
$ > Paucity of Muslim higher grade clerks 

in ood Supply Department, Bengal 
and Assani~ Railway. 923. 

Promotion of non-Muslim inferior staif 
to subordinate tank in Food Supply 
Department. 
way. 924. 

Bengal and Assam Rail- 

8 of Muslim tani Control- 
lers of Food Supplies, Bengal and 
and A; Railway. — 924. 

=~ ‘Senior ८... Food “Supply 
Depariny gal and Assam Rail- 
waynes 924 

HANDLOOM INDUSTRY— 
See “Industry (ies). 

HANDLOOM WEAVERS -BOARTD— 
Question 76 establishment of All-India 

7711-72, 

HANDLOOM WE 
See “Industry 

. HANDWRITING EXPERDT(S)— 

* Question re Government 
20; 

294९ 
«०
4 

अगर
 

ee
 

ee 
ees 

se
 

547८ 

VING INDUSTRY— 

की Pr6- 

by qwilitary fen (७६ railway 
and-in- trains. 929-34. 

HAJ— 

tion of Sandi dues | 
8. 997: 

= Offices ‘on embarkation 

है HAJIGU 

mm a 
5 in issuing instructions for Onextion “re— = 

Pilgrims. 78 5 Clerks transferred to Personnel Branch 
Embarkation” grrangement for Pil- of of Bengal and Assam Rail- 

gvims at Iavachi. 784-85. wav. 712. दर 

7981-92. 7 =~ Promotions मा of Stores Depart~ 
Pilgrims not permitted” to come ment of Bengal and Assam Railway. 

out of Dock Avea to meet friends. 714-15, 3 

etc. 1035; Promotions to certain Grades in = 
Z evy of transpovt charges on —— Pil ete, of Bengal and Assam Railway. 

108 tor visit to Mecca, Arafat, ete. Fa. ire 
786-87. aes TERS OFFICK(S) 

पु हि Pileri fy HEADQUARTERS OFFICE(S)— 
ee गा न कम on Question ve preponderance of Muslims ~~ 
Se in Acne HEstablishnient Section, North 

HAJ CAMP Z Western Railway 305 = 
> Question re enquiry office # Karachi | HEALTH (8) -- 

BO ADS 5 व Question 7e— Ss 14% 433 
HAJ OFPICES— x =e = of Detenus Is. Deshbandiu Gupta 

& a 5 fe and GG. Onkar Nath.~ 1099-140! 
हे Question 76: 05118 6 on Himbarleas of Dr. Ghosh and ceriain > other 

fbn Daye 1086: Detenus, 1087-88 
Ee oOo HEALTH DEPARTME 

~ Question 1 5. 1091 9:20: (२घ३॥४01 . ४6 communal composition — of 
See also ““Pilgriv(s)” certain posts in = of New Delhi 

ji HAT PILGRIM SHIP(S)— Sr, Municipal Committee.” 326-27. bed 

= ene afin eee sg Z 12484 for adjgurment re failure te 
HAT" PIEGRTMA pe. -tnake ‘arrangements for carrying Haq 

See “Pilgrimage’*. Pilgrims to 215-17 
ee नमन नननन«न्न-. 

= ता 

Question re deteriorated foodgrains lying 
- in Government godowns a 
999-1000, ~ si 

HANDLOOM INDUSTRY— 
- See “TIndustry{ies)”*. 

HARMARA— Bc 
Question 7¢ seizure of Gram Seva Mandal 
-and Khadi Ashram of (Ajnier). 
1108 - : = 

HASHMI, MR.— 
Question re refusal of paper permit to 

of Nagpur for starting a anaga- 
zine. 792, 

@ 
HAWKER(S)— : 

Question ve measures against Profiteer- 
ing by woollen’ 5 in Delhi. 
1036. 

HAZURPUR— 
Question re. closmg of Railway. 

Station on Malakwal Behra Line. 

HEAD CLERK(S)— 
Question re हे 
-—— and Sub-Heads in Divisional Office, 

Dethi 
Instructions 78: employing Mushiis as 

Office Superintendents and - 699- 
700, : 

Posts «of — 
Committ 

HEAD MAT 

in New Delhi Municipal 
S27. 

promotion 4s 

Sub-Permanent Inspectors. 
Bengal and A: > 919. 

—— absorbed as Sub-Permanent Way 
fnSpectors on Bengal and Assam Rail- 

Question 7¢— 
Examination or ——-for 

Way. 

on Bengal and Assam 

1 OFFICE(S)— 

5 

99. डक 
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>, HEGDE, SRI'K. 8. JINARAJA— 
Election of —— to the Indian 

Committee. 957. 
Motion re food situation. 

(huestion re— 
Contract for construction of 

quarters at Lodi Road, Delhi 
22. 

472-74. 

clerks’ 
1021- 

Deficiency of Zoodgrains in South Kanara 
Districts. 1023-24. 

Foodgrains supplied io Madyas 
dency. 10: 

Grow More Food Campaign in Malabar 
and South Kanara Districts. 1023. 

® Madras Government Order for procure- 
ment of foodgrains in deficit districts. 
1024, 

HESSTAN— 
Question 7e— 

American order for —— of 
40-41. 

Exports and manufactures of 
and 134. 

HIGH COMMISSIONER(S)— 
Question ve appointment of Mr. 
Jamnadas Mehta as India’s —— with 
Burma Government. 793. = 

HIGH COMMISSIONER FOR INDIA— 

Statement laid on the table ve cases in 
which the lowest tenders have not been 
accepted by the ——. 341-57. z 

~ HIGH COURT(S' = 
Question re— 

Presi- 

June 1943. 

gunnies 

Allahabad —— Jud eB ti 

of Incometax on Municipal Taxes 
paid. 1092, 

Strictures passed by Nagpur on 
-63, the Executive. 862 

HIGH SCHOOL(S)— 
Questions ve raising of Shahdara (Delhi) 

-. Middle School to ——. 1038. 
HIGHER GRADE CLERKS— 

See “Clerk(s) 
HIGER POST(S)— 
. See ‘‘Post(s)?’ 

HINDI— 
~ Question re— 

Authority for determining AjlsIndia 
Radio's Policy towards —— 1085 

Ban on certain —— words from Hindu- 
stani Bulletins Broadcast. 1085 

Ri ideration of Tangnage Policy re 
—.. 412. 

HINDI POLICY-— 
Question ve anti—— of All-India Radio. 

406. 

HINDI SECTION. 
Question ve retransfer of —— of Bureau 

हर Public Tnformation to Delhi 

HINDU(S)— 
Question re— 

Denial of —¥ right for cremating their 
dead in British West Indies and 
British Guiana. 1027. 

—— and Muslim employees in Radio 
Stations. 412, 

Preponderance of —— in Wire Section 
of Bengal and Assam Railway. 

HINDI CODE— 

Question re published by the Hindu 
~ Law Committee. 955. 

HINDU CODE, PART 
SUCCESSION) — 

See ‘‘Bill(s)”. न 
HINDU LAW COMMITTEE— 

Question 7¢ Hindu Code published by 
the ——. 

HINDU MARRIAGE 
REMOVAL BILL— 

See “‘Bill(s)’’. 

HINDU REFRESHMENT ROOM(S)— 
¢ “Refreshment Room(s)’. 

HINDUSTANI— 
Question re— 

Ban on certain Hindu’ Words from —— 
Bulletins Broadcast, 1085 

Radio News Bulletins in —— 

HINDUSTANI PROGRAMME— 

Question ye literary Attainments of 
Officers on the —— Side of All-India 
Radio, 1084-85. 

HIS MAJESTY’S FORCES— 
See ‘Forces’ 9 

HIS MAJESLY’S GOVERNMENT— 

Question 7e conversations with 
Sterling balances. - 403. 

HOLIDAY (S)— 
Question re orders in the United Pro- 

vinces for holding Postal Union Meet- 
ings only on Sundays and Postal ——. 
26. 

GNTESTATE 

DISABILITIES 

412. 

Te. 

HOLIDAY ALLOWANCK(S)— 
See ‘‘Allowance(s)’’. 

HOME(S)— - 
Question ve scheme for resettlement of 

persons evicted from —— der 
Defence of India, Rule 75 (a) ( 
22-25. 

HOME DEPARTMENT. 

Higher posts of the ——. 402. 

HOME DEPARTMENT MEMORAN- 
DUM— 

Question re —— on representation of 
minority communities in posts filled 
by promotion. 399-400. 

HOSPITAL(S)— 
Question 7e fees charged for death terti- 

fieates for persons dying in Irwin * 
en a 

HOURS OF WORK— 
Question ve cases ‘of infringement of 

for railway employees not ca- 
vered by Factories Act. 53-55 

HOUSE(S) 
Q a rer requisi re over req) 

49. tioning of private ——. 
HOUSE OF COMMONS— 

- Question ve statement in —— ¥e 
shortage in the raising of Coal in 
India. © 716-17 
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HOUSE RENT ALLOWANCE— 
Question *.—— and compensatory 
“allowances for Posts and Telegraphs 
staff in cértat districts of Bengal. 
952: 

See also ‘‘Allowance(s)”’. 

HOWRAH DIVISION— fe 
Question re— 

Bias against Muslim 
posts of Office Sup: 
East Indian Railw 

Memoria] of छः 
for fixation of ie 

Non-employment of Muslims in certain 
posts in the Establishment Office of 

, East Indian Railway. 
Senior “B” Glass guards in ——. 
Seniority of certain guards in ——, East 

Indian Railway. 

HUNGER STRIKE(S)— 

caydidates for 
erintendents, 

48, 

Motion for adjournment re by 
Political prisoners in  Bhagalpore 
camp. jail. 140. 

HUR TROUBLE— yee 
Qnestion re continuance of —— गा Sind. 

399. 

I 

£C.8. OFFICERS— easly 
Question re_re-Employment of dismissed 

45. 

ID MESSAGE— ; 
Question re commission of Mr, Jinnah’s 

in all-India Radio News Broad- 
easts. 407. 

TLL-TREATMEN T— 
Motion for Adjournment re meted 

‘Vout to Mr. Raff Charan Agarwal by 
the Dethi Police. 145, 215. 

\ IMMIGRATION— 
Question re— के 

Policy re of Jews. 121. 
Policy #€ of Jews to India. 647, 

IMPERIAL CHEMICAL INDUSTRIES— 
_ Question 7e— 5 

Government contvacts placed with ——, 
5555-64. * के 

Preferential treatment to 563. 

IMPERIAL WAR CONFERENCE— 
See *‘Conference(s)’’. 

IMPORT(S)— 
Question 7e— 

and export quota for Muslim trades- 
men, 551. 

— + and Exports of Meat. 135-36. 
~ —— and Sale of Gold. 1117. 
—— of consumer goods. 995. 
—— of foodgrains. 3178-19. ~ 
-— of Silver from Tran. 203. 
-~— of Silver under Lease-Lend. 203- 

04. 

% 

Policy re ——of capital equipment. 998- 

Post-war trade -of —— and exports. 

Proposed increase of basic quota for 
from United Kingdom. 718, 1030. _ 

Sugar and Gv; ——3 and exports of 

IMPORT LICENCES— 
See ‘‘Licence(s)’’. 

IMPORTATION— 
Question 7e criticisms agaiust eucourag- 

ing of consumers goods. 554- 

IMPROVEMENT “PRUST(S)— 
Question ve— 

Buying and selling “of Land — by 
Delhi ——. 52. 

Land officer in Delhi 1005. 
Staff of and eases by Delhi 

1004. Z 
INCOME(S)— 

Question re— Fase 
Annual and Expenditure and Staff 

of  Chokrata Cantonment Board. 
© - 1120. 

Expenditure aud on Cheap. Supply 
to Railway Servants Scheme and 
Amount of Dearness Allowance paid. 
264. : 

—— and expendituge of Shahdara- 
Delhi Municipality. : 

of certain” Cantonment Funds 
and King’s Commissioned 
in Cantonment’ Department. 60-61. 

INCOME-TAX— ~ 

Question re— 
Allahabad High Court 

Exemption of 
Taxes paid. 1092. 

Deductions 7e Interest’ on Bombay 
Port Trust Bonds of Holders in 
United Kingdom. 647-48. 

Language of Notice (Form 3). 
di Res 

Judgment re 
on Municipal 

Hevision of the Manual, 1093. 

INCOME-TAX (AMENDMENT) BILE— 
See ‘Indian ——” under ‘‘Bill(a)’’. 

INCOME-TAX, ASSISTANT — COMMTS- 
SIONER. OF— 

See “Assistant Commissioner of Tncome- 
tax” § 

INCOME-TAX DEPARTMENT— 
Question ३९ Biharis in the ——, — 50. 

INCOME-TAX OFFICER(S)— 

Question ve alleged bribe to ——, 
Gaya. 1123. 

INCOME-TAX REPUNDS— 
See ‘‘Refund(s)’’. 

INCOME-TAX SERVICES— 
ee ‘‘Service(s)’”. 

INDECENT REMARKS— 
© Question *7e ~—made by an 8.T.E. ६० 

a Second Class’ Lady Passenger. 254. 
INDIA— 

Motion, for adjoumment ve failure -to 
apply in time for help for —— to 
the U.N,R.R.A. 65-66. 

Question *re— 

Activities in --+- of the Watch Tower 
* Bible and Tract Society. 1104-05. Delhi-Shahdara. 1013: 

* 

Officers * 
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Appointment of Mr. Jamnadas Mehta 
as igh Cotumissioner with 
Burma Government. 793 - 

= Arrangement regarding. --hquidation 
f —s—s Sterling Balan B 

= Articles received trom Middle Bast for 
. disposal in » o-9. 
Bai on —Entty into ot Jidian 

Opsnion oF —Darbatic: 1103-04, 
Benefits to —— from the — United 

Natious Relief and Rehabilitation 4 
Admini jon.2 151. 

Bicyeles imported info: ——. 1122: 
Cab'e- 66 Mahatma— Gandhi #e ———’s 

yetaljatory measures against South 
africa, 864-6. 

Cantonments in: —— 
“Consideration of —— 

Bretton Sat thé 
C 

rdness 
202: 

during ~-and 
— after Ware between —— and other 

countries, 407 Z 
Financial burden ~~ ou - due to 

increase in seriolinien yn British 
cereal hy Py t..+ 204-06. 

Indian “Kings Officers 
€ enlisted fron: 

है. 5 कल the » United 
wilom, 789-90. 

Dollar. credits. 424: 
dollar position. -415-15. 

“s Stexling Balances. 208, 648: 

S—- Manufacture of locomotives in —— 
1-2: 

Missions to’ ----. . 4821-22: 

0-77 inimigration of Jews 

made hy nited Kingdom. and 
a through Sale of gold in —— 

‘ganisation attached 
Agont-General in America, 

=Porchases कि. 170 0 a == 
334-35; : ae 

Requesting —Govérmnents of United 
i a and Uniied 
ingdont to elease-transport machines 

civil aviation companies in 
25,96, ae ; 

Rise sin. price of cofton in —— and 
Anierica.<317-18. me 

Sale of American Gold iy ——— 637. 
- Sale-of South Afsiean Gold in —. 

613-15. 620-21. 636. 
~ > 

शीश वा House of Commons re 
Shortage in 16 raising of Coal 
Se aa हि 5 

जात! permanent of | 
Moulture in-—— 

Tea “shipped from 

rehabilitation: 
eg str 

5 138-345  _ 
Resolution +e fifteen-year Plan prepared 

of ——~ 233, 

netted Ofiie — 

EN DTAN=CLV 1 Prvic 
Question re 16 

2 from = 

ISDTAN COCONUT COMMIT TE 

by Capi 47, 957: 4 : 

IN DEAN (8)— <2 = 
Motion for adjournment re position of 

in’ Natal under Natal Occupation 
Ordinance, 137. * 

Motion ve position of 
f and Bast Attica. 

—— in South 
267-308. 

— in United States of Am 

and Out 

Amer i 
s, 194-95, 1126. 

ruction Committee for Burma ¥ 
and Committee — for - restoration of —* 
property of 146-17 

Restoration to —— of properties lost by. 
them in Burma. 117. 

४ AIRCRAFT (AMENDMENT) 

sills) 
ARMY MEDICAL CORPS— 

i of certain 
ot 

INDTAN ARALY 
Question %¢— 

Conditions of Service. 
Gazetted Offic 

Removals of Civ 
1118. 

ment 

éte., of Givilian 
: iis, 
ns. Gazetted Officers, 

moted out to: Civilian 
11.18; 

“Commiitiee(s} 7 

COCONUT “COMMITTEES 

3115)" 

COMPANTES «(AMENDMENT) 

RE) S 
CONSTITUTIONAL — RE- 

27 Coupland Report atid —— 

10881 
OF FICERS— 

See “Comn 100 Officer(s)". 

INDIAN FORC 
nia: Fores(s) 

INCOME-PAX (AME 

“Billls) 
73/67/1776. 

Question 708 paper tonnage involved ix +-75८++६७----+-++.हं eee copies of 00-01, -. ES 

ORDNANCE CORPS— 7 

NEY COM MISSTONED, 

४0५
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INDIAN _ KING’S COMMISSIONED 
OFFICERS— 7 

See “Commissioned Officer(s)”. 
See also “King’s : 

Officer(s)”’. 

*INDIAN LABOUR FEDERATION— 
See ‘Labour Fedggation’’. 

INDIAN MANUFACTURERS. 
See ‘‘Manutacturer(s. 

INDIAN. MERCHANT ~SHIPPING 
AMENDMENT) BILL— 

“Bill(s) : 
INDIAN NATIONALS— «| : 

Question’ze categories of titles for ——, 
1015-16 

INDIAN: OPINTON— 
Question re ban on Entry into India of 

of Durban. 1105 

INDIAN P 

ND DESIGNS 
DMENT) BILL— 

INDIAN PATE 
(TEMPORAR 

See Bills 
INDIAN PENAL CODE— हे = 

Question prosecutions of railway staff 
under है; ons 353 and 332, —— by 0) 

Police, Ambala. 36. 

AL CODE (AMENDMENT) 

11(8)'. 

PERSON NEL— 
Personnel(s)?. 

RADIO AND. CABLE 
ATIONS COMPANY— 

“Radio and Cable Communications 
Company”. 

INDIAN RAILWAYS ACT— 
29285 AOL Stee : 

INDIAN REPRESEN TATIVES— 
See ‘Representative(s)’. 

INDIAN RICE COMMITTRE PB 
Soe “Bill(s)%3. 

INDIAN SCIENTISTS— 
See_“Scientist(s)’’. 

INDEAN COM- 

INDIAN SENIOR OFFICERS— 
See “‘Officer(s??. 2 

INDIAN SOLDIERS— 
See “Soldier(s)”: 

- INDIAN STATES—: ~ 
See. “State(s)!" : 

tailway(s)’”. 

STUDEN 

See “Stucdent( 

INDIAN TRADE 

See “Trade(s)’’. 

INDIAN TRADE 
MENT) BILL— 

UNIONS (AMEND- 

6 “Bill(s)”. 

INDIAN TROOPS— 
See ‘Troop(s)’” 

INDO-BRITISH FINANCIAL - SETTLE- 

“Financial Settlement’’. 
INDUSTRIAL BACKWARDNESS— 

Question 7९ economic and —— of Muslim 
Nation in India. 202, 

INDUSTRIAL POLICY — 
“Policy (ies)’’. 

INDUSTRIALIST(S)— 

Question : 
mission to Britain. 778-79. 

Post-War Industrialization Plan 
prepared by certain ——, 179-80. = 

INDUSTRIALISTS DELEGATION— 

See “Delegation(s)’’. 

INDUSTRIALIZATION PLAN— 
Question #¢ post-war prepared by 

certain Industrialists. 179-80. 

INDUSTRIES AND- CIVIL SUPPLIES 
DEPARTME 

Election of 
Committee 
1042: 

Members to the Standing 
for the —— -59, 

Question 7e—— 
Communal composition in higher posts 

of offices under ——, 549-44 
Question 7e— 

Directors, Inspectors,  ete.. in —— 
1007-08 : 

INDUSTRY (IES)— = 
Question *e— 

Aid to handloom ——.~ 566-67 
Appointment of Committee of Enquiry 

ve mica in Bihar. 1041 
Avangements for ~ starting chemical 

6. 
8 Thanufactuving  - 556-57 

Controller of Coal acting as purchasing 
agent for —— 49. 

Government contracts placed with 
Imperial Chemical —— 563-64. 

Government support for °Gy 
1022 

Handloom weaving —— Fact Finding 
Committee: 1031. 
ajor proposed: io be established 
after the War, 849-50 

Post-War Plans for Handloom —— 
4, 

Power Alcohol “—— 774-75. 
Preferential @tveatment _ to Imperial 

_ Chemical ——. 563 
* Protection to War 331-32, 
Purchase of Nitrogen plants from 

America. 567. 
Selection of sites’ for chemical fertilizer 

135-36. 
Steps for fostering Tanning —— 

34, 
1033- 

INFERIOR SERVANTS— 
Question re: 

Adjudication into grieyances of Bombay 
Postmen and =— 1197. 

A’R:P. allowance to Tnadequacy of 
953. 

NS 
INFERIOR STAFF— दर 

See “Stati(s) < 

a ¢ a 

45- 
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INFLATION: ‘ 
Question ve anti- —— measures. 863-64. 

INFLUENZA— 
Question ve spread of Cholera. —— 

Malaria in Bengal. Biliar, ete. 335-37. 

INFORMATION— ; 
Question 7e Government —— +e Gandhi- 

1109, 

ND. BROADCASTING 

Jinnah Talks. 
INFORMATION 
DEPARTMEN 
Question re— 
Commayal Composition in Higher Posts 

2 of Officers under the ——. 605-06. 
Jnadequate Representation of Sikhs 

in — 2-15. 

INSKIP हु 
Election of —— to the Standing Com- 

mittee for the Industries and Civil 
Supplies Department. 1042 

Payment of Wages (Amendment) Bill— 
lotions to refer to Select Committee aud 
to circulate. 899-901 

+ INSPECTOR(S)— 
Question re— 

Complaint 7९ %Manner of Postal —— 
5 selection. _ 253-54 

ectors, etc. > in Industries: and 
| 1607-8. 1 Supplies Dep 3 

uitment of Discontinuance of dive: 
Special and Special Clerks on 
Benge and Assam Railway. 713 

10... appointed in Karachi 
and Multan Divisions 

Food = ——, _ etc on 
- Railway. 44-46. 

of the Posts and Telegraphs Depart 

rine 

North-Western 

inent, 950. 
“Proposal for allowing Second Class 

Passes to on and Assistant 
260-61. State Railway 

Rawalpindi Set ion. Board for veeruit- 
701. ing Food 

Recruitment of-—— undex Posts and 
_. Telegraph Department. 28. 
Vacancies of Special ==, ., On 

Bengal and Assam Railway. 713-14. 
INSPECTOR (S). ASSISTANT CLAIMS— 

Sev | Assistant Claims Inspector(s 

INSPECTOR(S), REORGANIZATION 
Sce “Reorganisation: Mnspector(s)’ 

INSPECTORS, SENIOR— 

“Senior Inspector(s)’’. 

INSTITUTION(S)\— छ. 

Question re continued Possession of 
_ Government over certain Public —— 

=1098-99. 

INSTRUCTION (S)— 

Question re— रे 
rey in issuing —— for Haj Pilgrims. 

‘=== 107: réservation of berths ‘for 
Members of Central Legislature on 
North-Western Railway. 720-21. 

Policy re religious and moral ——. 767 

INSULT. - 
Question _ /#€ to Ma. Frank - के 

We thins by. a Militar Officer at 
Jubbulpore Railway Station 

NOE ACT: 

180-81. 

CE (AMBNDMENT) BILL— 
Bill(s) 

ANGE RULES— 
“Rule(s) नि 

CE (SECON D AMENDMENT) 

७ See “Bill(s)’”. 

INSURED PROPERPY— 
Question 7 position of —— 627. 

INTER CLASS ACCOMMODATION— 
See “Acconimodation’’, 

INTER CLASS “TICKETS= 
~ 8४९७ "Picket ; 

IN TERE) कया : 
Que: n 7९ Ineome-Tax deductions “re 
—— on Bombay Port Trust Bonds of 
holders in United Kingdom. 647-48 

INTERMEDIATE CLASS(ES)— 
Question + additional financial burden 

on Aligarh University due to ——. 
810-11. 

NGL MEDIATE 
= See-“Grade(s}”. 

INTERNATIONAL 
CHARTER— 

See “Charter(s)”*. 

INTERNMENT(S) 
Question 7¢— 
—— of Allah Bakhsh Karam TMlahi Zia 

ot Peshawar 
of Shoimati 

< Delhi. 1107. 

INTERVIEW(S)= 
Question re— 

of Mr. Ramanathan and “othera 
with — My Rajagopalachaviar ini 
Trichinopoly Jail, 107 
estrictions on ot Congress Working 
Committee Members. 423. 

Restrictions — on with 
- meéinbers of the® Congress 

Committee. - 643-44 

GRADE(S)— 

SHAE ARE RS 

Satyaveti Devi of 

detained 
Working 

Restrictions of with Members of 
the Congress Working Committee. 
1088-89. Sts 

INVESTIGATION (S)— है 
10). 100) 787 infructuous = b the 

Special “Police Establishment. 425- 26. ee 

IRAN— 
Question re import of Silver trom ——. 

05. 

IRREGULARITY (1 88) 
Question +e —— reported under 

ment of Wages Act against 
Indian Railway. 42. 

IRWIN HOSPITAL— 
Sce-“Hospital(s)”? = 

Pay 
Rast 

INSTRUCTOR(S)— ISHURDI-PABNA SADHUGUNJ. RAIL. Question re ——‘in Walton Training Way— x School. 916. = : See 
ee eee meas Oe ee a = = = = = = 5 Re 5 - 
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ISMALEL ALJK HAN: KUNWER- 
AJ EE 
Motion 7s election of Members to the” 

iiral Advisory Board of Education. 
652. tee 

ISMAIL KHAN. HAJEE CHOWDHURY 

MUHAMMAD— रे 
1 

Clericul डरती in-Personne! and Adminis- 
tative Offi 

t 

ri Railway 
of  Muslins in 
the Personnel 

Eel. (By 
Branch. 57.” 

Bengal and 
Recruitment of inferior staff in Hngineer 

Departments of 
Tudian Railway. 56. 

Staff engaged in Construction 
31७11. Ter und Asam Railway 

Depart- 
57 

of Paper Currency. 862. 

Jd 

Question 7 

FALLS) — 
Motion for adjourmient %e “hunger 

strike by Political “prisoners in 
Bhagalpore Camp 140. 

Question 
of transferri Delhi 

Deient Deihi District 210. 
Interview EF Mr Ramanethan and 

others Mr 1 ॥1'1 81" Rajagopa 
— 107 

Political Pyison 1 Deterius in —— 
ontside their province, 1116. 

JALPRAKASH NARAYAN, MR— 
Question 76८ 

Detention of ——. 852-54, 1118. 
"Trial of ——2 "423, 848: A 

JAMALPCR= 
Question 7 —— 

Stipends to apprentices receiving train 
ing at E Indian Railway 
923 

Vacation to Train Exatuiners’ 
i ing School xt ——* 262 

JAMES, oe IRE 1: 
Indian ce Commitee ,Bil]-— 

Motions to refer to Select 
_and to circulate. 822, 
Motion. re position of Indians in 

East ATri¢a 

Committee 

South 
285-88. 

Question re— 
“Accommodation constructed 

and. New “Dellis 321-22 2 
Cabin rent-paid by Royal Indian 

Officers when serving afloat. 195 
Desirability of relaxing Restrictions on 

temittahces-to British Subjects and 
éthers in France. , ०644. 

E=tablishment) of Central Road Board. 
707. 

Delhi in 

707. 
High prices 01 potatoes, fish, etc., in 

Delhi and’ other cities, 569. 4 
Removal after the war of” teniporary 

buildings constructed in New Delhi. 

of Bengal and Assany 

“Removal of darge number 
phones from —Subseribe: 

Requesting Governments of 
States of America and™ United King: 
dont sé trausport machines 

ation Companies in India. 

estiictions on export, “ete, OF 
cardanmioms and pepper. - 791: 

ob S for iniproving§ the condition 
Ratings, Petty Officers in the 
Royal Indian “Navy. . 1 : 

Stops for inclusion in Central and- 
Provincial electoral- rolls of names 
of persons in Jajesty’s 1797९ 
on active servi 23-24. 

. Question (Supplementary) 7९ revision of 
the - Income-Tax manual. 1093. 

COWASIEBE— 

1 Amendment) BilkK— 
to Select Committee. 

SUR 

Disabilities Hindu’ » Marriage Removal 

to refer to Select Conmiittee. 
603. 

Jndian Rice Cominittee” Bil— 
Motions io vefer to Select  Comnrittee 

aud to circulate, 828. 

Tost (Second) Amendment) Bill— 
to Committee 

M $ 76 -- Sind 
Government's. Banson Chapter 10४ 

yartl) Prakash. 393, \- 

Hlection of Meni srs to the Standing 
Comuanittee “for the Industries and 
Givil Supplies Department. 657-58, 

3 - 

Foad situation. 445, -487. 407-99,. 505 = 
518. one 

“Baxmeny of Wises. (Aatendment) oi 
Motions to refer to Select Comnunttes: 

und to circulate. 893 

Public Debt (Central Goyernmnt) Pilli— 
Motion to consider. 664, 679). 680, 726) 

728, 729, 730. 
Colisic ion of 805-06. 811. 

Questign (Supplementary) ¢e— 
Ejaployment of women underground in 

clauses.- 

Mines. ~ 560. 
India’s dollar position. 415, 3 
Measures for vecevery — of Sterling: 

Balances. 417. 

Muterials enjoying concessional ‘Tariff 
=~ Rates, 707. SE 

the UlLKIC. Purchases” by 
335. 

Restrictions on  |uildings constructions. 
03. = 

JEW (S)— = 
Question #€-- = 

Policy 7 Ginmigration of ——,- 121. 
Policy. re immigration of 10 India. 

647. 

11281 11 * é e = 
Question he Notification 
Maximum pr: of foodgrais 
Cou) field market. 775-76. - 

un 

Sn India. 2 

‘ 

६ 
e
e
e
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JINNAH, MR.— Question #(-- 
Question re omission of i Adjudication into grievances of Bombay 
message in Radio News Postmen and Inferior vant, 1127. tg All-India 
Broadcasts. 407. 

JFOGENDRA SINGH 
ABLE SIR— 

Indian R 
Motions to refer 

and to Girenlate. 
822, 823, 828. 884. 

THE HONOUR: 

« Committee Bill 
to Se’ect 

814-16. 
Committee 
S17. 821, 

JOINT FAMILY (1118)--- 

Question 7९0. extension of franchise to’ 
adult mentbers in ——, 954-55. 

JOSHI. MR. 1). S.— 

Fact (Second Amendment) Bill 
ion to refer to Select Comimittee 
2 172. 

Oath of “Office. 1. 

JOSHE, MR. ४. M.— 

Amendment to Standing ‘Orders— 
Motion to referto Select Committee. 

803-04. 

Factories 3111-- 

Committee. 

amendment) 

to Select 

(Second 

Motion to- refer 
358-60, 361. 562, 363 

Hindu Marriage Disabilities Removal 
Bill— = 3 
Motion to refer to Select Committee. 

586. 

Bill— 
Motions to re to Select 

and to ciréulaie, 7565. 

Thera (Second Amendment) Bill— 
MotionS’ to refer to Select Committee 

aud to cirenlate. 7365. 

Indian Rice Committee 

Committee 

Motion ‘for 

De 
adjournment ३९-४६ 

afh= due to an accident at Bakhtiar- 
pur, Junction Station. 167-68. 

Misuse of the National War Front 
Organisation by Malik Khizar Hayat 
Khan Tiwana er of the Punjab 
sranch, 10! 

Unsatisfactory character of 
Board notification re 

—rates of dearne 

Motion += 
Election of 

~ Advisory 
=651. 653, 

Election of Members to the 
Goconut Committee. 655. 

Railway 
arding tevised 

allowance. 1 

Members to the 
Board of 

Central 
BHducation— 650, 

Indian 

Election of Members. to the Standing 
Committée for the Industries and 
Civil Supplies’ Department, 657, 

Detention of Mr, Madho Svipad Gokhale. 
633. 

Dishursement of 
and "Tirhut Ra : 

Judian Seamen engaged on the United 
bes. Kingdom 

Non-paymeut 

on Oudh and Virhné 

i if of Officers’ Cadre of . 
* Gantonments and ands ion of 

Detence Department. 1115. 

Question ~ (Supplementa 
Appointments. ii th 
Development Department. 610 

Begger nuizance at Railway Stations. 
50. 

re 

S87, le manufacturing industry 
aD i 249. 250: 

हे introduved 
m Government. 765. 

Detention in connection. with the 
congress Resolution of August 1942, 

186. डे 
Employment of wonen underground inz 

56 ss 
Establishment of All-India Handiéom 
Witavers Board. 771, 772. 

Healths-of Dr. “Ghosh- and 
other Detenus. 1088. 

_ Lower “Wages. —et¢., oF 
éuiployed on 

certain 

hidian 
British-owned 

३ in Detentién under Defence 
of India Rales. 18 

Policy #¢ religions arfd Moral Tnstruc- tion. “767. 
Paper Vonnage involved in 

Copies of fudiin Information 
Postal — employe: 
madequa 

Post-war 

printing 

4101 
representation ré 

686 ; 
ipping 54 

! trade and > Industrial policy. 

i sstble only 
Govermnent, 404 

appointment of 
a Moscow and 

Delhi. 260. 

under National 

Indian 
Russian 

to All-India~ 
Women's Conference for Studying the 
contlition of wonien in coal mines, 1 

: 
Relationship: — between’ - Central and Provincial Manning and Development, 

Departinents. , 626 + Review of the Goal Coinmissioner’s 
Administration. 19, . ® Food “situation, 156, 455... 500, 508, | ~ As of the “Cripps proposals’?, 529. : है : 2 

Terms 7 A f =) Position of Andians in ‘South Africa Saas eee ue Goel sand East “Africa. 291, 997-98. Textile Control Board® 773, Payment. of Wages (Amendment) Bill— Report of the - Public Accounts Com- 
ps Mokions to réfer to Select Committee mittee— = z and to circulate. ; 892-97, Motion to 

एप्प उतना ततततल++ुु यम 1159. 

Fy 

probationers ax ~ 

Planning and 
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Resolution re— 
Constitution. of the Permanent Food 

and Agriculture organisation of the 
United tions. 1140-42, 1143: 

Fifteen year plan prepared by 
capitalists of "India. 233, 963-65, 
973. के 

ve prohibition of downward 
—— ‘in electri¢e lifts of the Council 
House. 793. 

JUBBULPORE— sf 
Question ve insult to My. Frank R. 
Anthony by a Military Officer at —— 

arte 

Railway Station. 180-81. 

JUDGMEN T(8)— 
Question ve Allahabad Court ve 
Exemption ot Tncome-Tax on 
Municipal Taxes paid. 1092, 

JULLUNDHUR— 
Question ye non-payment of rank-pay 

to certain Personnel at Transporta- 
tion. Training Centre, —— Canton- 
ment. 1125, 

JUNCTION STATION(S) 
Question re timings of connecting 

trains 8४६ ——. 929. 

JUNIOR SERVICE(S) 
Question re penalty. of re’egation to 

for guards on North-Western 
Railway. 52-33. 

JUTE PRODUC 

Question re— 
Purchases of 

1009. 

eS 

South Africa. by 

KAILASH BIHARI LALL, MR.— 
Expulsion of —— from the House: 

23, 234-35. 
222- 

informed by Mr, President that the 
Government Member concerned with 
the conduct of the President was the 
Leader, of the House. 1128. 

Motion for adjournment *e— 
Deaths due to an accident at Bakhtiar- 

pur Junction Station. 169-70. 
Tl-treatment meted ovt to Mr. .~Ram 

Charan Agarwal by the Delhi Police. i 

Misuse of the National War Front 
Organisation by Malik Khizar Hayat 
Khan Tiwana, Leader of the Punjab 
Branch. 100-0: 

Motion re election of Members to the 
Advisory Board of Archeology, 78. 

Question re— ~ 
Authority for determining All-India 

Radio’s Policy towards Hindi. 1085 
Bad sanitation of Delhi-Shahdara Muni- 

cipality. 1012-13 
Bales of Cotton Piece-Goods received at 

Pilkhwa Railway” Station for trans- 
port. 715: 

Ban on certain Hindi Words 
Hindustani Bulletins Broadcast. 1085. 

Biharis as Assistant Geologists. 50 
Biharis in the Income-tax Department. 

from 

. 
Cases of fraud, etc., against East Indian 
Railway servants. / 53. 

Co-ordination of Grades of certain Time - 
Checkers and. Material Checkers on 
East Indian Railway. 485. 

Editor of Safang. 1085-86. 
Hayoe by cholera and malaria in North 

Bihar. 1022, 
High-handedness of landlords in Delhi, 

52. 
Land requisitioned by Government neat 

Shahdara Railway Station. 
Literary Attainments of Officers on the 

Hindustani Programme side of AH- 
India Radio. 1084-85. 

Members — of Central uegislative 
Assembly under Detention. 1090. 

Poets whose Gazels and G'eets haye been 
sung on Radio. — 1085. 

Political prisoners, 424-25. 
Postal and Telegraph Superintendents 

in Bihar and Orissa. 925 
Preparation of Electoral Rolls of the 

Central Legislative Assembly. 1090. 
Prescribing set form of receipt for rent 

under Delhi Rent Control Ordinance. 
102 

Price of Voters List published by Delhi 
Shahdara Municipal Committee. 1090 

Release of Dr. Rajendra: Prasad. 424. 
epresentation by _ Vidya Ratan, a 
Detenue of Delhi-Shahdara. 1090. 

Sinking of the $.S. ‘Cormorant’. 483-_ 
84 

Stat ve private newspaper- owners 
and their employees. 10: 

Sugar and G'ur imports and exports of 
Dethi-Shahdara. 1013. 

Sunday and other holiday allowances, 
paid to Anglo-Indian and European 
Guards on_old East Indian Railway 
section. 63: 

Travelling Courts on Railways. 484, 
“Visit of Accedited Press Cor: dent 

to Railway Workshops, ete. 715-16. 

_ Question (supplementary) 7e travel in | 
First Class Ladies’ compartment on 
Grand Pronk Express by two Euro- 
pean Army Officers. 11 

Resolution 7¢— 
Fifteen-year Plan prepared by Capital- 

ists of India, 235. 
Protection of Mosques in New Delhi, 

225 5a - 

KAMALUDDIN AHMAD, - SHAMS-UL- 
ULEMA— हु 

Election of —— to the Standing Com- A 
mittee for the Food Department. 1127 

KARACHI— कर 
Question re— 

Accounts of Posts and Telegraphs Store 
and Dairy at 54, 

Anti-Muslim activities of the All-India 
Postal. and Railway Mail Service 
Union, Provincial Branch, ——. 

Communal treml of atticles in Postat 
Sentinel 255. 

Discontinuance of tra lin; van porters 
in Division, North Western Rail- 
way. 43 

Embarkation rrangement “for Haj 
Pilgrims at ——. 784-85. 

BY 
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Enquiry office at —— Haj Camp. 
1035. 

Installation of tadio Station. उ97.: 
IP 101 of certain employees of —— 

Port Trust 107 criminal conspiracy 
“and cheating. 6-7. Seas ; 
Return of Bengal Haj Pilgrims from 

85-98. 

KARACHI DIVISION— 
Question 7e¢~ Hood - Inspectors, —etc., 
“appointed in —— and Multan Divi- 

sion. 46. 

KARACHI MUNICEPAL CORPORA- 
TION— 

Motion for adjournment 7e failure to 
supply adequate petrol to the = 62: 

‘*KASARAGODA TALUK— : 
Question ve. inadequate rice ration to 

Jandiéss: labourers in of South 
i Kanara District. 1026-29. 

‘KAZMI, QAZI MUHAMMAD AHMAD— 
“Code of Civil Procedure (Amendment) 

Bill—(Amendment of 8. 60)— 
Motion to continue. 575. 

€ode of Criminal Procedure (Amendment) 
Bill—(Amendment of Sectians 162, 488 
and 496}— 
Motion to consider. 
Motion to pass. 578. 

Code of Criminal Procedure (Amendment) 
Bili—(Amendment of Sections 386 and 

576, 

Motion-to continue. 575. 

Indian Penal Code (Amendment) Bill— 
“~(Iinsertion of new Section 93-A)— 

Motion to* continue. 575, = 

Motion for adjournment re surreptitious 
~ opening of private letters by Postal 
Department. 574, 575. रु 

Motion ve Food situation, 531. 

Muslim Personal Law (Shariat) Application 
(Second Amendment) Bill— 
Motion to Continue. 576. 

Question re— 

_ Authority for scrutinizing “qualifications 
for conferment of Knishthood. 554. 

Closing of Haj Offices on Embarkation 
D 035. * 2 d 1035. = ~ 

Conversion of an Extra Depatimental 
z Sub-Post Office into a Branch-Post 

: Office: 62. 5 4 
Detention of Maulana Munirnzzaman. 

1093, 
Discontinuance of direct: train between 

Allahabad and Saharanpur. 480-81. 
— Enquiry Office at Karachi Haj Camp. 

31055. -- 

१ ~~ Extension of appellate 
Federal Court. 552-53. 

Extensions of service in Government of 
India Press, Aligarh. 1013-14. 

powers of the 

Haj Pilgrims not permitted to. come ont} 
of Dock Area to meet friends, etc. 

3. 2 i 
Higher Pricés of Rationed Articles in 

Delhi. 1094. 
Inadequate number of 

= Allahabad. 9804-05. 
Memorial of SubePostmasters in U.P. 

Postmen = in 

Orders in the United Provinces for 
holding Postal Union meetings only on 
Sundays and Postal holidays. 26. 

Paucity of Muslims in Delhi Rationing 
Department. 1093-94. 

Pay, ete., of Sub-Postmasters. 51. 
Prohibition of burials in certain Muslim 

graveyards of Delhi. 1015, 
Provision of cheap grain shops 106 

Allahabad) Postmen: 905. 
,of dismissed — 1.0.8. 

Officer: E 
iestoration of old scale of pay for Post- 
men. 905-66, 

ng of the ‘Cripps proposals’, 
4 

Time scale of pay for binders and 
housemen of Goverument of India 

> New Delhi. 
Vireless liceneé establishment of Posta 
and Telegraphs Department. — 53. 

Question (supplementary) re— 
Haj Pilgri 
Titles, e! 

1017. 

Resolution 7¢ protection’ of Mosques in 
New Delhi. 228-29. 

KENYA HIGHLANDS— 

1014-15. 

९... carrying financial benefit. 

Question ve reservation of —— for Buro- 
peans. 116. 

KEROSENE— 
Question ze scarcity of —— in rural 

are: 792. 

KHADIE ASHRAM— _ 
Question १९ re of Gram Seva Mandal 

and of Harmara (Ajmer). 1108. 

KHANNA, -MRe Eb. N 3 : 
Question ve repatriation of ——’s family 

from Germany. 692. f 

KHARE, THE: HONOURABLE DR. N- 
B 
Motion for adjournmeit re— 

Failure to frame and _ enforce 
under Reciprocity Act. 217. 

Failure to make arrangements for carry: 
ing Haj Pilgrims to Hedjaz.- 216-17. - 

Position of Tndians in Natal under Natal कल 
-Oecupation Ordinance. 137. 

Motion 76 position of Indians in South 
Africa and Fast Africa. 267-76, 279, 
283, 295, 296, 3505-07: 

S MMISSIONED OFFICER(S)— 
duestion re. Indian: —— enlisted from = 
India. 398-99. 3 

~See also. “Commissioned Officer(s)'* and 
“Officer(s). 

KISTNA- DISTRICT— 
Question 7९ Archeological 

Schenies in 
565-66. 

KNIGHT HOOD— 
Question re authority — for scrutinising 
कट ons for conferment of —— 

Rulea 

Excavation 
—— and Guntur Districts. 

KOLHAPUR DURBAR— : : ~ Motion for-adjournment x¢ forcing the 
Fas to accept deteriorated foodgrains® 

KRISHNA NAIR, MRS 0.-- 
iin 1 conviction of ——._i007-93 

for increase of allowance, 52. 

n 

Question ve conviction of ——, 
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KRISHNAMACHARI, MR. T. T.— 
Banking Companies Bill— f 

circulate. 1051-59, 

‘Question (supplementar 

Motion “to 
1067. 

Indian Rice Committee Bill—_ 
Motions to refer to Select Committee 

and to circulate. 814, 818-23. 

Tusurance (Second Amendment) Bill— 
Motions to refer to Select. Committee and 

to circulate. 733-34, 752. 
Motion ve position of Indians in South 

Africa and East Africa. 287. 
Public Debt (Central Government) Bill— 

Motion ta consider. 677, 728. 
Consideration of clauses. 805, 806, 811. 

“Question 7८ 

Amendment of Section 6 of Act 35 of 
4958.5 913-14 

_ Ban on Entry into India ‘of 
Opinion of Durban. 1103-04. 

Bretton Woods Monetary 
18-19 

Consumers’ Council. 790. 
Coupland Report and Indian Constitu- 

tional Reforms: 777. 
Govyernme, contracts placed — with 

hemical Industries. 563-64. 
nees for bichromate of soda. 

Indian 

Conference. 
छः 

contribution to. the Tnited 
Relief and RehabilitationAd- 
tion Bund. — 567-6! 

Industrialists mission to Britain. 778- 

Indian 
Nati 

Policy #6 import of capital equipment. 
998-99 के 

Policy 7९ purchase of foodgrains — by 
Indian States“frem . British  Tndian 
Provit 564. Z 

Pref al treatment -_ to Imperial 
Chemical Industries. 56: 

Profits made by United Kingdom and 
मय through sale of gold in India. 

2) 
Profits made by the United Kingdom 

Commercial Corporation. 647. 
Publicity Organisation ~attached to 

India’s Agent-General “in “America. 
694, 864. z 

Reconstruction Committees. 621-25. 
ntral and Pro- 

Development 

Relationship between 
vineial “Planning 
Departments, — 625-26, 

Report of the Fert 
95. 

Sale of American Gold in India. 637. 
Subsidized’ Newspapers. 84' 

Mission. 694- 

re— 
Agreement for manufacture of actificial 

Fertilizers in the Travancore State. 
149, 

Avrangement Yegarding Li 
India’s Sterling Balan 

Beggar nuisance at Railway 
256. 

uidation of 

Stations. 

Bombay Explosion, 249, 250, 258. 
“Cable-to Mahatma Gandhi re. India’s 

retaliatory measures — against - South 
Africa. 865. 

Candidates examined by General Head. 
Quarters Selection Boards. 401 

Corruption in connection with Wagon 
priority. 912. 

Cotton textiles. 783. @- 
Cr 8 against ging importa~ 

tion ef consumers goods. 
Detention of Dr. Lohia. — 855, 
India’s dollar position. 415, 
Interviews of Mr. Ramanathan and 

others with Mr. Rajagopalachariar in 
‘Yrichinopoly Jail, 1079. 

Pancity of Muslim Officers in the Office 
of the Deputy Accountant-General, 
Posts and Telegitaphs, Delhi. 198. 

Persons. in Detention under Defence of 
India Rules. mee Be 

- Post-war shipping policy pis 
Post-war trade 2 policy. 548. 
Power Alcohol Industry. 77. 
VPropagandists employed by Government. - 

1 
Protection to War Industries, 532. 

i fi Sale of National 

elease of Mahatma Gandhi. 177. 
Statement on Bretton Woods Monetary 

Conference. ~ 189. 
Statement on famine 

Bengal. 125, 126. 
Ste 

Control” Board. 773. 
t to England of the 

Secretary, Mr. N. R. Pillai. 1859: 
Report of the Public Accounts Committee— 

Motion to consider. 3 
tesolution ve fifteen-year plan prepared 
by capitalists of India. 238, 968-71. 

L Bees 

LABOUR— ~~ < i 
Question 7¢— 
Arrangements for supply of rice to 

colliery in Bihar. 1021. 
Shortage of —— in coal mines. 561 

Shortage of ——— in Coal mines due to 
malaria. 1001-0! 

Statistics regarding unemployed. as 
546-47. ; - 

LABOUR COMMITTEE(S)\— 
See “Committee(s)". ~ 

LABOUR CONFERENCE— = 
See “Conference(s) He 

LABOUR DEPARTMEN a ares 
॥। in 

higher posts of certain’ Offices under 
the . 314-16. = 

LABOUR FEDERATION: 
Motion for adjournment_7¢ inaccurate” 

Government: Reply 72 Government 
Contributions to Indian ——. 220- 
21. 3 

LABOUR FEDERATION— 
Question re— 

Government. contribution to 
tions other than Tndian 

Government contribution to Indian —, 
111-14 

Provincial Government’s contributions 
to R&dical Democratic party and 
indian Labour — 568. z 

Results of propdtanda by Indian —— 
1640. 

Associa- 
134. 

conditions in | 

for stabilising purchasing power of — 

Commerce 
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LABOUR WELFARE OFFICER— 
Question re post of for 

ment oi India Presses. * 1005- 

LABOURER(S)— 
Question re— 

Fnadequate rive ration to landless 
in Kasaragoda Taluka” of South 
Kanara District: 1028-29. 

Sapp!y of foodstufis to 
works at Chittagong. 779. 

LADIES’ COMPARTMENT— हे 
Question #€- travel in First Class —— 

on Grand Trunk Express by two 

on Military 

European Army Officers. 9-11. 

LADY (१४४)-- Sowers 
Question re lack of Inter Class accom- 

~-modation for — on certain section 
ot Oudh and’ Tirhut Railway. 691- 

LADY HARDINGE COLLEGE— 
Question ve suicide by a student of 

the ५. Delhi. 1025-26, 
__ See also “‘Colleges’’. 

LADY —HARDINGE 
COLLEGE— a 

Question 7e use by soldiers of swimming 
bath at , Delhi. 1026, 

LADY PASSENGER(S)— 
Question re indecent remarks made by 

an §.T.E. to a Second Class 

MEDICAL 

‘LAHIRI CHAUDHURY, MR. D. K— 
* Motion ve Food situation. 447. 
Public Debt (Central Government) Bill— 

bd Consideration of clauses. 810. 
Question re— 

Health of Dr. Ghosh and certain other 
> Detenus. 1087-88. 

Methods employed in the matter of 
Censoring “Letters in the Post. 1086- 
87. 

Permissions to Newspapers under 
Newspaper Control Order. 1089-90, 

Re-publication of National Jerald. 
1089. 

Restrictions _ of Interviews with 
Members of the Congress Working 
Committee. 1088-89. 2 

Question (Supplementary) re postal 
employees’ representation re inadeé- 
quacy of pay, etc. 686. 

EAHORE— 
Motion for adjournment +e forcible 

entry by police at the Meeting 
of the General Council of All-India | 

__ Railwaymen’s Federation. 141-42, 
~ Quéstion 77— : 

Assistant Secretary to General Manager, 
one Wester Railway, ——  693- 

. 

Dismissals, ete. 
and Delhi Div 
Railway. 31. 

Refusal of reservation of berths from 
—— Station for Members of Central 

_ Legislature. 721, 

Restriction ov Movement of soda ash 

in —— Rawalpindi 
fons of North-Western 

and sajji_ imposed by Regional Con- troller of Pridrities, =e 
Saree ee ee 

Wrong entries made in register of 
qualifications of Linemen by Sub- 
Divisional Officer, Telegraphs, —— 
Sub-Division. 26-27. 

LALCHAND NAVALRAT, MR.— ३ 
Code of Criminal Procedure (Amendment) 
Bill—(Amendment of ss. 162, 488 and_ 
496)— 
Motion to consider. 76-77. 

Hindu Marriage Disabilities Removal: 
Bill— 
Motion {o refer to Select Committes: 

590, 595, 597. 

Insurance (Second Amendment) Bill— 
Motions to refer to Select Committees - 

and to circulate. 734-35. 
Motion for adjournment *e— 

Misuse of the National War Front 
Organisation by Malik Khizar Hayat 
Khan Tiwana, Leader of the Punjab « 
Branch. 102-03. 

Sind Government’s Ban on Chapter 
XIV of Satyarth Prakasha. 264, 

- 385-87, 389. 
Motion re— 

Election of Members to the Advisory 
Board of Archeology. 77, 78. 

Election of Members to the Central 
Advisory Board of Education. 652, 

Food situation. 500, 
Payment of Wages (Amendment) Bill— 

Motions to refer to Select Committes 
and to circulate. 897-99. 

Public Debt (Central Government) Bill— 
Motion to consider, 683, 724-25. 

Question re— g 
een of Defence of India Rule 

4. 67. 
Anti-erosion measures for Sind and 

other provinces. 404-05, 796-97. 
Assistant Secretary to General Manager, - 

North-Western Railway, Lahore. 
693-94. : 

Broadcasting Licences, - 210-11, 
Citizenship in’ United States of America- 

of Sind work merchants. 9, : 
Complaint re manner of Postal Tnspee- 

tors’ selection. 253-54. 
EON of Hur trouble in_ Sind. 

Difference in Pay and Allowances of “British and Indian Emérgency Com- | missioned Officers. 1083-84, 
Discontinuance of travelling van porters 

in Karachi Division, North-Western 
ailway. 

Dismissals, ete., on certain 
of North-Western 

Dissatisfaction over 
private houses, 49 

Eligibility of goods markers on North- Western Railway for training in. 

Divisions 
Railway. 719. 
requisitioning of 

Commercial Course ¥ School.” 30-31. Seen Extensions +o Superannuated Post ~ Masters and clerks in the Sind Postal Circle. 5-6: 
Government ~ Contribution to. Tndian Labour Federation, 111-14. : “Home Department Memorandum on ree Presentation of minority communities - ae posts filfed by promotion, 399- 

न 
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Indecent remarks made by an 8.T.E. Desirability of Dearness Allowance for Penk £ to a Second Class Lady Passenger. 
24. 

Indian King’s Commissioned Officers 
enlisted from India- 398-99. 

Installation of Karachi Radio 
397. 

Insult to Mr. Frank R. Anthony by a 
Military Officer at Jubbulpore Rail- 
way Station. 180-81. 

Licences for production of full length 
entertainment films. 114-15. 

Manufacture of locomotives in India. | 
2 

Names of week days changed by | 
Awaz. Z 

North-Western Railway employees’ 
Memorial regarding Revised State 
Railway Leave -Rules. 692. - 

Overseas business secured by North- 
Western Railway through certain 
agencies. 38. 

Pegging Act. 115-16. 
Post-War Industrialization Plan 

prepared by certain Industrialista. 
179-89, . 2 

Preponderance of Muslims in Acme’ 
Establishment Section, North-Western | 
Railway Headquarters Office. 30. 

Projects possible only under National 
Government. 403-04. 

Promotions to Lower Gazetted Service 
on North-Western Railway. 2-4. 

Radio sets received under Lease and 
Lend. 341. 

Ration Vans for Railway Employees. 
692-93. 

Release of Mahatma-Gandhi. 177. 
Reservation of Kenya Highlands for 

Europeans. 116. 
Suicide by a student of ~the Lady 

Hardinge College, Delhi. 320-21, 
Supersession of certain Indian Senior 

Officers of Indian Army Medical 
Corps. 1084. 

Unsatisfactory operation of dearnesa 
relief in kind of Railways. 4-5, 

War Situation. 177-79. 
-_. Questoin (Supplementary) re— 

Additional Duty for Programme Staff 
_ in All-India Radio, Delhi. 835. 
Adjudication into 
Bombay Postmen ~ 
Servants. 1127. : 

Applications for Schedule VIT. Teases 
under Cant Land Administ: 

and Inferior 
grievances —_of | 

Extension of appellate powers of the 
Federal Court, 553. है Fs 

E: ion of franchise to adult 
in joint families, 955, " 

food Department. Establishment Com- 
mittee. 994. 

Franchise . of 
Columbia. 122, 

Grievances re fixation of pay of Madras 
“Postal Circle postmen, 689. 
Harassment of civilian’ passengers by 

military men at railway stations and 
in trains. 930. 

Hindu Code published by the Hindu 
Law Committee. 956. 

Importation of Madvasi Clerks in the 
Office of the Deputy Accountant- 
General Posts and Telegraphs, Delhi. 
499: 

ib 

Indians in British 

Imports of consumer goods. 995. 
Inequality in Emolumenta of Indian_ 

and European King’s Commissione: 
Officers. 3092. 2 

Tnatallation of Broadcasting Station at 
Nagpur, 69 

Instructions ye veseryation of berths 
for Members of Central Assembly. 
697. 

New Standard Time. 846. 
Paucity of Muslim Officers in the 

Offiee of the Deputy Accountant- 
General, Posts and Telegraphs, Delhi. * 

Persons in Detention under Defence of 
“India Rules. rs 
Policy as regards recruiting Personnel 

for Civilian Services from the Army. 
188, 

Policy re selection of Control 
Shops. 313. 

Postal employers’ representation “re 
inadequacy of pay, ete, 685. > 

Post-war shipping policy. 547. 
Post-war trade and Industrial policy. 

Goods 

» Programme of Post-War Reconstruc- 
tion. 

Prosecution of certain employees of 
Karachi Port. Trust for “criminal 
conspiracy and cheating. 6, 7. 

Recognised’ unions on North-Western 
Railway. ~ 904. 

Revonstruction Committees. 625. + 

tion Rules. 182, 
Appointments in the Planning and 

Development Department. 610. : 
rrang regarding Liquidation of 
India’s Sterling Balances. 191. 

Authority for scrutinizing qualifications 
for conferment of Knighthool. 554. 

Blackout on principal thoroughfares of 
765. $ New Delhi. F 

Closing of Muslim — tuck shops at 
Walton «Training School. 915. 

Communal Composition in Higher 
Posts of All-India Rodio. 1089. 

Deputation of Officers to United King- 
dom for — study of dehydration 
Processes, 995, = 

1 after the war of temporary 
buildings constructed in New Delhi. 
129. 5 

Restoration to Indians of properties 
“Jost by them in Burma, 117. E 
Review Commiitee for Tata Research 

Institute. 993. - जि 
कक of the “Cripps ~ proposals”’. 

5 
Shortage of spectacles goods. 997.- 
Textile Control Board, 773. 
Travel -in First Class Ladies’ comipart- 

ment on Grand Trunk Express by 
two European Army 0166७. 10. 

3! Undergroend work in mines by 
pregnant women. 1005. ~ 

wVacancies of Superintendent in © the 
Office of Director-General, Posts and™ 

7 2 ee 22 2:25 9826, 927. 
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Si न न area ae 
‘solution Te— 1 -#" कं 

60 of the Permanent ‘ood 

and Agriculture organisation of the 

United Nations. 1145-47. < हे 

Protection of Mosques: in New Delhi. 

* 204, 228. ~ ear 

~ PLALLJEE, MR. HOOSEINBHO' — 

= Election of —— to the Standing Com- 

~“snittee for the Industries and Civil 
Supplies Department. _ 1042. 

Hindu Marriage Disabilities 

Bill— 
Motion to refer to Select 

Removal 

Committee. 
603, 604. के 

Indian Rice Committee Bill— Se 

Motions to refer to Select Committee 
and to circulate. 823-26, 757.° 

Insurance (Second Amendment) Bill— 
Motions to refer to Select | 

and to circulate. .738,, 740-41, 748. 
Motion for adjournment re«failure to 

frame and enforce Rules under 
Reciprocity Act. 217. 

- Motion re Food situation, 150. = 
Position of Indians in South Africa 

and Wast Africa. 277, 282-85, 288, 
298, 305. . 

Public Debt (Central Goyernment) Bill— 
Motion to. consider. 674-76. 
Motion to refer to Select Committee. 

81-84, 88, 89. ; 
Question (Supplementary) 7e— 

« 

Extension of “franchise .io adult 
= ~ members in joint families. 955. 

Tncrease in pay and Allowances of 
British Troops. 837, 843-44 

Tndustrialists inission to Britain. 779. 
Mu@lim representation in “A” ani 
.“B” Zones of Bengal and Assain Rail- 
way. 696, 697. 

Relationship __ between _ Central and 
* Provincial Planning and Development 

Departinents. 626. 
Reservation of Kenya Highlands for 

Europeans. 116. ~ 

7, LAND(S)— 
~— Question re— 

Allotment of Agricultural —— # in 
~ Delhi Cantonment. 1083. 
Authority responsible for sanitation of 
—— between railway bridge, 
eae and-| Grand Trunk Road. 

% Buying and, selling of —— by Delhi 
Improvement Trust. 52. 

Fallow in coastal belt of Contai 
Sub-Division (Midnapur). 1000. 

Government of India Contribution 
towards acquisition’ of —— for 
extension of Greater. Patna. © 1096. 

Acquired by Military in Assam for 
Aerodromes, etc. 43, 

acquired by military in Bengal 
for aerodromes, ०४2. 43. 

~ Leases executed in Almora 
Cantonmnt. 616-17. 

जा leases of Bungalow-Owners of 
Almora Cantonment. 619-20, 

“ ——— nequisitioned by Goyernment ni 
Shahdara Railway Siation: 44. oe _ Policy re Ownership of Trees standing on Cantonment ——;- 618. 

LEASES; SCHEDULE VIT— 

“Sanitation of land _ betw railway 
bridge, Shahdara-Delhi and Grand 
Trank Road. 

LAND OFFICER(S)— 
Question re in Delhi Improvement ... 

Trust, 1005. 
LAND REVENUE— 

Question re  discontinnante of ——- 
Remissions in Provinces. 1033. 

LANDLORD(S)— : = 
Question re high-handed of —— in+ 

Delhi. 62," * 
LANGUAGE(S)— 

Question 7e. of Income-Tax Notice 
(Form B). 1108-09. site 

LANGUAGE POLICY— 
Question 7e— al के 
— of All-India Radio. 411. 
Reconsideration of 76 Hindi, 

LAWSON, MR. C. P.— 
Hlection of —— to the Select Com- - 

mittee on the Amendment to Stand- 
ing Orders, 1042. 

Motion re food situation. 
Question re— 

Fees charged for death certificates for 
persons, dying in “Irwin Hospital. 
124, 

412, 

494-97. 

Telegraphic delays. 478-79. 
LAXAMINARYAN INSTITUTE OF, - 
TECHNOLOGY— 

Question re sch bmitted by —- 
Institute of Technology, Nagpur, 

हर 16-47. 3 हे 
LEASE(S)— 

Questi®n 7€-- 
pplications. for Schedule VIL —— 

under Cantonment Land Administra- 
. tion, Rules. 1125-26. , 

Land —— executed in Almora, Canton- 
ment. 616-17. 

Land ——— of Bungalow-Owners of 
Almora Cantonment. 619-20. 

Staff of and —— hy Delhi Improvement - 
Trust. 1004-05. 

LEASE-LEND— 
Question re— 

Import of. Silver under ——. 203-04. 
(Controlled) Vehicles allotted to 

Provinces. 697-98. 
(Controlled) Vehicles allotted to 

Railways, 698. 
- Radio sets receivd urder: —— ‘341. 

Sce also ‘‘lend-Lease’.. * © . 

Question 7@ applications for =— under - 
Cantonment Land Administration 
Rules, 181-82, 

LEATHER— 
Question re export of —, ete., to the 

United Kingdom. 552. 
LEAVE— ‘ 

Question zg— 
Distribution of work on grant of casual 

"दया ०0 postmen. 690-91 
Refusals of —— in Audit and Accounts - 

% Offices, 611-12, 633. 
LEAVE RULE(S)— 

८ See““Rule(s)’’. 
LEGAL <ArID— bod 

Question ve for détenus 
Reviews of their a 118: 22 2: 862, 

at the 
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LEGISLATION— 
Question 76 

Report: 767. 

LEGISLATIVE ASSEMBLY(IES) : 
Expulsion of the Kailash Bihari Lall 

from the House. 234-35. - 
Question re— 

Detention of Congress Members of the 
of North-West Frontier 

Province, 645, 
Members of Centival =— under Deten- 

tion, 1 
Preparation of Hlectoral Rolls of the 

090 (0७10४॥ २-५ 
Preparation of Blectoral Rolls 

for Central in North-West, 
Frontier Province. 1030. 

LEGISLATIVE DEPARTMENT: 

Question “Ye communal composition in 
higher posts of the 539. 

LEGISLATURE, CENTRAL— 

Question re— हू : 
Instructions for reservation of berths 

on basis of Sargent 

fresh 

for Members of on North- 
Westrn Railway. 720-21. 

Refusal of vation of births from 
Lahore Station for Members of 
721 

LEND-LEASE 
Question re— 

Agreement with Canada. 638. 
Question re— fi 

Raflio Licences and Radios imported 
under . 627-28, 

See also ‘‘Lease-Lend’’, 

LETTER(S)— 

Motion for adjournment re Surteptitions 
opening of private Postal 
Department. 574-75. 

Question 7— 
Certain issued by General Manager, 

Bengal and Assam Railway. 920-21 
Methods employed in the matter of 

Cerisoring in the Post. ~ 1086-87. 
Recent restrictions on of Delhi 

Detenis in the Punjab. 210 

LIAQUAT ALI KHAN, NAWABZADA 
MUHAMMAD— ~~ 

Election of —— to the Select Com- 
mittee” on the Amendmen to Stand- 
ing Orders: 1042. 

Expressions of regret on the death of 
Mr, Abdur Rasheed Chowdhury.  61- 
62. 

Indian Rice Committee Bill— 
Motions to refer to Select Committee 

and to circulate. 818. 4 
Motion for adjournment 7e— 

ARY 

Motion 7e— 
Food situation. 515-19, 531. . 
Position of Indians in South 

and East Africa, 290, 295, 299. 

Ri ९ pr ion of Mosq) in) B 
New Delhi. 227-28. 

LICENCE(S)—_—- % 
Question re— 

Exploratory and prospecting -— to 
British and American firms regard. 
ing potential-oil resources. 574. 

Inport’ —— for bichromate of soda. 
~ 997-98. 
—— for production of full 

entertainment films. — 114-15, 
—— for raw films. 1026-27. 
Radio and Radios imported under 

Lend-Lease. 627. 
Steps for issue of more bus _—— hy 

Provincial Governments. 938. 
LICENCE(S),, BROADCASTING— 

See “Broadcasting Licences 

length 

LIGHTING— 
Question 7e - inadequate in trains, 

908-09. 
LINE(S)— 

Question 
strategic 

LINE SYSTEM— 
Question re 

charge on Te capital at 
687-88. 

Contro y re —— . introduced by 
Assam Government. 766-6 

—— introduced in Assam. 770-71 

LINEMAN (EN)— 
Question re. wrong entries’ made in 

register of qualifications of प्र 
«.. Sub-Divisional Officer, Telegraphs, 

Lahore Sub-Division. 26-27. 

LIQUIDATION— f 
Question re arrangement regarding —-~ 

pe India’s Sterling balances. 190- 

ATTAIN MENTS— 
Question re 

India Radio. 1084-8 
LOADING CONTRACTOR— 

See “Contractou(s)’’, © 

LOAN(S)— 
Question ve steps for floating 

give Subsidy to Agricultur Z : 

LOCOMOTIVE(S)— 
Question re— 
Manufacture of 
Purchase of 

LODT ROAD— 
Question 7e contract for construction of 

levis quarters at ——, Delhi. 1021- 

in India. 1-2. 
7-8. Z 

f ——, 854-55; 860-61, 1108. 
; & Detenu. 848-4! 

Dismissal of Sardar Shaukat Hayat 
Khan, a Minister in the Punjab. LOHLA; DRi— 
64, 65. Question *e— 

Failure to “make — arra ts 107. Detenti 
ene Haj Pilgrims to Hedjaz. Facility to 
LY. ti 

Misuse of the National War Front 
Organisation by Malik Khizar Hayat 
Khan Tiwana, Leader of the Punjab 
Branch. 66, 67-68, 92-95, 96, 99. 
104, 107-10. 

LOWER GAZETTED SERVICE— 
See “Gazetted Service’. 

LUDHIANA-DHURE-JAKHAL LINE— 
Question ze destrability of running 3 

morning train on 259-60. s 

Africa 

of Officers on the 
Hindustani Programme Side of All- - 

5 

=
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LUGGAGE 
Motion for “adjournment ve barbarous | 
method adopted by Viramgam 
Customs officials for checking passen-. 

866. _ gers’ . < 
Question 7¢ cxamina of passengers 
—— Jat iramgam due to export 
control. 332-33. 

LUNGI(S\— z 
Question re embargo on exporb of —— 

from M&dras. 551-52. 

M 
MACHINERY ((1ES)— 

Question re and principle for fixing 
prices of -materials taken by Goyern- 
ment. 703-04. 

MADRAS— __ 
Question re— = 

Allowances to Postal Officials in —— 
Postal circle. 690. 

Delay in transit of Postal articles posted J 
in ——. 707-08. 

Embargo on export of lungis ‘from ——. 
551-52, 

Grievances of 
Postal civele. 

_Grievanees re fixation of 
Postal Circle Postmen. 

—— Government Order for procurement 
of-foodgrains in deficit districts. 1024. 

Ministerial Postal Officials in —— 
Postal Circle. 689-90. ; 

Refusal of option to peasants for 
supplying paddy or rice on requisition. 

27-28. 

postal employees of —— 
688. 

pay of —— 

MADRAS PRESIDENCY— .. 
Question re— 
Foodgrains sypplied to ——. 1099-93. 
Purchase of paddy at penalty pri fe by 

Grain Puroliasing Officers of ——. 
- . 188:89, = 

" MADRASI CLERKS— 
See “Clerk{s)"”. 

MAGAZINE(S)— 
Question re refusal of Paper pernit to’ 

Mr. Hashnfi_of Nagpur for starting 
cy 

MAHANADI PROJECTS— 
Question re development 

Ovissa. - 1018. 

MAHATMA. GANDHI— 
= See “Gandhi, Mahatma’, 

MAHATMA GANDHI'S LIFE— 
- Question re ——~ saved by 

soldiers. 413. . 

MAHATMA GANDHI’S RELEASE— 
uestion re film- showing ——. 411, 

_ MAINTENANCE ALLOWANGE— «७ 
See “‘Allowance(s)’*. 

MAJOR INDUSTRIES— 
See ‘‘Industry(ies)"”. 

MALABAR— 
Question re Grow More Food Campaign 

in and. South Kanara Districts. 
1023. 2 

of —— in 

British 

> 

MALAKWAL BHERA BRANCH LINE— ~ 
Question re मी in timings of trains 

on ——. 95839. 

MALAKWAL BEHRA LINE— 
Question re— 

Closing of Hazurpur Railway Station 
on . 934. 

Stopping of First and Inter Class tickets 
on ——. 935. 

MALARIA— 
Question re— 

Anti- measures for Shahdara (Delhi) 
town. 1034-35. 

Havoc by cholera and —— in North 
ihar. 

Shortage of labour in Goal mines due 
0. ——. 1000-02. 

Spread of cholera, influenza and —— in 
Bengal, Bihar, etc. 335-37. 

MANGAL SINGH, SARDAR— 
Motion for adjournment 7e— 

Failure to make proper arrangements 
prevent destruction of 43.1.0.0. 
records at Allahabad. 66. 

Sind Goyernment’s Ban on Chapter 
XIV of Satyarth Prakasha. IS 

Question 76€--- 
Cases under Criminal Law Amendment 

{Amending) ordinances initiated by 
the Special Police Establishment. 425. — 

Deaths in Bengal. 37. - 
Denial of Hindus’ right for cremating 

their dead in British West Indies and 
British Guiana. 1027. 

Desirability of running a morning train 
on Ludhiana-Dhuri-Jakhal Line. 259- 
60. ; 

Desirability of transferrin Delhi 
Detenus to Delhi District 5 ail. - 210. 

Hage enditure on Special Police Establish- 
pnt, etc. 426-27. 

Grievances of Delhi Detenns. 209-10. 
Indian Evacuees employed ७७ Govern- 
meni or given Maintenance Allowance. 
1121.22. 

Tnfructuous investigations by the Special 
Police Establishment. 425-26. 

Material supplied to certain Accredited 
Preas Correspondents. 

Non-supply of Delhi Newspapers 
Delhi Detenus at Ferozepur. 210. 

Prices at which wheat is purchased in 
A Punjab and sold in Bengal. 38- 4 : 

to 

Proposals for appointment of Indian 
Consul at- Moscow and Russian Con- 
sul at Dethi. 260. 

Recent restrictions on tetters of Delhi © 
Detenus in the Punjab. i 

. Restrictions on interviews’ of Congress 
Worknig Committee members. 423. 

Revision in the division of Accredited 
Press Correspondents. 427. 

Telephonic message to Special Police 
Establish i, #ह | | 

by Railway. staff. 
[3 

of military officers 
427. 

Tour of Railways by Accredited Press 
Correspondents. - 

Trial of Babu Jai Prakash Narain. 425. 
Trials under Ordinance No. 29 of 1943. 

426, = 

a:
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Wheat and sugar purchased by Regional 
Food Controller, Meerut. 574. 

Question (Supplementary) re— 
Coupland Report and Indian Constitu- 

tional: Reforms. 
Detention of Dr, Lohia. . 855. 
Detention of Myr. Jaipralash Narain. 

855. 
Detention of Mr. R. 2, Chaddah 

Amritsar. 410. 
Government contribution to — Indian 

Labour. Federation, 112. 
Increase in Pay. and Allowances of 

Indian Troops. 842, 
Post-War Industrialization Plan — pre- 

tain Industrialists. 179, pared by ce 

847. 

रह 

Subsidized Newspapers. 

MANU SUBEDAR, 
Election of 

MR 
to the Standing Com- 

mitte for the Industries and Civil 
Supplies Department. 1042 

Hindu Marriage. Disabilities Removal 

Motion to refer to Select Committee. 

Insuxance (Second Amendment) Bill— 
Motions to refer to Select Committee and 

to circulate. 741-43, 
Motion for adjournment 7e barbarous 

imethod adopted by Viramgam Cu 
toms Officials for checking passengers’ 
luggage. 866. 

Motion re— 
Election of Members to the Advisory 
Board of Archeology: 7. 5. 

Food situation. 149, 470, 488; 508-12, 

Public Deh (Central Government) Bill— 
Motion to refer to Select Committee. 
85. 

“Question 7¢— 
‘Association Trading” proposed im “the 

United Kingdom 5 335: 
Stations. Beggar nuisance at Railway 

255-56, : 
Bombay Explosion. 257-88. 
Coal ition. 258-59, 335. 
Comuption in’ connection with berth 

reservations. 910-11 
Corruption in. connection 

ity. 911-12. 
fixing prices of materials taken 

overnment. 704: 
Employment of women underground in 

Mines 
Equipment imported for the All-India 

Radio. 
Empire Dollar Pool. 648. 
“Examination of passengers’ 

thw with ‘wagon 

luggage at 
Viramgani due to export contrel. 332- 

“Excessive Railway travel by — military 
men. 420. z 

“Export trade to United States of 
America. 420-21. 

Fertilisers Mission. 567, 718. 
Tnadequate lighting in trains. 908-09. 
Tncome-tax Deduction re Interest on 

Bombay Port Trust Bonds of Holders 

India’s dollar psoition, -413-15, 
Machinery and principle for fixing prices 
ae ee 1818 taken by Government, 
7 

Materials enjoying concessional. Tariff 
Rates® 705-0' 

Measures for vecovery of Sterling . +- 
balances. » 41847. 

Modification of | Indo-British Financial 
Settlement. 35, 

Ordinance No. 45 of 1944. 636-37. 
Outside Missions to India. 421-29. 
Paper stock and paper™economy mea- 

sures. 328-31 
Protecti to War Industri 331-32: 
Purchase of trogen Industry plants 

from Ameri 567. 719. 
Purchases by the U.K.C. in India. 

Adio Licences and Radios imported 
under Lend-Lease., 627-28. 1 
egistration of Post-War Capital goods 
requirements, 776-7 
egistration on building constructions. 
702-03, 851-52. 

Rise in price of milk, nieat and cattle. 
558-59. 

Sal@ of South’ African- Gold in Tndia- 
620-21, 636. Fs 

Shipping available for civilian goods. 
256, 870. 

Shortage of labour in coal mines. 561- 
63. 

Slaughter of bovine cattle. 557-58. 
The United Kingdom ‘Commercial Cor- 

poration. 635-56. 
Wagon production. 969-10! ले 

“Question (supplementary) 7e— 
Arrangement regarding “Liquidation of 

India’s Sterling Balances. 191 
- Bombay Explosion. 249 = 
“Cotton textiles: 783, 784. * 
Creation of Central Technical Power 

Board. 326. 
Criticisms against encouraging importa-o ~ - 

tion of consumers goods 5 
Desirability of increasing the number of 

qnedical men. 768: 
Efforts for vemoyal of disabilities affect- 

ing Indians in United States of = 
५ America. ss 
Empire Dollar Pool. 629, 630. 7 
Industrial inission to Britain. 779. 
Instructions re reservation of berths for 

Members. of Centra] _Assembl¥. 697. ; 
Policy 76 purchase of foodgrains’ by 

Indian States from British Indian 
Provinces. 

Policy re selection of Control» Goods 
Shops. 313. ¢ 
osition of Insured property. 627. ® 

Post-War Industrialization Plan prepar-_ 
ed by certain Industrialists.. 179. 

Post-war trade of imports and_ exports. 
548. 550. : 

Power Alcohol Industry. 775. 
Profits made by United Kingdom and 

America through sale of gold in India, 
41 - 

Purehase of locomotives. 8. 
: in United Kingdom. 647-48 Purchase of Meat. Fish. etc., for the 

India’s Art Treasures in the United Military in Chittagong Division. 862. 
Kingdom. 789-90. Report of the Fertilizers Mission. 694. 

CR aa a OT ¥ vad) 
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Representation 76 Indo-Byitish | 
Settlement. 652, 2 

Review of the Coal Commissioner's 
Administration: 20. 2A 

Standard cloth. 770. 
Statement on Bretton Wodts Monetary 

Conference. 189. * 
Statement on Finance Member's work 

ve Financial Safeguard of India. 183. 
Steps for reducing slaughter of cattle. 

324 3 
Steps’ for stabilising 

of rupee. 408. 
- Steps for Stabilisation of Prices. 

Terms of appointment of the 
Commissioner. 15. : 

Visit to England of the Cormmerce Secre- 
tary, Mr. N. R. Pillai. 132. 

Resolution re fifteen-year plan prepared 
by capitalists of India. 968, 971-73. 

. MANUAL(S)— 
Question re revision of the Income-tax 

3 . 

purchasing power 

184. 
Coal 

MANUFACTURE(S)— 
Question ye— 

Agreement for —— of artificial Ferti- 
lizers in the Travancore State. 849, 

Exports and —— of gunnies and hes- 
sian. 134. 

Tnsufficient orders for 
Tndian ---- 133. जे 

“>+-+ of artificial fertilizers. 954-55. 
of locomotives in India. 1-2, 

—— of sulphate of ammonia. — 935. 

* MARRIAGE DISABILITIES REMOVAL 
BILL— 

See “Hindu ——* under “Bill(s)””. 
MARKET (S)— 

Question 76 notification fixing . 
“prices of foodgrains in Jharia coalfield 

775-76, 
MARKET INSPECTOR— 

Question 72 “conviction of Mr. Partap 
Singh, + New Delhi. 326. 

MASS CIVIL DISOBEDIENCE— 
2 See “Civil Disobedience’’. 

MATE(S)— 
Question #e and Head —— on 

Bengal and Assam Railway. 919. 

MATERTAL(S)— 
Question re— * 

Delays in fixing prices of ——~ taken by 
Government. 704-05. 3 

Machinery and principle — for fixing 
prices of —— taken by Government. 
703-04. 

enjoying concessional ‘Tariff Rates. 
07. 

tinned: food. to 

% 

70: 2S 

Release of raw building — for civilian 
5 use at Chittagong. 780. 

MATERIAL CHECKER(S)— 
Question re co-ordination of Grades. of 1. 

certain. Time Checkers and ——- on 
Hast ‘Indian Railway. 483. 

MATRICULATE(S)— : 
"Question 7e confirmation “of 

Assistant Commissioner of 
~ tax in the Punjab. 422, 

3 
Tneome- 

MAURITIUS— 
= Question re 

in 

MEAL(S)— 
Question 76 

MEASURE(S)— 

Question re— 

Indians shot in Police firing 
318, = हि 

of Indian Troops. 844, 

Anti-malaria ——— for Shahdara (Dethi) 
Town. 1034-35. 

Cable to Mahatma Gandhi re India x: 
retaliatory ——— against South Afric: 
164-65. 

Certain —— for maintenance of disci- 
pline on railways, 31-32. 

against Profiteering by woollen cloth 
howkers in Delhi. 1036. 

—— for bringing down prices of essen- 
tial commodities. 1037. 

down prices of food- —— for bringing 
grains, etc, 1037. 

ing General Election “of 
Legislature. 1037-38. 

3 r reducing electric charges in 
Shahdara (Delhi) ‘Town. 1038. 

MEAT— 
Question 

s and Exports of ——. 135-36. 
se of ——, Fish, etc., for the 

Military in Chittagong Division. 

Rice in place of milk, —— and cattle. 
558-59." 5 

Short: and long term policy for improve. 
ment of milk and —— ‘supply. 1040. 
41. 

MECCA— : 
Question re Levy of transport charges 

on Haj Pilgrims for visit to 
Arafat, etc. 786—87. 

MECHANIC(8)— 
Question yy Apprentice —— Yeernited 
Comminity-wise in Bengal and Assam 
Railway. 

MECHANICAL 
Question *e— 

Promotion to selection posts in ——, 
Bengal and Assain Railway. 921. 

Recruitment of inferior staff in Engine- 

44. 

DEPARTMENT— 

ering and —'s of Hast Indian 
Railway. 56. 3 

MECHANICAL ENGINEER(S)— 
Questiéi re technical —qualifi 

for senior posts of draftsmen in the 
Chief —'s Office. 11-12. 

MEDICAL COLLEGE(S)— 
Question 7e nse by soldiers’ of swini- 

ming bath at Lady Hardinge -——, 
. Delhi. 1026. 

MEDICAL COUNCIL, GENERAL—  - 
Question re non-vecognition cf Medical 

Degrees of Andhra University by 
ce of the United Kingdom.  790- 

HL 

MEDICAL DEGREES— 
Question re non-recognition: of ~ of 
Andhra University by General 
Medical ~ Council ~ of the ‘United 
Kingdom: See ire eer ace ee 
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MEDICAL EXAMINATION 
re omission of 

i report 6n North ४ 
Ra 

MEDICAL iN 
Question ve desirability 

ell 
७६ increasing 

the number of 6! 67-69. . 

Meeting of Regional Food -Cuxtroller, 
; Price Control officers Muzatiar- 

gar, ect.. at Delhi. 721-22. 
of egional Officers ~ to 

vertain Stations on Shahdara (Delhi) 
Saharanpur 72 Light Railway. 720 

Wheat and sguar purchased by Regional 
Food Controller 7 

MEEPTING(S)— 
Motion for adjournment re forcible 

entry by police at the Lahore —— of 
the General “Council of All-India 
Railwaymen’s Federation. 141-42. 

Question +e— 
-—— of . Regional Food — Controller, 

Meerut, Price Control —_ Officers, 
Delhi. 721- Muzaffarnagar, ete., — at 99 = 

_ Orders in the United Provinces for 
holding Postal Union only. on 
Sundays and Postal holidays. 26. 

Report of —— of Posts and Telegraphs 
workers at Mymensingh and Tangail 
952-55. 

MEHTA, MR. JAMNADAS M.— 
Motion fro adjournment re— 

Jnacenrate Government reply re 
Government Contribution to Indian 
Labour Federation. 220 

Non-representative Delegation to World 
Monetary Conference in America 
14 

Question re— 
Appointment. of as India’s High 

Commissioner with Burma Goyern- 
ment. 795. 

Memorial submitted ७ by the Gujarat 
Tobaceo Merchants’ —_ Association. 
Nadiad. 1122 

+ Resolution ve fifteen year plan prepared 
hy capitalists of India. 973-75, 977 

MEMBER(S)— 
Election of- a —— ६0 ४16 

Finance Committee. 74,265. 
Election of a the Standing 
Committee for the Food Department 
1042, 1127 

Election of 
of Archaeology. 341 

Standing 

Sel. 

Election of to the Central 
Advisory Board of Edutation. 649- 
54, 957: 

Election -of -——— to the ~ Indian 
Coconut — Committee. 655-56, 957. 

Election of =— to the Select Committee 
“on the Amendment to Standing 
Orders. 804, 1042. . = 

Election of to- the Standing’ Com- 
nuitteé for the Industries and Civil 
Suplies — Department. 656-59. 1042. 

Question. ye— है : 
Arrests of Congress Committee —— in 

Dethi in “Angust, 1942. 1110. 

to the Advisory Board 
8, 

Extension of term to nominuted of 
old Sahhdara- (Delhi) Noittied Area 
Committee, i 

Higher proportion of nomiaa’ a 
Shahdara (Delhi) Municipahty. 1034. 

Instructions re reservation of herths 
for —— of Central Asseinbly. 597. 

Tustructions for reservation of berths for 
—— of Central Legislature on North- 

Negotiations by Non-Official —— of the 
Delegation to World Monetary Con- 
ference. 889 

Propaganda hy —— of the Vicerox's 
Council. - 208, 570. 
efusal of reservation of berths from 
wahore Station for —— of Central 
gislature. 721. - 

trictions on interviews with detained 
-—— of the Congress Working ११०७ 
mittee. 643-44, 

Restrictions of interviews with ot 
the Congress” Working Committee. 
1088-89. 

MEMORANDUM(DAj— 
nove Home Department on 

representation of. minority communi- 
ties in posts filled -by promotion. 399- 
400. 

MEMORIAL(S) 
Question 7e¢— 

f “RB Class Guards of Howrah 
Division for fixation of pay, ete. 56. 

of = Sub-Postmasters in United 
Province for increase of allowance. 
52: 

—— Subutitted by the Gujarat Tobacco 
Merchants Association Nadiad. 
1122 

‘North-Western Railway employees’ 
regarding Revised State Railway 

e Rules. 692 : 

MERCHANT (S)— = x 
Question 7¢: citizenship in United 

States of America of Sind work 
9: 

MERCHANT SHIPPING (AMEN D- 
MENT) BILI— ' ie 

See “Indian * under “‘Bill(s)”. 

METEOROLOGICAL DEPARTMENT— 
Question 7¢— 

Expansion of the ——. 49-50. 

Officers of Class 1, etc., granted exten= 
sions. of service in Posts and Telep- 
vaphs and 8. 27-28 

Recruitment in tenrporary — Gazetted 
Posts under Posts and Telegraphe 
and 8. 

METHOD(S)— 
Question 7¢ employed in the 

matter of Censoring Letters in the 
Post. 1086-8' 

MICA INDUSTRY— : 
See “Industry (68) ५ Se 

MIDDLE HAST— + z 
Questionere articles received from —— 

for disposal in India. 8-9. 

Western Railway. 720-21. 
—— of. Central Legislative Assenbly- 

2 uuder Detention. 1090, 

= 
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MIDDLE SCHOOL(S)\— MINE(S)— 
Question 7¢ raising of Shahdara (Delhi) Question re— : 

to a High School. 1038. Cases of employnient of children om 

MIDNAPUR 
Question 7€ fallow land in coastal belt 

of Cantai Sub-Division, ( 1000. 

MILCH- CATTRE— = 
See “Cattle”. 

» Railway travel by men. 
420. ee 

Question re harassment of civilian pas- 
sengers by —— men at Railway Sta- 
tions and #7 trains. 929-31. 

Land acquired hy —— in Ass 
Aerodrom ete. 

Hand acqui by 
Aerodromes. etc: 

Purchase of Meat. Fish 
—— in Chittagong Division 

MELITARY CROSS— 
re lower 
of Victoria “and 

1082 

ARY ESTATES OFFICER (9)-- 
Estate Officer : 

MILITARY RMS— 
Question ve buffaloes and cows purchased 

for 0-11 
- MILITARY OFFICER( 

Question r¢e— 
adges distinguishing —— within fight 
ing area. 406-0 

Insult to Mr. Frank है. Anthony by a 
Jubbuipore Railway Station. 

180. x 
etired ~— appointed in Food Depart- 
ment. 327-2 

Telephonic message to Special | 
Bstablishment. Delhi. re harassment 
ot —— hy Railway staff. 427. 

MILITARY SERVICE 
Question 7 agesof Superanimuation for 

am for 

in Bengal for 

etc., for the 
861-62. 

Allowances of 

at 

MILITARY WORKS— . 
Zz: Question re supply of foodsttfis to 

labourers on. at Chittagong. 779. 
MILK— te 

Question , r= ces 5 
Rise in price oty meat and cattle. 

558-59. 
Short and long-term 

improvement .of 
€ 1040-41. 
Statement on 

policy — for® 
and meat supply. 

supplies’ of yegetables. 
etc., 11 Bengal. - 126-28, 

MESS ०६ 
Question ye— z 

Cotton textile taken over by 
Government. 557 

of the = 

underground jyork in ~ 1002-03. 
Employment of wonfen underground in 

559-61 
Shortage of labour 

3. 
Inderground work in 
women. 1003. 
9 SAPETY 

in coal ——. - 561- 

by pregnant 

(S]b O WING) 

10111 

Question. 7 steps to control 
rds a colliery ynder Defenc 

-india Rules or Coal Control Scheme. 

adjournment ve _dismissal 
ir Shaukat H Khan, a 

he Punjab, 63-6: 
RIAL POSTAL OFFICTAL(S)— 

8 ‘Official (s)’ 
TERTAL STAPF— 

Seo “Stati 
MINORITY COMMUNITY (IES 
~ Question re Home Department Memo- 

andum on represéitation of in 
sts filled by promotion. 399-400. 

Question i 
Pertili. Sa OO 

to 778-78. Britain. 
=22. 

)) 
FERENCE 

Sve “Conference! 
31013 31, INSTRUC 

ce “Trstruction(: 
MOSEOW— 

Question 72 proposal -for appointment 
of Indian Consul at and. Russian 
onsul at Delhi. 260. 

MOSQUE(S). 

in New Resolution 7 eprotection of 
Delti. 221-33 

MOTION (8) 
—— for adjournment re frequent, dis- 

eS allow s by the Governor-General 
= of in the Assembl¥ require his 

previous consent. 144 E Sp 
Food: situation. 147-64. 
(Time limit fixed 150.) 439-74, 485 

53 
Position of Tndians in South 

and East Africa. 267-30! 
dopted as amended. 308. 

MOTION(S) FOR ADJOURNMENT—= 
See“ Adjourmment(s) 

MOTOR VEHICLES RULES— 

Africa. 

Insufficient supplies of superior See “Rule(s cotton to Indian- textile - 19 MOVEMENT(S ae ‘ce —— and ground-nut decorticat Question ३९ 787-88 
Communication of Oxders egarding Supply of defective Standard Cloth by of commodities to Yailway staff. as ae Sarai हे 34. % MIEL } District Magis sbi 4 Factories (Second Amendmeni) Bil]— certain Raily A ee ce Motion fo refer to Select Committee, United Province re —— by Rail of > 91-92, z 

See eee ee eee 72) = +: 
oe % _ = are 

a 
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“5 Prohibition 0 sof Soda Ad and 7 MURDERS) 02 1-50 ees 
- ¥Fuller’s Earth on certain Stations of Question re— 

Railways. 720. > —— and Outrages im: Caleutta on 
.MUDALL AR, THE HONOURABLE Indians by Americans and American 
DEWAN BAHADUR SIR RAMA- 
SWAMI— 

Hindu Marriage 
Bil—- 
Motion to refer to Select 

598. . z 

Disabilities - Rémoyal 

Committee. 

Motion for adjournment re misuse of 
the National War- Front Organisation 
by Malik — Khizar Hayat Khan 
‘Tiwana, Leader, of * the — Punjab 
Branch. 94. 

Resolution re fifteen year plan’ prepared 
by capitalists of India. 

MUDIb, ‘THE HONOURABLE — SIR] 
FRANCIS— = . 

- Declarations: ot Exeniption under the 
~ Registration of Foreigners Act (laid 

on the table). 866 
Motion for adjournment *e— 

Central Provinces Government servants’ 
aid 10, conversion of | Gonds tof 
Christianity. 141. 2 

Ii-treatment .meted out to Mi. Ram 
. Charan Agarwal by the Delhi Police: 

145. 215. > 4 
Misuse of ‘the National War — Front 

Organisatien by Malik Khizar Hayat 
Khan 
Branch, 

ana 
~ 94. 

Leader of the Punjab 

=— Sind Government's Ban — on Chapter 
, XIV of  Satyarth- Prakash: - 265, 
. 390-91 

Surreptitious opening of private letters 
by. Postal Department. 875 

Oath of- Office. 1. = 

MULTAN 17ए18100-- 
Question 76 - food Inspectors, ete. 

appointed: in Karachi and 8: 4654 - 

MUNICIPAL COMMITTER(S) 
Question re— 
Communal composition of certain posts 

in Health Department of New Delhi 
6 

of Head Clexk in New Delhi ——. 
~ 

list published by Delhi- 
Shahdara ——, 1090, Sate 447 

MUNICIPAL TAX(ES)— roe: 
es) ai: 

MUNICEPALITY (IES 
Question 96-- 
~ ‘Bad sanitation of Delhi:Shahdara: —— 

1012-1 

~ Elestion of New Shahdara (Delhi) = 
1034 

Extension of Certain relief -to Railway 
Servants. and staff at Delhi 
1720. 

Afigher: — proportion 
members in 
034. 

of nominated 
Shahdara —. (Delhi) 

Nomination of* Sanitary 
Shahdara (Delhi) 

~ MUNIRUZZAMAN, “MAULA 
Question re detention of ——. 

Inspectors” to 
1034. 

ne of tn E(B) Section 

Negroes. 194-95, 11: 
= on Garstin Bastion Road; Dethi. 

1106. 

MURTUZA  SAHIB 
MAULVI SYE 

Motion re foodsituation, 534. ‘ 
Publié Debt (Central Government)- Bill— 

BAH ADC R, 

Motion to consider, 673 

Question #€-- सह - 
elay in. transit: of Postal sarticles’ 
posted in Madras. 707-08, 

“Bengal and 

Personnel of Food? Supply Department 
Bengal and Assam -Rbilway. 918. 

Preponderance of non-Mislims ip Food 
Supply Department, Bengal art 
Assam Railway.’ 918 

Recruitment of Canteen Inspectors 
Hood -Supply Department. Bengal 
and Assam Railway. 91: 

Recruttinent to Food Supply Depart; 
anent, Bengal and | Assam allway. 
918. 

Question (Supplementary) re vacancies _~ 
of Superintendent in the Office of 
Director-General, Posts and Tele- 
graphs. 927. कर मर 

MUSEUM(S)— ae 
Question +e - removal. of Architectural 
antiquities of “Budhist era from 
Nagargunia Hills —— “566: 

MUSLIN (S)— 
Question १८ = 5 

Hlindu and ——. employees in Radio - 
Stations. 41 : 

ignoring clainis: of. by ‘Traffic 
_ Selection Commnitttes, Bengal : and 
Assam Railway. . 922... 

Ignoring <claims of =—= for certain 
posts on Bengal and Assam Railway.~ 
714. 

aims gf >=— for selection 
{son Bengal and Assani Railway. 

2. 

uetons 7७ employing 
Superintendents and Head 
608-70 

wppiicants for pos: 
Department, Bengal and 

46. 

as’ Office 

the Stores: 
Assam Rail- ~ 

amp Clerks ine the Office of 
er-General, U.P. 1195, 
ant Controllers’ on Novth- Western Rhilway, 700. 

950. 
cévtain 

Office’ of 
Indian Rail- 

thent ;oF ९6: 

+ Non-employ: 
posts in’ the Establishment 
Howrah Division, Wasi 
Way: 

Non-Nominatian of -—— oa Committee of Co-operative Societies on Behgat aud Assam Railway. 713. 
on-posting of —— in के 

i | 81 
n . 

Clerks. 

£ Food Depart- ~ 

(B.) Section ~ 



“MUSLIM TALLY CLERKS— 

~ MUSLIM. 

Z MUSLIM PERSONAL LAW | 

INDEX 10 THE LEGISLATIVE ASSEMBLY DEBATES. | 

of the Personnel Branch, Bengal and 
Assam Railway. 87. 

Non-representation “of —— on certain 
Selection Boards, Bengal and -Assam 
Railway. $21. 

Non-Selection of —— in Stores Depart- 
ment of Bengal ind Assam Railway 

80. Service. 714. 
Paucity of Delhi ationing 
Department 

Paucity. of 1 
of Central Public Works Department. 
339. 

Paucity of —— Tolegraph Masiers and. 
Wireless” opérators.  28- 

. Preponderance- of —— An Acme 
Establishment Sectidn, North-Western 
Railway Headquarters Office. 30. 

Preponderance of ॥णा- —— in Food 
Supply - Department, Bengal and 

91 
ponderance <= 'Sub- 

Pérmatient Way [nspectors on Bengal 
919-20, and — Assan 

Prohibition of burials in ‘certain. — 
gra rds of Delhi. 1015. 

Ss Prom » of hon: —— ag Power Con- 
=—~ ~ troller in Rawa!pindi. 917. हर 

‘Promotion of non- —— Tally Clerks of 
Calcutta District, Bengal and- Assam 

= ailway. 922. 
ASSISTANT CONTROLLERS 

OF FOOD SUPPLY (TES)— 
t= OE tant Controllers: - of Food 

Supplies’ = 
MUSLIM CANDIDATE 

See ‘Candidate(s)’*~ 

MUSLIM ‘GAZETTED OFFICERS— 
See“ Oficer(s)”” * = = 

MUSEUM. HIGHER -GRADE  CLERKS— 
See “Clerk(s)*. - = हे 

MUSLIM NATION— : aes 
Question 72 economic and — Industrial 

=  Backwardnéss of in India 202. 

MUSLIM OFFICER(S)= ~~ aa 
“Question 7e— z 

~ = shunted: out 1707७ Food Supply 
Department, Bengal and Asean Rail. 
way. 918-19. 2 

Paucity of —— in the Office of (हि 
Deputy “Accountant-General, Posts 
and saan Delhi. 198.” 

i - See-also Officer 

APPLICATION: (SECOND 
MENT) LL 

5 See: “Bill(s)?? 
MUSEIM, QUOTA— ~ 

* Question 7 —~ of Apprentice Train 
~~ Examiners.on Bengal and Assam Rail- 
= eWay = T10: s 

MUSLIM REPRESENTATION. 
— See “Representation (s 9 

AMEND. 

“See Tall (5)? i= 

NAGPUR— 

MUSLIM TRADESMEN— oan z 
See “Tradesmafi(eny?.~—- 

MUSLIM TUCK SHOPS. =A 
See “Tuck Shop(s)””. = ee. 

MUSLIM - WAKES -, (AMENDMENT). 

under “Bill(s)” 

MUAZAFFARNAGAR— 5 
+ Question ve meeting of Regional Food= . 

Controller, Meerut; Price Control 
Officers; ५ ote, at’ Delhi, “721-22, 

MY MENSINGH— 
ion Te report -of meeting of Posts 

and Telegraphs workers at —— and 
‘Tangail, ” 952-53. = 

MYMENSINGH HEAD OFFICE et 
~_ Question” re - Clerical “seale- of pay in 

952. 
Reduction in pay of. certain clerks of 
=, 951-5: 

MYSORE DIVISION— 3 
Question १९ appointment of Coimbatore Be 

District candidates as postal clerka-~ <4. 
ani —— = 951-32. Te % 

N 
NADIAD= a 

Question ve memorial submitted by the 
sujarat Tobaceo Merchants’ Associa- P 

tion, 5.1122. 

NAGARGUNA HILLS— 

Quéstion ve removal of Architectural 
antiquities of Budhist era from —— 
Museum. 

Moiion for adjournment re removal of 
Archwological “Finds” of 865. 

NAGARJUNA KUNDA— 

Question xre— = 

——-archzological excavations. —.564-65. 
Proposal to remove antiquities of ——.. 

1011-1 

Question 7¢— - 

Installation: 6 Broadcasting Station at 
os 17-08. 

Refusal of paper permit to Mr. Hashmi 
of for starting a magazine. 792. 

Schemes submitted~ by Laxamiharayan- ~~ 
Institute of -Technology ——=. 846-. - « 

AT. रु 

Strictuves passed by —— High Court — | 
on the Executive. 862-63 ; 

NAGPUR. PLAN: 

See “Plan(a)”’ 

NAIDU, MB. G. RANGIAH— 
“Hindu Marriage -- Disabilities 

Bill = : 
Motion fo refer to Select Committee; 

586-88. 

“Removal: 

Public Debt (Central Government) Bill— 
Motion to 266 to Select Committee, 

Question 7e— ~ 
Allowances to Postal officials in Mad 1 3 Postal—Cirele. ~ 690. ae 



rs 

‘Complaints against Hindu Refreshment ६ 

‘Amount per head paid in, kind in the 
Railway Gtain Supply Scheme. 722 

Anti-malaria measures f Shahdara 
(Delhi) Town. 1034-365, 

Checking and ‘auditing “of Accounts of 
Shahdara (Delhi) Saharanpur- Light 
Railwa; i et ese + 

Room at Delhi Railway Staton. _ 722. 
Concession ve posting to. officials return 

ing fron Service. 709. 
Conditions of Servive, etc., of - Civilian 

Gazetted Officers, Indian _ Army 
Ordnance <Corps:> 11185 ~ 

Conferences — with 
GC 1118-19. 

‘Distribution of work on grant’ of casual 
=e to postmen, 690-91 

Magistrates’ - directions to 
R Station» Staff in 
Provinces. 76 amovement “by 

i comimoditie कु 
hew -Shalhdata (Delhi) 

- 1034. 
nm by ‘representatives of 

Postmen’s Unton at Mittra- 
Cl nquiry. — 6 

Expenditure on 

certain Réliet to Railway 
and Staff _o. hit Muni- 
1126; 
-oi- tem to nominated 
of old’ Shahdara .- (Delhi) 
Arca Committe 034: 

Handwriting — Experts in 2. 

Postal Ciel 
ances 7¢ fixation of pay of Madras 

Postal Circle postmen. 689 
E proportion of noniinated 
niembers in »Shahdara? (Delhi) Mum 
Gipality: — 10 

Tncreuse -of 
5 Indian Rai 

eof ‘teacup on 
ay by Messrs. Bal 

das Eshward: ८ ~ 
Tnstructions fox reservation of berths for 
Members 01: Central hegislature on 
North Wester Railway. 720-2 

Maltreatment -of ~ Tnferior Railway 
nts “by Delhi Railway Poli 

1105-06. 
Meeting of Regional. Food Controller 

Meerut, Price” “Control. Officers, 
Muzaffarnagar; हट, at Delhi, —721- 

- Ministerial Postal Officials in Madras 
Postal “Circle. - 689-90. 

«Murders on Garstin- Bastion _ Road, 
Delhi. 1106, = 

Nomination “of Sanitary Inspector to 
Shahdara (Delhi) Municipality 1034. 

Sa re hooking of Goods Traffic. ce ; 

Prohibition of movement of Soda Ash 
and Fuller’s —-Eavth — on — certain, 
Sections. of Railways. 720, 1196. 

Prosecution of Assistant Station Master 
of Rajpura Sti z 

Quota of paper for various - news 
agencies. 1 = 

3 Museuin. 

Acciedited Press है: 

anitation 19 Shahdara- 

Postal éuiplayees » “ol 

Raid. on’ Gambling Den in Delhi. 1106: 
educing the capacity of tea cup on 
Bast: Indian Railway «by - - Messrs, 
allabhdas —Hshardas; ~ 726: 

mi .of berths from 
Lahore Station for Members — of 
Central, Legislature: 721. 

Removal of Architectural “antiquities of 
Budhist era from), Nagarguna Hills. 

Removals of t € 
- Jndian-Army Ordnance Corps.~ 1118, 

ans Cazetted Officers, — 

Removal of Prostitutes from: Garstin 
Bastion Road, Deli. 1406. 

Res postmen at Post - Offices... 
San jon ot land between railway: 

bridge, —Shalidara-Delhi ~and - Grand 
Trunk 11080: 5 57 < 

> Scales of pay to new enirants of Postal 
. Departinent 91. 

Gazetted Officers; © Indian~ +हैफाज 
Ordiance Céxps. 1118 

690. . 

ment iheted out to civilian ~ 

Visits of Regional Officers, Meerut to 
- certain Stations on Shahdara~ (Delhi) = 

5 anpor Light Railway. 120. 

NAIRANG, SYED GHULAM BHIK— 
Question %e-— ris 

Cantonmenis <in India. 88-59. 

and King’s 
Cantonments 

Introduction of low si 
employees of  Gertain- ~ cantonment 
hoards. = 58. 2 

of Cantonment . Executive “59 ; 

NAME(S)— é 
Question. 76 steps for inclusion —_in 

NANKANA SAHTB. 5: 
Motion” for adjournment ve stopping 

the booking 07 passengers to on 
Guru Nanek’s- birthday “anniversary. 
143-4 ; = 

NARRATIVE REPORT: 
See —“Report(s)? 

NATAL— 2 
Motion for adjournment ‘%e position of 

indians tn +— ander —— Occnpa- 
tion Ordinance. 137. 

NATAL OCCUPATION » ORDINANCE 
See *‘Ordinance(s)”. 

AL PROVINCIAL COUNCITL—~ 
‘Question “re Ordinance of the ——. 

3359-40, ea 
ey AL GOVERNMENT. Z 

estion #e projects’ “possible ~ only 
under ——. 403-04 = sf 

NATIONAL HERALD— 
Motion» for adjournment re refusal of 

pertiission- for republication of —— ~ 
and Vorward.e 218. 

. Question re re-publication of .-——, 
30898, =~ : 

Central “and Provincial els ral rolls | 



ee
 

भू of the Punjab Bratch. © 66:68, 92 
Senn : 

Resolution-/+ ——, _ 985:90 iz 
NAUMAN, MR, MUHAMMAD— 

= - Banking Companies Bill— Se: 

Ne
 

6b INDEX TO THE LEGISLATIVE ASSEMBLY DEBATES. 

NATIONAL SAVINGS CERTIFICATES— 
Question re— 
-Authoyised agents for sale of —— 

Government of India Offices. 1101- 

Epes “Realisation from Sale of ——.  1095- 
96. i eS 

ह NATIONAL WAR- FRONT 
Motion for adjournment 76 misuse of 

the —— Organisation by Malik 
Khizar* Hayat Khan Tiwatia, Leader 

Motion to circulate: ~ 1060-62 
Election of to the Standing Com 

RE mittee for the Industries and Civil 
Supplies Department. 1042 

Motion efor adjournment 7e— 
Deaths due to aw accident at Bakhtiar- 

pur Junction. Station, 146, 164-06, 
+167 174, 
Misuse of the National War Front 

Organisation by Malik Khizar Hayat 
‘Tiwana 

97 
Khan. 

x Branch 
= Sinking ० 

Motion x 
Question 7८-- 
Appointments made in the Stores De 

== “partinent, Bengal and Assam Rail- 
5 ees WAY |. 

Clerks transferred to Personnel Branch 
6 of Head Office of Bengal and Assam 

F 112: 
Pos 

szeader of the Punjab 

“Cor'morant’’. © 220. 
sifuation: — 455-58. 

Ss of Office: of Execu- 
Paksey, Bengal and 

712-13. हे 
a im” applicants. , for posts ins the 

~, Stores - Department Bengak -and 
= my Railway. 46. 

f Ss in Beigal and Assam Rail- 

Preponderante of “Hindus in Wire Section of Bengal’ and Assam 
way. 73: 

«. ~ Probationary 
है and Signal! 

and Assam. Ra: 
Recruilment of Clerical’ Staft in Estaly 

lishthent Sections of Bengal and Assam 
Railway. 12. 

pare Recruitment on’ Ondk and Tirhut: Rail- Way. in Officer's 2४16. 5! 
Staff appointed -in- tite 

ment of Bengal-and 
in_the scale of Rs 
46. 

stant Station Masters 
appomted on Bengal 

7. 

Stores Depari, 
Assan Railwa 

~ Question (Supplementary) ¢~¢— 
Tnstytictions 7९ reservation of berths ee Members of Central Assembly. 

~ niafion in “A? and ae Bengal and'- Assam # 

Fitteen-Year Plan prepared by Capital? 
ists of India. - 243-46 

NAVAL PEOPLE— 

Question re forcible evacuation of civil 
(passenger's from compartment |. by 
— at Samal Kot Station. 708-69, 

NAVY— 

Question ve steps. for improving the 
condition of Ratings, Petty Officers, 

196- ete; mm the Royal Indian 
O77. : 

NEGOTIATION (8)-- 

Question by Non-Official Mem- 
bers of the Delegation to World 
Monetary Conference. 859 

NEGRO(ES)—. 
Question ve murders and outrages in 

Jaleuatta on Indians by Americans 
and Ame: 194-95, 1126. 

NEHRU, PANDIT JAWAHARTLAL— 
2 Question 76 detention’ of and other 

Working Committee Members.  647_ 

NEOGY, MR. K.-C. 

Amendment*io Standing Orders— 5 
Motion to refér to Select Comniittee, 

02-03. > 
Motion . ve 

_ +66, 480 

Question 7e— S 
Activities in India of the Watch Tower 

Bible and ‘Tract Socie' 1104-05 
Agreement for manufacture of artificial 

, Fertilisers-in the “Trayancore State. 
849. 

148. 463- Food situation: 

American order for He ii of June 
3. * 40-41. : $ 

é Atrangements for =starting chemical 
स् fertiliser indust) 9856-57. = a 

Arrangements for pply of vice ~ to 
collie’y Jabour in Bihar. 1021 

Benefit of Subordinate’ 
J Avcounts Serv & 

be than Seniors in 
Department. 720. हु 

Benefits. to -An¢lia from the United 
Nations 1१6 Rehebilitation ¢ 

1122; ) India. 
i 556- 

Clerical scale of pay "गा Mymensingh 
Head Office. 952. 

Coal Mines acquired for working: 718, 
Considevation of India’s Sterling 
Balances at the Bretton Woods. Mone- * 

y Conference. - 202. 
mn. textiles. : 782-84 

Cotton™textile mills taken — over by. 
Government. 557. पर 

Creation of Central Déchiical Power 
Board. -'325-26, 

Criticisms against encouraging import: 
ation of consumeérs goods. — 554-56. es ae Hlectric Supply. and Traction : = ५ Company. 780-8! . ee : wee eee eat Food Detenus* released, etc, 206-07 sah 



is 

Exploratory, and prospecting - icences: 
to. British and “Aimerican- Firms re- 
garding potential oil resources. 574. 

showing ~Mahatma Gandhi's re 
411 

Financial burden on India due to 
crease i emoluments for — British 
fyoops serving in: the ast. - 204-06. 

Grievances of Government of Tndia staff 
*. depuied to Delhi 

1035-36. 
Higher gade vificers “Giployed- in -the 

Coal Commissioner's — Organisation 
16 

eHighest- proportion of cattle slaughter- 
रत 17 Bengal. 1025. 

Film - 
2 &. 

ationing Office. 

House ‘eit and compensatory allow. 
ances tor Posts and Telegraphs: staff 

fe of Bengal. 952. 
Import of Silver from Tran. 
Import of Silver ander 

103-04 
Imports. and Exports of Meat, 185-36. 
Tnadequacy of P.- allowance” to 

interior —servan 95 
Indian Students stranded in_ England 
* owing to, nod-ivailability of Passage 

Insufficient supplies of superior cotton 
to Indian textile mills. 

Licences for 
Mahatme Gandhy’ 

soldiers. 413. 
Manufacture ~ of 

4-5 > 

life saved by British 

fertilizers: artificial 

“Manufacture of sulphate of -amoniz 

Maximuin war allowance for Posts and] 
Telegraphs subordinate stafiz — 961. 

New 
ड़ 

‘oal “Mines 09180. , “717-18, 
tion- fixing maximum -prices of 

i Coal, esJharia field 
115-16. 

de in gold and=silver from 
eservée Bank Report. 423-24. ¢ 

Operations of the “Grow More Food 
campaign. — 37. 

Position regarding. Dollars and Dollar 
eurities. - 212. 

Power Alcohol: Industry. 774-75 
Production -céss-on despatches of coal 

481-83. 
Proposed incre: 

दा from” United Kingdon 
1051 

Purchase of Vegetables, Dairy Products 
éte.; for Wighting Worces -stationed in 
Bengal. 214-12. ~ 

Reconditioning of boats removed from 
coastal areas of Bengal under-Denial 
Poliey,— 322-23. 

Reduction in’ pay of certain clerks of 
Myinénsingh Head- Office. 951-52. 

“Tunisian Victory’. 

of basic quota 109 
718, 

Re-edition of film 
10-11. as 

Reorganisation of Income-tax Services. 
640-42. 

eport of meeting of Posts and: Tele. 

Tangail. 952-53. 

> Perms of ‘appointment of the Coal Com- 
6 

~ . Areas by certain 

graphs workers at Mymensingh and} 

Food Department. - 
Return to previous 0 

amoéved’ from coastal areas of Bengal 
under Denial Policy. _ 1024-25. t 

Review of the 0 
Adininistration. 16-20. 

eview of work of Coal Control Boar 
7 

and tarm cattle. = ‘Rise in prices of ni 
12; 

98960 position in. Bengal and Kastern 
Provinces. ~ 855- . 

chemical ferti- = Selection of sites 107 
zey Industry, — 935- 5 

“Cormorant”. 477: Sinking of the 5.8. 
TBS 

Slaughter and Export of Cows, - ete. 
134-38. 

“Stabilizing the price ot ~sulphate of 
ammonia. - 936. नर mae 
ration deaths *in Bengal. “8:35 ८ 77 :% 

neut in House of -Comnnons 76 
Shortage in the raising of Coal in — 

Amdias “716-17, pee 
Statement on fautine conditions —7 in = 

Bengal. -124-26 
of ~ vegetables, 

126-28. 5 ५-5 
i cattle, 

Statement on supplie: 
milk, etc.,-in_ Bengal. 

~reduchig slaughter 

nine opefatiois कै * 
y under Defence of 

Coal Control = Scheme. 

eased from Army Reserves for 
in Bengal. 

“Suicide by a student of the Lady — 
1025-26. = Hardinge College. Dellii 

Supply of foodgrains io employees of 
and the Departament. of Commerce 

Tndusivies “and Civil Supplies 
Bengal at. concession rates, २ 

System of distribution of coal- und 
Coal Contyol Scheme. ~ 20-25. 

missioner 
by soldiers “of switnming -hatl at 

Lady —Hardinge Medical — College, — 5 
102 = Wethi 

for End 
maniutactnred 

jal purposes of 
in Bengal Coastal 
cnita Firms, 858, * 

Utilisation of Dollars in thé Empire 
Dollar. Pool. 212-13, 4 

Visit to: England=of — the 
Secretary. Mt No 1. Pillai 

(७४४०) (Supplementary) #९-- 
Coupland Reporti-and Indian Gonstitu= 

tional Reforms, 
Deteriovated foodsrains lying in Goy- 
OR godowns at. Hajigunj, etc. 

Commerce : 
152-33, — 

Import Heences fer bichromate of soda: 

Allowances of + eS 
Industrialists mmission to- Britain, 779. > 
Tnequality in Emoluments of Indian 

and European King’s Commissioned — 
Officers, 3097 ae 

Major Tndustric& proposed to-he estab- «४ 
° lished after the war, 850. -- 
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66 

' Spread of 
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Propagandists employed by . Govern- 
ment. 107 

* Parcliase of Meat, Bish, etc., for the 
Military in Chittagong “Division. | 

== 862. 3: 
Reconstruction Committee for Burma 

and Committee for restoration of pro- 
perty of Indians. o~ 5 

Refusal of facilities 10 Al-Tndia 
Women Conference for «studying the 
condition of “women in coal mines. 

Report of the "Fertilisers Mission; 695. 
Restoration {to Indians * of properties 

105 by them in Burma. 117: 
Shortage of labour in Coal mines due 

to malar 1002. 
Chole yy Taifluenza and 

Malaria in Befigal, Bihar. ९ 
~ Statement on Bretton Woods Monetary 

Conferenee. 189, 190. 
Statement on food position in Bengal. 

129, 130. 
- Subsidised Newspapers. 847: =~ 

age and deterioration . of — tood- 
stuffs in Bihar. 131 

- _, Resolution +e constitution of the’ Rer- 
tanent Food and Agriculture organi- 
sation Of the United tions. 1072: 
1132-54, 1144, 1154. 1155. 

NEPAL STATE— 

2 Question rc detention of 5 ए छा 
SS = proposed Upadhaya of ——. 9.6.07. 

NEW DELHI = io 
Question ve 

Accommodation Delhi tonstructed in 
and ——. 421-22 

Blackout on prin 
765, 

val thoroughfares of 

~ (Communal composition ot certain posts 
* > की Health Department of —— Muni- 
= cipal Committee. — 326-27. रे Sar 

p Singh. 
326. 

of Head Cler kon Municipal 
ommiftee: 327. 

Removal -aiter the war-of temporary 
buildings ~ 128- Constructed in 

Resolution re protection of Mosques in 
न 221-38: 

NEW 
See 

STANDARD 
“Time’’. 

TiIME= 

NEWS AGENCY (1ES)}— 

Question re quota af paper for various 
1034, : 

NEWS BROADCAST(S)\—= - = 
See. *Broadeast(s)2—— 

NEWSPAPER(S)— 
Question 27, 

Applications for ——— Peéimnits. 996. 
Non-supply of Delhi to Delhi 

Detenus at Ferozepur. © 210 
Pa permits to in Ceniral Pro 

-— vinces and Berar. “792. t 

Permissions to —— under —— Control 
Order. 1 

Printing Presses confiscated ‘and —— 
suppressed. है 

Proposal for Maintaining a chain of 
subsidiséd 850. 

Statistics. re private. —— owners and 
~ their employers. 1015. 

Subsidised ——= 847, 

NEWSPAPER CONTROL. ORDER— 

See“ @ontrol Order(s)””. 

NEWSPAPER REPRESEN 
Question ve applications for 

45-4 f 

PATIVES— 

accredita- 
tion- of 6. रु 

NITROGEN. INDUSTRY— we 
See Industry (ies). 

NITROGEN INDUSTRY. PLANT(S)— 

Question ve purchase of — == from 
America: 749 

NOMINATED MEMBERS— 
See ** Member(s)”. 

NOMINATION(S)— Soo 
— 6f the Panel ‘of Chairmen. 146. 

Question re— 

—— of Sanitar 
(Delhi) 2 

eng 
by — Central 
Railways. 

Inspector to Shahdara 
1034. 

932-33 

~— of Mushms on Committee of Go- 
operative Sagi 01. Bengal ~~ and 

न Assain 713, 
NON-GAZETTED OFFICER(S)— 

s Officer(s) 

NON-MUSLIM (S)— 

NON-MUS TM. INEERTOR STAFP= 
७७९ “Stati. 

NON-OFFICIAL MEMBER(S)— 
See ‘Member 

NON-PAYMENT 

See “Payment(s)’*. 

NORTH-WEST RONTIER PRO- 
VINCE— & me 
Question re—* i a 

Detention of Congress Metibers of 
ns Legislative Asseinbly, of | —— 

~Preparation of fresh Electoral Rolls for 
Gentral Legislative Assembly ain ——. 
1030. ‘i = 

NORTH WESTERN: R ALL WAY 4) = 
See *Railway(s)"*. ~ 

NOTE PAPER(S)— : = 
Question 76 restriction, on size. of —— 

for private correspondence. 1017-18. 

2 018॥ 81 2 00) cle ny ४ 
Question 7e language of ~Income-tax: 

— (Form 3). 1108-09: i 
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NOTIFICATION (S)— Communal composition in higher poste 
Motion for adjournment re of —— under the War ‘Transport 

tory chayacter of Railway Board Department. 975-77. 
Yegarding revised rates of dear- 

ness allowance. - 136-37. < 
under the Central Excises 

Salt Act, {Laid on the table). 
81. 

the Destructive Insects and ——= under ve 
Pest: —(laid_ on the ६8016). 5 69 

jon re 
foodgrains’ in 

markets. 775-76. 5 

NOTIFIED AREA COMMIT TEE(S)\— 

- Question re— 

Sharia Coalfield 

Extension of term to nominated mem-: 
old Shahdara (Delhi) == bers (01 

1034. : 
Postponement of elections to Shahdara 

: 42. s 

SOF EI CH— OATH OF Bae 

: Colonel Dr. J.C. Chatterjee, Lieut. 
a 

Dalal. ‘Phe Honourable’ Sir Ardeshir, 
aS 

Joshis Mi 510. 58. 
Honourable® Sir Maudie Francs. 

५ Sit Charles. 835. — 
. The Honourable Sir Jeremy. 

: 7 
१80. 101: 9: KER: i 

Sethna, Mr. D. P: * 
Shoobert. Mir. W. > % 
Vaidyanathan. Mr: 605. 
Zahid Hausains Mr. 

OFFICE(S)— 

Question. ॥6-- = 
Authorised Agents for Sale of National 

Certificates in Government 
of Anglia: —— 1 1101-02. # 

Closing “of Haj. —— on Embarkation 
Da 789. 1055: - 

Personnel and 
of Bengal and 

Admin- 
Assam 

Clerical staff in 
istrative 

ailway.— 57. 
_ Compiunal Composition-in Higher Posts 

of certain —+= under Posts and At 
Department: — 252-56: 

Communal composition in- higher -posts 
7. ता certain under the - Labour 

Departiient. - 314-16. 
Communal composition in higher posts 

of ander Department of Educa- 
_ tion. Health anc Lands. 763-6 
Communal composition in higher posts 

“of —— under the Gommerce Depart- 
ment. ~ 540-4 

Conmiunal “composition in higher “posts 
of —— under the Food Department 
545-46 

Commuial composition in higher posts 
undé: the Intlustates जाते 

Supplies. Department. 542-44. 
Communal Composition “in ~~ Higher 
~ Posts of under-the Information 

and Broadcasting Department.  605- 

Civil 

and | 
873-- 

fixing maximum prices: 

fi 
to Provincial Accountant Generals” 

धर 2. 
Muslims as Camp Clerks in the, —— of 

Postmiaster-General, U.P. 1125, 
Paucity of Muslini- Officers in the —« 

of the De puly Accountant-General 
* Posts and Telegraphs, Delhi: 632. 
Pension oi Daftries in the - of the 

Director-Gneral, Posts. “and 
= graphs, etc, 1114, 5 

OFFICE SUPERINTENDENT (S)— 
Question ye. bias against Muslim can- 

for Posts of ——. Howrah 
Division, East Indian Railway. “48. 

See also “Superintendent(s)”’. 

OFFICER(S) 
Motion for adjournment re inadequate 

war’ allowance for -non-gazetted ——. 
138-40. 

Question 7--- ; 
Conditions of है site, ete, of Civilian 

Gazetted Indian Aimy Ordn- 
ance Corps. 1118. 

Deputation of —— to United Kingdom 
Tor study of dehydration processes. 
994-95. & 

Gazetted —— inder the Sarvevor- 
General. z 

Higher grade employed in the 
joa] Commissioner's Organisation 

Income of certain Cantonment Funds 
and King’s ——— ar 
Cantonme: Department. 60-61 

* Literary attainments o on the 
Hindustani Programme Side of All- 
India Radio! 1084-85 

_ Muslim) Gazetted —— ‘in’ the Céntral 
Government. 1102-03. 

Muslim shutited out trom Food 
Supply Department Bengal “and 

“Assam Railway, 918-19. 
—of Class etc., granted _ exten- 

sions of setvice in Posts and Tele- 
graphs and Meteorological - Depart- 
ments, 27-88. 

Officiating --+ iy Lower Gazetted 
Service Senioy ale on Bengal and 

= m> Railway. 711 
Paucity of Muslim 

the Deputy 
Posis and 

Adcountant-General 
Teleeraphs. Delhi 198. 

Paucity of Muslim —— in: Food Deo 
partment (IIT). 994. : 

Purchase of paddy at penalty price by 
Grain Purchasing ——— .of Madras 
Presidency. 788-89. 

ot Civilians Gazetted 
Indian Army Ordnance Corps. 

Reorganisation of 2 
Cantonments and Tands 
Defence: Department. 1115. 

Supersession- of certain Indian Senior 
of Indian Army 

1118. 

Section “of 

108 
Treatment meted ont to — Civilian 

Gazetted ——. Ordn- Indian Army 
18 ance Corps,” iL 

Mele= 2 

- in the Office of - 

Cadre of ~ 

Medical Corps. ~ 
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OFFICER'S GRADE—  - 
_ J See “Grade(s)”’ 

OFFICIAL(S)— , 
Question ve— _ 

Sips Allowances to Postal —— in 
-. Postal Circles 690. - 

Madras 

ing_irom Field 8; 
Sai Ministerial Postal 

vie > Postal Circle. 689-80, 

_-= > OGILVIE, SIR CHARLES= > 
z Oath of Office. 835, “ 

~~ 7017: RESOURCES— = 
= Question 7é exploratory and: prospéct- 

Madvas 

= = ing licences.to British and American 
=e Firms regarding potential —— 

= ONION (8)-5 = é = 
Question re. = = 

Ls “Question ve supply of and potatoes fF 
at cheap. rates to North-Western. 

ae Railway eniployees: 33. 

= = = <_ONKAR-NATH, L— 
ener Question ve health of Detents L. Desh- 

ह bandhu Gupta and 1100. 

OPTION—.~ = 
Question re— 

ये plying paddy or vice on requisition 
28 

ORDERS) 3 के इक 
Question +e 

— Communication of -—— regarding 
~ movements of commodities to railway 

staif, 

é Ansuificient —— for timed food “~to 
पु - Indian. inanufacturers., 133. < 

Madras Government for* procure- 
ment of foodgrains in defitit districts 
024. She 

+— in. the United Provinces fer hold- 
ng Postal Union meetings only on 
Sundays and Postal holidays. 26. 

SEs oe Per 1 to. Newspapers ander 
Newspaper Control ——,— 1089-90. 

> ORDINANCE(S)— 
Sees Motion for- adjournment re position of 

= : Indians in Natal nnder Natal Occupa- | 
ons =— 1ST, 

Question re—— 

~~ (Amending) —— initiated by 
Special” Police Establishment. 

“जय No. 45 of 1944. 636-3 
—— of the Natal “Provineial Council: 

339-40, 

the 
425. 

Prescribing ३6६४ 0991 of 76८९७ for rent 
~~ “under Delhi Rent~Control ——. 1027 

~~. Prials under ——- No. 29 of 1945. 

~ ORGANISATION (8) -- a की 

nent 9000: and, Agriculture —— 6: 
the United. Nations. . 1068-75, 1,128. 

Concession -re posting to~—— = yeturn-_ 
709-10. 

Refusal of ——- to Madras peasants for | 

| PAKSEY 

Cases ander Criminal Lay Amendment |: 

Resolution re constitution of the perina-}. 
| Charges for Trees felled in | 31105 

Ci 

ORISSA— + = 
Question 7e— 
Development 01. Mahanadi projects in 

8 
Dissatisfaction “of ‘Telegu~ population - 

~ included in —— Province. 569-70. 
ORISSA, BIHAR’ AND— : 

Question ve Postal _ and. Telegraphs”. 
Ruperintendents in 925 

ORTHODOX QUARTER(S}— 
See *‘Quarter(s) S 

OUDH AND TIRHUT RAILWAY. 
See ‘‘Railway(s) 

“QUR INDIAN -EMPIRE”’— + 
Question re-Pamphlet ——. 415. 

OUT-AGENCY— 
Question re Almora ——. 906. 

OUTRAGE(S)\— = : 
Question #€-- = = 

Murders and =——~ in ~~ Galeutta © on 
- Indians by Americaus and American 
Negroes. 194-95, 1126. 

OVERSEAS BUSINESS— 
“Business’!. 

OWNER(S}— > 
Question +e— . = , 

Return. to previous of boats re-- 
moved from coastal areas of Bengal 
under Denial Policy. 1024 
tatistics *e private newspaper 
and their employees. 1015. 

a = 

PADDY = a = 
Question: 7e— 

‘Purchase of ~— at penalty price by 2 
Grain Purchasing Officers of Madras <5 

sidency. _ 788-89 के 
of option. to- Madras" peasants © = 

upplying —— or rice on requi- i 
1027-28. 

Question ve - 1)" Grade Posts of Offite 
of Executive Engineer, . Bengal 
and Assara Railway. 712-13. 

PAMPHLET (S)— 
Question #¢ —— “Onr Indian Empire 

PANCHANGAS— 2 8 
for adjournment #ह ban on. pub- 

i tion’ of ++ 38 4 पु 

PANDE,, MR. BADRI DUTT: 2 oe 
Hindu ‘Marriage Disabilities. Removal io 
Bil— पु 
Motion to refer to Select (Committee. - 

>> 58. = er 
Question #e— 

Age- of perannuation for 
Service, - 646. iis 

Almora Out-Agenéy. * 906 E 
‘or feditation of-News- 

aper Representatives. — 645. i 
Bringing of the Oudh and Tirhut Rail- 
ue into line with State Railways. 

Military 
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Collection of War Fund from Railway 
servants by Delhi Railway ~ _ Police 

3119. % ies 
' . Constitution..of Special Polite Estab, 

lishment and the Special. Tribunal by 
War Department. 11 

Detention of Mr Madhao 
Gokhale. 846. 

Detention of P. Suraj Prosad Upad- 
haya of Népal State. 906-07. 

Election of new Shahdara (Delhi 
038. 

Dead 
Municipality. = 

-Expenditure on shifting of 
Letters Office from ~ Calcutta’ to 
Patnas 925-26, 

Exports of essential commodities from 

Policy re Ownership of Trees standing हे 
8. on Cantonment Eands 

“Printing Presses confiscated and news- 
«pipers suppressed, 209 

Procedure re-appointment of Adjudica- 
tor of Trade Disputes. 0. 

Raising of emoluments of 
postal- staff. 

taising. of Shahdara (Delhi) 
School to a High School 

temoval of Mr. Ro-N. Dey. from Indian 
Service. 844-45; 

“Request for Trial of Staff of Shahdara 
(Delhi) Saharanpur Lights -Railway: 

(9: 

subordinate 

Middle 
138. 

Requests for- adjudication of Railway 
Trade disputes, 1038-39. 

Results of propaganda 
Labour Federation. 

Shortage of 619. 
. Transport difficulty felt by Simla fruit 

and potato growers. 922-93, 
Question (Supplemeytary) #९-- 

Detention im connection with — the 
Congress Resolution of Angust, 1942. 

by 
1040. 

irewood in Almora. 

Tndian 

Government <eontribution to Indian 
.~ — Lahour Federation. 112 = = 

Position of Insured Property. 627. 

Shripad 

“Postal employees representation te 
inadeqhacy of pay, et®. 

Proposal for appointment of ; Tndian- 
Consul at Moscow and — Russiah 
Consul at Delbi . 

Purchase of locomotives, 8. 
“Subsidised Newspapers. 847. * ; 

PANEL— 3 Sua 
Question re —— of Apprentice Train 
Examiners on Bengal and Assam 

Railway. 708-10. 

PANEL OF CHAIRMAN(MEN)— 

Nomination of the ——; 

PAPER(S)— 
146. 

Delhi, 1036-37 : 2 : 
Government contribution io — Associa- ee ee ee Bureaus of 

हि ee ae: shan indian, vabeus permits to Newspapers in Central 

be Tease in--cost of living in certain Provinces aud) Berar, 792. 
कस stock and economy mnieasures. f 28.31. : : 

Tnyitation to the Press ociation for 53 1 8 a wee 
appointing Touring Parties. 645. - Qaote. Gun 20122 कट कट 22072 22: 

Lack of Inte aeccbmmodation for’ j हू बे 2 a 
ladies on certain section of Oudh and aoe of pene “Mr. Healey 
Tirhut Railway. 691-92. 22228 TOR SAEED 6:52 56 52 

Land Leases executed in Almora Can- <3 ce 
tonment. 616-17, CURRENCY— 

Land 1 s of Bungalow-Owners. of ‘See: Canveneyee: 
antonment. 619-20. E 'ONN ee E 
against _ Profiteering — by PER ‘TONNAGE— ह ee 
cloth hawkers in “Delhi. Question «ye involved in- printing 

3 हू = copies of Tndian Information. 1100- _ 
Me s for bringing down prices of 

commodities: . 1037. PARASITE(S). दर iS z 
» binging down prices. of | ~~ f ® 
Sate 037. Question 78 ~damage to tobacco crop 

= Meusuves 107 holding General Blection by है ==. «1019. 2 
of Central Legislature. 1037-38. PARTAP SING MR.— Measures for veducing elecitic charges zs ees 2 3 = 
in Shahdara (Delhi) ‘Town. °1038 Question 7 conviction of ——, Market 

New Standard Time. 345-46 Inspector, New Delhi. 26. 

ius Tax collected at certain cities | PASS(ES)— 
ef United Pr 6s. (691 

, Question re proposal for allowing: Second 
Cc to Inspectors and Assist- 
ant Thspectors on State.’ Railways: 
260:6 

PASSAGH(S)— 
Quéstion re Indian students 

jn Bueland owing to _non-ayailal 
: of: —— faeilities. 795, 1116-17. i 

ASSENGER(S) 2 = 
Motion for adjournment re— < 

Barbarous method adopted by Viramgam 
Customs Officials for checking —— 
luggage. 666. 

iliating search of the person of an - . 
in by Dhanushkodi Custom 

Officers. 1041-42 
Stopping the hocking of —— to 

Nankana Sahib on Guru  Nanak’s 
birthday anniversary. 143-44. 

Question ८ 76— 
Forcible evacnation of civil —— from 

compartment by Naval people at 
Samal Kot Station. 708-09 

Harassment of civilian —— by militar: 
men’sat Railway Stations and in 
trains. 929-31 

Steps- for prevanting passengers travel- 
~ ling om the top of trains, 605-96. 
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ze ERSSUNGHRS UUGGAGE 0), Tine == ys Md LUGGAGE— 

+ See “Lugggge(s)”’. 

PATENTS AND DESIGNS | 
- ARY: AMENDMENT) BILL— 

See ‘Indian ——" under ‘“Bill(s)’”. 

PATNA— arse 
Question 7९ expenditure on shifting of 
Dead Letters Office from Calcutta to} 5 

PATNA, GREATER— Te 
- Question 7 Government of India Con- 

towards | acquisition of 
a Tands for extension of 1096. 

PAUCITY— 
Question re— ४, 

— of Muslims -वी Delhi - 
Department. . 1093-94. 1 

ot Muslim Officers in Food De- 
partment (IIT), 994. है 

४9४७४-.. ei 
Question 7e— 

Basic and Allowances to 
= and British Soldiers. -837-41. 

Rationing 

Indian 

Benefit of deamess allowance to rail- | 
Ways employees ii 
scales of ——. *36: 

Difference in —— and Allowances of 
British and Indian Emergency Com- 
missioned Officers. 1083-84. 

Grievances 76 fixation of | ——. of 
Madras Postal Circle Postmen. 689. 

~ Increase in. - and. Allowances . of = - British “Troops. 835-37, 843-44 
Tnerease in 

Indian Troops. 

old and revised 

and Allowances of 
841-42. दर 

introduction of low -scales of —— for 
cantonment employees of 

boards. - 58. 
certain 

Memorial of “B” Class Guards of 
Howrali Division for fixation of —, 
etc. 56. 

——; etc, of Sub-Postmasters, 51, 
of Indian seamen serving on British a company ships: 571-73, 

Postal employees’ 1 

» Time —— for binders and warehouse—- 
men of Government of India; Preas, 
New Delhi. 1014-15. ८ 

Unified —— for Ministerial Staff, 659. Unified - for temporary Staff im 
vAudit and —Aéeonnt Offices, 612-13. 

PAYMENT(S)— 

Question» 7% non of -rank-pay to 
certain Personnel at Pransportation 
Training Centre. Jullundur _ Canton- 
ment. 1125, 

PAYMENT OF WAGES ACT— 
See “Act(s)’". 

PAYMENT OF WAGES (AMENDMENT) 
BALL— 1 

See “Bill(s)”, 
PEASANT (S)— 

Question re refusal of option to Madras 
for supplying paddy or rice 0७ * 

_ ‘vequisition. 1027-28, 

PEGGING ACT— 

966 “*Act(s)’?. : : 
PENAL CODE (AMENDMENT) BILL— 
‘ é°“Tndian. —~’ under “Bill(s)”. 
PENALTY (1ES)— 

Question १८-+ = 
~ for contravention of Section 20, 
Insuvancé Act. 999, ‘ 

—— of relegation to junior service for guards on North Western Railway. > 39-35: 
PENSION(S)— ~ 

Question re— = ५ 
Certain unauthorised. Deductions from 

of Indian Personnel of Indias - 
Forces. 1080. 

of Daftries in the Office of the Birector-General, Posts and Tele- 
graphs, ete. 1114. 

PENSIONER(S)— 
Question re desirability 
Allowance for 

PEOPLY’S VOICR— 
ues 

of  Dearness 
~ 859-60. 

re 
inadequacy of 3 te. 685-86. 

Reduction in of certain clerks _* of Mymensingh Head Office. 951-52. 
~ Refusal of Non-effective durin; war to certain Indian Pergonnel of “Indian Forces. 1081. : 

PAY, SCALE(S) OF 
Question re— 

Clerical —— jn Mymensingh Head Office. 952, \ 
Conditions governing grant of old —— 1119-20,- ~ a : 
Differencé in of the two Cadres 5 of Telegraphmasters. 261... ड़ Option re ; for ticket’ checking ‘staft on East Indian Railway. 954. ees of old —— for Postmen. 

—— ‘to new entranis of Postal Depart-- ment. 6591.  _ पं हर 

ve subsidies to Vanguard and 
51: 850-51 

Se - = 
Question re restrictions on export, efc., of cardamoms and 791. 

g PERMISSION(S)— 
néstion 7 —— to Newspapers under Newspaper Cnntrol Order. 1089-99, 

PERMIT(S)— 
| Question ze— a 
i Applications for Newspaper ——,  996.. Paper to-Newspapers in Central rovinces and Berar. 792. 

of —— permit to Mr. Hashmi gpur for starting a magazine, © 

CO
TE
S 

T
E
 

“PERSONAL REPRESENTATIVE— |e See “Representative(s)”. 
PERSONNEL(S)— 

{ Question 7e— : 
Certain Deductions for Discharge from , Service in the case of Indian 

a
 

of Indian Forces. 1080-81. 
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‘bea SS 

7k 
~ Certain unauthorised Deductions 

Pensions of Indian —— of Indian]. 
Fortes. 1080. 

Non-Payment of tank-pay “to certain 
—— at: Transportation Training 
Centre, Jullundur Cantonment. 1225. 

—— of Food Supply Department, Bengal 
and Assam Railway. 918. 

Policy as regards recrtiting —— f 
Civilian Services from the Army. 187- 
89. 

Refusal of non-effective pay during War 
to certain Indian —— of Indian 
Forces. 1081 

R Selection of ---- of Industrialists Dele-|_ 
gation to United Kingdom. 1024. 

PERSONAL BRANCH— 
Question re— 

Clerks transterred to —— of Head Office 
of Bengal and Assam Railway. 712 

Non-posting of Muslims in EB, I. (B 
Section.of the —=-, Bengal and Assam 
alate 57. 

PERSONNEL OFFICE(S)— 
See “Office(s) 

PESHAWAR— 
t Question 7९ internment of Allah Bakhsh 

Karam Ilahi Zia of ——. 950 

PETITION(S), COMMITTEE ON 
Appointnfent of. the —— 146-47 

PETROL— = 
Motion for adjournment re failure to 

to the Karachi 
62. 

supply adequate 
Manicipal Corporation. 

PETROL TAX FUND— 
See {Fund(s)’’, 

PETTY OFFICER(S). 
Question re steps for improving the con- 

dition of Ratings. etc., in the 
Royal Indian Navy. 196-97. 

PHILLIPS, MR.— 
Motion for adjournment re Government. 

communication describing ——, Per- 
sonal Representativé of President 
oosevelt, as persona non-grata. 63. 

PHOTOGRAPH(S) 
'€ rel position of Indian 

Representatives in the of the 
Tmperial War Gonference. © 316-17. 

PIARE LALL KUREEL, MR.— 
Question »6-- * es 

Scheduled Castes Staff of Supply 
Department. 112 

Vacancies of Superintendent in the Office 
of Director-General, Posts and Tele- 
graphs. 926-27 = 

PIECE GOODS— 
Question 7९ bales of Cotton —— received 

at Pilkhwa Railway Station for trans- 
port. 715. 

PILGRIM(S) 
Motion for adjournment re failure to 
make arrangements fo¥ carrying Haj 
—~ to Hedjaz, 215-17. 

Question 76€-- 
Advance realization of Sandi dues from 

aj 7. 
Delay in issuing instructions for * Haj 

787. 

Embarkation arrangement~for Haj ——- 
-: at Karachi. 784. 
* Haj. ——. 791-92, 1019-20. 3 
Haj —— not permitted to come ont 
oe mee ‘Area to meet friends, etc, 

Levy of transport charges on Haj_— 
HS: visit to Mecca, Arafat, etc. 786- 

Return’ of Bengal Haj = 
Karachi. 785-86. : 

PILGRIM SHIP(S)— 
- Question re capacity, ‘ete., of Haj —— 

784. ( 

from 

PILGRIMAGE— ६ 

Question re application fer Haj —— 
1009-10, 

PILGRIMAGE TAX— —.. | 
Question re collection of by Rail- 

Ways at certain stations. _उक 

PILGRIMS TAX— 
See “Tax(es)’’. 

PILKHWA— ( < 
Question ve bales of Cotton Piece- 

Goods received at —— Railway Station 
for transport.’ 715 

PILLAI, MR. N. RB. 

~ Question 76 yisit to Mngland di the 
Commerce Secretary, —. i 

PLAN(S) 
Question, re— . 

Nagpur of Roads. 686-87. 2 
2 for building up of  foodgrains 

veserye, 340-4 
Report of Association Press of America 

re Bombay ——. 8 
esolution re fifteen. year 
by Capitalists of India 
85. 

prepared 
2335-47, 957- 

Question re Post-war for Arelgo- 
logical Department. 566, 

PLANNING AND DEVELOPMENT 
DEPARTMENT(S)— 
Question re— 
Appointments in the ——. 609-10. 
Programme for Post-war ——. 201-02. 
Relationship between Central and Pro- 

vincial Planning and 625-26. 
Sikh representation in higher posts of 

403. the 

PLANT (S)— 
Question re purchase of Nitrogen 

Industry from America, 567. - 

POET (S)— 
Question 76 ——‘whose Gazels and Geets 

have been sung on Radio. 1085. 

POLICE— 
Motion for adjournment re— 

Forcible entry by at 
meeting of the General 
All-India Railwaymen’s 

2. = 

Council of 
Federation, 

Mr. Ram 
Delhi ——; 

ill-treatment meted out to 
Charan” Agarwal by the 
145, 215. 

the Lahora ~



Question 7e— 5 a 
Collection of ‘War Fund from Railways 

- ____ servants by Delhi Railway ~—. 1119. 
" Indians shot in —— firing in Mauritius. 

318. 22 
Maltreatment — of 1119707 Railway 

servants by Delhi Railway ——, 1105: 

Prosecution of Railway staff under Sec- 
tions 353 and 332, L.P.C., by Rail- 
way ——, Ambala. 36: 

POLICE ESTABLISHMENT— 
“Question *re— कं 

Cases under Criminal Law Amendment 
(Amending) Ordinance, initiated by 
the Special 2425: 

Constitution of Special: —— and the 
~ Special Tribunal by War Department. 
= 3119, हि 
Expenditure on Special ——, ete. 426- 

2.5 
Infructtous investigations by — the 

25-26. Special + 
Telephonic message to 
Delhi, re - harassment 
officers by Railway staff. 

POLICY (IES)— 
~ Question re— 

Authority for 
Radio's 

Special. ——, 
of  inilitary 

427. ag 

determining ~ All-India 
towards Hindi., 1085. 

“Language — of All-India Radio. 411. 
—— as wegards recruiting Personnel for. 

ili Services ftom the Army. 

unmigration of Jews. 121. 
——_re immigration of Jews to’ India. 

2647, 
76 import of capital equipment. 

998-99. Ss aaa 
S re Ownership of Trees standing on 

antonment Lands. 618. 
re purchase of foodgrains by Indian 

States from Byitish Indian Provinces. 

2 shipping ——. 547. 
trade and Industrial —— 

- sReconditioning of boats removed from 
coastal areas of Bengal- under Denial 

= 5322-25. a 
“= Reconsideration of — Language ve 

Hindi. : % 
Return to previous owners of boats re- 

a= Moved from coastal areas of Bengal 
under Denial 1024. -25. 

81676 - छात long term. for improvye- 
ment cf null andymeat supply. 1040- 
ai, 

Waste of Boats seized under Denial —— 
= in Bengal. “1102: ; 

POLITICAL CONVICTS— - 
See “Convict(s)?. 

~ POLITICAL DETENUS— 
See Detenu(s)”. 

POLITICAL PRISONER(S)— 
Question re-—~—, 424-25. 
Ste also “Prisoney(s)"”. 
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POOL— ian 
Question re— 

Dollars available in the Empire Dollar 
212. 

Utilisation of Dollars in - the Empire 
2 Dollar ——. 212.1, 

POONA EXPRESS— 
x Motion fow adjournment re discontinu- 

ance on racing days of restaurant car 
on the 40. 

PORT TRUST(S)— 
Question re— = 

Income-tax deductions “+e interest on 
Bom’ —— Bonds of Holders in ~ 
United Kingdom. 647-48. 

Prosecution. of cértain employees ‘of 
Karachi for criminal conspiracy 
and cheating. 6-7. 

F PORTER(S)— 
Question 7६ discontinuance of travelling 

van in Karachi 15150, North 
Western Railway, 43. 

POSSESSION— 
Question 7e continued of Govern- 

ment over certain Public Institutions. 
1098-99. =e 

POST(S)— 
Question re— 

Communal coniposition in_ higher’ —— 
५ 539. 

+ Communal composition in higher 

Communal composition in higher 

Appointments to Carrying Allow- 
ances in. Circle Post Offices in U-P. 
1125. 

Bias against Muslim candidates for —— : 
of Office Superintendents, -Howraly BS 
Division, East Indian Railway,  48.: 

Clerks selected for certain higher —<= 
sanctioned by thé~ General Manager, 
East Tidian Railway: 48 s 

Communal. composition’ of certain 
in Health Department of New Delhi 
Municipal Committee, - 326-27. = 

a 

of All-India Radio. _ 1081-82. 

of certain Offices ander Posts and Air 
Department. 252-53. - 

Communal composition in higher 
of certain officers under the Finance 
Department. 402-03. 

Communal composition in higher —— 
of certain offices under the “Labour 
-Department- 314-16, 

Communal composition” in“ higher. —— 
of offices under Department of Hduca- 
tion, Health and Lands. “763-65. 

Communal composition in higher. —— of 
offices under Industries and Civil 
Supplies Department, 542-44. 

Comniunal composition in higher ot 
offices under the Commerce Depart- 5 
ment. - 540-42. é ४ हे 

Communal composition in higher —— of : 
offices under the Food Department, 
545-46. =e z 

Communal composition in higher —— 
of offices under~the Information and 
Broadcasting Department. 605-06. 

of the Legislative Department. 5 + 
Communal composition in higher — of 

offices under. the War ‘Transport 
- Department. 475-77. 
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Connnunal composition in higher —— 
of the External Affairs Department. 
47; 

Communal composition in higher —— off 
the Home Department. 402. > 

Communal coniposition in higher ——_ 
the Railway Board हे 

* “1)7 Grade of Office of Executive 
*, Paksey. Bengal and Assan 

L 
Home Department Memoratidum on re- 

Questio desirability of placing —— 
under ect Control of Auditor 
General. ~ 611 ae. 

POSTAL CIRCLE(Sj— 
Question re— = 

Allowanves to Postal Officials iii Ma 
690. 

Sind and service i 
~ 255,” 

Extension. superannuated — Post presentation of minority 
in filled by promotion. - 399-400. 

Ignoring claims of Muslims for certain 
—— on Bengal and Assam Railway 
71% 

Importing of staff from other railways 
10 superior on Oudh and Tirhut 
Railway. -< 29-30. 

Methods employed in the matter of Cen- 
soring Letters in the 08 

Muslim: applicauts--for —— in the 
Stores Department, Bengal and Assam 
Railway. 

Non-advertising of reorganisation Inspec- 
tors’ son Bengal and Assan Rail- 
v 718. 

Won-employment of Muslim in certain 
—— in the Establishment Office of 
Howrah. Division, East Indian Rail- 
way. = 

of Head Clark in New Delhi Muni- 
cipal Committée, 327. 

Labour Welfare 
Government of Tndia 
06. 

Officer, for 
Presses, —1005= 

or 

Recruitment in temporary Gazetted 
under  Posis and — Telegraplis: 
Meteorological 1 ney 

Selection for 
Inspectors on 
700-01. ae 

Selection for of Aésistant Coal 
Superintendent in State Railway Coal 
Departiient. < 52 

“Sikh representation in higher of 
the Planning and Development De- 
partment. 403. 

Sikh “Representation in higher 42— of 
ihe Supply Department. . 251-52. 

Pechnical- qualifications for senior —— 
6f Sraitsmen in the Chief Mechanical 

gineers” Officer 11-12. 
iit certain ‘cailres on 

Assam Railway?> 710. 

POST OFFICE(S)— 
Question +e— 
Appointments to Posis Carrying Allow- 

i cle in U.P, - 1125. 
nm Of ah Extra Departmental 

into-a Branch —— 62. 

: 

orth- Western Railway. 

i: 6 Postmen at 190. पर 
POST OFFICE SAVINGS BANK— 

~_Quéstion 7८ wnclaimed balances 
=—. ete; 928-20 - 
"AL AND PELEGRAPHS SUPERIN- 

TENDENTS— 
See Superintendents), Postal and Tele- 

gtaphs 

POSTAL ARTICLE(S) 
(Juestion 7९ delay in transit of 

s 
from 

‘Claims रे 

posted-in Madras. 707-0! 

Masters and Clerks in Sind 
Grievances of Postal 

Madras ——. 688. 
Grievances 7¢ fsation of pay of Madras 
— 1: 

Ministerial Postal “Officials “in 
19-90. 

Madras 

POSTAL, CLERK(S)— 

Question ve appointment of 
real | t candidates as 

m, 931-32. : 

POSTAL DEPARTMEN T— 

Motion for adjourmment 77 
tious opening of private lett 
574 

oimbatore 
in. Mysore 

Di 

Le 

Question 7 scaterof pay to new entrants 
Of Os 

POSTAL EMPLOYEE(S)— 

96८ ““Employee(s)’”. 

POSTAL HOLIDAY (S)— 
See *‘Holiday(s)”* 

POSPAL INSPECTOR(S)— 
é~ “Inspector(s) 

POSTAL OFFICIAL(S}— - 
Official 

LOSTAL SENT 
communal trend of articles 

, Karachi. 25: 

NION ‘MEETING(S)— 
*“Meeting(s)”. 

Adjudication into grievances 6f Bombay 
and Interior Servants. 1127, 

Distribution of work on grant of casual 
leave to 6 

Grievances re 
Postal Cir के 

Inadequate number of 
904-05. 

Provision of chea 
Allahabad === 

Reserve at Post Offices. 690. 
Restoration of old scale of pay for ——. 

905-06. x 

> grain 
5. 

POSTMEN’S UNION— A 
See “‘Union({s)”* = 

POSTMASTER(S)— 3 
Question ४ह-- jos 

Extensioys to superannuated I 
clerks in the Sind, Postal Circle. 5-6. 

Memorial of Sub—— in U.P. for in- . 
Grease of allowance. 52. 

51. ay, etc., of Sub. 

employees of 

i rrepti- : 
b 

“in Allahabad. ~ 

shops for डे 

and 

5 5 
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Recruitment’ of lowest grade readers ia 
vernment of India z 

‘Time-Seale of pay for binders and 
housemen of Government of India 

» New Delhi. 1014-15. 

ASSOCTATION(S): 
Association{s) - 

PRESS CORRESPONDENT(S 
Question 7e— 

Conferences with Accredited —— —1118- 
19. 

Ma al supplied to certain Accredited 
427. 

Revision im the division of Accredited 
427 

Pour -of Railways by Accredited 
484 

‘sit 01 Accredited -——— to Railway 
Workshops, etc. 715-16. : 

SS-NOTE(S)— 
ion of Rail- 

corruption and 
= on Convict 

servants -— Tor 

262; 

lon pe 

is taken 
pty 

jon Of ——— 61 foodarains: 196. 
tion-of Yarn === 77 

i = bP Ratioied Articles “in 
6g z 

f of tea Cup on Bas 
= Messrs, -Ballabh= 

bringing down —— of 
ober 10ST. 
fixing” iniximum ——- of 

ains in Sharia Coalfield markets, 

phich: wheats pareliased in the 
and sold in Bengal. 38-40, 

Voters List. Published by Dethi- 
hdara- Municipal Committee. 1090. 

Pwichase of paddy at penalty —— by 
Purchasing Officer 

-B9. 

——-or-milk, meat aid cattle | 

608-08. 3 
Sulphate ० हा of 

Quesiton vr articles under 
PRICK CONTROL OFFICER(S)= - 

Question re- mesting of Regional 
Controller: ~ Meerut = MW 

of Madras 1 

= Hagar, ett. आ 

PRIGH(S)-STABILLZ 
tion 7 steps for —— 

PRINTING PRESSES— eee See 
06 “Press(es) 

vindial Govern-- — 
public, 355. 

striction on movement of 
and 36791 imposed by Regional Con. 

* traller of Lahore 53435. _ t 

for adjournment 7e—hunger- 
ike by political —— jn “Bangalore 
mp dail 140 a 

नह 

12158 107 कि 
and Detenus in Jails oat- -* == Political 

side -their Provinee. 1116. 
SeCUIT and Civil Disobedience “= 

1106-07; = is a z 
PRIVATE BOA 2 ee 

See ह ee Se 
PROBA TIONER(S)— #2 

Question +e posting of unpaid —— 
€ etc, on Oudh-and— Tirhat 
ie Sle * 

PROCEDUF 
Question -५४--- 

i action “over —— 
Areca nut cess. 1009. 1417. 

apponliment of Adjudicalor- of 
€ Disputes. 1040. 

promot: 

OSI NE 

re 

ring State < Z n of Bpgine —— 7% 
on North Westeim Railway. 

PROCEEDING(Sj— = 
Stmmary of of the Fifth Labour 

Conference and the Fourth Meeting of 
the Standing Labour Commitioe (laid 
on the table}. 10: 

PRODUCTI 
Question 7 

Licenges of or iull léneth entertai 
ment films;— 114-165. 

: and- consumption 
46 

ot -tocd grains. = 
= 5 Z 

of KCC a5 
by United: Kingdém - and 

a through sale-of gold in-Indias— 

hy the “Gaited 
Commercial Corporation. 

PROGRAM \ 

<ingdom 
647 

on Religious = Of = 
casting Stations. 1109. = 5 

for Post-War Planning and_ Deve- 
lopirent, 201-0: हू 

—— for provision of demobilised. War 
405-06. Sao ryice men रे 

—— ता Post-War Reconstmetion. 191- S = 
92: 

PROGR SIE STAFF — 
Dita = = 

PROGRESS OF WAR= ; 
Sco “Ware Proayves sor 
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PROHIBITION. 

Question re— 
fainst Provincial ; 

y over public. 
—— of downward journeys in electric 

lifts of the Council House. 793. 
—— of movetnent of Soda Ash and 

Fuller's Earth on certain Sections of 
Railways. 720, 112 

PROJECT(S) 
Question 7८० possible only under 
National Government. 403-04. 

PROMOTION (8) 
x Question 76: 

Examination of “Head Mates for —= 
as Sub-Permanent Wa 
Bengal and Assam Railwa: |." 

~ Home Départment Memorandum’ on 
= epresentation of niinority communities 

in posts filled by 199-400. 
Procedure re ot Engineering staff 

= on North Western Railway. 954. - ——~ in Head Office’ of Stores Depart- 
ment of Bengal and Assam Railway 
T1415. 

—— of non-Muslims as Power Controller 
in Rawalpindi. 917 a 

—— of non-Muslin inferior staff to sub: 
ordinate rank in Food Supply Depart- 
ment, Bengal and Assam. ailway 

Si) 
- = > of _ion- Muslim Tally Clerks — of 

* Calcutta District. “Bengal and- Assam 
29, Railway 

fo certain Grades in Head Office, 
Assam Railway. ete:.-of “Bengal and 

714. 
—— to clerical grade “107 पत्र the Office 

of Chief Mechanical Engineer 
and Assam Railway 

60. Lower 
North Western Railw ‘y. 

to “selection posts in Mechanical 
Department, Bengal and Assam Rail- 
way. “921 

Recommendations for to the grade 
of Superintendent of _ Post Offices 955. 2 

Stagnation in of Muslim’ _ 7 
Clerks: Bengal and Assam Railway 
822. ६ 

PROPAGANDA— 
Question re— 2 

by Members of the ए iceray’s Coun- 
cil, 208, - 

Results “of by Indian — Labour 
Federation. 1040. : 

PROPAGANDIST(S)— 

Question >¢ 
=~ nent, - 1078-79. 

PROPERTY( TES)— = 
Question #€-- के 

Reconstruction Conimittes for 
and Couimiitee for 
of Indians. 116-17. 

Restoration to Indians of = 
(Bem: in. Burma. 117. 

PROPRRTY (AMENDMENT) BILL— 
: s “Pransfer of ——* ander “Bill(s)”” 

employed by 

Burnia 
restoration of —— 

1086 hy 

Bengal ६ 

Service “on 
y. 2.4 

Govern= 
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PROPOSAL(S)— 
Question se to remove. antiquities 

of Nagarjuna Konda. 101 

YROSECUTION (S)— 
Question” re— 

F* Assistant Station 
Rajpura Station. 723-24. 

—— of certain employees of Karahi 
Port Trust’ for criminal conspiracy 
and cheating, 6-7. 

Masters: «tf 

Del 
staff under sections 353 

LP.C.. by ‘Railway Police, 
a, 36. 

Conmmei 

PROSTTTU'LE(S)— ८ 
Question “re removal © pf --- from 

Garstin Bastion Road, Delhi. 1106, 

PROPECTI 
Question ve —— to War Industries. 

331-32, 

PROVTECTLV 1 DULTES  CONTINGA- 
TION. BILE— 

See 1 
PROVIN 
Question re A 

Anti-eresion measures for Sind” and 
७6868. --- “404-05, 796.97. 

Discontinuance of Land Revenue Remis- 
Sions in 3. 

Government 
02. 

Heudwriting: Experts in 

to 
Policy ve pu 

Indian States 
564: 

» 07- foodgrains by 
from. British Indian 

Political’ Prisoners and Detenus in Jails 
outside 1116. 

Private boats conimandeered in. certain 

PROV: 
GE 

ASCG'0- UNE TEALN ५ 
~ OFFICES— 

ff fi 

PROVINCIAL ELECTORAL ROLE 
Ste “Wlectoral Roll(s) 

: PROVINCIAL GOVERNMEN T(8j— 5 

Question re— 

Inconipetency of to exercise control 
over’ administration “of — Federal 
Railways. 35-36. 

Prohibition against ‘s- priority over 
public. 35. 

contributions 16 Redidal. Damoe- 
Yate” party “and Indian’ Labour 
Federation. 568, 

or issue Of more bus licences by 
= 958: = 

PRO VEN Gaya GOVERNMENTS’ 
CON TROL— डे 

Question 0 —— “over certain working 
“ *of the Federal Railway® 953. 

PROVINCIAL PLAN G AND DEVI LOPMENT DEPARTMENTS— 
Question re velatiouship between Central 

Sere epee ee and ——.. 625-26. 

—— of officers of Shri Gopal Chamber of- 

sease-Land. (Controlled) Vehicles aliotited थे 
17-98. : 

= 
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PROVISIONS = Oo el 1 5 VISION— 
Question’ programme 

demobilised War Service 
06. 

for —— 
men. 405- 

PUBLIC— 
Motion for adjournment 76 failure to 

safe provide adequate facilities for 
travel of civilian 437, 

Question prohibition 
Provincial _ Government's’ 
over 35. 

PUBLIC ACCOUNTS COMMITTEE— 
Presentation of the Report of the —— 

7. 

re 

Report of the 
1156-60. 

PUBLIC DEBT 
MENT) BILL— 

See. ““Bill(s)””. 

Motion to consider. 

(CENTRAL GOVERN- 

BUREAU PUBLIC INFORMATION, हि 
OF— > 

See “Bureau of Public Information". 

PUBLIC WORKS DEPARTMENT— 

Question re paucity of Muslims in the 
Hastern zone of Central —— 3, 

PUBLICGATION(S)— 
Motion for adjournment re— 

Ban on —— of Panchanyas. 141. 

Refusal of permission for of cor- 
respondence between Mahatma Gandhi 
and H.E. the Vieeroy: 63. 

Question ve ban on Watch Tower Bible 
and ‘Tract Society 1079. 

PUBLICITY ORGANIZATION — न 

Question-7" — = attached to. India’s 
Agent-General in America. 694, 864. 

PUNJAB— ५ 
. Motion for adjournment re 

Dismissal of Sardar Shaukat Hayat 
Shan, a Minister in the —— ~ 63-65. 

Misuse of the National War Front 
Organisation by Malik Khizar | 

Fiwana, WLeader of the -—— 
66-68, 92-110. 

Question re— 

Corfirmation of a Matrieulite Assistant 
Commissioner of Income-taxs in the 
rer es 

Taeome-Pax refunds to certain assessees 
tin the: 422. 

Prices at which wheat is purchased in 
the and sold in Bansal. 36-40. 

Recent restrictions on letters of Delhi 
Detenus in the 9. 

PURCHASE(S) 
Question re— 

Tafiuence of army —— on food situation 
in Bengal: 795-9 

the 8.7. 0.6. in India. 324: by 

—— of jute products by South Africa. 
1009 

—— 01 Meat 
Military _ in 
861°6 

Fish, etc., for the 
Chittagong Division. 

—— of Nitrogen Industry. Planis from 
Ameri¢a, -719. 

—— of tables, Dairy Products, ete., for 
Fighting Forces stationed in Bengal. — 
211-1 

PURCHASE - AND SEC- 
TO 
- Ste -“Seetion(s)’* 

PURCHASING AGENT(S)— 
See “Agent(s) Se 

PURCHASING POWER— 

Question ve steps for stabilizing of 
rupee. 201, 497: 

QUALIFICATION(S)— 
Question *e— = 

Authority for scrutinizing for 
c ment of Knighthood; 554: 

Technical —— for senior posts of dratts- 
nen in the” Chief Mechanical 
Engineers’ Office. 11-12 

Wrong entries made in register of —— 
of Linemen by Sub-Divisional Officer, 
Telesraphs, Lahore Sub-Division. 26- 
27: 

00410171(8)-- 
Question 76--- 

Conttact for “construction clerks? 
at Lodi Road, Delhi, 1021-99. 

House Rent and Conveyance Allowances 

of 

for Government Servants debarred 
fvom getting Government 
Delhi. 644. 

Keeping of iilch-catile in Orthodox 
ee One 

the Pro 1) -of ———“for Stafi 5 pf 
Deputy “—Accountant-Generzl, Posts 
and Telegraphs Dethi. 199-200. 

sues Tor occupation oi Railway. —— 
and bungalows by subordinate staff 
on Oudh’ and Tirhut Railway. 37: 

QUININE— 

" —— position. 37. 

Question re— om 

Import: and export —— for Muslim 
tradesmen. 551. 

Proposed increase of basic —— 1, 
imports from United Kingdom. 718, 
1030. 

—— of paper for various news agencies. 
1054, 2 

in.
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: R जल 
RACING DAY(S)——~ = 

ions for adjourument 7e  dis- 
continuance on —— of resiaurant car 
on the Poona Express. 140. 

RADICAL DEMOCRATIC PARTY— 
Question ve Provincial Government's 

contributions to and Indian 
Labour Federation, 568. 

“ RADIO(S)— 
-Question “ré— 

Poets whose Giuzels and Geets have 
been sung on . 1085 

licences and —— intported under 
Lend-Lease. 627- 

RADIO, ALE 
See “All-India 5 

RADIO AND GABLE COMMUNICA- 
TIONS COMPANY. 

Quéstion ve Indian 
13 

912- eontract. 

eTINS— 
Hindustani. 

RADIO NEWS BULLI 
= Question re —— in 

RADIO SET(S) 
Question re —— reveived under 

and Lend, 341. 

RADIO STATION(S)— 
Question 7e— 

Hinda and Muslim employers: in ——. 
412: 

Installation of Karachi ree ES 
Preponderance of Urdu Broadcasts 

from All-India: ——,- 411-12. 

RATD(S}— 
Question re 

Dethi. 1106. 

412. 

Lease 

ou Gambling Den in 

stion 76 District’ Magistrates’ direc- 
tions _to certain Railway Station Staff 
in United Provinces re Movement 
by ——= of commodities. 721 

Bengal and Assam— 
Question re— है = हि i 
Appointments made in ithe Stores 

Department. 50. 
Apprentice mechanics com- 

5 munity-wise “in 
Certain. clerical ya 

Chief 

reernited 
44, 

ies filed in the 
Mechanical Engineer's Office 
4 

loiter “issued “by General 
920-21; 

iit Personnel and 
ative Office of 

of Enginesving Department of —— 
a मा ee 2 : 

Clerks transferred ६0 Personnel 
of Head Office of —— 

“De Grade Posts of Office of Execu- 

in District Establishment Offices | 

‘ Non-advertising ०1 

“Probationary Assistant Station Masters 
7. 

Examination of Head Mates for 
tion as Sub-permanent Way 
tors. St) 

Head Mates absorbed as Sub-Permanent 
Way Inspectors on 920: i 

Tgnoring claims of Muslims-by Traffic — 
Selection Committees, 8; 

elgnoring claims of Muslims for certain 
posts on 714. 

Tgnoring claims of Muslims for selec- 
tion “posts 01 ——. 2 

Lower Gazetted — Service 
Boards on 71 

10730- 
नम, | 

Selection: 

Mates and Head Mates on | 919. 
Muslim applicants for posts-in — the 

Stores Department. 6. 
Maslim Officers shunted owt from Food 

Supply Department, 918-10. 
Muslim quota of Train 7 

Examiners. on हर 
m Yeprésentation~ in and: 
2 Zones Of; )96- 

Muslims in 

Apprentice 
710. 

ey? 

veorganisation - 
Inspect Posts oi 713. 

Non-nouiination of Muslims on Com- 
inittee of Co-dperative Societies on. 
= 8: 

Non-posting of Muslims in B.1.(B.) 
Section ot the Personnel Branch, ——.,. 
57 : 

Non-representation of Muslims on 
certain Selection Boards, 921. 

Non-selection of Muslims in Stores’ 
Department GF for Lower 7 
Gazetted Service. 714. 

Officiating Officers in Lower 
Service Senior Scale on 7ii. 
Chee Staff in certain cadres on 

J 

Gazetied 
11 

Panel of Apprentice 
+ on =. 709-10. 
Paucity-of Muslim- =A 

trollers of Food Suappli 
4 

Crain Examiners 

Con-~ 
+ 5 925- 

i tant 

Paucity of Muslim higher grade 
773: 2022 Supply . Department, 

Personnel of Food Department. 
918. 

Preponderance of Hindus in 
Section of zk 

Wire: 

Preponderance of non-Muslims in Food | - 
918. Supply Department. ~ . 

Preponderance of non-Muslim Sub- 
Permanent Way Inspectors on ——=. 

and Signallers appointed on a 
sipachon Ae non-Muslim inferior mt] 

0 subordinate rank-in Fy i 
Department. 92 ee 

Promotion of non-Muslim Tally - Clerks 
of Calcutia District, —— 

Promotion in Head Offic 
Department of ——=- 714.15, 

Promotions +o clerical grade, “D” the Offic of Chief “Mechanical tive Engineer, Paksey, —— 719.13 Engineer, हर Depot Staff of Stores. Department sf Promotion to _ selection posts 
हु 

का Mechanical Department, —— 
हु मा direct recruitment’) — Che oe ee ae Hee of Specia: nspectors and Special 3 ‘ Clerks on 0 — eat a Se fag 8 

2 aes Sy 



Recruitment — of - 
Establishment Sections of ——. 771- 
12. 
ecruitment to Food Supply  Depart- 

: ment, 918. 

troliers of Food Supplies, ——. 
Selection Boards on 710. 
Senior Inspector te., of Food Supply 

Department, 9 S. 
tafi appointed in the Stores . Depart- 
ment ot —— in the scale ~of 
Rts, 60—3—45—5=60. 41 < 

Staff cepgaged in Construction Depart- 
menb. — 57 

Stagnation in promotion of Muslim 
Tally Clerks. S922, 

Subordinates absorbed in Lower Gazetted 
Service in Stores Department of ——. 
yes 

‘Temporary Posts in certain Cadves on 

r of adihinistration of to 
an Government. 7 

es filled in’ the lower gazetted 
q Cs 

an in Intermediate Cadies in 
he Stores Departmen 48 

c of Special 1 
14, 

abt, Spec 

egpur— 

ere. determination of cont 
7 डर 

Muslim candidates for 
Superintendents, 

48.  - 

against. 

against ———— 

Clerks selecled for certain higher posts 
netioned bythe General Manager 

Z ag, हर 
Co-ordination of Guards. of certain 

Time Checkers and Material Checkers 
on 1S, 

९ of price of tea cup on —— by 
Ballabhdas Eshwardas. 725 

reported under Payment: 
Act against 42-45: 

Nowtempioyment of Muslims in certain 
tablishient- Office of 

= ३ sion, = 48. 
Option re scale of pay for ticket check 
mgs : 

tecruitnient of inferior staff in Engineer 
ing ou Mechanical Departments of 

Reducing the capatity of tea cup on 
eG Messrs.@ Ballabhdas Eshwardas 

Seniority of certain guards ih Howrah 
Division 56. 

Stipends to apprentices re 
ing at Jamalpar 

१8 train- 
925. 

Sunday «and other holiday allowances, i 
paid to Anglo-Indian and European 
Guards on old section, — 53. 

ns of Muslim Assistant Con- | 
924. 

~ Question ve- 
Federal— Sear Oe ee 2 तह ee : Cer 

Tncompetency~ of Provincial _ Govern< 
ments to exercise “ control over 
dininistvation of ———. 35-36. : 

Provincial Goyemiments’ control over ” 
certain working of the ——. 953-54. 

Indian State— PaaS 
Motion for adjournment. 7e appoint 
ments to Superior Revenue Estat S 

ment of Indian State Railways, Stor 
Department, 21 

shurdi-Pabna-Sadhugusj— 
Question 76 Project. 255. ~ = 

adjournment 76 running of 

Assistant Secretary to General Manager, 5 
——, Lahore. 693-84 

Discontinuance of travelling van —porters, 
in Karachi- Division, 45. 

Disinissals, etc., in Lahore, Rawalpindi 
and’ Dell Divisions: of North-Western 
Railway, 31. ae 

on certain Divisions 

Vending Contracts at ~~~ 
262. न 

in” 

18 ‘on = = 
training in Conimereial Course’ ab 
Walton School: 30-31. = % 

Food Tuspectors, tc, on.———. - 44-46. 

6 vation of berths - | 

for ~ | 
| 

| 

Central Legislature 
on ——. 720-21 = 

Muslim stant Controllers on ——, 
2400. ड | 

>रणा-128971016- 66 Officiating Allowance =~ 
q to Certain Special Ticket Examiners 

on” SL nS see 
employees’ meniorial- regarding _ 

evised State Railway Leave Rules. 
92, 

ul examination - 
report on’ ——. 

101 of 116 
ures fron छे&198+ 

- Overseas — business - secured’ by ——= = 
through certain agencies . 

Penzlty of relegation to junior service 
107 guards on ——, उ32-उठ 

Preponderance of Muslims im Acne 
Kistablishment Section --——~ Head- 
quarters: Office : 

Procedure ve promotion of Engineering | 
staff on ——, 954. - हे 

Promotion to Lower (; हे 2-4 1६60 Service - 
on ALG 

Recognised wuniois on * 903-04. 
Selection for posts of. Assistant Claims — 

Inspectors - on 700-01. - : 
Strike by Accounts Clerks on.——. 950- 

Super 
D 

(Rationing) in~ Delhi 
916-1 

Travelling Allowance paid to certain { of onions-and potatoes कै; cher 
Ticket Inspecting Staff on ——~ 263 rates to =." 33. 

oe ae ee eee e 
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+ Qudh and Tirhut— 
Question re— * 

Bringing .of the —— into line with 
State Railways. 479. 

Disbursement of Fines Fund का ——. 
50-51 

Foodgrain Department of —— 30 
“ Importing of staff from other railways 

to superior posts on +30. - 
Inadequate wages and salaries on ——. 

Lack ef Inter Class accommodation for 
Jadies on certain section of ——. 
691-92. ona 

Posting of un-paid probationers as 
Guards, etc. on 61, 

Reeruitment+ on in officer's grade. 

Rules for octupation of railway 
quarters and bungalows hy 
Subordinate staff on 37. 

Question re— 
Appointment of ——- Watch and Ward 

Sub-Inspector, Delhi 
Certain measures for maintenance of 
+ discipline on 31-32. 
Collection of Pilgrimage Tax by —— 

at certain stations, 34. 
Commodities restricted by Controllers 

of Priorities for movement by ' 
5. 

Importing of staff from other 
Superior posts on Oudh and Tirhut 

ailway. 29-30. 
Lease-liend (Controlled) Vehicles 

allotted to 
~ Maslims-in various grades of — Food 

Department of n = 950. 
Nomination to ~Railv Advisory Com- 

Mmiticess hy Central Advisory Council 
tor = 

Prohibition of movement of Soda Ash 
gand — Faller Earth | on certain’ 

Quantity of wheat, etc transported 
over certain sections of 34. 

Requesis for adjudication of —— ‘Trade 
disputes: 1058 z 

Rolling stock of 305; 
Tour of —— by — Accredited. Press 

Correspondents, 484. 
Travelling Courts on ——. श्र 
Unsatisfactory operation of dearness, 

Telief in kind oh — 5, 
Shahdara (Delhi) Saharanpur Light— 

Motion fcr adjournment re ancondi- 
tional conduct _.of Government in 
appointing Adjudicator in Trade 
Dispute between —— and its 
employees, etc. + 218-19. 

Question 7e— 
Checking oe auditing of accounts of 
SS पट: 

Detention under Defence 
Rules of Staff on 2: 

Request ae Trial pi Stafi of Shahdara, 

of — Tndia 
213. 

Visits of Regional Officers, Meerut 
-certain Stations on 720. 

State— 
Question 7९... 

way into line «with —— 
e@Biinging of the Ondh and: Tirhut Rail- 

[79 

North-Western Railway — Employeea"- 
Memorial régarding Revised =——+ 
Leave Rules. 692. 

Proposal for allowing Second Clase 
Passes to Inspectors and Assistant 
Inspectors on 260-61. 

Selection for spost of Assistant~ Coal 
Superintendent in:— Coal Depart= 
ment. 52, : 

RAILWAY ACCOUNTS DEPART= 
MENT— 

Question re benefit of passing Subordi~ 
nate Accounts Service Examination 

72 earlier than seniors in 

RAT LW AY -ADVISORY-~COM= 
MITTEE(S)— 

See ‘Committee(s)’”. 

tATLWAY BOARD— ~ 
Question 7¢ communal composition in 

Higher. Posts of the —— 255. 

33.11, ५ BOARD NOTIFICATION— 
See “Notification(s)”’. 

RAILWAY BRIDGR— 
See “Bridge(s)”’. 

RAILWAY BUNGALOW(S)— 
See “Bungaiow(s)”’. 

RAILWAY CLEARING 
OFFIC 

Question ve pobrly paid clerks of —— 

ACCOUNTS 

6 . 

RAILWAY COLONY (IES)— > 
Q jon. 7e performances by singing 

955 
EMPLOY EE(S)— 

ion re steps for public co-opera- 
ion against corruption among “. 
37-58. 

“Employee(s)’?. 
RAILWAY GRAIN SUPPLY SCHEME—~ 

See “Grain Supply Scheme’® 

RATEWAY LINE(S}— 
Net-carnings of New (Statement 

ment Jaid on the Table.) 70. है 

RAILWAY MAIL SERVICE STARF— 
veo Stafi(s) 

tATILWAY PROJECT (S)— 
Question 7९. Ishurdi-Pabna-Sadluganj 

. 
RATLWAY POLICE— 

Question 76 maltreatment of inferior ™ 
: Railway Servants by Delhi ——o1 
= + 06 ; 1 

See -also ,“‘Police 

RAILWAY QUARTER(S)— 
See “Quarter(s)” 

RAILWAY SERV 4NT(S)— 
Question r— 

Collection. of ‘Wai Fund from —— by¥ 
Delhi Railway. Police. 1119. - 

Expenditure and Income on Cheap 
Supply to Scheme and Amouat 
of Dearness Allowauce -paid.’ 264. 

Extension of certain Relief to —— and 
Staff of Delhi Municipality 1120. 

Maltreatment of _ inferior —— ४. 
Delhi’ Railway Police. 1105-06, 
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Press notes on conviction of —— for 

corruption and bribery. 262. 
See also ““Servant(s)?” 

RATLWAY “STAFF— - « a 

Question +९ telephoni Be to 
Police Establishment, ~ Delhi, 7 
havassment of military officers by 
rae 

See 2180 “8197 (98): ae 

RAILWAY 81५ 110४ (8)-- 
Question re— 

Bales of Wotton ~Piece-Goods received 
at Pilkhwa —— for transport, 715. 

Begger nuisance af ----. 255:56. 
Closing of Hazurpur —— on Malakwal 

81878 - Line. 934. eerie 
‘Collection of Pilgrimage lax by Rail- 

ways at certai ४ 34. 
Complaints against .. पंगतए. Refresh- 
ment Room at Delhi —— 722. 

Division 

Ran passengers by 
ry men at —— and in trains. 

999-31. i 
Insult to MY. Frank A. Anthony by a 

Military Officer at Jubbulpore ——, 
180-8} 

sovernment 

Non-payment of Wages to workers by 
loading contractor at . Delhi-Shahdara 
Railway Station. 43. 

Vimings of connecting trains at June 
z tion - 929. 

RAILWAY STATION STARR — 
Seen “State: 

RAILWAY TRAVEL— 
See ““Pravel”. Z पु 

RAILWAY WORKSHOP(S)— : 
Question 7¢ visit of Accredited Press 

Correspondents to" ——, etc. 715-16, 
RAISMAN, "THE HONOURABLE SIR JEREMY— 
Banking Companies Bill— 7 

Motion tor leave to introduce 
Motion 

5 882. 
to circulate. 1043-46, 1048, 

1052, . 1066-67. 
Motion for adjournment a 
Huniliating search of the’ person of an 

Indian passenger by Dhanushkedi 
Customs Officers. 1041 1042: 

Tnadeguate war allowance for non- 
140. gazetted officers. 138. 139, 

Motion 2९ election of a member to the Standing Finance Committee. 74. 
Notifications under the Central Excises ee Salt Act (laid on the Table.) 

(a. 

Oath of Office. 1, 

Presentation of the Report of’ the 
Public Accounts Committee; 147. 

Public Debt (Central Government) Bil]— 
Motion to continue. 79. 

Committee. 341. = 
Motion fo consider. 664-66. 670, 727- 30 1 

AC isideration of Clauses. 804. 
807, 808. 809, 811, 812, 

Motion to pass. 812. 

REPORT OF THE PUBLIC ACCOUNTS 
COMMITTER— = 

Motion to consider. 1156, 
Statements Jaid on the table re— : 

Appropriation Accounts, Audit Reports, 
ete, 90. 

RAJAGOPALACHARIAR, MR.— 

805, 

RAJAMPET— 
1 ‘Question re attack by War Technicians 

on citizens of ——, ~208-09. 

RAJEN DRA PRASAD, DR.— 
uestion re release of 424... 

RAJPURA— seo 
prosecution of — Assistant 

Station. 

Ss of and others 
Rajagopalachariar — in 
1. 1078. 

RAMAYAN PRASAD, MR.— 
Question re retransfer of Hindi Section 

ए Bureau of Public Information to 
Delhi.” 1082-83, 

RANGA;=PROP. N. G.— 
Banking Companies Bill— ‘ 

Motion to circulate. 1063-66, 1067, x 
Cofiee Market: Expansion (Second Amend- 

ment) Bill. 
Motion to éonsider. 661, 662; 

Factories (Second Amendment) Bill—_ 
Motion to refer to Select Committee. 

564-68, ~ : 
Indiin Rice’ Commiitee Bill— 

- Motions to refer to Select Committee 
and to circulate. 378, 380-82; 753- 
56, 157, 824, 825. 2 

Insurance (Second Amendment) Bill— 
Motions to refer to Select Conunitiee 

and-to circulate. — 735-37, 752. 
Motion for adjownment 76 remdval of 
Archeological ‘Finds?’ of Nagarjuna 
Kunde. 765. . हर 

Motion #€-- कु 
Election. of Menibers 
Advisory Board of 
52. 

to the Central # 
Education. —651-. 

Election of Membei's 
Coconut Committee, ३ 

Election of Members to the Standing- 
Committee for the Industries /and 
Civil Supplies Department. 7658; 659, 

Food situation. 441, 450, 472, 502.. 511. 529. 
Payment of Wages (Amendment) Bill— 
~ Motions to refer to Select Committee 

and_to civeulate. 901-02. aie 
Public Detit (Central Government) Bi— 

Motion to refer ia Select Committee. Motion to vefer to Select Committee: 84-85, 87. 2 i : 79-80, 88-89. *Considexation of clausea, 808. 3 

5 

8b 

Presentation of the Report of the Select” हर 

to the Indian >. 

uestion re interviews of My. Rama- 
nathan and others with — — in $ 
Trichinopoly Jail, 2079. ys
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Permits. 

ROOLOB hemes in 
~ ‘Kistna and. Guntur. Districts. 565-66. 
Ban on mavement of groundiut cake 

3 Frou Viaagupatamn District eS 
Nik ence tor 

ion. = 337. 
Damage 10 tolbacc crop by a parasite. 

10 

equitable price 

Lohia, — 854-55. 
Jaiprakash Narian.- 

Detention of Dre 
Detention of Mr. 

852-54. 
Jupurent 

i i 

oF Mahanadi- projects. in 
18. 

land revenue. remis- 

edlure > Tbr 
ssessing “Arvecd nut Ce 1009. 1117. 
pablishment of All-Tndia  Handloon 

= Weavers Board. 771-72. = 
= Expenditure on- Grow More fe 5031.32 

pe 

18-74. 
mifent contribution 

Tabour Iederation. 33 
Haiidioonr weay 

3 
| travel facilities. 937 

to — landless 
yoda’ Taluka of 

028: 

Tnadiquat 
lahonreys 

vies in-the Office of the jon of 
Director-General, Posis and _Tele- 

f= sgraphe. ete: <11 

Pan for building up —of | feodgrains 

1९१६ pid_Deienns a Jails 
+ provnice:— 175 

fanning for —Archieological 

of Madras 
Presidency. 

Reéelasal of option to Madr 
ipplying paddy or 210 

s- peasants 
on requi- 

Special permission for join: 
or Schoo's for Students cony 

~ detained 642-45. हे 

Spread: of cholera: influenza: and malaria 
in Betigal- Bihar. in 

“fostering fanning industry. 

sue of-more bus licences by 
al Governmenis, 938... - 

pS proper uiflisation of find for 
Grow, More’ Food-Campaign. 1018-19. 

Steps for public «co-operation 

Food 

Indian 

agains 
corruption among Railway employees. 
9372385 

Students convicted or detained. 645; 
~ ‘Fextile Contxol Board 
‘The Honourable Dr 

Speech at IsHore. : 

Question (supplementary) re 

Activitics in India of the Watch Tower 

_ Meastir 

Methods 

q 

Paper ~ Tonnage 5 involved in printing 
copies of Padian Tnformation.- 1103. 

- Phamphlet. Our Jadian 80976 - 413. 
Policy 76 selection of Control Goods 

Shops: = 313.3 =5 है 
Post of abou Welfare Officer 10₹-+- 
Government of India Presses. — 1006. 

Post-war control ef —- imports and 

Anti- Hindi 

Arrangement regarding Liquidation of 

Ass 

Automobiles Mannfacturing Companies. ~ 

Bretton Woods Monetary Conference. 
418, 419, 

Charges or Trees felled in -Almora Can-— _ 
Bungalow © 61 

Continued 1? ot Gove iG 
over certain Public. —_ Institutions. a 
099. 

Cotton textiles. 783. >> = 
Coupland Repoyt and Indian Constitu- < 

Criticisms against encotraging importa- 
356. 

Delay in 

Detention 
Detention 1? Chaddah of = 
Amr के 

Detention of Prasad” Upad- 
hava OF a 90 

lorated foodgra ying in: Gove” 

Health of 

Healths of Dy 

ce 
Prafits made by 
~America through sale cof gold in 

‘Programme of -Postavar 
है 

पप2-75 
B, 8. Ambedkar’s — 

1029, 

Bible and ‘Tract Society. 110: 
Policy of All-andia Radio. 

Indy tering Balances: 191. 
tion Trading’ proposed “in the 

United Kingdom 

996 

onal Reforms. “778. 

tio of consumers goods 
Postal 8051६. of articles 

posted in Madvas. _ 708. 4 
of Dr . = Lohia. 861 

$ Hajigunj, ete. 
|): 

a smnent godewns a 

of Central Road Board. 

ie # fixation-of pay of Madras 
Postal Circle Postmen. 639. 

Deiemms 15. Deshbandhu 
Gupta and 15. Onkar Nath. ~ 1100. Ea 

Ghosh and certain other® 

Detenus. 1828. 
ment of civilian 

men al rat 
53 ०9950, -981.. = 

ion to Britain. - 279. = 
hrimati Satvavati Deve 

passengers by 
ay_ stations and 

of Delhi 

eniployed 
sin the Post: 1086, Censoring Lett 

1087. 

ports: 549-50. 
United Kingdom: and 

Tndiaw 419. — 
Reconstruction. 



Proposal for “maintaining a chain of 
subsidised newspapers. 850 

Proposul to xemove antiquities 
Nagarjuna Konda. “1011, 1012- 

Protection io War Industries, 332. 
Pure by the UAK.C.C. in: India 

of 

es of jute producis by Seuth 
100: 

isn. trom sale of “National Say 
eytiftates. 105 

North d_uniens on 

netion Coninittess. — 607, 625. 
Relationship heiween Central — and 

eet “Planning and Dev elopment 
mufitts:— 625, 626. 

with Members 
Congress’ Working Committee. of the 

rice cotton im Tndia and of 
oly, 

eof mill, mat, and cattle. 

th African gold in India. 

615. 
565. 

ica 

Bretton Wood 
189. 190. 
urding 

Monetary 

unemployment 

5 8: 
laking-up the loss: of Burma 

3 
+ peduciig<s. ushtér Of caifle. 

ation. of prices, “184 
> Eaagnaril and Peaple’s 

1 

847. ai 
ng financial— benefit. 

in the 
Posts and 

tatendent 
neral, 

University. 
3 

Report of the- Public Accounts Com- 
Mitths— 

Motion to onside, 7156. 
ésolution- #6-- 

Constitution of —the —Permanent- Food 
and Agriculéuye Organisation of the 
nitedNations. 1072. 1149-45, 1146, 

= plan prepared by capitalists 
962, 975. z indi 

RANGOON— 
Question /€₹- desirability of Burma Gov 

frainent grant tor Schools formerly 
maintained: by — ondowments -in 
H7A8; 

RAO SDR YR 
Motion = 499-503. 

oo = ea ee 

Western 

of boats remoyed from 

in 19 give subsidy} 

Motion for adjownment +e unsa 
factory character of Railway Board 
notification regarding revised —— of. 

37 = 136. - dearness “allowance; - 

ehicles fares for 
between Dethi and — Shatidara-Del 
8 

Materials. enjoying Concessional 
705-03 

the Department of -Commerce and 
Industries and — Civil Supplies in 
Bengal at concession Sis 

Supply of onions and potatoes at cheap 
—— ‘to th Western” Railway 

y of rations at concession to 
family members of Railway employees 
residing: elsewhere. 33, 

RATING (S}— =< ae = t 
“steps fox the 

condition of 
in the 10४४ Indian 

NATION (8)-- 

Question ¢e— 

Inproving 

196-97. 

— io: landless labour- 
zoda Taluka of South 

1028-29. 
10n Tales ६0 

of Railway employees 
residing elsewhere 

RATION SHOP(S}=— — 

tern Railway. 

Q 
Dethi 

RATIONING OFF 
~- Question १७ -orievances of of far 2 

of India ‘staff “deputed to Delhi —— 
1035-36. 

RAW" BUILDING MAT ERIAT. 
See “Building Material(s) 

RAW FILMS - 
See “काया? _. 

RAW ALPINDI— 

Dismissals int--Lahore- ——— and 
Dethi— D: ons of North Western 
Railway. उठ 

Promotiog= of non-Muslims as 
Controller: in ——.- 917. 

——— Selection Board ~ for 

Power 

<vecruiting re food situation: 
Gath of Office. 1. = Food“ Tuspectoes. पता. 

880 201 

y_of foodgrains to employees. of — 

Petty, Officers, ete, — 

aff —— जल 1 



84 

z 
READER(S)— 

Question +e recruitment. of lowest 
grade —— in Government: of Tndia 

: Presses, 42. 

RECIPROCITY ACT: 
See (8) 

RECOMMENDATION (S)— 
Question re ——. for promotion to thé 

. grade of Superintendent of Post 
Offices. 

Statement(s) (laid-on the table) xe 
Summary of progress on of the 

Policy Committee. 428- 

INDEX TO THE LEGISLATIVE! ASSEMBLY DEBATES. 

RAWALPINDI DIVISION— 
Question 7e coupon sellers in ——. 7O01- 

2. : 
RAJ, MRS. RENUKA— 

~ Motion /e food situation. 
Question *e— 

Cases of employment 
underground work in mines oe 
efusal of facilities- to All-India 
Women’s Conference for studying 

_ the condition of woren in coal mines. 
1000-01 
estoration of ban on women working 
underground in coal=mines. 1004. 

Shortage of Jabour in coal mines due 
to analaria. 1001-02. 

Underground work in mines by preg- 
nant women. — 1003, 

Question (Supplementary) re review of 
the Coal Commissioners _ Adminis- 

tration. 19, 20. = 

RAZA ALI, SIR SYED— 
Amendment to Standing Orders— 

458-60. 

of ¢hildyen on 
1002-03. 

Motion to refer to Select Committee. 

“Hindu Marriage Disabilities Removal 
31॥]-- 
Motion to tefer to Select ~ Committee. 

Motion for adjournment re— 

Dexths due to an accident at-Bakhtiar- 
pur Junction Station. 174. 

Sind Government's Ban on Chapter | 
x of Satyarth Prakash. 383. 

Motion re— : 

Election of “Members to the Advisory 
* Board of Archeology. 75-76 

Food situation. 158-62, 531. 

_ Position of Indians in South Atrica 
and East Africa. 274, 275, 276, 277. 
278, 281, 287, 288-92. 306. 

Foodgrains 
38 

RECONSTRUCTION COMMIPTER(S)— 
Question re work 6; ost- W: ~ 

Sp poured by Commerce Depaviment, 
is 

See also ‘‘Committee(s)’” = 
RECONSTRUCTION, POST-WAR— 

2: oie ton re programme of ———. 191- 

RECRUITMEN T(S)— 
Questién re 

Communal percentages for —— to Pro- 
ae Accountant-Generafs’ Offices. 

Discontinuance of direct —— of Special 
Inspectots and Special Clerks on 
Bengal and Assam Railway. 713. 

-—— and training — of Engineering 
Supervisors and Wireless Operators. 
939-49, 

— in temporary @ Gazetted 
under Posts and Telegraphs and 
Meteorological Depariments. — 28. 

—— of Apprentice Train Examiners on 

Posts 

engel and Assam Raihway. 710. 
f Canteen Tnspectors Food 

Supply Department Bengal and 
sain Railway. 
of Clerical Staff in Establishment 

otions of Bengal and Assam Rail 
11-12. 

— of inferior staff in 
and Mechanical Departments of East 
Indian Railway. . 

of Inspectors under 
Telegraphs Department. & 

of lowest grade readers in Govern- 
~ ment of India Presses, 42. 
--— on: Oudh and Tirhut Railway in 

Posts and 

Officer’s grade. 55. 
—— to Food Supply Department 

Bengal and Assam Railway. -918. 
REDUCTION— 

Question #€ 
OF 

in pay of certain clerks 
Mymensingh Head Office. 951- 

52. 
RE-EM PLOY MEN ®- 

Question “2 —— of dismissed T.C-S. 
officers. 845. i 

REFORMS— : 
Question re Coupland Report 

Indian Constitutional ——. 777 

REFRESHMENT ROOM(S)— ~~ 
Question ve complaints against 

at Delhi Railway Station 

REFUGEER(S)— 
Question’ re allocation of expenditure of 

and evacuees between Govern- 
ment of India and Burma Govern- 
ment. - 118, 

REFUND(S)— 
Question +¢ Tncome-tax — to certain 
“assessces in the Punjab. 422. 

Be ONSY CONTROLLER OF PRIORI- 

and 
7-78. 

Hind fi 
722. 

Question re restriction on movement of 
soda ash and -sajji imposed by ——, 
Lahore: 34-36, 

REGIONAL FOOD CONTROLLER(S)— 
Question *e wheat and sugar purchased 

by » Meerut. 574. 
See also “Food: Controllers)". 

REGIONAL OFFICER(S)— 
Question 7९ visits of ——, Meerut, to 
“certain Stations on Shahdara (Delhi)- 
Saharanpur Light Railway. 720. 

गा 
estion 7e-wrong entries made in -+-- 

of qualifications of Linemen by Sub- 
Divisional Officer, Telegraphs, Lahore 
Sub-Division. 26-27 

REGISPRATION— 

Question re of Post-War Capital 
goods requirements. 776-7’ 

Engineering - 

= 
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“REGISTRATION OF FORKIGNERS OKC 

See “Act(s) é 

REHABILITATION— = 
Question “re steps for pernianent ——y 

of agr®Bulture in Indias 123, 

RELEASE— 
Question #८-- 

of — Doctor, ~ Sayed 
petore:——. 1087 = 2 

Ir, Rajendra Prasad. , 424. 

tion #ह. petialty of —— to- junior 
service for Guards on North Western 

Railways «32-35; 

RELIEI(S)—— 
Question 76 extension of ० i 

to Railway Servants. and “Staff 0 
Dethiv Municipality, 1120. 

RELIGIOUS INSERUCTIONS— 
See“ Tnstruction( : 

RELIGIOUS PROGRAMMES— 
See “Prograimme(s) 

TON(S)— 
re discontinuance of and 

enie =— in Provine 1033. 

REMIT PANCEH(S)— 
76 desirability of relaxing 

11075" on aoe to 371 tis! 
etis—ind-—others mn France. 644, 

L(s}— 
on - 7 { 

Officers, Indian Army 
¢ dt 8:25 

n Gazetted 
Ordnance 

RENT CONTROL ORDINANCE 
See “Ordinance(sy 

REORGANISATION © 22-— पक 

ré of Cantoninents 
> and Lands - Section -of Defence De- 
partment 1115. 

—— of Wharf and Yard-staff._ 57. 
REORGANTSATION INS 

on ve qron-ady 
on Bengal and Assam Railway. 

REPATRIATION— = 
Sstion re 6f Mx. L. N. Khanna’s 

y-from Germany. 692. 

REPORT(S) = 
Presenintion of the of the Public 

Accounts: Committee. 147 
Question xe— = 

Coupland and Midian Constitutional 
Sa} See ue हाफ. 

esislation= ow basis “of Sergent ---.. 
767. a 

Oftiission “of information ve balance 
of trade in gold and: silver from the 

heserve Bank ——, 483-84, 

Omission 

FRESEARCH WORK— 

PECTOR(S)\—" | 
+1 RESERV E(S) 

~ 
of medical “examination ~ 

figures from narrative —— on North 
Western Railway. 33. ८; 

of Associated - 12658 of  Aierica 
76 Bombay Plan. 869. 

of ineeling of Posts and ‘Pelegraphs 
workers at Mymensingh and T: 
952-55. 

—— of the. fertilizers 
95. 

—— on tour of Mr 
_. United Kingdom 
—— 01 the Public Account Comniittee— 5 

Motion to consider. 1156 60. 

REPRESEN TATION(S)— 
Question *e— 

Home De 
— of imino! 

_ filled - by 
Inadequate 

tion and 
1112-15: ze 

Muslim Sofie 
of Bengaleand ma Railway 
97: z 

694- - Miss 

Sargent in the = 

:dum on —— | 
y 8. An 0638: 
prometion. 399-400. 5 

1 Siklis in Informa- - S25 
ing. Depariment, ee 

ément Mem 

Broades 

and: 5 “Zones 
696- 

७. Non-— of Muslims on certain Selection 
Boards. Bengal and Assam* Railway. 

re inadequacy = 

a Detenu- of 

nancial Settle — 
11361). ट 

Sikh 
Stippty Departinent- 

REPRESEN TATIV B(S)—- 
“Motion for adjoumment +6: Goveminent 

communiéition ing — Mir. 
Phil Personal’ —— of President — 5: 

as~ persone non-grate.- 63. * 

oss of - ६19 
291:52:5 

se 

==" of Ali India 
Union at ~ Mittra-Clarke™ 

- Evidence given by 
5 Postiiten’s 
enguiry. - £89. =z Zi 

| - Relegated position” of - Tadian, —— i 
Z the Photograph of the Imperial War 

Coriference 316-17. 

REQUEST (Sj— : 
Question कह >> Foy adjudication of = + 

Railway: Trade disputes 1038-392 = 

overninent- “ab ; 
» 4077. = 

Question 
Pag, 

P= af berths for 
Metnbers_ of: Central Legislature on 
North Western: Railway. 720-2 : = 

= Tnstru re —— of erths— for. = 
Members 61. Central embly. 69.5 7 

Refusal of of berths -from. Lahore ~ ७ 
Station for Members of *-Gentral 
Legislature. ८ 721 

of KenvaHigh'ands for Euro: 
eans. 116 

= 
a कजनन «था ०० अर. >न
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RESETTLEMENT— Soa REVISED STATE RAILWAY LEASE. 
= aestion 7९ scheme for ——-of persons RULE(S)— 
evicted from homes under Defence See “Rula(s)"- 
~~ of India Rule 75 (a) (1). © 422-23. 
RESOLUTION (S)— .. REVISLON(S)— A 

: ame Question re —— of the Income-tax 
~ Constitution of the permanent Food and 

Agviculime Organisation “ of — the 
United Nations. 1068-75, 1128-56. 

Fifteen-year plan pion capital- 
ists of India. 2353-47, 957-85. 

National War Front.~ 985-90, g 
Protection of mosques in New Delhi. 

221-33. 

D RECREATION ~ ALLOW- 
ANCES— 

Allowance(s)*. 

“RESTAURANT CAR(S)— en 
Motion for adjournment ve — discon- 

> finnance on racing days of on 
= the Poona Express. 140. 

* * RESTORATION— 
x ~ Question re— 2 हे 

Reconsixuction Committee for Burma 
and Committee for —— of property 
of Indians. 116-17. 

——— to Indians of properties lost by 
them in Burma. 117. : 

RESTRICTION (S)— 
_ 1. © Question re— - 
oe Desirability. of relaxing >> on 

-  - Remittances to British Subjects and 
others in France. 644. 

Recent. —— on letters of Delhi Detenus 
in the Punjab. 210. 

% —— on buildings constructions. 702-03, 
851-52. 3 

—— on export, etc., ‘of caxdamoms and 
pepper. 791. = 
= on ‘interviews of Congress Work- 

ig Committee Members. 423. 
on interviews with detained mem- 

bers of the Congress Working Com- 
* _ mittee, 6435-44. =~ 

of “interviews with Members of 
the Cotigress Working Committee. 
1088-89, 

—— on size of notepaper for’ private 
aa correspondence. 1017-18. ~ 

on slaughter ० cattle, 1008-09. 

RETALIATORY MEASURES— 
See “Measure(s)"*, = 

RETIRED MILITARY OFFICERS— 
See “Military: Officer(s)?.” 

: REVERSION (S}— 
Question 7९ —— of Muslim Assistant 

Controllers of Food Supplies, Bengal 
eee and Assam Railway. 924. 
-* REVIEW(S)— = 

+> = Question re— ‘ 
» Legal aid for detenus at the —— ‘of 

itheix. cases. 862. = 
——— ० activities of the U.K.C.0. 340. 

of the Coal Commissioner's. Admin- 
‘istration. 16-20. 

= = ae work of es Ces) Board. 

REVIEW COMMITTER— 
- Question re —= 4 [ 5 ee 

ee 
ea. ae 

Research | 

Manual. 1095. 

RICE— 

Question re— : ue 

Arrangements for supply of —— 
colliéry labour in Bihar. 1081, 

Bad quality of distributed 
through Ration Shops» in Calcutta. 
794. 

Tnddequate. —— ration to landless 
~ labourers in Kasaragoda Taluka of 

South Kanara District. 1028-29. 
fefusal of option to Madras peasants 
for supplying paddy- or on requi- 
sition. 1027-28. 

—— mills and ground-nut decorticators. 
787-88. 

Steps for making up the loss ef Burma 
0-51 - 

RICE COMMITTEE BILL— 

See “Tndian ---- ander *‘Bill(s)’’: 

RICE PRICE(S)— 
Statement (laid on the table) re latest 
—— in districts of Bengal. 438-39. 

RIGHARDSON,. SIR. HENRY— 
Motion re food situation. 150. 
Question (Supplementary) ce review of 

the Coal Commissioner’s Administra- 
tion. 19. 

Resolution ve fifteen-year plan prepared 
by capitalists of India. 961-63. 

ROAD(S)\— : 
Question se Nagpur’ plan of —— 686- 

87. 
ROAD BOARD— 

Question ¥¢ establishment of 
707. 

ROAD-TRANSPORT SERVIGE— 
See “Lransport Service(s)”’. 

ROLLING STOCK— 
Question ve —— of Railways. 35, } 

ROOSEVELT. PRESIDENT— 
Motion for adjournment ve Govern- 

ment communication describing Mr. 
Philli Personal Representative of 
—— as persona non-grata. 63. 

ROY, THE HONOURABLE 
ASOKA— 

Cede of Criminal Procedure (Amendment) 
Bill—(Amendment of ss. 162, 485,-496)— 
Motion to consider. 8. 
NG Marriage Disabilities 

11]-.- 

Central 

SIR 

Motion to refer to Select Committee. 
579, 586, 587, 590, 591, 592, 593, 604, 

ROYAT. INDTAN NAVY— 
Question ré steps for improying the 

i Hongition of Ratings, Petty Officers, 
tte; ia the-——. 19607, 

Removal 

«
1
2
%
:
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ROYAL INDIAN NAVY OFFICERS— 
Question ve cabin rent paid by —— 

when serving afloat. 195, 5 
ROYAL WARRANT PRIVILEGES— 

Question re denial of applicability of 
४ Ai d —— to Indian Forces. 

-RULE(S)— See : 
Amendment to certain Motor Vehicles 

(laid of the table). 71-74. 
‘Amehdinents to Insurance = (laid on 

the table). 68. 
Motion for adjournment 76 failure to 

frame and enforce under Reci- 
procity Act. 217. 

Question re— 
Amendment of 

4, 437 
Applications for Schedule VII Leases 

under Cantonment Land Admirfistra- 
tion 181-82, 1125-26. % 

Commodities notified under Defence of 
India as essential for life. 126. 

Dealers, Suppliers, ete., Contravening 
Defence 61 India 5 

North Western Railway employees’ 
memorial regarding Revised State 
Railway Leave अड् 16925 

* Persons in detention under Defence of 
India ———.~ 184-86. 

—— for occupation of Railway quar- 
ters and bungalows by subordinate 
staff on Ondh and Tirhut Railway. 
oT. 

Definve of India —— 
a 

—— for procurement of 
civil requirements. 796. © 2 

Section 42 of Indian Railways Act and 
Defence of India —— 34. 34. 

foodsiufis for 
6: 3 

Steps to controh mining operations as 
regards\a colliery undet Defence of 
India or Coal Control Scheme. 
25. 

RULING(S), BY MR. PRESIDENT 
(THE- HONOURABLE SIR ABDUR 
RAHIM)— 

Miscellanéous— 
Whenever amendments are moved, suffi- 

cient notice to all the Members of the 
House should be given. 805-06 

No-confidence Motion(s}— 
A no-confidence “motion against the 

President requires the consent of the 
Government Member in charge and 
of the President [Indian Legislative 
Rule 24 (a)]. 1128. है 

Question(s)— = 
question (stated 6x unstarred) ~ is 

admitted if it is in accordance with 
the Rules and Standing Orders; but 
whether it should be starred or un- starred is left to the discretion of the 
‘Member putting the question, 545. 

Suppl taries to put up 
for a day cannot be “psked on the next 
day. 28. : = 

The Chair cannot ask the Honourable 
Member for Government, to reply to @ question in a particular way. 115. 

Question(s), starred— i igi 
nly first five questions on the list in 
the name of a Member will be answer- 

» ed orally; and there can be no plea 
that he was absent sae his previous 
question was called. ; 1090, 

Resolution(s}— A 3 22372 260 
There is nothing in the Rules or the 
_ Standing Orders which authorises 

the Chair to call upon the Government 
Member to speak on a Resolution at 
any particular stage. 983. _ 

NING AND OTHER STAFE— 
“Stafi(s)”. 

RUPER(S)— 3 
« Question 7 steps for stabilising pur- 

chasnig power of ~ 201, 407-09: 

RURAL AREAS— = 
Question 7¢ scarcity of kerosene in —— 

792: : : a 

Ss 

ion re indecent remarks made by 
— to a Second Class Lady 

passenger. 

SAHARAN PUR— 

Question re discontinuance’ of — direch 
train between Allahabad 
480-81. 5 

SA#77 (FULLER'S EARTH)— 
Question re restriction on Movement of* 

soda ash and —— imposed by Region- 
al Controller of Priorities, Lahore. 
34-35. 

and 3 

SALARY (LES)— 
Question 7९ inadequate wages and —— 

on Oudh and Virhut Railway, 29. 
SALE(S)— 

Question 76-- 
Authorised Agents for —— of National 

Savings Certificates ingGovernment of 
India Offices. 

1117, 
of National 
1095-96. 

—— of American Gold in India. 637. 
——_of South African Gold in India. 

613-15, 620-21. 636. 

SALT— 
Question #€-- zs ~ 

position in Bengal and astern 
Provinces. 855-58, ० 

Utilisation for वात purposes of ~ 
manufactured in Bengal Coastal 

fee by certain Calentta > Firms. 

SALT BILT— 
Seo ‘Central Excises and -- 

“Bill(s)”*. le 
SAMAL KOT— 

Question +a, forcible evacuation of civil यह from compartinent by ee people at —— Station. 708- 

noder 

SANITARY. IN SPEOTOR(S)— 
Question 7é nomination of — ——= 

Rat) 
००३७४ 205 

to Shahdara (Delhi) Municipality. 1034~> 
न a 3 

ae
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SANITATION= 
estion Te— 
a responsible for —— of land 

= ~ hetween. railway bridge,  Shahdara 
हे ~— and Grand Trunk” Road. 4: 
See B: iS Munici- 

; = pality. 1012-15, S 
Bxpendituxve on’ —— in Shahdara- Si 

Delhi = : 
——— of land between railway bridge, 

Shahdara-Deihi® aad Grand ~~ Trunk 
Read.> 87. 

SANT SINGH, SARDAR 

Communal coniposition in higher’ posts 
of offices under Industries: and Civil 
Supplics Department. 542- 

Communal composition in- higher posts 
of offices under the Commerce De- 
partment. 540-42. 

Communal composition ~in higher posts 
of offices- under the Pood  Depavt- 
ment. 645-46. 

Communal Composition in_higher posts 
of offices under the Information and 
Brondcasting Department, 605-06. 

Gode of Criminal Procedure (Aj t) 
= Bill—(Amendmient of ss. 162,488 and 

496)- =— é 
Motion to pass 978: a 

Hindu Mary Disabilities Removal 
Bili— : हर 
Motion” to refer to Select Conmiittee: 
609; “581 

Motion for adjournment 7४-- 
- = Barbarous “method adopted by Viram= 

Customs - Officials » checking 
ngers’ luggage. : 

ths due ६6 शान accident at-Bakhtiar- 
2 pur dunction Station, 167. 
= ~Frequent- disallowance by the Governor- 

eS: General of “motions in tle Assembly 
require his previo ts > 145. 

Front 
Malik iXhizar Hayat 

Khan Tiwana. 
neh, 105-0 

g of competitive road transport 
x 5 

Motion 7e- po: tion’ 
Af Hast Africa 205... 296-97, 

“Absorption of Station Service “Tele: 
e eraplmasters- into General — Service. z 261-62. 

Soto Additional Duty for Programme Staff 
in All-India Radio, Delhi 835. — 

Basie “Pay and Allowances 
Se » and British Soldiers, 837 Black न on princip: ghfaves of 

New Delhi. 765. 
Cc measures for maintenance 

ie 007 vailways 

Z Commitmal- Conipositi 
=~ 6f  All-India- Radi 

Communal Composition in Higher Posts 
~ of certain® offices under Posts and Air, =~ Department. - 252-53, 

Cofaiunel composition in hicher posts 
Sos: ~ OF certain offices under the- Finance 

Department. 402-03 

Communal composition. in 
oF certain” offices under 
Depaviment 314-16, oS 

Communal composition in 

31-3 

the Labour 

higher posts 

vs Cation: Health and Lands, 76355. 

servic by Rai * aonopotis- 
ing. ~ 142 

Sind Government’s Bau on Chapter 
ATV of Satyarth Prakash, 265, 390 

001,95 
= Stopping the booking of passengers to- 

= Nankana Salib on Guru — Nanak's 
5 = birthday anniv 145, 144. 

to पाता 

of 

n in- Higher Posts | 
4981-8; 

higher posts | 

of. offices under Department of Edu-- 

eee of the हि 

Tidians in South }- 

Reeping of milch cattle in 

Communal ition in higher. posts 
of offices under the War Transport 

Departament. 475-77 
“Communal composition in -higher posts 

of the= External Affairs Department. 
478. 

Commiunal-composition in“ higher posts 
of the Home Department. 

Communal “covaposition in” higher posts 
of the Legislative Department. — 539. 

+ Communal composition in higher posts 
of the Railway Board. 255. 

G ४ percenté for recruitment 
Provincial 

2. 1110-12 
Cor ighs with His Majesty’s Gov- 
“ernment 7 Sterling balences. 403. 

- Detention of Mr. 1. P. Chaddahi of 
Ammitsar, — 409-10. 

fons: ii~connection with the Con- 
Jtesslution of Aug 

Difference in scales 0 
Cadres 

Disini: re, Rawalpindi 
and Delhi of North: Western 
Railways ot 

Bligs y for Civil” Services of dis- 
missed Army Officers, 345, 

Expenditure on Religious —Prograntiios 
of Broadcasting Stations. 1109. 

Form ot Charge served ona Deienn, 
7 4 

Gazetted Officers 
General, — 67, 

Government Counsel at Courts’ Martial, snipe 

under the Surveyor- 

Tnadequate Representation of Sikhs in 
Information and Broadcasting Depart- 
ment, 111243. 

Increase i “pay and’ .allowance of 
B h -'Proops. 835-37. 

Tucrease in pay and allowance of Indian 
voops. 841-42. 

Orthodox 
quarters, # = 

Lease-Dend (C ‘olled) Vehicles allot- 
ted to Provinces: 697-98 

Lease-Lend (Controlied) Vehicles —alloe- 
ted to Railways. 8. 

Lower Allowances. of Recipients of 
Victoia and Military Crosses of the 
Last’ Way. 1082 

Murders and Qntrages in Calenita on 
Tad by Americans and American 
a 4194-85, 1126 

from narrative report on North West 
Rai उठ, Se ean eS a ees ee 

Accountant-Generals’~ 

ures. 

2७
७७
७७
३७
 



Labour Federation. 113, 114 

Inequality in Emoliments of Indian av 
> European ing’s Commissioned 

Officer: 1091 

Policy xe réligious and moral Tnstrie- 
tion. 767. 

\ 
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Penalty of vélegation to junior service for J Policy ve selection of Control Coods 
ards on North Western Railway. Shops. 314. 

32-33, rosecution of certain employees of 
Persons in Detention under Defence ‘of Karachi Port Trust for @rimina) con- 

India Rules. . 184: Spivacy and cheating. 6. < 
Person’ selected for Emergency Com- ~ Purchase of locomotives. _ 8: = 

jon. 842-43, 
us regards recruiting Persoimel 
vilian Services from the Army. 

Policy re immigration of Jews. 121. 5; 
Policy re Pa ete of Jews to India. t of the Fertilizers Mission.~ 695. 

5222 wing -of the ‘Cripps proposals 
Postal employees’ representation re in- 85-54. 
हल, pay. ote. 685-86. 2 Standard Cloth: 770: 

Proposal ier allowing Second Class Strictures passed by Nagpar High 
. Passes to Inspectors and Assistant | 7 Court on the Executive, 863. 

<= Thspectors on State Railways. ५119. Terms of appointment of the Coab Com- 
d unions on North Western missioner. 15. 

B Trial of Mr. Jaiprakash Narayan. 848. 
mmendations for. promotien to the Travel in the First Class Ladies’ com 

Superintendent of Post} \ partment on*Grand Trunk Express by 
955 two European Army Officers. 10. 

Relegated position of Indian Represen- War efforts of Aligarh University. 312. 
tatives in the Photograph of the 7; ५ 

Conference. 316-17 ae ॥ लाल dN hams uestion re Kditer of ——. 1085-86. 
tamiily from Germany. 692. SARGENT. MIR.— = 

on of personnel of Industrialists Question 76 report on tour of —— in the 
gation to Unitéd Kingdom. 1024 United Kingdom. 539. 

Sikh represeytation. in higher posts of the SARGENT REPORT 
Planning and~ Developnient — Depart See “Report (s}"” 

1 5 TYARTH PRAKASHA Sikh representation in higher posis of the } 5A का कै aes Sind G Supply Department. 251-52 90099. for adjournment: re Sind Govern- 
fs Ban on Chapter XTV of कि Statement on Bretton Woods Monetary 2646, 285, दे 

Conference. 189-90 24708, 285) 
Supply of onions and potatoesat cheap PSATYAVATT DEVI, SHRIMATI— 

मर to= North tern Railway em- Question / internment of —— of Delhi 
8, उठ: + x ४07 का 

/ of tations sion rates 101 ५५7 DI DUES— 
meni Railway employees} ~~ ९०५७ “Due(s)” 

ing elsewhere. 33. > 
Technical qualifications for senior posts | SAVINGS BANIK-= - 

of draftsinen in the Chief Mechanical Question unclaimed balances from 
Bngineers’ Office. 11-12 i Post Office -——, ete. 928-99. 

Question (Supplementary) AYED MAF 1817 5 
Anti-Hindi Policy of All-India Radio. Q orcible search of —— before 
406 1097 

“Appointment in the Planing and Deve- JSCALE(S)— 
lopment Departavent Question re_officiating Officers’ in. Lower 

Authority for scrutinising gualifications ec Service Senior —on Benyal » 
for conferinent of Knighthood. 554: rm Raley TH. ! 
andidates examined by General Head 3 ray 
quarters Selecti®n Boards. 402. wale Os fe 

Continued 9085 of  Governmept Ai CAPE = 
over certam Public Institutions. 1099.) SCHEDULED CASTES— nr 

fai, Kvishna— Natt Question 7% ‘Staff of Supply Depart- 
1098. = ment. 1124 2००6 

है Desivability of ng the numer} SCHEDULE VII, LEASES— < 
ie of medical men.+ 769. % See ‘Leases. Schedule VIL’. + Détention os Dr. Lobia: 855. SCHEME(S किम दे 

ssatistaction “overs requisitioning of ‘Question 7e— 
private houses. 49. x Archological Excavation in Kistna’ ५ 

ah Government” contribution — to Indian and Guntur Districts. 565-6 
Expenditure and’ Income on 

Supply to Railway Servants 
Amount of Deamess ANowane 
264. ..< 

—— for resettlement of persons evicted 
from homes upder Defence of India. 

Cheap 
— und 

paid. 

ule 75 (a) (1). 422-23, 



Candidates examined by General Head- 7 
quarters —~, 400- 

Lower Gazetted Service on Bengal 

INDEX -१७ THE LEGISLATIVE AssEMBLY@ pena TES 

= bmitted by ‘Laxami SELECTION BOARD(S) 
tute of Technology, Nagpur. £46-47. Question १९: 

SCHOOL(S),— 
Question 7e— .- 

-- Desirability of Burma’ Government graiit 
a for —— formerly ‘ maintained) by 

endowments in?Rangoon. » 117-18. 
Special permission for “joining Colleges 

> or —— for Students convicted or 
“detained. 642. 

Vacation to: Train Examiners 
~ === at Jamalpur 2. 

Traiming 

SCL ST(S}— ; 
Saas Question re, tour of Indian 
Sato. - United Kingdom sad° Ame 

SEAFARERS CHARTER z 
= Ste_“Charter हे ‘ 

= SEAMAN(EN)= = 2: > 
= Question 7)— 

Tidian —— engaged on the “United 
Kingdom vegistered ships, sic. 36. 

International” Seafarers ~ Charter and 
Indian ——.._ 338-39. = 

Lower wages, ete.,- of - India) —— 
employed on British-owned ships. ~ 122. 

_ Pay of Indian -— serving on British 
company ships. = 

SEARCH(ES)— : 
Motion sfor adjournment 76 humiliating 

5 of th 

57:75. 

person of 31 
ry Dhanushkodi~ Cusfoms 

Mahmud before release. 

SECOND. CLASS PASSES— 

tat See ५ 

SECTIO 
aa ‘Parchiee of 

in Food Depart- and—Plapning —— 
ment 

Question 772 ameadment of —— of Act 
¢ 35 of 1938. 5915-14. 

= ~SELECT. COMMITTER(S}— : : 
: Election of Members to the on the 

Amendment to~Standing: Orders: 804, 
1042 

SELECTION (8)-< 
Question 7e— ; 

<= Complaint 78 niauner of Postal Tnspec- 
= 50787 ----.- 263-54: 

2 ~ Non of Muslims ia Stores Depart. 
Sees) mept of Bengal and Assam Railway 
Si — for Lower Gazetted Service, 714. 

for posts of “Assistant Claims In- 
eciors on Noith Western Railway. 

700:01६ 
for post of Assistant Coal Saperin- 

tendént in State Railway Coal Depart- 
mient.-> 62. 

of personne}®of Tndustrialisis Dele- 
gation-to United Kingdom= 1024. 

sot_sites for “chemical 1, 
Industry. - 

Indian | 

BILL 
ees! 

and Assam Railway. 711 
Non-representation: of - Muslims on ver- 

tain + Bengal and Assam Ruiiway. 
912, 

Rawalpindi, —— for recrniting- Food 
Jnspectors, - 701 

जा on Bengal and Assam “Railway. 710 2 

SELECTION POS1T(S)— 
Question 7e— 

Ignoving claims of Musi!ins £ 
Bengal and “Assam Railway. 921-22. 

Proniotion to —= in Mechanical Depart- 
ment, Bengal and Assam Railway. 
921, * 

SENIOR 
MASTER(S)— 

See “Assistant Station Mester(s)*. 
SENTOR INSPECTOR(S 

: » etc., of Kood Supply 
Department, Bengal and Assam Rail- 
way ले 

SENIOR 
५७6 “‘Scale(s}™. 

SENLORITY— 
nestion ३९ — of certdin guards in 
Howrah Division, East Indian, Rail= 

g 56. 
1(8)-- 

C deduction: -for diseharge- trom 
——-in_ the: ase of 
ot Indian For 

Ehgibility, for 6५1 —— of disiniss 
-- Amy Officers, 2843. ¢ 

India’—Press, Aligarh - 1013-14. 

Extensions: of —— in Sind ind Baluchis- 
tan Postal Circles. 255. 

Officers of Class 1, ४0.3 granted exten- 
sions of ——— in Posts and Telegraphs 
and. Meteorological Departure 

8. > 

_ Reorgaitisation of 0; Be 
3 Reorganisation “of Income tax —— 640: 

22727 212 T= 
e 

NDITIONS OF — 
है ---- ७: of Cty 

SERVICE, 6 
Question 
Gazetted Officers, Indian Army Ord 
nance “Corps. 1118 

SETHNA, MRD. ए 
Oath of “Office: 1/2 

Pablie Debt {Central Government) Bill— 
Motion to consider 676-79. 

कह fo vefer-to_ Select Committee. 

SEWAGE BOARD _ 

39 

५७
७०
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> SHAHBAN 

“SHAUKAT HAVAT RE 

HULAM QADIR MUHAMMAD— 
Question +e authorised Agents for Sale 

of National Savings Certificates — in 
= Government of Tndia Offices. 1101-02. 

SHAH DARA— 

Question 76-- 

Authority responsible for sanitation of 
land between Railway Bridge.——- and 
Grand Erunk Rodd. 42. 

Land vequisition by Government near 
५ ~— Railway Station. 44. 
ostponement of élections to —=— Noti 
fied. Area Committee. 42. 

SHAHDARA, (DELHI)—* 
Question re— 

Antiznalavia measures for -—- Town, 
1634-35. >> दर 

Election of — New 7---  शैेष्याल] 
1034, 1038, है 

Pxpenditave on sanitation in ----- 58 
Extension of term -10 nominated गान 

bers of old Notified Area Com 
inittee. —1034.< 

Fixing of vates ot fares 107: vehicles 
hetween Delhi and-——. - 57. 

@ — Higher byoportion of nominated members. 
unicipality. 1034 

for veducing -electric- charges 
in —— Town. 1038. 

Nomination of Sanitary Inspector to — 
Municipality 

ayinent of 

M 

wages to Sworké's 
at -—=— Railway 

a 

itation= of land - between. raihyay 
*bridge, ——-and Grand Trouk Road 

SHAHDARA-DELHT MUNICIPALITY — 

Desirability of increasing elected | 

Income and expenditure of ==, हो: 

SHAADARA (DELUD SAHARANPOUR 
— EIGHT RATLW! 

826: “‘Rajlway(s)””. 

AN; SARDAR= 

; a Minister in the Punjab. °63- 

Botanical - Garden. 
795-94; = 

SHIP(S) es 

Question 7¢—= po : 2: हज 

y, ete, of Haj” Pilgim 

Andian— seamen engaged on the United 
36 Kingdon registered: ake 

Lower wages, etc, of Indium Seamen 
employed on ‘British-owned ——. 122. 

“Pay of Tndian seamen serving on British 
“company — 571-73. 

< KHAN BAHADUR MIAN] SHT 

by 2 

m for adjournment 7é dismissal of ह 

iotation of foodgrains 

SHI 
> See “Didian Merchant —— 

J SHIPPING POLICY— — 

SHOOBERT, MR. W. H— 

Question re —— 
- Goods: -570-7. 

PPING (AMENDMENT) BI 

“Bill(s). 5 « PES 

See! **Policy(ies}' =~ 

Oath of Office. 1. 
Objects on which t 

the Petrol Tax Bund 
{statement laid-on the tab! 

SHOP (S)— See 
Question ve— =: 

Non-supply of 
« = 3006,- 

SHRI GOPAI~, CHAMBER. 09 5 COM - 
MERCE c 

STDDIQUE AUT KHAN, NAWAB— 

Motion for adjournment 7४-- 

- Failure to give= relief 107 weavers: in 

~ Paper-permits to. Newspapers in Ceniral 
‘92. 

SIDDIQUE 
AH: 

“Mish 

व Supply of foodstuffs fo iaboar 

rice distribused chr 
Jaloutia, 794s ~ 
i at Delhi Ration 

Bad quality 
Ration —— in 

6 —seléetion of Control G 
31214 > 20 5 

Provision of ८1099 - grain Sage ee 
AUahabad~ Postmen. 956. e 

Question ze prosecution of — officers OF 
——= Delhi. 53: 

to the Standing Com- 
the Tndustries “and C 

Supplies Department. 1042. 

Burhanpur and- other places in> the 
entral Provinces. 049. 

Sind Government's, Ban. ow — Chapter 7 
NIV of Satyarth Prakash. 395.95 ae 

in joint families, 954-55. = 

= Provinces and Berary “7 
Refusal of paper permit tg Mi. Hashmi 

of Nagpur for starting a 788! 
792. 

Be ~ SHAIKH: “RAPE 05% 
MAD— : 

638,” 
Clerks selected for certain higher posts 
-- sanctioned by the~ General Manager, 

East. Indian Railway. 5 
Instructions 7¢ reservation. 01 berths for 
Members of Gentral Asseinbly.” 697 

- representation in “A** and * 
= of Bengal and Assam Railw; 

Purchase of Meat. Wish, etc., for the 
ey in Chittagong Division. 861- 

riais for 
780, 950-- 

son Mili 
tary -works at-Chittagong. 779. : 

Releases of raw building 1 
civil 
SE 



of service “in  ——— and 
; Postal. Circle. 255 

fensions to ~“superannuated — Post 
Masters and clerks in the Posta 
Ciréle.~ 5-6. 

न SIND GOVERNMENT— 
> Motion for yonrnment re ——'s Ban on 

Chapter of Satyarth- “Piakash: 
264-65, 285: 382-95. 

SINDWORK MERCHANTIS 
ie“ Merchant(s) 2 

GIRT : 
ete ४ by --+- in 

Railway Colony. 955. 

SINAAS AURA SATYA NARAYAN 
Motion for adjourninent re huncersiike 

~< Motion 70 

~ 

३ = थे कक 4 

of Piers INDEX 10 ‘THE LEGISLATIVE ASSEMBLY DEBATE 5 
us हे ८ 

8107 ALLER(S)— ४ SIVA RAJ, RAO BAHADUR 
- Question 7¢ probationary Assistant A dment: to Standing Orders 

tion Musters and 7 pee 2) Motion to ‘¥efer to Select Committee, engal ang A 

SIKH(S)— ‘ ; 
Question 7¢ inadequate Representation 

of in Tuformation and Broad- 
casting Department. 1112-15. 

SIKH REPRESENTATION — 
Question 75 in higher posts of the 

Planning and Development  Depart- 

Question ४6-5६ 
Import of —— from Tran. 203. 

i under Lease Lend. 203- 

e 

ion of information +e balance of 
trade in gold and from _ the 
Reserve Bank Rep 422-24 

Securing -——.fvom America. 615-16 

SEMEL A— 
* _ Questioiii v7 transport difficulty tell hy 

= —— fruit and potato growers. 922. 

SIND— =, 
Question re— 
~Anti-evesion measurés. for and other 

79-97. 
eof Hur irouble in = 

by Political prisoners in Bhagalpore 
Camp Jail 

food sitnations 451-53. 508: 
530. > 

Public Debt (Central Government) 1- 
Mbtioi to. consdier. “671 

Qitestion re— - = 
Appointment of Committee of Baruiry 

#& industry of Bihar. 15 

1 Detenns ange Gonvieis. 637-28. 
~ 4 Question {Supplementary) re_réalisation 

from sale of National Savings Certi 

SINKING - 
_ Motion for adjournment re —— of 8.8 

“Cormorant. १219-20.  ~ 

BIEPE(S}— ४ «5 

fertilfer indnstiry: 
it Te selection, GF —— #य chemical 

935-56 

Hindu Marriage’ Disability Removal Bill— 
Motion to refer to Select. Committee, 

592. 
Motion 7 food situation. 468-72. 

SLAUGH TER— 
Question ' 7#-- 

Restrictions on of cattle. 1068-09_ 
and Expart of Cows. eic. 13435, = 

— of bovine cattle, 657-58 
Steps forsreducing —— o¥ eatile. S23. 

19. a 

SOCTETY/(1#S)— 

Question re— 

~ Activities in Indix of the W Tower 
Bible af Tract, 1194-6, 

Ban on Watch Tower Bible and. Tract 
—— Publications. 10 

SODA ASH— ५ 

Question 77-- 

rohibition of amovement of —— and 
Fuller's Kurth on-certain Stations of 

Iw: 20, 1126 
non mMoyement- of -— —and 

34171 “imposed by Regional Controller 
= at Priorities ore, 34-35. 

SODA, BICHROM. ATE OF 

See “Bichromate of 86097, 

SOLDIER(S)— 

Quaesti न 

Atrocities hy --- tn Chittagong Dia- 
trict. — 638. = 

Basic pay sand allowances to Indian and 
British 837-41 

Mahatma Gandhi's life 
415, 

aved by Britigh 

Use by —— of swimming kath xb Lady 
Hardinge “Medical “Colleve, Delhi. 
1026. 

SOUTH ATRICA— 

Motion tor adjourmuent re. economic 
sanctions against - 217. rr 

Motion /¢ position of Indians in —— ane 
Bast Afr 

Question “re- 
(कतार 10 Mahatma Gandhi-re India’s 

retaliatory measures against 

864-65. 
Purchases’ of jute ‘products by at 

008. 

267 

See also ““Afvica, South’, = 

SOUTH! AFRICAN GOnD— 
See “Gold 

SOUTH KANARA— 
Question re— 

Deficiency of foodprains in ---- Districts 
23-24. 

Grow More Food Caimpdign ii Malabar 
and Districts. 1023. 

Tnadequate rice ration to landless labour- 
_ ers in Kasaragoda ‘Taluka of —— 
_ Distrie 028. 2 

५
४
5
9
9
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SPECIAL POLICE 

SPECIAL TICKET: 

INDEX YO HE LEGISLATIVE ASSEMBLY DEBATES. 93° 
AL CLERKS— 

12 = 

See ‘Clerk(s)”. 

SPECIAL INSPECTORS— 5 
See “Tnspector(s)’”. 

ESTABLISH MENT— 
See “Police Establishment 

EXAMINERS— 
See “Ticket Examiner(s) 

SPECIAL TRIBUNATL— 
See ‘Tribanal(s)”. 

SPECTACLES GOODS— 
Question re shortage of ——. 996-97. | 

*S8PEECH(ES)— 
re the H ble Dr. B. R. 

Ambedkar’s —— at Ellove. - 1039, 

SPENCE. SIR GEORGE — 
+ Hlection of —— to the Select Committee 

on the Amendment to Standing Orders. 
1042, 

SRI PRAKASA, MR. 
Banking Companies Bill— 
. Motion to circulate, 1045. 

Election of to the Central Advisors 
Board of Education. 957 

Hindu” Martiage Disabilities Removal 
Bill— 
Motion to refer to Select Committee: 

तर ‘ommittee Bill— 
fer to Select Commitice 

818, 819, $84-87. 

insurance (Second Amendment) Bill— 
3 Motions to refer to Select Commitree 
a 

: 

Payment of Wages 

and to civenlate.- 748. 
Motion for. adjoumment=7¢— 
_bHommiliating-search“ofephe person of an 

Midian ssenger by Th 
Customs Officers, 1042. 

Foreing the Kolhapur Durbar to accept 
deteriorated foodgrains, 724. 

Surreptitious opening of private letiers 
hy Postal Department. 575. 

(Amendment) Biil— 
{otion to. refer to Select’ Committee aud 
to circulate: 894, 8! 397 

Public Debt (Central Governmen!) Bili— 
Motion to consider. 666-71 9. 
Corisideration. of clauses 809-10, 812. 

stibscribérs. 927-28. 
Establishment of Central Road 

707. 
Board. 

th trains, 
irtermnent of Shrimati Satyaveti Devi 

७; Delhi. 1107. 
10:27क22 of Income-tax Notice (Morn: 
3 108-09; = 

ction on@size of notepaper for 
© correspondence, 1017-18. 
and Civil Disobedience Prison 

Gram Seva Mandal — and 
Khadi Ashram of Harmara (Ajmer) 
1108, 

Supply of controlled woollen cloth to 
Government servants in Ajmer. 1029. 

Timings of connecting trains at Jnnction 
Stations. 

Titles, etc., carrying Winaucial henefit. 
1016-17 

Unclaimed balances trom 
कल 

Post Office 
Savings Bank, etc. 928-20. 

Question (Supplementary) re 
. Activities in India of the Watch Tower 

Bible and Tract Society. 11085. 
Allahabad High Court. Judgment ve 
Exemption of Tiicome-tax on Municipal 
Taxes paid. 1092. 

Beggar nuisance at Railway Stations? 

Tadia’s 
South 

Cable to Mahatma Géandhi 76 
#etaliatory measures against 
Africa. 865. 

Continued possession of Government over 
certain Public Institutions. ; 

Desitabiltiy of running a Morning Train 
on Ludhiana-Bhuri-Jakhal Line, 260. 

Detention, of Dr: Lobia. 854, 855, 

Detention of Mr, Saiprakash Narian. 
855-54. 

Detention of P. Suraj Prosad Upodhaya 
of Nepal State. 907. @ 

Deteriovated foodgrains lying in Goy- 
ermment fodowns at 
1000: 

Hajiganj ete. 

citity to Di Lohial a Detenue. 848) 
849. 

Health of Detenus L. Deshbandhu Gupta 
and 1. Onkar Nath. 1100, 

Health of Dr. Ghosh and certain other 
Detenus. 1087, 1088. 

- Inadequate Nghting in trains. 909. 
Tack of Inter Class accommodation for 

ladies on certain section of Oudh and 
TVirhut Railway. 691 

Methods einployed in the matter of 
Censoring Letters in the Post. 1086, 
1087. < 
aper Tonnage involved in — printing 
copies of /ndian Laat 1101. 

Policy” *¢-religious and moral Instrue- 
tion. 767. 
estrictions of Interviews with Mem- 
bers of the Congress Working’ Com- 

Question re- e 5 mittee, 1088. : a 
Categories of titles for Indian Nationale: ee of, the Tncome-tax Manual, 

1015-4 95. 
Detention of Dr, Lohias 1108 Steps for reducing slaughter of- cattle. 

Discontinuance of telephonessot private 24: 
Steps tor preventing passengers travel- 

ling on the top of trains. 695. 69) 
exolution ve National War Front, $87. 

SRIDEO SUMAN, MR 
Motion for adjournment 76 death of —— 

an’ exile fron¥ Tehri State. 138. 
RIVASTAVA, THE — HONOURABLE 
SIR JWALA PRASAD— x 
Motion #९-- 

Hlection of 2 Metnber to the Standing 
Committes for the Food Departnrent. 
1043 

Food situation. 
OF, By 525-3 

Statement (laid on tht table) by te 
latest tice prices fh districts of Bengal ~ 

39. 

147-56, 440, 469, 495, 



INDEX TO THE LEGISLATIVE ASSEMBLY DEDATES 

Annual income and expenditure and staff 
of Oharkata Cantonment Board. 1120. 

a Scheduled Castes - 

Summiry of progtess-on dations Reerni ६ of Clerical —— in’ Estab- 
= of the canoe Policy iti lishment Sections of Bengal and Assam 

428. = Railway. 711-12. 
T ecruitment of inferior - —— in SPABILIZATION— रु Engineering and Mechanical Depart- Question re— रे बा ments है! East. Indian Railway. 56 See Seem SF Sears पक aU SEEGER of Wharf and Yard —- 

tupee. 201 Request for Wvial of of Shahdura 
STABILIZATION OF PRICES— (Deli). Saharanpur ~ kight Railway 44 है See “Price(s) 119. 
DAFE(S)\— Rest and Recreation Allowance for. -— ee pees ~ of. Audit: and- Account. Offices, 612 तह जग कर foi Programme —— Rules for occupation of Railway’ quar- in* AllndbeeRadtio Dall ters and bungalows by subordinate 

=~ on Ondh and Tirhat Raihway. 

Clerical —— in P. हैं and Ad 
trative Offices of Bengal and Assam 
Railway. 57 

Communiéation of Orders 
movements of comimodities to vailway 

Depot —— of Stores, Department df 
Bengal and Assam Railway. Ti, 

Desrability of increasing Dearness Allow- 
= ante for —— of Audit and Acconnt 

Offices. 610-11, 632-33.. 5 
Detention under Defence of India Rules 

of —— on Shahdara (Delhi) Saharan- 
pur Light Railway. 

District Magistrates’ directions to -cer 
fain Railway Station ——- in United 
Provinces «re movement by Rail of 
commodities. 

Estension of certain Relief to Railway 
ts—and +— of Delhi-- Muni. 

1420. 
of Government of India 

deputed 505 Delhi -Raticoning— Office 
5-30. 

House rent-gnd compensatory allowances 
f Posts and Telegraphs 
certain districts of Bengal. 952: 

importing of from other railways 
to superior posts on Oudh and Tirhnt 
Railway. 29-30, 

“= Anevease in allowance. of “Running and 
other 265. 

=Maximun- war allowance for Pests and 
~__Telegraphs subordinate ——. 951. 
Non-payment of Extra Duty Allowance 

— to Bombay Circle Railway Mail Ser- 
vice. 44 

Officiating. —— in certam Cadres on 
Bengal and Assam Railway. 711. 

Option 7e-seales of pay for ticket check- 

कक 

ing on East Indian Railway. — 954. 
Procedure re promotion of Engineering 
=— on “North Western Railway. 

Promotion of non-Muslim inferior -—— to 
subordinate rank in Food Supply De: 
partment, Bengal and Assam Railway. 
924 

Prosecutions of railway —— under sec: 
tions 353 and 332, 1-P.C.. by Railway 
Police. Ambala. + 36. 2 

Provision of Quarters for —— of the 
22702: Accountant-General, Posts and 
“Telegraphs, Delhi -200. 
‘sising of emoluments of subordinate 
Postal ——. 479. 

regarding 

of Supply Depart: 
ment. 1124. oe ‘ 

—— appointed im the Stores Department 
of Bengal afd Assam Railway in the 
scale of Rs, 30—3—45—5 60.46 

—— engaged in Construction Depart 
ment ngal and Assai Rathwaye 

—— of and leases: by Delhi Improve- 
ment Prust, 1004 

(Rationing) in Delhi Divi- 
North Western Railway. 916-17. 

Telephonic niessage te Special = Police 
stablishment, Delhi, re hardssment of 

Officers by 

sion, 

Railway 

—“Eravelling- allowance paid to- certain 
Ticket Inspecting —— on Rast Indian 

263. a Railway, 

~Unifie 8 of pay for Ministerial - 

Unified scales of pay for temporary = 
in. Andit and Account (01668: 61243. 

STANDARD: CLOTH— 
Question re— 
—. 769-70. 
——~of inferior “quality. 1007. - 
Supply. of defective —— hy certain 

11118.5 1094. Sy 
STANDARD TIME 

Question re restoration of Old ———1109. - 

STANDING COMMITTER(S)— 
+ —Election‘of a Member io the —— for the 
~—__ Food. Department. ~ 4643; 1127, 

Election of Members to the —— for'the 
Industries and Civil Supplies Depart- 
nient. 656-59; 1042: 

STANDING FINANCE COMMITTEE. 
Election of a “Member to the ——. 74 

265. 

STANDING LABOUR COMMITTEE 
See Committee(s)"’. 

STANDING ORDERS— 
Amendment to:—— 

Motion to refer to Select Commilies 
797-804. 

Election of Members to the Sele 
ope on the Amendment to —~=. 

104 

STARVATION— 
~ “Question re ——— deaths in Bengal. 37- 

38. 5 



=. TO THE LEGISEATIVE ASSHMBLY DEBATES हट 

STORE 
4 के 

STATE(S 

from British grains by ~ Indian 
Indian, Provinces. 

STATE RAILWAY(S}— ८ 
See *Railway(s)’’- 

STATE RAILWAY 
MENT— : 

See “Cosl Departuient’’. * 
“STATEMENT(S)= 

Question re— 
een fohatma: Gandhi's —— 1९ 

Disobedience, * 1114-15. 
-+++ in House of Commons +> Shortage 

in the vaising of Coal in India. 716- 
17, 

400. 

COAT. - DEPARE- 

Civil 

of progress: of war 

189-90, 1. 
famine conditions i 

ference 
on 

124-26. 
on 

Financial 
83. 

sengal. 

work ~#e. 
182- 

Finance Member's 
Safeguard—of  Tndia. 

—— of food position in Bengal. 129-30. 
——— on supplies of vegetables. milk, etc 

inGengal. 126-28. 

STATEMENTS) (ATR = ON THE 
d TABLE) 2A—~— 

= Cases in which tle lowest: tenders hay 

missioner for India. उका-57. _ 
Latest vice prices in districts of Bengal 

433-39 
Summary. of progress on ४ 

Question ve policy ve purchase of food- 

Thdia 208; - 6-8. oe 
Measures for recovery of —— 5415-17. . 

STIPEND (S}— 
Question re ——— to apprentices receiving 

tvaining ४६ Jamalpur,- Bast Indian -* ; 
Railway. 925. ; a 

PSTOCK{(S)\— Ps 
Question “re— : : 

Paper “—— and paper economy: mea= 
SUrES. 31. के हर 

—— released from Army Reserves fox _ Ah 

on Bretton Woods Monetary Con-4 

~ not been accepted by the High Com= 

Consideration of India’s - 
Brettcn Woods Monetary 

Conversations with 
ernment 7¢ 

Civilians in Bengal.~ 38. - sae 

STORK(S}— c 
~ Question +e accounts of Posis und Te 

graphs ——— and Dairy at ~Karae 

STORES. DEPARTMENT 
Motion for adjournment 

to Superior Revente B 
‘ppaintinents 

shment of 
Indian’ State Railways, 218: 

Question re— Z 
~“Appointments made in the ——, Bengal = + 

and Assam Railway. —50. 
Depot Stafi of of Bengal and 
85891 Railway. - 715 4 

fions of the Foodgrains Policy 
mitte 428-38; 

enient of Soda Ash 
ind EFullers Waxth on certain —— of 

: Railways: ~ 720. 
q = Visits of Regional Officers, Meerut; to 

certain —— on Shahdara (Delhi) Saha- 
vanpur Light Railway. 720. 

See also “Railway Station{(s)— 

STATION MASPFER(S), ASSIS: 
‘Assistant Station Mfaster(s)"" 

STATION. SERVICE— 
Question re absorption of —— Telegraph 

z masters into Geneval Sei 281-62. 

STATISTICS— = 
Question re— 

re private newspaper owners and 
i eir emplo 313. 

का . regarding unemplotment 19007: 
47. * 

STEP(S)\— 
Question re— 
+— for fostering — Tanaitig — Industry. 

1033-34. 
—— for meking-upthe Joss-of Burma 

550-51 
— proper utilization of funds for 
Grow More Rood Campaign: 1018-19, 

STERLING BALANCE(S)— 
Question: 7e— 

Arrangement regarding liquidation 
India’s ——. 190-91 

of 

Muslim applicants for posts in the ——, — 
Bengal and 46. te 

Noun-Selection of =0f va 
o Lower 

7 = ¢ 
Cons ir Head. Offiee of -—— of 

Bengal and Assam Railway. 714-15. 

STRATEGIC LI = 
See Shine(s) = 

3 STREGTURE(S)— ss = 
Question ve —— passed by Nagpur High: 

Court on the Bxecutive. 862-65 हट 
STRLUSE(S)— Ree a 

Question re by Accounts Clerks | 
on North Western Railway. 250-51 

STUDENT(S)— so i 
Question 7e— oad % 

Indian stranded in England owing 
to non-availability of Passage. Pacili- 
ties. “795; 1116-17. 

Special Permission for joining Colleges 
- or Schools for *—— convicted 

© = convicted or detained. “643 

Staff_ appointed in the —— of Bengul 
am Railway in- fhe scale Gf 

i 3—45—5—60.. 46 
nates absorbed in Lower Gazet- 

ted Service “in. -—="Gf Bengal a) Z 
Assam Railway. 714. 

Vacancies in Intermediate Grades in the 
Bengal and Assam Railway, ~ 

or 

detained. 642-43. 

Suicide by a of the Lady Hardinge — — 
College, Dellit. 320-21, 1025226. & 

SUBBARAYAN, S HREM AST 
RADHABAT— 

Indian Rice Committee Bill— 
Motichs to refer to Select Committee # 

and to*cireulate, 757-60. 

K. 

. S 

o
e



Question 7e— 
Allahabad High Court Judgment | 
Exemption of Income-tax on Municipal 
Taxes paid._ 1092. See 

“Detention of Mr. Jai Prakash Naxain. 
1115. 

“Mahatma Gandli’s Statement 72 Mass 
il Disobedience, 1114-15. 
ion -of the Licome-tax 

at 

Manual, 
. = = 

Question (Supplementary) 7e- Tees 
Employment of women underground in 

Mines. 560, i 
Hindu Code published. by 

Liaw Committee. 956. 

Resolution re fifteen-year plan prepared 
hy capitalisis of India. 958-61, 

SURB-DIVISIONAL OFFICER(S)}— 

Question re wrong entries made in regis- 
ter of qualifications of Tinemen by 

Telegraphs, Lahore Sub: Division, 
26-27. d 

SUB-HEAD(S)\— 
n 76 

the Hindu 

Head Clerks and. — = in 
Divisional Office, Delhi. 917. 

SUBANSPECTOR(S)— 
Question 7¢ appointment of Railway 

Watch and Ward ——, Delhi. 49: 
ae 
SUBORDINATEH(S 

3 in Lower Gazetted Ser- 
Stores Department of Tengal 
am iway. 714. 

RDINAT# ACCOUNTS SERVICH 
MINATION== eK 

Ri 

s 

Question <7e promotion of non-Muslin 
inferior staff to. —— in Food Supply 
Department, Bengal atdeaAssam Pail- 

- way. 924 = 

-SUBORDINATE STAFF 
See “Stafi(s 

SUB-PERILA 
Pas POR(S)=s 

A) 917 fe = 
mination of Head Mates for promo 

“y Bengal and Assam Rail- 

0000 ७ जे ENSPEC- 

absorbed ax ——— on Renval 
n Railway. 920. 

7 Prepondérance of non-Muslim —— on 
: Bengal and Assam Railway. 919-20; 

Sais! B-POSTMASTER(S)— 
= See “Postmaster(«)’. 

Su BSCRIBER(S)— 

Question re— z t 
Discontinuance of telephones uf piivate Se Coy 1 बल 280 a 

A Removal of large number of ‘Pslephones 
215-14: eae 

G 

from: —— 

Question. 
Steps for floating loan ‘to give -—— te 

Agriculturists. P. 192-94. 
—— to Vanguard and Peapt a ¥ oice. 

850-51. 
SUGAR— 

Que ion re— पर 
and Gum imports and exports of 

*Delhi-Shahdara. 13. 
Wheat and —— purchased by Regioaa’ 
Pood Controller, Meerut. 574 = 

SUICIDE(S)— 
—— by a student of the Lady Hardinge 

College. Delhi. 320-21, 1025.26. 

SUIT 

Question 7e non-supply of —— ai Delhi a 
Ration Shops. 1006, 

SULPHATE OF AMMONJA— 

Question 7#-- z 
Manufacture of ——. 935. 
Stabilizing the “price of —— 856. 

SULTAN AHMED, THE HONOBRABLE 
STR— 

Amendment to Standing Orders— 
Motion to refer -to Select Committee. 

798, 799, 800,~801. 
Banking Companies Bill— 

=~, Motiow to circulate. 1 

Rlection of —— to the Select Gommitier.. 7 
on ‘the “Amendment to  Stinding® was: 

cOrders.. 1042. 

pene ता गम 
Hindu Mair Removal 
Bill 

Motion to refer to Select Committee. 

Motion. for adjournment 7e— 
Failive to frame and enforce 

under Reciproci ava 
Mistise -of the 

Rules” 

Organisation by Malik Khizir Hayat 
Khan Tiwana, Leader of the Punjab 
Branch. 67, 99, 103-05. 

Position of Indian in Natal under Natal 
Occupation Ordinance. 137. 

Motion 7९ 
Food situation. 160, 445, 45 

505, 507, 

Position of Indians in South Af; 
Hast Africa. 277-78. 282, 292-93. 

SUMMARY (LES)= 

—— of proceedings of the Vilth Labour 
Conference and the Fourth Meeting of 
the Standing Cominittee (laid on the - 
table), 1042. 

SUNDAY (S)— 
Questoin #€-- 

1, 

and 
295. 

Orders im the United- Provinces for 
holding Postal Union meetings only om 
—— and Postal holidays, 26. 

—— tnd other holiday allowances, paid 
\to ane lo-Indian and European Guards ~ 
‘on old East Indian Railway section. » 

re
e 

SARE RSet ee Cae 
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Question re 915. 

SUPERIOR REVENUE ESTABLISH- 
MENT 

. Motion for “Adjournment 7a : 
— ments to of Indian State Rail 

INDEX TO THE LEGISLATIVE ASSEMBLY DEBATES. * 
Aik ws: AUS S =: wer 2s on 

fi : s % 

SUPERANNUATED CLERK(S)—~ 
See “Clerk(s)”’ 

SUPERANNUATED POSTMASTER(S) 
See ‘‘Postmaster(s)”’. s 

SUPERANNUATION(S 
Question 7 age of —— for Military 

Service. 6. 

SUPERINTENDENT (S) a 
Tnstructions re employing Muslims 

as Office and Head ‘Clerks, 699- |: 
700. 

++ Vacancies of —— in the Office of 
Director-General, Posts and ; Tele- 
graphs, 926-27 

SUPERINDENDENT(S). OF = POST 
OFFICES— 

Question *e— 

dations for promotion to the 
grade of 153. 

Traiting im departmental work for 
directly recruited 94! 

SUPERINTENDENT (S), POSTAL AND 
TELEGRAPHS— 

Question re 
925. 

m Bihar and Orissa. 

SUPERINTENDENT, WALTON TRAIN- 
ING SCHOOL— 

218, ; Stores Department 

SEATS 
Question 768 di Lees 

travening Defence 
1094-95. 

6; 
of India Rules. 

SUPPLY (IES)— 
Question 7e— 

Tnsufficient 
Tndian textile mills. 133 

Short and leng term policy for improve- 
ment of 512 and meat ———. 1040: 

Statement on —— of vegetables, milk, 
ete. in Bengal. 126-28. 

— = of controlled woollen cloth to 
rovernment servants in Ajmer. -1029. 

—— of foodstuffs to ‘abourers on 
Military works at Chittagons. 779: 

SUPPLY DEPARTMEN 

— Question 7 
Scheduled Castes Stafi of -—- 1124. 
Sikh Representation in Higher Posts of 

251-52. tle ——=. 

SURAJ PROSAD UPADHYA,. P.— 
Question re detention of —— of Nepal 
* State. 906-07. _ 

SURVEYOR-GENERAL— 
Question %eyGazetted Officers under the 
neo he , 

SWIMMING BATH— 

of superior cotton .to 

Tt 
TALLY CLERK(S)— 

Question 7e— 
Promotion of nou-Muslim of 

5 Calcutta District, Bengal and Assam 
ailway. 922. 

Stagnation in promotion of Muslim -——, 
Bengal and Assam Railway. 923 

TANGAIL— - 1 

Question ve veporb of meeting of Posts 
and Telegraphs Workers a( Mymen- 

eh and 952-53. 
TANNING INDUSTRY— 

See “Industry (168). 

TARRIF RATH(S)\— 
Sev “Rate(s) . 

TATA RESEARCH INSTITULE— 

Question te— 
esearch Work for Government ab ——_ 
1077. 

Review Comniittee for - 981-85. 

Objects on which the Aviation share 
of the Petrol Fund was expended 
(statement laid on the tab! 

Question re— 
Allahabad High 

79-79. 

Court Judgment re 
aption -on -Income-Tas on Muni- 

cipal —— paid. 1092. 
Collections ot Pilgrimage —— by Rail- 

W at certain stations. &4 
Pugr Be coHected at certain cities 

ot United Provinces: 691. 

TRA. 
Question *¢ —— shipp3d from India. 

133-34. 

TEA CUP(S)— 
Question re— 

Tucrease of price of 
Railway by 
Eshwardas. 723, 

Reducing the capaci 
Indian Railway b 
das Exshwardas 

TECHNICIAN (S)— 

on Mast Indian 
Ballabhdas 

on Kast 
s. Ballabh- 

Motion for adjournment 7e death of Mr. 
Srideo Sumen. an exile from —— 8 5 

PHIC DELAYS— 
478-79. 

TELEGRAPH(S)— ५ 
| Question ze wrong entries nade 

qualifications of —Tinemen by .Sub- 
1) onal Officer, , Lahore Sub- 
1 00. _ 26-: 

TELEGRAPH (S) 

Question 7९ use by soldiers of —— at] POSTAL AND— ic 2 
* Lady - Hardinge *Medical’ College. Ste uperintendent(s) Postal and 

Delhi, 1026. « Telegraphs’’. 

* + 

“in 

524 
SUPERINTENDENTS, | 

7
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TELEGRAPHMASTER(S)— , 

Question 7e— : = 
Absorption of Station Service —— 

General Service. -261-62 

Difference in Scales of pay of the two 
Cadres of ——. 261. 

Paucity of Muslint) —— and Wireless 
operators. 28-29. 

TELEGU POPULATION— 
- Question ve dissatisfaction. of 

included in Orissa Province. 

* TELEPHONE(S)— 
Question 7e— 

Discontinuance of —— of private subs- 
cribers, — 927-28. 
emoval of large number of —— from 
Subscribers, 213-1: 

TELEPHONIC MESSAGE— 

Question 7e to Special Police Estab- 

569-70. 

lishment, Delhi, ve harassment. of 
military officers by Railway staff, 

दे 427. 

TEMPORARY BUILDINGS— 
3 See “Building(s)’) 

TENDER(S)— 
= Statement aid on the table 7e cases 

in which the Jowest —— have not 
heen accepted by the High 
missioner Tor Tn 341-57. 

TERMS OF APPOINTMENT — 

Question re of the Coal -Commmis- 
sioner. 15-16. 

TEXTILE(S)\— 
Question re cotton ——. 782.84.- 

TEXTILE CONTROL BOARD— 
See “Control Board{s} 

EXILE MILI(S)— = 
See “*Mill(s) = 

THAKUR SINGH, CAPTALN— 
or adjournment 7e Misuse of the 

atiWhal War Front Organisation by 
Malik. Khisar Hayat Khan Tiwana, 

i Leader of the Punjab Branch. 102 

THOROUGHFARE(S)— 
>< Question re blackout on principal —— 

for New Delhi. 76 

TICKET(S)— = 
Question ve stopping of First and Inter 

Com- 

‘ —— on Malakwal - Bhera — line. 
3 983. .:< ४ 

TICKET CHECKING STARF— 
See “Staff” 

TICKET EXAMINER(S)— 
Question ve non-payment of officiating 

Allowance to Certain Special —— o 
North-Western Railway. — 1193. 

CKET INSBECTING STAFF— 
See “Stali(s) 

TIME— 
Question re new Standard —— 

TIME CHECKER(S). 
"Question 76 co-ordination of Grades of certain —— and Material Checkers on East Indian Railway a 

845-46, 

|= ‘Report on —— of Mr. 

Oot 

TIMING(S)— 
Question: re of connecting trains a& 

Junction Stations. 929. 

TINNED FOOD— 
See “Food”. 

TITLE(S)— 
Question #९-- 

Categories of —— for Indian Nationals, 
1015-16. 

——, ete., carrying Financial benefit. 
1016-17 = 

TIWANA, MALIK. KHIZAR HAYAT 
KHAN— S 

Motion for adjournment re misuse .of the ~ 
National War Front Organisation by 
——, Leader of ithe Punjab Branch 
66-68, 92-116. 

TOBACCO CONFERENCE— 
Question ze action on Discussions at the 
—— held at Caleuita, 209. 

TOBACCO CROP— 
Question ve damage to —— by a parastie, 

19. 

TOBACCO 
TION— 

See “‘Association(s)’’. 

TOUR(S)— 
Question 7e— 

MERCHANTS’ — ASSOCIA- 

Sergent in the 
United Kingdom 

<—— 01 “Went aul हर्ट बा वाल जी Scientists in United 

TOURING PARTY (IES)— 
Question re invitation to the Press Axso- 

ciation for appointing ——. 645. 

TRADE(S)—- 

Question 7e— =25 

Export to United 
America. 420-21. 

- Indian Profits of U.K.C.C. 1103. 
~ Post-war —— and Industrial policy, 

~~ 547-48. 

TRADE, BALANCE OF— 
See “Balance of Trade’’. 

TRADE. DISPUTE(S)— 
Motion for adjournment re uncondi- 

tional conduct of Government “in 
appointing — Adjudicator in 
between Shahdara (Delhi) Saharan- 
pur Light Railway and its employees, 
ete. 218-19. 

Question re— 

Procedure re appointment of Adjudi- 
cator of ——, 1040. 

Requests for adjudication of Railway 
038-39. 

States” oF 

es UNIONS (AMENDMENT) 
LL— 5 
See “Indian ——” under “Bill(s)?. 

TRADESMAN(EN)— 
Question re import and export quota. 

ee मय 3 Muslim. ——. - 551. 

— 

by Accredited Presa 
484. 

५
५
४
७
७
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SRAFFIG SELECTION GOM- 
MITTEE(S): = 

Question ve ignoring claimis of Muslims 

by ——, Bengal and Assam Railway. 

TRALN(S)— 
Question *e— * 

Change in timings of —— on Mal 
Bhera Branch line. 958-39. 

Discontinuance of direct —— between 
Allahabad and Saharanpur. 480-81 

Desivability - of Fanning a morning*—— 
on Ludhiana-Dhuri-Jakhal Line, 259- 

60. 
Harassment of civilian passengers by 

qailitary men at Reilway Stations and 

in ——. 920-3 
Inadequate lighting in ——. 908-09 
Steps tor preventing’ passengers travell- 

ing on the top of trains. “685-96. 
imings of connecting —— at Junction 
Stations. — $29 

FRAIN EXAMINER(S)— 
Question re— 

Muslim: quote of 
Bengal and Assam Railway. 
nel of Apprentice —— on 
and Asgam. Railway. 709-10 

Racuitment of Apprentice —— on 
Bengal and Assam Railway. 710. 

TRAIN EXAMINERS’ TRAINING 

alowel 

Apprentice — on 
710. 
Benga! 

SCHOOL— 
See School(s)’’. 

goods»markers on Nor | 
fF —— in’ Com- 

at Walton School. 

Recruitment and ——=-of Engineering 
Supervisors and Wireless Operators. 

~ 939-49. 
h departmental worl: for directly 
uited Superintendent — of Post 

ait NSPFER(S)— 
stion re— 

/—— of administration of Bengal-Assam 
Railway to American Government. 
Tez - 

—— of Cantonment Executive Officers. 

S > 

TRANSFER OF PROPERTY (AMEND- 

MENT) BiLL— 
See Bill(s)”” ; 

STRANSTT—- 
Question #९ delay in =— of Postal. 

atticles posted in. Madras. — 707-08. 

TRANSPORT: 
Question bales of Cotton _ Piece- 

Goods received at Ikhwa- Railway 
3 Station for ier Se = 

“TRANSPORT CHARGES— ss 
Question re levy of —— on Haj 

Pilgrims for. visit to Mecca, Arafat, 
ete, 786-87. 

TRANSPORT DIFFICULTY— 
Question re —— felt. by Simla fruit” 
ee ee ee ee लत 922-25. 

ti 
TRANSPORT MACHIN ae 

United States of America and United 
Kingdom to release —— to civil avia- 
tion companies in India. 25-26, © 

TRANSPORT SERVICE— 
Motion for adjournment 7९ running of 

competitive road ——— by Railways 
for monopolising. 142-43. 

TRANSPORTATION TRAINING 
CENTRE— 3 

Question ve non-payment of 
to. certain Personnel 
dJulundur Cantonment. 

TRAVANCORE STATE— 
Question’ re agreement, for manufacture 

vank-pay 
at > 

1125. 

of artificial Fertilisers in the —— 
349. 3 

TRAVEL(S) 
Motion for adjourmuent ve failure to ae 

provide adequate facilities for nate S| 
Ser n public, 137 

Question ve excessive Railway —— by 
military men. 420, 

TRAVEL FACIEITY (TES)— = Ff 
a) on 76. implementing of ——=, 1) 

PRAVELLING ALLOWANCE— it 
See “Atowance(s} i 

TRAVEL F(S\— ZI. 
हर 2 f 

a(S 
Question - 3 

Charges for —— felled in Almora 
Cantonment Bungalew Compounds. 

Ownership of ——-- standing 
Lands. - 618. 

re 
nionment 

of Stafi of Shahdara — 
rinpar Light Railway.— 

43, ——— of Bebu Jai Parkash Narain. 
—— of Mr. Jsiprakash Narayan: 
-+++ under Ordinance No. 29 of 1943 

426. 

voustitution ot 5 8] scial 
lishment and the Special 

Department. 1119 

TRICHINOPOLY— 
Question +e inteyviews of Mr 

nathan and others with 
gopalachariar in 

TROOP{S)— 
Question 7e— 

Financial burden on — Indi 
increase in emoluments for British 
—= serving-in the East. 204-06. 

Increase in Pay and. allowances 
835-37. British —— 845-44. 

\ -Ynerease in Pay and Allowances ~ 
5 ae 11 - 841-42. 
Meals for Indign ——. 844- 

SHOP(S) 
Question १९ closing of Muslim 

Walton ‘Training Schoo and potato-growers. 
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; ४ poo अल पक Ha S: Bengal and- “PUNICIAN VICTORY" Mates and Head Mates. on ry 

2 Guation ve ve-edition of film ——- Assam Railway. 919. 

0-1 : Officiating cree am Lowrey cnaiied 
r SON, MR. J — Service Senior Scale on Bengal ani 

a Delhi Joint W and Sewage Board. Assam’ Railway. 711 

(Amendment) Bill— Officiating Staff in certain cadres om 
Introduced. 79. eae i Bengal and) Assam Railw TAL 

poser Oe congas ee Preponderance ‘of _ non-Muslim — Sub- 
Consideration: clauses Permanent Way Inspectors on. Bengal 

1 oe ie eee as Bill and Assam Railway. * 919-20. 
ndian Rice Cc Bill मर हे ; 

Introduced. 78 Temporary posts in certain i Ss. On 

Motions. to refer to Select Committee _ Bengal and Assam Railway. Site 

and-to circulate. 375-78, 379, 758,'| UNLON(S)— Sa 
= 829 Ee 

Motion for adjournment re removal of Question *7e- = ; i 

: Archaeologital ‘Finds’? of Nagarjuna Anti-Muslim activities a the _All- 

Kunda. 865. ae ia Postal ang मल au 
Motion. re— पु ervice rovincia 31101, 

Election of Members to the Advisory Karachi. 256. r \ 

pop of Archaeology. 74, 75, 76. Evidence given by 25050 08६ of. 
77-18, ¢ All-India Postimen’s at Mittra~ "+« 

Election of Members to ‘the _ Central Cigna enquiry. 

हम Boned ee WER eee) Recognised —— on North-Westers Rail- 

Election of Members to the . Indian PENG 5-08, ८ 
= Geconut Committee. 655, 656. UNITED KINGDOM— 

Food situation. 487-91, 498. Ouest = 5 
Notifications. under. the Destructive ५ Tvadi : a 

fe Tnsects and Pests Act. (aid? on the See Tradi proposed in the 

5 able.) 6 = 2 = 
Resolution Z Deputation of Officers to 

Constitution of the Permanent 
and Agriculture organisation of the 

1 United Nations... 1068-72. 1146, 1149, 
2 1150, 1152- दर 

Protection of Mosques in New Delhi. 
225-27 

४१: U 

U.K.K.C— 
S Motion for adjournment re failure to 

Assure termination of services of the 
with the termination of — the. ° 

Wa 
Question 7e— : 

Indian Trade Profits of ——. 1103. 
Purchases by the —— in. India. 334- 

Review of activities of the 340. 
Uiited Kingdom Commercial 

” 

nm for adjournment re failure to 
apply in time for help for India to 

65-66. the 
See also “United Nations Relief and 

Rehabilitation Administration”. 

UMAR ALY SHAH, MRi— EAS 
- Ques stion re— 

Ss lerks in District. Hstablishment Offices 
= कु of Engineering Department of Bengal 

z and Assam Railway = 
=  Examtsation of Head Mates for promo- 

tiof as Sul-Permanent Way- Inspec 
eee tors, Bengal and Assam Railway. 919. 
> - “Head ~Mates;- absorbed as — Sube 

Permanent Way Inspectors on Bengal 
wane and Assam Raflwav 

* Lower Gazetted Service. Selection 
ee Boards on Bengal and Assam Rail- 

E wiy: 711s = z 

— for study 
processes. 994-95, — 

the ==" 

of dehydration 

Export of Teather, etc.. to 
552. S 

Indian Seamen engaged on the —— 
gisteret! ships, etc. 36. 

India’s Art Treasures. in the United 
* Kingdom. . 789-90. 
Non-recognition of Medical Degrees of 
Andhra University ०9४ 
Medical! Council of the 

Profits made by and America 
throngh sale of gold in-India, 419. 

Proposed increase of basic quota for 
= imports from 718, 1050. 

Report on “tour of Mr. Sargent in the 
5 O50 — = 

Requesting Governments of United 
tes of America and io release pe 

transport machines to civil aviation ike 
companies” in India. 25-26. 

Selection of personnél of Industrialists 
_ Delegation* to ——. 51024. ° 
Tour of Tfflian Scientists im —— and 

America. 797 é 

UNITED KINGDOM COMMERCTAE: 
~- COBPORATION—-> श्र : Re 

Question re— कु 

109गी& -याक्षवेह_ by the -——. 6275 
The है 5 
See also “U. 

UNLPED NATIONS 
esolution 7¢ Constitution of — the. Se 

न permanent food. and agriculture 
organisation ‘of the ~ 1068-75, 

; s: ° 
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1 UNITED. NATIONS RELIEF * AND | 

E y REHABILITATION ADMINISTRA 

“ 

Benefits to India from the 

3 Tndian ‘contribution’ to the 

4 567-68.» 
=. | = See also 

= UNETED PROVINCES: 

Appointments = to posts 5 

lowances. im circle. post Offices “in 

1125. 
12158: directions : 

eytain Railway tation Stati in, ——— 

ye movement by Rail ‘of conmmodities 

029. 
fers in” the 

| allowance. , 52. 

2 
Orders 10 the ——— for holding Postal 

m- Meetings only on Sundays and 
Postal holidays. 26 

Pilgrims Tax collected at -cértam: cities 
ot =—— 691: 

UNITED STAPES OF AMERTCA— 

$n ——— 67 ‘Sind> “work 
cobs 

removal ~ 6f disabilities 
ng Indians in ———. 1) 

Governments of => 
ted Kinedom. to release tray 

ieaviition com 

UNIVERSITY (FES|— 

Question 22— 

== dune (6. Intermietigte — Classes 
310-11 पर 5 

yvants to ——— puder eontrol of Govern 
nent-or Tadia 

Non-recognition- of “Medical Degrees 
Andhva “>> hy 7 General Medical. 

= eens of the Enited Kingdom. 790 
IES ८ 

War efforts of 

ADHAY A> POS 
: Sora} Prosad Upadhaya, P. 7: 

OADCAST(S)= 
BrGudcast(s). 

“Certain clevical —— filled inthe Chief’ 
Mechanical Engineers Offic 
ard Assam Railway. 47.- = 

Additional financial burden on Aligarh 

Bengal 

KVICKROY. छत 

Motion— for 

3 

== filled in the lower gazetted sere 
on Bengal and Assam. Railway. 47. 

NY 

y 

*-Question= 7 

of 8) 

Director: 

Question 76 
- + Training School at Jamalpur 

VAIDYANATHAN, MR. 1.. 8.-- 

P 
Bengal and: Assam 

=< 6f Superintendent in the Office of 
हि की _ Posts and “Tele 

graphs, — 926-27. 

VACATION (8j}— 

48. 

to Train 8: 

= in Intermediate Grades< in 
‘Stores Departinent, Bengal and Assam_ 

© Railway. 
Tnspectors, “etc, 

1 - 715-14:: 

"9605" 

Insurance (Second—Amendment) Bill— 

Motions to refer to Select» Committee and 
to civeulate: 74 

Ni 

ALD 

~~ Uuth of Office: — 695. 

-PORTER(S)— Fs ye 

Porter{s)"" " 

Question. ré.— subsidies ~ to -—— 
Peoples 

Statement 
hy 

BUICLE(S) 

Tease: Lend 

“Vaice. 850-53... | 

VEGETABLE(S} — 

> Question आह 

en supplies. Gf = ——, 
Bengal. 126-28 

(Controlledy ——* 
18. > 46 +Provinces. - 691: 

wease- Lend 
to Railways: 

pondence 
and. 

[CEROY’S 
OFFICER, 

See Come 

Question: re 
the =—— 

VICTORLA 
- Question 

Recipient 
Crosses 

VIDYA RATA 
Question 

Detenu _ 

(Controlled) ———— 
598, 

EK. TH 

the 

on 

के and 

Products, 
és stationed ~ 

milk, 

allotted 

allotted: : 

adjournment re retusal-of 

COM MES SOs 

nisgioned —Offivers’’. 

VIGEBOY'§ COUNCIL—— = 
Pi 1 ४ पक hy Members 

s 
of the 

ae 

perinission for publication of corres- 
between Mathama Gandhi 
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- VISIT(S)\— See ee ae Lower Allowances of Recipiénts * of ears re ¢ 5 Victoria snd Military Crosses of the —— of Accredited Press’ Correspon- Last ——. 108: ‘ न 

dents to Railway Workshops, ete. Major «Industries proposed to be 115-16, established after the —— 849-50, आह, ——— of Regional Officers, Meerut, to 3 mous 
‘vestain Stations on Shahdara (Delhi); Refusal of Non-efiective Pay ang 
aharanpur Light Railway. h : to certain Indian Personnel ०: 

5 ere to England of the Commerce Indian Forces. 108 
Secretary, Mr. ९, 8. Pillai. 132- Removal after the —— of temporary 3. ४5 न रे buildings ‘conatrneted in New Delhi, s VIZAGAPATAM— : 128-29 

Question 7€ैं- ban on movement of WAR ALLOWANCE— groundnut cake trom —— District. Question re— = के 
14028. ; Maximum --- for Posts and Tales VOTERS LIST(8)— : Braphs subordinate staff, 95]. > Question re price of —— published by LEZ SATO) ; Delhi Shahdara Municipal Com- a : = = ~ mittee.. 1090. See also “Allowance(s)’’. 

: WAR CONFERENCK(S)— . - =~ 
= Ww ' See ‘Conference(a)’’. 

& : | DEPARTMENT— W.A.G. (1 j= Question ve constitution of Speciaf -- Question a Anglo-Inidians, etc., in the eee  । aah the Speciat 

WAGE(S)— WAR. EFFORT(S)— Question re— Question re —— of Aligarh Univer- Inadequate —— and salaries on Oudh | . _ sity. 311-12, Pa and Tirhut Railway i -} WAR’ FUND— 5 Lower » ete) of Indian: Seamen Question ve . collection —— from 2 ed on  Britial ad ships: Railway servants by Delhi Railway ~ 122, Police. 1719 4 Non-payment of —— to ‘kers “by 2 loading “contractor at “Delhi-Shahdara 
जा Railway Station. 435: कं : > 

WAGON PRIORITY— — 
nestion 7९ corruption im connection Se en अवकील 5 A with ——_ 914-19 x 7 पे WAR SERVICE MEN— WAGON PRODUCTION— “ Question ze programme for provision Question *¢ —— 909-10. २ - of demobilised 405. गज WAKFS (AMENDMENT) ‘BILL WAR SITUATION— = See हर “Delhi Muslim: = 7 under Question “re 177-79. : sulk ' WAR TECHNICIANS - WALTON SCHOOL— See “Technician(a) = nestion 7¢ eligibility of goods makers TRAN pT 122 ie - on North-Western “Railway for train- | ee oe DEP 14 5 in 2 508 gee Commercial Course at —. + higher posts of Offices under the —— ८ z पा 478-77 23 Bt Gan ES 01907: SORDGL SS WAREHOUSEMAN{EN)— _ ८ we Candidates for “P3” Course in S Question ve time geale of pay . for z 916. cae binders and —— of opera of 

scree of Muslim हे uck 229७ at ---. ee ee tae ra eS 
~ Instructoi = SOIG: a Question 7¢ —— and déterioration=of 

Bae Bio अकाल पिन sin = मम Dalat 10:51 : wWar— Sa WATOH AND WARD SUB-INSPEC- 
Motion for. adjournment 2९ Zailure- to FORIeE » assure termination of services of the See “Sub-Inspector(s) z U-K.C:C. with the termination of }WATCH TOWER BIBLE AND. TRACT SS) ६16: se OSs: SOCIETY— 

Es SS Question -re— Z 2022 ve, activities in India of jhe : Cosl export: for conduct of ——. gog-} . ——~ 1104-05 5 Cost ie on India. 648-49 See also “Society(ies)” ~ nes Financial arrangemenis during and@| WATER . AND | SEWAGE BOARD Ghee _ after, —— between की Al other} (AMENDMENT) BI Nese countriés. 407. Dah 
Font "ander Bio). 

२ oA... See ‘Delhi Joint —— under “‘Bill(s)"’. 
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f WEAVER(S)—_ हि ! ae —— of Post-War Reconstruction Com- 
- हु Motion tor adjournment २६ : tof} कक का 77 ‘byt Commerce 

give Nelief to ——— in Burhanpur and P : 
other places iv the Gentral-Provinces. | WORK, HOURS OF ‘ SEs ( 

ea S Hours of work’, = ze 

WEAVERS BOARD(S)— > - WORKER(S}— S 
Question ve estublishment of All-Tndie Question 26 non-payment of wages to = 

: Handloom TET. -—— by loading contractoy at Delhi- 
WEEKK DAYS-— s Shahdara Railway Station. 43. 

Question -é names of -— changed by PWORLD MONETARY CONFERENCE | 

z 23008 -34. के See “‘Conference(s) s+ =a 
- WHARF, AND- YARD STAPF— 2 (eT i 
2a Sees cStafi(ay’. ©” Y Se ae 

WHEAT a 5. FYAMIN KHAN, SI MUHAMMAD— 
seit Question ae Delhi Joint Water and Sewage Board 

~~ Prices at which °—— is purchased in {Aniendnient) Bill— 
ire Punjab and sold m Bengal. 38: Motion to consider. 663.” ‘ 

Se : थे “Hlection of --+ to the Advisory Board: 
aoe’ - Quantity of ——. etc.. transported over af Archaeolory. 341. 

certain sections of Railways. 34. iene et के गा 
Motion for adjournment /९-- ‘ 

and sugar purchased by Regional £ 
x Food Controller, Meemit, 574. Deaths dueto ai serident a Baktiar= 

Sta 5 WIRE SECTION—- pur Junction Station दर 
Failure to make arrangements for Carry- 

» ‘Question ve preponderance of Hindus in ing Haj Pilgrims ta.Hedjaz. 217 
—— of Bengal and Assam Railway 

’ 712. Misuse .01. the. National “War sree 
| ‘ENCE ISP Ss . Organisation by Malik Khizar Hayat 5 _ WIRELESS LICENCE ASTABLISH- Tiwatia, Leader of the Punjab 

: 2s : Branch: 9200, *. Z 
e Question re —— of Posts and Tele Sind -Goverunient’s Ban on (080 ) + _ 

graphs Department. 53. 
Sa 

§ OPERA TOR(S|= + Motion vé-food’ situation. 531. ae बट 
Question * (supplementary) re beggar 

~ Muisahce at Railway Stations. 256. 

Resolution /€--- * =o 

ment and training of Engineer National War Frout. 985.89. 
ing Supervisors and —— 939-49. "5 Protection-of Mosques in New De 

“WOMAN(EN)— = Serco 
wate YARN—_ Se Question 7e— Bae Question 7e— Bo 

- Employment of ——— underground in Export. of cotton cloth and ——~ from. 
Mines, 559-61. soe Delhi- / Z 
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